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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,

PRINCIPAL BENCH, AT DELHI, NEW DELHI

0.A. NO. 392/2022

IN THE MATTER OF:
Prasoon Pant & Anr. Applicants
Versus
Union of India & Ors. Respondents
AND
IN THE MATTER OF:
M/s Divyansh Flora
(M/s Divyansh Infraheight Pvt. Ltd.)
| ... Respondent No.26
NDOH: 15.07.2024
INDEX
Sr. No. | Particulars Pages
1. Short Reply/Counter Affidavit on behalf of the
Respondent No. 26 (M/s Divyansh Flora) to the
Original Application filed by the Applicants
2. List of Documents.along with documents
3. Annexure R-1
Original Board Resolution dated 10.05.2024
authorizing Mr. Rajkumar Saraswat to filed the
present Short Reply/Counter Affidavit on behalf of
the answering respondent
4. Annexure R -2
True copy of the Certificate of Incorporation of the
answering Respondent
3. Annexure R—3

True copy of invoices issued by vendor for
procurement of RMC and challans issued by vendor
for supplying the water tanker from 2013-17
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6. Annexure R -4
True copy of ledger depicting payment made by
answering respondent and the water bills raised by
GNIDA ‘
7. AnnexureR -5
True copy of temporary Occupancy Certificate dated
01.09.2017
8. Annexure R -6
True copy of Occupancy Certificate dated
21.08.2018 '
0. Annexure R -7
True copy of possession letters duly signed by the
apartment owners. . '
10. Annexure R-8
True copy of Electricity Bills of the apartment
owners for the month of September 2022
RESPONDENT NO. 26
Through ﬁgc\gg\
Date: MAYSS PARTNERS LAW OFFICES

Place: New Delhi

" B — 67 Flatted Factory Complex
Okhla Phase III, New Delhi - 20
Tel: +91 98735 48826
Email: info@maysspartners.com
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, AT DELHI, NEW DELHI

0.A. NO. 392/2022

IN THE MATTER OF;
Prasoon Pant & Anr. ~'Applicants
Versus '
Union of India & Ors.
| AND
IN THE MATTER OF:
M/s Divyansh Flora

SHORT REPLY/COUNTER AFFIDAVIT ON BEHALF OF THE
RESPONDENT NO. 26 (M/s DIVYANSH FLORA) TO THE
ORIGINAL APPLICATION FILED BY THE APPLICANTS

Most Respectf‘ully Showeth:~

I, Rajkumar Saraswat, S/o Nanhe Swaroop Saraswat, aged about 40
years, working with the Respondent No. 26 Company as Maintenance
Head and posted at Ghaziabad, U.P. with the Respondent No. 26 in
the aforementio‘hgd'Aﬁ"plitétion, cutréntly at New Delhi, do hereby
solemnly affirm and declare on oath as under:
1. That I being the Maintenance Héad of the answering
Respondent in the instant Original Application, am well

acquainted with the facts and circumstances of the case and
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hence, fully competent to file. the present short repl‘y/cbuhter
affidavit on behalf Iof the answering Respondent arl:aYed as
Respondent No. 26 in the Original Application.

(True copy of the original copy of the Board Resolution dated
10.05.2024 js annexed as Annexure R - 1)

. That the present Original Application is a blatant abuse of the
due procéss of law and is laced with malafiae intentions on
behalf of the applicants. Furthér the pres.ent application has
been filed by the Applicants solely with the purpose to harass
the answering Respondent and to arm-twist t_he answering

respondent to giving into the illegal demands of the applicant.

.

. That the Original Application has been filed without any due
diligence or application of mind and the applicant has made an
attempt to paint the alleged illegal ground water extraction

upon the answering respondent without any rhyme or reason.

. That it is pertinent to point out that the applicant has no locus
to approach this Hon’ble tribunal. The locus standi of the

applicant should be put to judicial scrutiny as the Applicants

herein have miserably failed to make out a cléar case of them
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5. That it .is also pertinent to point out thai‘: the applicant has
failed to produce or bring on record any record or data
pertaining to the answering respondent with regard to alleged
illegal ground water extraction for the purpose of construction
of group housing society by'the answering respondent and
thus the present original application deserves to be dismissed
in favour of the answering respo:;adent and agaiﬁst thé

applicant.

6. That M/s Divyansh Infraheight Pvt. Ltd. is a private limited
company incorporated under the provisions of the Companies
Act and having its régistered office at A ~ 76 Kanti Nagar, Delhi
- 110051. The answering respondent is invollved in the real
estate development with the main object of providing

affordable housing to.the public in general.

(True copy of the Certificate of Incorporation of the answering

Respondent is annexed as Annexure R ~ 2)

7. That during 2013, the answering Respondent was allotted Plot

No. GC-03H/GH-03 Sector 16C, Greater Noida (West), U.P. for

%\\S’Elndu (MaN\Development Authority (“GNIDA”) Thereafter, the
P B
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Building Plan and the same was duly granted by the said

GNIDA and subsequent thereto, the construction of Group

Housing project namely Divyansh Flora commenced.

. That for the const::uction and development of the aforesaid
plot, the answéring Respondent engaged a cc?ntractor namely
Perfect Saya Buildcon Private Limited. The parties executed
necessary agreements and thereafter handed over the site to
the Contractor for the construction of the group housing
society. Under the Agreement executed amongst the
answering respondent and ‘Perfect Saya Buildcon Private
Limited (hereinafter ‘Contractor’) the development and
construction of the project was the sole responsibility of the
Contractor and the énswering réspondent was to pay for the

completed project on the basis of measurements.

. It is pertinent to mention here that water is an essential
element required for preparation of mixture of concrete, sand

and cement in all works related to construction and

and beam. Therefore, the requirement of water went
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considerably down to merely 500-1500 litres ‘per day. The
additional water required was procured through third party

vendor namely Vikram Water Supplier’ in the form of tankers

(True copy of invoices issued by vendor for procurement of
RMC and the challans issued by vendor for supplying water

tanker from 2013-17 are _annexed as Annexure R -

3[COLLY])

10, During 2d17, the ans»\;ering Respondent applied for necessary
licenses, certificates and water connection from the GNIDA.

11.In the light of above, the answering respondent'paid a sum of
Rs. 3,95,316/- (Rupees Three Lakh Ninety Five Tho_usahd
Three Hundred And Sixteen’ Only) for installation ‘qf- water
connection at the site and thereafter has been paying water
bills based on the invoice raised by GNIDA.
(True copy of ledger depicting payment made by answering
respondent and the water bills raised by GNIDA are ahnexed

as Annexure R - 4)

n fUrtberance of Polnt 9 a;.bove, the GNIDA was pleased

‘W’ Y Hedue a temporary Occupancy Certificate (hereinafter OC)
i\:‘-:'-‘..-'

‘fﬂ!ﬁ‘ < ]
\kF [egf01.09. 2017 in favor of the answering Respondent.

01.09.2017 is annexed as Annexure R -5 )

-
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13. That after carrying out the necessary amendments and
rectificatidns_, the ansm;ering Respondent had. approached the
appropriate authority for grant of Completion Certificate in
respect of group housing project and after thorough inspection
by offices of the co_ncemed authority, the concerned authority
of GNIDA was pleased to opine that fhe building confdrm_é i|I1 all
respects of the reqL_Jirements-*’of the regulations in réshect of
occupancy, structural safety based upon the structural stability
certiﬂcate'and is fit for occupation. Thus, the concerned
authority was pleased to issue Occupancy Certificate with
respect to 466 flats in (Tower-A - 110 units, (Tower-B - 131
units), (Tower-c - 113 units) and commerciél block with 17
shops, | community. gall & .Tower B;Z - 112 units
(FAR=34961.20, 15%-5252,10) total 466 units.

(True copy of Occupancy Certificate dated 21.08.2018 is
annexed as Annexure R - 6)

14. That as socon 'as“chel answeringRespondent had obtained the

Occupancy r;ert:iﬁcate and after the construction of the group

housing was complete and all required & necessary certificates

¢ obtained, the home buyers who purchased units in the

Mgkt were offered possession and started moving into the

ed units in the project named Divyansh Flora. For the
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sake of brevity, few of the possession letter are being annexed
herein.
(True copy of possession letters duly signed by the apartment

owners is annexed as Annexure R - 7)

That since 2018-19, as more and more homebuyers moved
into fhe society, thé maintenance activities were undertaken
by their 'representatives in consultation ﬁith the answering
respon-dent (apartment owners being absolute owners of
society after inception of Real Estate Regulation Act). At this
juncture, it is pertinent to point out that as on 16.09. 2022
when the inspection was undertaken .by the Joint Committee
on orders passed by this Hon’ble Court, more than 400 families
were residing on the project site, The answering respondent
has little or no say in the functioning of the society and the
same was being managed at the stance of the apartment
owners, Out of ardund 483 occupied apartments, electricity

bills of around 50 apartments are being annexed herein for the

sake of brevity.
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documents is difficult to be.procured oWing to the fact that
more than seven years have elapsed since possession was
offered and homebu:yers moved- into the project site. During
this period, lthe site office is no fonger functional and team
members of the answering respondenif have also moved out of
the company. |
Further, as evideni: from the water bills placed on record, it can
be easily inferred that the answering respondent has duly
applied and obtained water connection from the Authority for
its use and ngver extracted any ground water to meet its
demands. | .

It is also pertinent to point out that the Notice for the present
petition were received on the project site, 'however, the
answering respondent no longer has an operational ¢ffice at
the project site of Divyansh Flora. Therefore, the present
Notice was received in Maintenance Office of Divyansh Flora
and subsequently Sént to the answering respondent during
April 2024, This hon'ble tribunal on 29.04.2024 granted two
weeks time to the answering respondent to file its reply,
owever, owing to records being seven vyears old, it took

JadRional time and effort to extract the relevant documents

ye to the extreme heatwave, the executant for the
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present affidavit was unwell. Therefore, the present reply is

being filed after an approximate delay of 17-18 days.

That the answering Respondent seeks leave from this Hon'ble
Tribunal to file an additional/detailed Reply/coimter affidavit to
the present Original application at a later stage if required or
as and when directeé; by this Hon’ble Tribunal.

PRAYER

In view of the facts and circumstances mentioned hereinabove,

it is most respectfuily prayed that this Hon'ble Tribunal be

pleased to:

a. Allow the present counter affidavit to be taken on record and
condone the delay of 17 days in filing the present affidavit.

b. Dismiss the present Original Application with exe_mplary

costs for want of locus;

c. Dismiss the present Original Application with exemplary

...._costs on merits of the case;
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f. And pass such other order(s) and/or directions as this

Hon'ble Tribunal deems fit and proper.

Date: 30.05.2024 | RESPONDENT NO. 26
Place: New Delhi Through

Mayss Partners Law Offices

B — 67 Flatted Factory Complex
Okhla Phase III, New Delhi - 20
Email: info@maysspartners.com
Tel: +91 98735 48826
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Verified at New Delhi on t % f day of "May, 2024 that the contents of
the present counter affida i{t afe true and correct to my knowledge and
belief and based on records” m‘@mt‘amed by me ancf nothlnuenal has

-

/
DEPONENT
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DIVYANSH

INFRAHEIGHT PVT LTD

XTRACT OF THE MINUTES OF THE MEETING OF THE BOARD OF

DIRECTORS OF DIVYANSH INFRAHEIGHT PRIVATE LIMITED HELD ON 10TH
DAY OF MAY, 2024 AT 2.00 PM AT GH-05,H — BLOCK , JAIPURIA SUNRISE
GREENS ,SHAHPUR BAMHETA GHAZIABAD .

UTTAR PRADESH -201001 .

AUTHORIZATION TO SIGN AFFIDAVIT IN THE MATTER OF NGT CASE NO. 392/2022,
PRASOON PANT & ANR VS UNIOIN OF INDIA & ORS

RESOLVED THAT Mr Rajkumar Saraswat having PAN No. DCKPS3955M and
Aadhar No- 5417 8605 0597 working as a Maintenance Head of the Company
be and is hereby authorized to sign the affidavit and deliver the documents,
agreements, information memaorandum, as may be required in the matter of
NGT Case No.392/2022, Prassoon Pant & Anr vs Unjon of India & Ors. in that
behalf, and do all such acts, deeds and things as may be necessary for giving
effect to the above Resolution.

RESOLVED FURTHER THAT certified true copy of this resolution be forwarded
wherever required. Under the signatures of any Director or Company Secretary
of the Company"

FOR AND ON BEHALF OF
DIVYANSH INFRAHEIGHT PRIVATE LIMITED

For Divyansh Infraheight A

Chanderjeet Pathak Direttor
Managing Director

Date. 10.05.24
Place: Ghaziabad

“DIVYANSH INFRAHEIGHT PVT. [in

Regd. uiﬁce A:76, Kanil Nugur Near Hero Hondar Showroom Delh_ 10[151 {!ndia]

Site office « I 1 No.3H, Sector- 16C; Gaur City:2, Noida Exin..
Email: divyanshil ra@gmall: com,v.rvmdiwanshﬂora com.
/Phone No.; +21 -8860414140




3104 ANNERVRE 75:__2_

A aboabe s
AT gl T
Akt
Y
R
o
ok
e
Ak
"=
. b
+ '\r . ' {f
1y ST g REl U454000L2031PTC224895 2011 - 2012 Ny
He ?{i‘:
! ft wregra maiva & E e ded }
s 74
:‘[\1’ DIVYANSH INFRAHEIGHT PRIVATE LIMITIED oy
;"i ke, wnclt HRIPrON 1056 (fosk @ 8) B skt aror R swn @ oare e -;‘}i
~ L) e Jahdn ) {~
ol N
s 0z Pewmars Wk e e Reee 21 s s o Rl 8 9/ R oo ) "
RV e
HY <
RV Form 1 by
s - . . <
{ Certificate of Incorporation {
-J.( . b}d‘
T ([Q’
Corgorate tdentily Number : U4540001.2011PTC224895 2011 .22 .
M Inereby certity that DIVYANSH INFRAHEIGHT PRIVATE LIMITED : M, iy M
N ncorporaled under he Corapanies Act, 1956 {No. 1 of 1856} and thal the cunyuany y /N
n is private limited. ! b
g i
4 Gwen al Delhi this Twelith day of September Two Thousand Eteven. .22
T . d X
‘ni_{ Registrar of Comnp: tenat Capitp! Teratory of Detin e b e .n ,.',\}f_r
#Hw ey ey, aedn guna-f e b / f\
} i Hale Ihe catresponilotg 1orm has been approved iy PREMULAL DHANJURAR RALIM, Lugmiy 9 ap a4 } :
M4 v gimpainics and this cenlicare has baen digdally signed try Ihe Regusirar throughl A systom gentsiling tapld . - - f,
N enutes cute 572 of the S jas [EN Fiting and of O Rules. 2006 425
. IJ o digilalty signed Coriheain can bo vorlied at Ih Wnishry wehisdo {vww.me.gav in), W }j
'| . ‘
He o : .- o<
- vt R R mirden wfigia o T qER 9 Ny
3 Mot Address as per record avellable in Regi of i office. P R
™ nrriasH INFRAMEIGHT PRIVATE LIMITED 3 i~
Ay nTB RANTINAGAR DB L . '\]'/
* e GELHS  1HI05E, -
1N e, wpin i~
W sk Y % X ahoabe Al
" r{é Z{g’ %‘%’%%‘%%% %’%%& NOHT AT A T




TAX!SQLLQ I%VQLQ_E_

ANNEXURE R-3

[ e {Orginans: " 1

ADYCON INFRASTRUCTURES PVT LTD.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P)

C.Ex.Reg.No,-AAGCADS19BEMO02
Range-Y, GHAZIABAD
DIVISION-ITI, GHAZIABAD

COMISSIONERATE- GHAZIABAD

E-mail : adycon.infrastructures@gmail.com
TIN No ¢ 09889102645 WEF : 10-01-2006 Serial No : 298
Mobile No : 09891776363, 09810349868
To Date of Issug : 19-12-2012
DIVYANSH PROMOTERS & DEVELOPERS PVT.LTD
PLOT NO. GH-5A, Ph N
CROSSING REPUBLIC , one ffo
NH-24, GHAZIABAD
Mobile No
TN No. 00988820184 WEF :
SNo. Description of Goods Qty in M3 | Rate/Cum Amount |
@ RMGC Date Grade Challan No
K M-i0 15.12.2012 10 19.12.2012 34.00 2363.59 80362.00
@ 2 M-25 15.12.2012 70 19.12.2012 118.00 2363.59 278904.00
3 M-30 156.12.2012 TO 19.12.2012 14.60 2363.59 34272.00
Toetal Amount 383538.00
Discount 0.00
@ Q- f\V ' Net Amount 393,538.00
2 Central Excise Duty @ 2.00 % 7,871.00
Total Value in words ?% Uﬁﬁo\g{" - Education Cess @ 2.00 % 157.00
Rupees Four Lakh Fifty Seven Th\?usand E!gh'f Hundred Sh. Ed. Cess @1.00 % 79.00
Seventy Six Ol'l['y' o N.K. SubTotal 401645.00
VATICST @ 12.50 % 50206.00
<E D Additional Tax @ 1.50 % 6025.00
0 i OtheriLabour {Cartage 0.00
/—\}n Total Amount of Invoice 457876.00

@ @

ClH

Q‘

Pre Authenticated

For Adycon Infrastructures Pvt Lid.

&
W
‘horized Sig

natory

For Adycon Infrastructures Py,

Signature of Person Invoice

~ {hat the invoice shows that the actual price of material and that the particulars are true and correct the total

ned is as per the challan,

** *This is a computer generated Invoice** *
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E.
AT ¢ o reel 1 €. Reg M, ANGCADS ﬁﬁﬂﬂfﬂﬂzr
ADYCON INFRASTRUCTURES PVT LTD. e
Vill - Kanavni Post-Girajarchi, Distt Gautam Budh Nagar (U.P.) B
Head Office [KG-18,Kavi Nagar,Ghaziabad-201002(1).P) DIVISEOR- 11T, GHAZIABAD
E-mail : adyconinfrastructures@gmail.com COMIESIONLAATE- GHAZIABAD
TR Mo 1 02825102546 WEF ¢ 10.01-2008 Serfal No - 290
Mobile No : 05881774383, 09810349885
To . if-
. 1 '1 “ﬂo
DIVYANSH PROMOTERS & DEVELOSERS VT, LTD Pate of lasuia - 19-12.2032
PLOT NOL GHL5A, S
CROSSING REFUBLIC, PhoneNo
NH-24, GHAZIABAD
Mahbile Mo
TiNMa.  0S088H20184 WEF & _ _
ENo. | Dosartption of Goods iy ln MZ | RatefCum Ampunt
P RWC Dute | Grade Chatlan Ho
L M-13 15122012 10 19.12 2012 345 2353.58( 8035200
é 2 w25 36 12,2012 TO 1812 2012 11800 | 238358) 73004 00
5 I 39 15.12.2012 TO 19.12.2012 14.50 2363 59 34272 00
Totat Amount | 293538.00
Discount e oo
Mel Amount 383,538 00
Eﬁ ,} A Conteal Excise Duty @ 2.00 % 787400
Total Vadae in words Fn - Education Coss @ 2,00 % 157.00
Rupess Faur Lakh Fifty Sevan a-ﬁ'ﬁi:sanﬁ Eggh‘t Hundnad 5h. Bd. Cess @ 1.00 % 78.69
Seventy Six Oaly @Q\" :K" o SubTaotal AD1645.00
Rt VATICST @ 12.50 % §0205.00
'\k E. B e g‘g-"'. Aﬂd itional Tax @ +.50 ?ﬂ' 5”’2503
| A = o Otherll.abour fCartagu Y
@ | L Totat Amount of Invoize A57476.00
[ % hd '!:, i ;— = -
! X ~ /'-

FPre Aulhenlicated
For Adygon ImErmstructures Py
For adyeon nfrastructitres Pyl Lid.

¥ horiéignnlow Signature of Person Inveice

2 that the Invasse shows hat the aciual ance of matedal and that the particuleis 2 Bus and eorract the o
~wierd 5 89 ger the challan

** v 3hig 1y a complker genarabad Envasge * T

B Y
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ADYCON INFRASTRUCTURES PVT LTD. ;E:;“’GH :Z‘:;;j{“ﬁ"‘”"z

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002{U.P)

E-mail : adycon.infrastructures@gmail.com

DIVISTON-HI,GHAZIABAD

COMISSHONERATE-GHAZIABAD | %

TINNo : 09889102645 WEF : 10-01-2006

_Micbile No : 09891776363, 09810349868

Serial No : 51

To
DIVYANSH INFRAHEIGHT PVTLTD
PLOT NO. 10 SHAKTI KHAND - 2,

Date of Issue : 31-05-2013

-

[N

‘NGRAPURAM, GHAZIABAD Phone No d
. S1TE « NOIDA EXTHN, !
: Niobile Ng ‘
i TIN No.  U948g024158 WEF ]
I sNo Description of Goods Qty in M3 Rate/Cum Amoge
RMC Date Grade Chatlan o
i 27-05-2013 |M-10 1084,1085,10886,1087 24.00 2277.64 54563.00
o [Z3-05-2013 (M-10 190,111 11.00 227764 25054 .3
!
Total Amount 79717 .09
Biscount oco
) Net Amount 79717 3
Central Excise Duty @ 2.00 % 1.5:94 50
oaial Vilue e words Education Cess .3 2.00 % 3200
Aufe.s  Miruty Two Thousand Seven Hundred Forty Nine Sh. Ed. Gess 21.00 % 16,00
- Oniy SuhTotal 81358.0¢
: VATICST @ 12.50 % 10170 C(
Additional Tax @ 1.50 % 1220.01
Cther/Labour [Cartage Z.C
Total Amount of Invoice 92749.0

|
i
&I
i

H

Pre authenticated
Fot Acycon infrastructures Pyt Lid,
.y

Authorized Signatory

For Adycon Infrastructures Pyt

Signaturm

We d_ec!a,re Ihat the invoice shows that the ac
cuzntity menlioned is as per the challan.

** * This is a computer generated Invojee * * *

tual price of material and that the particulars are true and correct the §
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- ADYCON INFRASTRUCTURES PVT LTD.

V(b - Kanawni Post-Chajarchi, Distt Gautam Budh Nagar (ULP.}
Head Office [ KG-18 Kavi Nagar,Ghaziabad-201002{U.F)

E-mail : adycon.infrastructures@gmail.com

{2 Ex.Reg P, - RARCADR] %Eiﬂ)ﬁin

DIVISION-TILGHAZ IAB AL

| mange v, GHAZIAGAE-1L .

COMISSICRENATE -GHAZABAD u

TINNo  ; 0929102645 WEF
Mabile Na ; GISAT77E383, DUS1031 9088

¢ 19-05-2006

Soriat Na @ 5%

Ta

DIVYANSH INFREMEIGHT FYT LTD

Pate of lssus : 33-08-20° 3

21,07 RS, 40 SHAKTE KHAND - 2, Phona M
FORAPLRAM, GHATIABAD one He
JUTE .- WOIDA EXTIY,
iobiln Ho
T tio. e anea | H5 AEF -
Oty in 43 ) Hpte'Counp D e

l_.-o

Eda. l

Besorintion of Goods

Shalian Mo

q RWE Date Grade
T 052013 IM-12

' [

SO P D TR ) S 1190 1181

| 10844, 1065,1038, 1087

24.00 2277 .64

ER N 2277 34

54653 208

2050« N

Telal Amaunt

FaFET O
i)

A b

LT T aty Twg Trousaie seves Hundrea Fory me

waitls

Discouwnt

MNet Amoimnd

Central Excise Duty -4 2.00 %
Education Cess [0 2.00 %)

Sh, Ed. Cess $ 1,00 %
SuirFotal

VATICST @ 12.80%
Achditional Tax 5 1.50 %
Other/Labour 'Chitage

Total Amount of Invoice

MR

A R EaW |
oo
hain

#Lis0ar

yLo S Il

T
LG
92740.6

Pro Antaonbicatoed

t D0 AIYCOm al-STrUetires Pyt Lid,

o
7
Aitharized Shpnatony

YVu ULDRNE INRE NG invoice Shivws that the ackial Erica of matenal and thet

Far Adyeon Infrastraciens Pot

BignalUrMFF?;sH:::r:

wd-Jt0e NISR)daned ig 3s Rer e challan

** " Thig s a computes goaaaad Naige * * -

iha pardiculars ars trus and corect tha L
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TAXISALES INVOICE i “Oniginal} ]

. En Rogu b -MGCADE IZRERDIDY

ADYCON INFRASTRUCTURES PVT LTD.

Vil - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)
Head Oifice :KG-18,Kavi Nagar.Ghaziabad-201002{U.F) TSP GRAYIAEAL

E-mail : adycon.infrastructures@gmail.com THISIGHT RATE St IASAD

Rige IV, GHAZILSAD-H)

- Tih No ¢ (0RBB9I02545 WEF 10 ¢1.20¢ Serinf Ne - 179
Mobite Mo ; 09891776363, 09810349863
To
108.2013
DIVYANSH IMFRAHEIGHT FYT LTD Date of lssug 31092
PLOT NO. 16 SHAXTIKHAND - 2, P N
INDRAPURAM, GHAZIABAD hone Jo
SITE :- NQIDA EXTN,
Mobile Mo
TIN No. 09488624456 WEF :
SNa. Doscription of Gootls Qtyin M3 | Rate/Cumj Amount
MG Date | Grade Challan No
1 M-a0 16 08.2014 lo 31 08 2013 44 50 227764 103355 60
O 2 M-25 16.08 20310 31 06,2012 6000 227764 136558 OB
==
Total Amount 238043.08
Discoun aoQ
Net Amount Rt R ARA M
I Goniral Excise Duiy @ 2.00 % EI - BT
Totat Valure in words Education Coss @ 2.00 % EagUe
Rupees Two Lavn Sevanty 5« Fiosard Mine Handre Sh. Ed. Cess @ 1.00% 4
Feaaly Fow Ony SubTolat 242916.00
. VATICET @ 12.50 % 0352 o0
Additional Tax @ 1.50 % 354400
OtherlLabour iICarisge [Ev}
Total Armount of Invoice 275924.50

Pre Authentlcatod - 2
For Adycon Infrastrgctures }v{ Lfd.

For Adycan infrastructures Pyt Lig.

@ v | o P,

e

: ;::{ ;
Authorized Signatory Signature of Person Invoict

We dectars $1a1 the vwoice shows that Ine actual price of materat gag thal the patheatars are IFap 2and nerregt the totat
gquantity menkonad ¢ a8 per the enallan

"t This ia 2 compular genvealed Invace * * *

06/09/2013 4:15 pyv
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| ADYCON INFRASTRUCTURES PVT LTD. ] -
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Headt Ofics (KE-18 Lavl Magde Shanabsd-20%003L.Fi Tt A
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r"/ TAX! SA@I;E1N1/OICE [ (Original) I

T

; ; _ C.Ex.Reg No.-AAGCADS19BEM002
ADYGON INFRASTRUCTURES PVT LTD, |
. ', o s Ra A -
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) il
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-IILGHAZIABAD
£-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TINNo : 09889102645 ‘ WEF : 10-01-2005 SerialNo : 51
Mobile No : 09891776363, 09810349868
To :
DIVYANSH INFRAHEIGHT PVT LTD Date of Issue :  31-05-2013
PLOT NG, 10 SHAKTI KHAND - 2,
| iNDRAPURAM, GHAZIABAD Phone No
! SITE :- NOIDA EXTN,
| Viobile No
TIN No. 09488824156 WEF .
SNo. ) Description of Goods Qty in M3 Rate/Gum Amount
RMC Date | Grade Chailan No _
1 27-05-2013 IM-10 1084,1085,1086,1087 . 24.00 2277.64 54863.00
g 2 [28-05-2013 [M-10 1190,1191 11.00 227784 25054.00
i Totat Amount 79717.00
{ ' Discount 0.00
Net Amount 79,717 00
Central Excise Duty @ 2.00 % 1.594.00 |.
Total Value in words Education Cess @ 2.00 % 32.00
Rupgas Ninety Two Thousand Seven Hundred Forty Ning Sh. Ed. Cess @ 1.00 % 16.00
Only SubTotal 81359,00
VATICST @ 12.50 % 10170.00
Additional Tax @ 1.50 % 1220.00
CtherfLabour fCartage 0.00
Total Amount of Invoice 92749.00

Pre Authenticated
' For Adycon Infrastructures Pv

' For Adycon Infrastructures Pvt Ltd,

;'Authorize Signatory Signatm\mice

We declare that the invoice shows that the actual price of material and that the parliculars are true and corréct the total
guantity mentionad is as per the challan.

¥ * ¥ This is a computer generated Invoice = * *




P TAXIS .&13&) MOIEE [ toriginal}

TADYCON INFRASTRUCTURES PYT LTD, [conwmevesssacn

Vill - Kanavni Post-Ghajarchi, Distt Gautam Budh Nagar {LLP.) Ronge ¥, SERERT- T

Head Office :KG-18 Kavi Nagzr,Bhazlabad-2011402(0.P) DVISLOH I/GHAZIN Y
E-mail : adycon.infrastructures@gmail.com COMISTIONERATE-CHAZIAZAD
‘ .
TR Mo ¢ GO3BD192645 WEF  10-C%.2003 Seriat Mo : &1
pioblio No i RUBDTTTBISH. H9B10349AEE
To
Iss ¢ 31-058-2013
DIVYANSH INFRAREIGHT PYT LTD Pate of lesue
PLOT WG, 10 SHAKTI KHAND - 2,
b INDRAPURAR, GHAZIABAD Phana o
S1TE - HOIDA EXTN,
siablle Mo
Tid blo.  $94BES24 156 . WEF. .
BN Doscription of Goads Gty in M3 | RatelCuni Amount
Q NG Cate | Grade Chaltan No B
1 [27-05-2013 |10 1084, 1005 10861087 24.60 227784 5485300
b 5 (/2052113 {12 11301487 1400 207784| © 25054.00
Tot# Antounl TOFIT.E0
Discount D.ov
. ) Not Amounl 78,747 00
; Central Excise Duty 4@ 2.00 % 1 584 00
- Tala Value in words ; Educalion Ceas @ 2.00 % 3200
Qupts Minely Two Thovsand Seven 1lungred Forty Mne 5h. Ed. Cess @ 1.00 % :5.40
nly SubTatal 41359.0¢
VATICST @ 12.50 % 7000
Additional Tax @@ 1.59 % 1220.00
QtherlL alrour {Cartagu G o0
j. Total Amonnt of Invoice §2749.00

l
|

L]
I Pre Avthonileated
For Adycon Infrostructuies Py A

Far Adyean infrastiueieres Pot Lig,

/
: mnthonzed Sigratary Signalitre of Pergan Invoice

We deniare that ine invd.ce Shdws Lhat the aciugl price of inaterizl and 1nzt the parsubas an: us 2nd enrract e lats!
nuarkly menhonsg 5 g5 par jhe chatlan.

¢ * » This vs a compisher genesatod Irveoita = =




TAX!S&.QS"II@IOICE

K' Crginane

ADYCON INFRASTRUCTURES PVT LTD, |5 comomon
R . g Range-1V, GHAZIABAD-II
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) anges
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DEVISION-TIL,GHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TINNo : 09889102645 WEF : 10-01-2006 SerfalNo : 119
Mobile No : 09891776353, 09810349868
To
+ 31-07-2013
DIVYANSH INFRAHEIGHT PVT LTD Date of Issue
PLOT NOQ. 10 SHAKTI KHAND - 2, .
INDRAPURAM, GHAZIABAD PhoneNo  :
SITE :- NOIDA EXTH,
Mobile No :
TINNo, 09488824156 WEF :
SNo. Description of Goods Qiy in M3 | Rate/Cum Amount
) @ RMC Date Grade Challan No J——
g 1 M-10 16.07.2013 TO 31.07.2013 H"l@ 2277.64 107005.00
- 2 M-30 16.07.2013 TO 31.07.2013 21.00 2277.64 47830.00
3 M-25 16.07.2013 TO 31.07.2013 3&"{ 2277.64 11388.00
Total Amount 166313.00
Discount 0.00
Net Amount 1686,313.00
Central Excise Duty @ 2.00 % 3,326.00
Total Value in words Education Cess @ 2.00 % 67.00
. . Sh. Ed. Cess @ 1.00 % 33.00
Rupees One Lakh Ninety Three Th dF d T
Onlg s One ty Thre ousand Five Hundred Two SubTotal 169739.00
VATICST @ 12.50 % 21217.00
Additional Tax @ 1.50 % 2546.00
Other/Labour /Cartage

$,

Total Amount of Invoice

000
183502.00

s *

Pre Authenticated

(7L

o)

For Adycon I?‘frastructures Pvt Ltd.

Authorized Signatory

For Adycon Infrastructures Pvt Ltd.

\J‘ﬂ”‘ﬁ/

Signature of Person Invoice

u

(7,224

=y

We declare that the invoice shows that the actual price of material and that the particulars are true and correct the total
guantity mentioned is as per the challan.

** * This is a computer generated invoice * **




o TawsAPes fboice

ADYCON INFRASTRUCTURES PVT LTD.
Vil - Kanavni Post-Chafarchi, Distt Gautam Budh Nagar {U.P.)
Mead Office :KG-18,Kavi Nagar,Ghaziabad-201 G02{U.F)

E-maii : adycon.infrastructuras@gmail.corm

c.a.aegma-mmlﬁsmaz
: Range-1V, GHAZIABAD-IN
| DIVISSON-TILGHAZIABAD
COMISSEDNERATE GHAZIABAD

TN Mo ORBBRINZG45 WEF : 10:01-2008

Serial No : 112

Mebile Ho : U98917/E3G3, (89610342868
Jo

DIVYANSH INFRAHEIGHT PVT LTD
PLOT MO. 10 SHAKTI KHAND - 2,

Date of lssue : 34072013

INDRAPURAM, GHAZIABAD | PhoneNo
SITE :- NOIDA EXTH,
Mobile No
TIN Mo,  DB4388241506 WEF : _ _ _ _
SNo. Dyscrhpﬂon of @-uods Qiy in M3 | Rata/Cum Amiount |
RMG Date | Grade Ghalizn No | e |
1 TR 16.07.2013 10 31.07.2013 o 47.02 22771.654 107085.00
- |2 I1-30 16.07.2013 TO 31.07.2013 a0 | 207784 a7pspan
5 | W25 16.07.2013 TO 31.07.2013 5 g( Goo ) zo7red 11388.00
[ 3
Tolal Areount | 16831200 |
Dizeount T
Met Amotnt 166,313.00
Centra) Excias Doty @ 2.00% 3.326.00
Tetal Value in words Education Cess @ 2.60 % 67,00
. 8h. Ed, Cess @ 1.00 % 33.00
Rupegs One Lakh Minety Theee Thousand Five M T -
Onlﬁ 5 y g Thowsand Five Mundred Twa SubTotal 168739.00
VATICST @ 12.501% 21217.00
Additianal Tax @ 1.50 % 2548.00
ﬁ DtharLebeur {Cartage -5
Total Amount of Invoice ("ﬁﬁﬁ'

¥

Pro Authonticated Y4

af \i& \'::-'\
For Adycon Infrastructures Pyt Lid, LG f? N ":}
£V il
|'_ y ¥ o
Siguatory

Authorize

Far Adyceon Infrastructuros Pyt Lid,

\hvh

\J

Sign-.zﬁnre of Persan Invoice

EN

We declare that tha invoice shows that e actusl price of materiat and (hat the pericutars are true and comact the iotal

quaniity marniioned IS a5 per the shallan,

*** This B a compaier genismtod Involse* **




' TAXIS;)EES1I ﬁlOICE

ADYCON INFRASTRUCTURES PVT LTD.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar {U.P.)
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P)

E-mail : adycon.infrastructures@gmail.com

C.Bx.Reqg.No.-AAGCAD519BEM002
Range-TV, GHAZIABAD-II]
DIVISION-IIT,GHAZIADAD
COMISSIONERATE-GHAZIABAD

DIVYANSH INFRAHEIGHT PVT LTD
PLOT NO. 10 SHAKTI KHAND - 2,

TINNo : 09889102645 WEF : 10-01-2006 SerfalNo : 118
Mobile No : 09891776363, 08810349868
To

Date of lssue : 31-07-2013

INDRAPURAM, GHAZIABAD Phone No
SITE :- NOIDA EXTH,
iiobiie No
TIN No. 09488824156 WEF :
SNo. Description of Goods Qty in M3 | Rate/Cum Amount
@ RMC Date | Grade Challan No
- 1 M-10 16.07.2013 TO 31.07.2013 , 6.00 2277.64 13666.00
. 2 M-25 16.07.2013 TO 31.07.2013 “'99.50 2277.64 296625.00
3 M-30 16.07.2013 TO 31.07.2013 <35.00 2277.64 79717.00
4 M-40 16.07.2013 TO 31.07.2013 “22.00 2277.64 50108.00
Total Amount 370116.00
Discount - 0.00
Net Amount 370:116.00
Central Excise Duty @ 2.00 % 7,402.00
Total Value in words Education Cess @ 2.00 % 148.00
Rupees Four Lakh Thirty Thousand Six Hundred Twenty Four Sh. Ed. Cess @1.00 % 74.00
Only SubTotal 377740.00
VATICST @ 12.50 % 47218.00
@ Additional Tax @ 1.50 % 5666.00
Otherfi.abour /Cartage 0.00

Total Amount of Invoice 430624.00 )

Nz

Pre Authenticated
For Adycon Infrastructures Pvt Ltd.

\A
&,
Authorized Signatory

o

For Adycon Infrastructures Pvt Lid.

ypRe

Signature of Person Invol

cl.

'

e

We declare that the invoice shows that the aciual price of material and that the particulars are true and correct the total

quantity mentioned is as per the challan.

***This s a computer generated Invoice * * *




ADYCON INFRASTRUCTURES PVT LTD.
Vill - Kanavni Post-Chajarchi, Disit Gautam Budh Nagar {UJ.P.}
Head Office :(G-18,Kavi Nagar,Ghaziabad-201002(LLP)

E-mail : adycon.infrastructaresi@ymail.com

X RRgND-AASTAIS1SBEMENR
Range-I¥, HHATIARADTTE
THVISION-ILGHAZIABAD

| COMISSIONERATE-GHAZIABAT

3 10042008

Sertal Mo @ 118

TIN Ne : 0898891026458 WEF
Mokdln No : 00BS1YFEA0S, 02810348860
| 7o .
DIVVANSH INFRAHEIGHT PVT LTD Date of tosug : 31-07-2013
PLOT NO. 16 SHAKTI KHAND - 2, Phone N .
INDRAPURAM, GHAZIABAD | Fhenefo <
HITE :» NUIDA BXTN,
fiobie N 3
T Ne. _ 004858624356 WEE ;
SKp.  Deggription of Goods My In W3 | RatelSum Armount
RMC Date | Grade Chaltan Mo )
1 ] +6.07 2013 TO 31.07.2013 » 500 2377 .64 T 33668.00
2 M~25 16.07 2013 TO 31.07.2013 ~p2.50 227764)  298525.00 |
3 M-30 16.07 2013 TO 31.07.2013 .00 207764 707T17.00
A jha-an 16472013 TD 24.07.2013 200 2277 64 50108.00
Total Amotnt | 37011800
Disgount .00
Net Armount 370,416.00
Central Excist Duly @ 2.00% TA02.00
Total Valee I words Education Cess @ 2.00 % 148.00
Rupees Four Lakh Thidy Thousand Six Hundred Twasty Four Sh. £d. Cess @ 1.00% 4.00
Only y by Four SubTotal I7TT40.00
VATICST @ 12.50 % 47218.00
Additlonal Toe @ 4.50 % SEE5.0D |
OtheriLabour ICarfage _ G
Tolal Amaunt of Invalce 30624.00

H w e

For Adycon Infrastruetures Pyt Ltd.

\ﬂ"- \'C}M?‘/
L }I'\.' \"--._.‘3—""
fastherized Signatery

Pra Authenticabed

For Adyeon Infrastrictures Pvi Lid,

Ny

Signature of Porson lm'oﬁ:e

We daclare that the Invoite shows that the aclual prlce of matenal and {hat fhe parficulars an nee 20d corect the :mal

tuantity mantioned iz as par the challan.

* % *This |3 & contpiter ganarated ivabog ™« *




raxBa e invoice |

C.Ex.Reg No.-AAGCAD5 1 9BEMDO2

(Origingd) |

Vil - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) Range-1V; GHAZIASAD-III

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002{U.P)
E-mail : adycen.infrastructures@gmail.com

DIVISION-TILGHAZTABAD

COMISSIONERATE THAZDIADRA -

i ADYCON INFRASTRUCTURES PVT LTD.
!
|

TiN No  : 09BB9102645 WEF : 10-01.2008 SerizslNo : 70
Mohile Ng ; (2881776383, 79810349388 L
o ) Date of Issue @ 17-90-20%3 ,
_ DIVYANSH INFRAMEIGN T *VT LTD !
i PLOT NO. 10 SHAKTI KHAND - 2, Phone No
; INDRAPURAM, GHAZIABAD
SiTE - NOIDA EXTN,
Mobile No
TiN No. 00488824156 WEF :
Sy, Description of Goods Gly in M3 Fuateflum Amount
@ RMC.Date | Grade Ghallan No '
' i 17-06-2013 |M-30 1885,1888,1889,1590,1891,1892,1 44.90 2277.64 1007 16.06
i : 803,1898 : "
- I .
; Tatal Armount 109216.46¢
Hsconn! 5 BN
. Met Sangens ST
. Central Excise Duty @ 2.0C % 2.6 1
| Fotai Vaiuz in woirds Education Cezs @ 200 % | .~ G200
: Rupzes One Lakh Sixteen Thousand Fwve Hundred Ninety Sh. Ed. Cess @ 1:00 -g,r.., 20"‘?0
Nine Only SubTosei 1062280.0:0
VATICST @ 12.50 % 12785 GG
Additional Tax #@ 1.50 % 1534,00
Otheill.abour fCartage 0.00
Total Amount of ipvoice

( 116595.00
[

&) 228G >

D Prre Authenticated
. For Adycon Tafrastructures Py

For Adycon Infrastructures Pyt Ltd,

|
l \ A

M Signato
| Authorized Signatory

We dgclare lljat lhe_invoice shows that the actual price of malerial and that the particulars are true and correct the tola!
quantily mentioned is as per the chzlian.

Signature of Person Invoice

“ * * This is a computer generated Invoice * " *




e

I_g_x.@,'xlﬂsﬁwvmcﬁ [ (riginayy 4 I:

| ' , ' .
; T —, e ey q O gy L. Ex iR og N -nn G  IEEMI02
. ADYCON INFRASTRUCTURES PVT LTD. =
Vil - Kanavnl Post-Ghajarchi, Distt Gautam Budh Nagar (U.P.) Range IV, SHAZIARADAT
Head Office KG-18,Kavi Nagar,Ghazlabad-201002{U.P) BEASIDN T GAATIRAD
E.mail : adycen.infrastructures@ymail.com COMPLALTHERATE J31407ier =8
[ Tid Mo DSBEFHNEEAS WEF : 0.5°2005 Serial Mo ¥

' ool no; DSESIPTERGD, UGN LD3ES

4T}
DIy ARSH INFRAFSHI, SYTLTD
FLOT NG, 10 SHAKTE KHAND - 2,
L INDRAFURAMN, GHAZIABAD Phana Ho
SR - NOIDA EXTH,

Naie of Isyue . ¢ W 72

) 220G m3

| Mobile do
| Thimo.  OGABB8U4ISE WEF : L
Sisa Dogeription of Coods ) Gty i M3 Faaled Swns SO
: RWGC Dake Grada Challan No
1 |1705-9075 nA-30 1883, 1688, 1654, 19T, 1897,1892. 1 44,00 ATTTEA] 00216 O
) £03 1898 e
f TobH Antown, RHTIE
Bs 0 et
Mel tawn. W
Cantral Exgise Dty w2 2,00 ', 2
, Tea: Waiue in weids Educalion Less I 7 00 . f .- G Nifa
W s.0h ! 2030
| Rupess Gne Lakh Siiesn Thousano »va Hundred Miaety 8h. Bd. Coss ? 0a A . < o
I Nine ':’r‘l.f bﬂ I-}TO?&I KLY EBG.UE
VATICEY @ 12.5C % 12785 0
| Additionad Tax «d 1,50 % 1£2a OU
Otherf. aloure (Cartags 00y
’ Total Amgunt of lpvaice { 116598.00

+ Pre Authenticatud e 2
S /_:1\\,"_;\ For Adycon Inirasttuctures Py
For Adycon nfristructures Pyl fid, | ‘ES ,’,-;'_. .lf..
3 o

l g\z NG -3 k4
v Wl - l_,,..--"'"f_F—
Adthiorize Signatory Signdtture of Pergon lovowt

We declare 1hn 1he invose shows hal ihe actual price of malenal and that the pacliculars are g and casres! tha tolg'
o antily mackoned is 28 3af lhe challan

= v Tins s & ceanpuler genarnigd Invoice ” -




g--l : TAKIQ[]EQ %VC“CE @ {Original) l

(

. : , C.Ex.Reg.No,-AAGCAD519BEMD02
| ADYCON INFRASTRUCTURES PVT LTD, |cosmooos
| vill - Kanavni Post-Chajarchi, Distt Gautarn Budh Nagar (U.P.) Range-IV,
| Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISIOR-ILGHAZIABAR
! E-mail ; adycon.infrastructures@umail.com COMIESTNERLTE TIAZIATAL
| ;
| TiM Mo : CSBEI102545 WEF : i0-01-2008 Serial No : 0
! bipsily No o UIEB17TEI63, 09810249505 i |

. Bate of Issue + 17-06-2073
DIVYANSH INFRAMSIGN] FYT LTD

PLOT NO. 10 SHAKT! KHARND - 2,

J . ;
INDRAPURAM, GHAZIABAD Phone No :
| SITE - NOIDA EXTN,
I Kobile No
- i TIM o, 05488824156 - WEF :
@l SiNo, Description of Goods ) Qly in W3 | Falellum Amoual

, ' i RWC Date Grade Challan No oo L e |
vy [17-08-2013 [M-30 1885,1888,1889,1890,1891,1892,1 { 44.00 227754 100216.06 |

. ' 893,1898 :
. Tola! Amount +9216.U
! Zisconn TR
: Net Amoutit O AR RS Y
: Central Excise Duty &g 2.06 %, 2,600
; Totai Value in words Education Cess £ 2.00% 1 ..~ 4200 )
; Rupzes One Lakh Smtean Thousand Fiva Hundred Ninety 5h. Ed. Cess @ 1.00 t}? 200 !
; VATICST @ 12.5C % 127855 |
! Additional Tax i 1.5 % 1£34.00
§ Other/l.abour /Cartage 0.00
{ Total Amount of lavoice 116529.00 P
| , T (o) 772 gz\"“i% (o
I ' - G‘n » 5 ”
i 1% \
| \] .
t LX 1Y —
1 pern

' Fre puthenticated

: . For Adycon infrasfructures Py
i For Adycon Infrastructures Pyt Ltd.

4
¥
i Authorized Signatory

We declare that the invoice shows ihat the actual price of malerial and th j i
: ) 5 at the particulars a : 2 lotal
¢rantily mentioned is as per tha chalian, P fe frue an correct the tota

Signature of Person Invoier

* ¥ This is a compuler genarated Invpice ** *




ﬁ ‘ m:-u_silé.g,@\folcfé ("E (Cilginalp |

—v—"'-'-'-’

' _ .y , - - _ C B Reg R ARGUADLOBTRI
L ADYCON INFRASTRUCTURES PVT LTD, “ TH mw:m ’
VI - Kanavni Post-Chajarchi, Distt Gautarn Budh Nagar (U.P.) Rare 1Y, GHAZIARAE:
Head Office :KG-18,Kavi Nagar,Shaziabatl.201602(U.P) CAVISION (AN LAEATY

; E-mail : adycon.infrastructures@uymali.com CUTE i obd T AT
l .
i TIN W -"?;-f-‘-.";f-‘m?ﬁd:': YWEF : 10-01-2325 SerigtMo - D l

Gpi Mg UTEDCTTLISA SEAIINNDEES . s

- Date ci Isaug ¢ 07 WY
DIVYARSH (i HER SIS o ¢T 1 TD) Date ci Issiug

ALOT NO, 13 SHAK T KHAND - 2, _
HDRAPURAM, GHAZIABAD Phone Flo
STE - HOINA EXTH,
kichile Qo

| Thlen.  CRA862:153 WeF: _ |
ﬁl Shex, Dostription of Socds Gy Im s | 1l Tow AN L
. 1 e Pate farade Challan Mo e )
|1 TSR M3 19055, 1582 1980 1860 1891 897 1 {447 JRza ] OHE & g,
. ! 803 1893
’ LR ) N al -
: '%'pﬁi!!-.r-.m-nql I ‘ rn;j!;u
Tt T - Ly el
Mol CJHED n .
. Central Excise [y o 2007 | ARCTREE
Tutai ¥atee o words Education Cess Je280%, - ot
s . . - - Sh. Ed. Cags «@ 7090 5%, e
VG neCs Ve Lot 3 aaar Tnousann T Hondred Hingt - I
MR T o Y subTes, . 1229606 |
| VATSGET @ 1230y | 14Es !
| Additionat 7ax - 1.50 % | 1E300 |
Dtherd, abowr [Gartage _Boo
| Total Amgunt of fpvoice 16300
| 7 —
| e

&

|

| Wl

Fie autheniicated
For Adyoon Infresiruclures Py
For Adycan [nfrastreciinss Pyl Lig.

Y
4
, Authonszed Signatory

W dettare Lt the meice shows that the acl:al gote of maeral 3nd that the padioulars arc e snd coreds the o
Uorard iy martsde i a5 ors e nhaliag

Stanaiurs of Fason hvosn

=0 Trus Iy & somputer gonarsied lwoige ™ *
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Vill - Kanavni b

I&XIS&_’]:ZQ! VOIWCE

ADYCON IF “RASTRUCTURES PVT LTD.

A-Chajarchi, Distt Gautam Budh Nagar {(U.P.)

ﬁ% l (Criginal) |

C.Ex.Reg.No.-AAGCAMI519BEMO02

Ranyge-1¥, GHAZIABAD-IT?

Head Off:ce ~.G-18,Kavi Magar,Ghaziabad-201002(U.P) DIVISION-IILGHAZIABAD
E-mail adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
Ao 1 DELHREG2E WEF : "0-01-200€ Serial No ; 82
Leo e No: JenTI7I6r w1TRACE ¢
T,
[ ’ : 17-06-2013
:  DIVYANSH INFRAL® SHT PVT LTD Date of Issue
i PLOT NO, 10 SHAKT <HAND - 2, Ph N
! INDRASURAM, GH :. ‘ABAD ene No
SITE .- NOIDA EXTY
| Mohile No
;__ ] _=!N NG, ) e G 0 il _
| Bt Dew.ription of Gd.r;ds Qty in W3 | Rate/Cum Amount
@ RMC Date Groy Challan Mo —
' M-30 0726201310 1506 2013 { 534 00 227764  1216260.00
b _ \ Total Amount | 1216260.00
\ Discount 0.00
Net Amount 1.216,260.00
Central Excise Duy @ 2.00 % 24,325.00
T o-al Valve in vords Education Cess @ 2.00 % 486.00
b ges Fourtens Lokl “wan R Minety F. . Only Sh. Ed. Cess @ 1.00-% 243.00
: SunhTotal 1241314.00
VATICST @ 12.50 % 155164.00
Additional Tax @ 1.50 % 18620.00
OtherfLabour /Cartage 00

s

{

e

oo huthenticated

€. Adycon Infrastruct:.
\?

N

£ laorized Signatory

‘BCIOFR (hAs hE e
Wy mEnbe ds e

'—I_——-—-—— e
T N

Total Amount of Inyoige

1415098.00 )

+ Pyt Ltd.

@727

a1 fm? | ~

For Adycon infrastructures Pvi

Signature of Person Invoice

Eows at the
U chons,

A e pr

“* * This is a ¢ 'nputer generated Invoice * * *

¥ matena and that the particulars ar= hue and correct the total



Vill - Kanavai |

Teiis D 12 oce

ADYCON I RASTRUCTURES PVT LTD.

Chajarc i, Distt Gawlam Budh Magar (U.P.} I

(i% I_ {Grigiual_lr [

T R E SAGLHS LIBEIDI Y

Piee - po-ly, GHAZ1ARAD-LL

Head Ot oo .G-150Kav Mayar Ghaciabad-201002{U.P} HVISIONAILGRAZARAD
E-mail  adycon.infrastructures@gmail.com COMISSIONERATE-GHAZLABS)
I s wWEI 2 SerlalMo AL
A e T P
i . 1706201
JIVGANSHINFRAE - HT PY] L] D Pate af lesut on-a01s
PLOT WO, 10 SHAKT <HANLD -2 Phone N
INDRASURAM, GH  ABAD ane &3
SE s BY
f Kohile Ne
. N MHe Ll . . —
=k Ce . eiptign of Gonas Qy m 63 | ReteiCom Amounl
ﬁ "EMC fiate Gr - Clrallan Me e
. I | R T Tn AN T 0s 2613 | 530 JZTTEAL 13426000
) L oy Total Amount 1216260.00
t Discount a0
Mot Amourl 1.218.260 00
central £xclse Duy & 2.00 % 24.325.00
C VG T TS Ectucation Ceas @ 2.00 %, 4585 Q0
re Ty vl woee WOERDY - Dy Sh. £ Cest 4 1.00% 24500
SubTotal 12393 14.00
VAT U8Y 6 +2 50 % “h5uE4 00
Addional Tan gr 1,50 % 18520 0B
OthartLabour :Cartage U ]|
L 1415098.00

fhentval, o !

T Adyean intrastruct
N
¥

*oomizag] oo oty

e R LT

=T (LR M

St trel

Ti-')_l&t !ﬁm-:;nmtlm '
— " @5

7
nerfm? (8 o

Far dyeon infrastructures Pat

Yo pritlure ef Persan Invoice
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HoE aArg Sgnect e ot

Tz B A0 g ter geaarabed Wneaige ™ * 7




raxsh&dwoice

[ toriginay __|
-
T - - ¢ EAReq.NG,-AAGLAOS 1SBEMDO2
ADYCON I*RASTRUCTURES PVT LTD. o
. R Raniye-1¥, GHAZIABAD-
Vill - Kanavni F'.. -t-Chajarchi. Distt Gautam Budh Nagar (U.P.) B
Head Ofiice '<G-18,Kavi Nagar,Ghaziabad-201002{U.P) OIVISION-IILGHAZIABAD
E-maill adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD |
oMo @ 086881026« WEF : *0-01.2006 Serial No : 62
P ite No: 0URO17762 8103494 ¢
T
" _ Date of Issue ; 17-06-2013
| DIVYANSH INFRARE'SHT PVT LTD ate opissue
PLOT NO. 10 SHAKT: <HAND -2
INDRAFURAM, GH . ABAD Phone No
i SITE .- NOIDA EXTY
Maobile No
|- NG e _ mEE L
j Bt B¢~ .ription of Goods Qty in M3 Rate/Cum Amount -
| .
@  [RMCDate | Graw Challan No =
. M-30 0106 2013 1o 15 06 2013 534 00 227764 121626000
% L \ Total Amount 1216260.00
PRiscount 0.00
Net Amount 1.216,260.00
Central Excise Duty @ 2.00 % 24,325.00
Toral Value in words Education Cess @ 2.00 % 486.00
aoees Fourteen Lakh  ‘teen Thowsand Ninety E.ynt Only $h. Ed. Cess @ 1.00 % 243.00
SubTotal 1241314.00
VATICST @ 12.50 % 155164 00
Additional Tax @ 1.50 % 18620.00
OtheriLabour /ICartage 00
- Total Amoint of Inyoige 1415098.00

RS ) 5
C \05\1\%\ ©/2209m>

& SR

| Pro Authenticated
For Adycon [nfrastructures Pvt
F

ot Adycon Infrastructi- s Pyt Ltd.
\?
NG
L Aviaorized Signhatory

ot

!
-
|

|

|

|

Signature of Person Invoice

“eciare thal The mvo.,
ity Menbored s gg

Poaws jhat the 2 tuas pric » mziena. and inal the particulars ars irue and correct the total
e chalian

" * ° This is a computer generated invoice* * °




Vill - Ranavni F
Head Mico

E-mail

I
t
]
|

4 m— e

I . “‘U: 5] 1"'2!53
e ilg N et 1TIE

WYY ANGH INFRAR: -

PLLAOT NO. 10 SHAKY
INDRASURAM, GH -
SITE wOIA EXTS

"~

o

_.._-l:.t

; RWC Date [ G
] W
|

.

T a4l Vale o words

cwen Faoris Lakn

ADYCON 1

raxsl Shwoice

I Original) |

“RASTRUCTURES PVT LTD.

A-Chajarchi. Distl Gautam Budh Nagar (U.P.}

G-18,Kavi Magar.Ghaziabad-201002(U.F)

adycon.infrastructures@gmail.com

4y Py bvg -A0GUAGS ESEFOND?
Raad- vy GHAIEABAL: 132

' EIVISION T GHAZIABAD

COMISSIONERATE-CHAZIBAD

WEF - 1003303

10 1ne

HT PVT LFQ

Seral Ng + 62

Date of ssue

17.06-2013

CHAMZ . 2
ABAD Phong Np
1
! ohile Na
r?::?éu ui ch\ls _” Qly 'I; i’lﬂE hatﬁinm Amount
Ghalan Mo
PR rhucaic B RS TR R 531 0% 27784 1216260 OO
- ..
. ! Tatal Amout 1216260.00
Discoum [aX ¥
Mot Amwount 1216,260.H]
Centrad Exgise Duty @ 2.00 % 24,325 19
Education Cess @ 2.00% 48500
‘oen Thou AP el TR I ﬂﬂ[l' i |'I'. Onl‘{ Sh. Eﬂ. C(:'ss @l} 1.00 °":l 243{‘0
SubTotal 124131900
VAT!CST @12 50 % 1351654 Q0
Additional Tax i 1,50 % 18620 0D
Other/'Labow Cartage e JLQG
~ Tolal Anu:mnl of In}‘l};;f 1415098.00

-7 Authenticated

j 7 Sdycon Infrasteuct
TN
i b

s aenzed Signatoiry

[EOAS | I R LR L R PO

-_—
L

N DA

A e g e p—

@220

g J,?Uw £

\ “ © For Adycon mirasouciuces Pyt
] p\’t l,t{l. 4 ’ o
SR
Ly i ‘-/
-~ —r
Supatuee of Persai invoics
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1 I35

TS i LR e ORARTALE Sein et T




TA)(]S%JE% ﬁ\IVOICE m

ADYCON INFRASTRUCTURES PVT LTD.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)

C.Ex.Req.No.-AAGCADS19BEMO02
Range-1V, GHAZIABAD-TII

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-TIIL,GHAZIABAD
E-mail ; adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TINNo : 09889102645 WEF : 10-01-2008 Seriat No : 180
Mobile No : 09891776363, 09810349868
To

DIVYANSH INFRAHEIGHT PVT LTD
PLOT NO. 10 SHAKTI KHAND - 2,

Date of Issue : 31-08-2013

INDRAPURAM, GHAZIABAD PhoneNo
SITE :» NOIDA EXTN,
Mobile No
TIN No. 09488824156 WEF :
Description of Goods Qtyin M3 | Rate/Cum Amount
RMC Date Grade _, Challan No . ’?’ﬁ*“
1 M'fﬂ ; ;ﬁ} 01.08.2013 to 15.08.2013 JN~1800 [J 227764 4099800
" l -
2 M-30 01.08.2013 to 15.08.2013 4534 ¢ 227764 103268.00
Total Amount 144266.00
Discount 0.00
Net Amount 144,266.00
: Central Excise Duty @ 2.00 % 2,885.00
Total Value in words Education Cess @ 2.00 % 58.00
. . . Sh.Ed. Cess @ 1.00 % 29.00
Rupees One Lakh Sixty Seven Thousand Eight Hundred Fi
Twc? Only ¥ 9 y SubTotal 147238.00
VATICST @12.50 % 18405.00
Additional Tax @ 1.50 % 2209.00
OtheriL.abour /Cartage 0
Total Amount of Invoice | (167852.00)]
166, 28

Pre Authenticated

For Adycon\ll‘hfra tructures Pyt Lid.

Autherized/Signatory

For Adycon Infrastructures Pvt

Signature of Person Invoice

We declare that the invoice shows that the actual price of material and that the particulars are true and correct the total

quantity mentioned is as per the challan.

* **This is a computer generated Invoice * **




ADYCON INFRASTRUCTURES PVT L1D.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar {ULFP.}

| £.Ex flen M0 -AAGCHOS 1 B0
Rarge-Y, GHAZIASADHITT

5

Total Amount of Involce

Head Cffice :KG-18 Kavl Magar,Ghaziabad-204 002(U.P) GTISION-LILGHAZINERD
E-mil : adycon.infrastructures@gmali.com COMISSIGNERATE SHAZIABAD
Tid Ng - 0980Q102E45 B WEF : 16-01-2005 Scraf No @ 180
Mobile No : D98@1776363, DIB10349868
To
. H-20
DIVYANSH INFRAHEIGHT BYT LTD Date of Igsus @ 31-08-2013
BLOT NG, 10 SEAKT KHAKD - 2, .
INDRAPURAN, GHAZIABAD Fhovie No
SITE i- NOIDA EXTN,
Mobille No
TiINMo, DB4ABE24156 WEF :
SHo. Deseription of Goods QI M2 | RatefCum Amount
RMC Date | Grade | Chedan bio o e—=—h, )
3 r-.;mi n’g : ?’ 07.06.2013 tv 15.08.2013 IR RSN T 40880.00
a 30 01.08.2013 te 15.08,2013 520" 227784 1306800
Total Amount | 14426500
 Dizcount | g.60
Mat Amoont 144 266 00
Central Bxeies Duty @ 2.00 % 2.885.00 ;
Total Yakue in words Education Gogs 4 2,00 % SB.00
. : ; Sh. Ed. Cess @ 1.00 % 28.00
- Rupegs One Lakir Sixty Seven Th o Eight Hundred Filt
Twe Only ¥ evan Tousand kigh Rundred Y SubTotal | 147238.00
VATICST @ 12.50 % 18405.00
Aciditonat Tax @ .50 % 220500
Otheril.abour Gartage

(167852.00)

&

Pre Authonticatod

For Adyeo l;}‘fra

=

Far Adyeon Infrastructures Pyt I.g?’“

Signaturc of Person Invoise

We declarz that the mvaica shows thet the ectual priva of materiz! and that the partieulars sre true and carrect e tota
auaniity mentionad )s as per the challan.

* * *This I3 b computer gorerated Iyoles == *




TAX/SAPESANOICE

ADYCON INFRASTRUCTURES PVT LTD.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)

C.Ex.Reg.No.~AAGCAD519BEMI0Z
Range-TV, GHAZIABAD-III

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-III,GHAZIABAD

E-mail : adycon.infrastructures@gmail.com

=

COMISSIONERATE-GHAZIABAD

TINNo : 09889102645 WEF : 10-01-2006 Serial No : 143
Mobile No : 09891776363, 09810349868
Te

DIVYANEH INFRAREIGHT PVT LTD
PLOT NO. 10 SHAKTI KHAND - 2,

Date of lssue : 16-08-2013

Pre Authenticated
For Adycon Infrastructures Pvt Ltd.
7

\\

INDRAPURAM, GHAZIABAD Phone No
SITE :~ NOIDA EXTN, .
: MobileNo
TIN No. 09488824156 WEF :
SNo. Description of Goods Qty in M3 | Rate/Cum Amount
RMC Date | Grade Challan No _
9 ' M-25 01.08.2013 TO 15.08.2013 16.00 2277.64 34165.00
2 M-40 01.08.2013 TO 15.08.2013 60.00 2277.64 136658.00
Totil_ Amount 470823.00
Discount 0.00
Net Amount 170,823.00
Central Excise Duty @ 2.00 % 3,416.00
Total Value in words Education Cess @ 2.00 % 68.00
Rupees One Lakh Ninety Eight Thousand Seven Hundred Sh. Ed. Cess @ 1.00 % 24.00
Forty Nine Only . SubTotal 174341.00
VATICST @ 12.50 % 21793.00
Additional Tax @ 1.50 % 2615.00
Other/l.abour {Cartage 0.00
Total Amount of Invoice 198749.90
/
e

For Adycon Infrastructures Pvt Ltd.

MW&

Signature of Person lavoice

“3e shows that the actual
er the challan,

price of materiaf and that the particuiars are frue and cormrect the total

* **This is a computer generated Involga * =+




-

mawsR tRvorce

T T ey R e T

Je&i] TF;I_‘?' -

A

Pro Authenticated
For Adycon efiastrostures Pt Lid.
T

N

e TR ATt R T Rl LT ERT . CEx RegNa-AAGCAIS1SSEMI02
| ADYCON INFRASTRUCTURES PVT LTD. |cossmenss
: Vill - Kanavni Post-Chajarshi, Distt Gautam Budh Nagar (U.P.) 920V, GRAZIAEAD
Head Otfice :KG-18,Kavi Nagar,Ghaziabad-20100Z{L.F) | DIVISION-HEGHAZIABAD
E-mail : adycon.infrastructures@qmail.com COMISSIONERATE GHAZIABAD
TINNo @ 02865102646 WEF : 10-01-2006  SeriafNe @ 143
| Moblia Ha: 02821775363, 09810349868
To . "
DIVYANSH INFRAHEIGHT PVT LTD Date of Issue :  16-08-2013
PLOT NO. 18 SHAKTI KHAND - 2
INDRAPURAM, GHAZIABAD Phono No
SITE - NOIDA EXTHN, .
{ tiobila R
Tk No. ﬂBdBﬂﬂ_Eil"IEE__ WEF : _
SHNe, Description of Goods Qiy in b5 | Ralte/Cum Amount {
% JRNC Bate | Grade Chiatlan No
i Vi-26 | D1.OEZ0A TO 16.08.9073 15.00 2271.64] 8446500
2 W-20 04.08.2013 TO 15.08.2043 60.00 2271.64 13585800
Total Amount 17082.00
- Dilseount .00
Net Amount 170,823.00
Central Exclsa Duty @ 2.00 % 41600
Total Value in words Education Cess @ 2.06 % G8.00
Rupees One Lakh Ninety Eight Thousand Saven Hundred Sh. &d. Cess @ 1.00 % 34,00
Farly Nine Only . SubTotal 17434100 |
VATICST @ 12.50 % 2176300 |
Additicnal Tax @ 1,50 % 2645.00
OtherlLabour iCartage 0.00
@ Total Amount of tnvoleo 198749.00
_ /

o

For Adycon Infrastrictures Pyt i,
M W—-MN

Slgnature of Person invaicn

e shows thal the astugl prica of malerial and that the parﬁc_u!aws are true gnd

at the chatlan.

st the ozl

** *This I8 8 eumptitor genermtsd Insplg » #+




TAXISngg I%VOICE

(%

R OngaN: e

ADYCON INFRASTRUCTURES PVT LTD. |

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)

C.Ex.Reg.No.-AAGCAQ519BEMO02

Range-IV, GHAZIABAD-IIL

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-IIT,GHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TINNo : 09889102645 WEF : 10-01-2006 Serial No : 179
Mobile No : 08891776363, 09810349868
To
1 31-08-2013
DIVYANSH INFRAHEIGHT PVT LTD Date of Issue
PLOT NO. 10 SHAKTI KHAND - 2,
INDRAPURAN, GHAZIABAD Phone No
SITE :- NOIDA EXTN,
Mobile No
TIN No. 09488824156 WEF :
Description of Goods Qty in M3 | RatefCum Amount
RMC Date | Grade Challan No
M-40 16.08.2013 10 31.08.2013 44.50 2277.64 101355.00
M-25 16.08.2013 to 31.08.2013 60.00 2277.64 136658.00
Total Amount 238013.00
Discount 0.00
Net Amount 238,013.00
Central Excise Buty @ 2.00 % 4,760.00
Total Value in words Education Cess @ 2.00 % 85.00
3 . . Sh. Ed. Cess @ 1.00 % 48.00
Rupees Two Lakh §even Six Thousand Nine Hundred
Twepnty Four Only Y SubTotal 242916.00
VATICST @ 12.50 % 30364.00
Additional Tax @ 1.56 % 3644.00
Other/Labour /Cartage 0.00
Total Amount of Invoice ( 276924".'0'6:;,
oM
o 9~
™ G.
Pre Authenticated

For Adycon Infrastructures Pvt Ltd.

y
Authoriqzc d Signatory

For Adycon Infrastructures P

Signature of Person Invoice

We declare that the invoice shows that the actual price of material and that the particulars are true and correct the total
quantity mentioned is as per the challan,

** * This is a computer gensrated Invoice ***

|




ra TAE{S& ESISIQ!_/DICE | }(@/

€.Ex AenNe-AAGTANG1 SEEMID2
Raie-1¥, GHAZIAZADH-TTE

ADYCON INFRASTRUCTURES PVT LTD.

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.)

Head Office (KG-18,Kavi Nagar,Ghaziabad-201002{(U.7) DIVISION-TILGHAZIABAD
E.mail : adycon.infrastructures@gmail.com COMISHIORERATE GHAZEARAD
TN Mo : ODSB8I1D2E45 WEF : 0-01-2005 Serigl Mo = 172
Mobite No 3 0D8891776363, 09910349868
T
) Is : 34-08-2019
DIVYANSH INFRAHEIGHT PVT LTD Gate of Issue ?
PLOT MO, 10 SHAKTI KHAND - 2, 3
INDRAPURARY, GHAZIABAD PhoseNo -
SITE :- WOIDA EXTHN,
Blokile Mo :
TN No. 09483824_ ?55 WEF : o
o | SNo. __HDascription of Goods Qty In¢M3 | Rate/Cum Amount
RC Date | Grade Challzn Ne ' _
i ' M-30 16.06.2013 to 31.08.201M3 44,87 227764 101 35500
2 M-25 16.08.2013 to 31.08.2013 60.00 237764)  136850.00
Total Amount zastrism
Discount .00
Hat Ariotnt 238,0313.00
Cantral Excise Duty. @ 2.00 % 4,760.00
Tota! Value in words Education Cese @ 2,00 % 95.00
Rupess Two Lakh éﬂm‘:‘lt‘ltﬁf Six Thousand Hine Hundred j Sh. Bd. Cess @ 1.00% 46.00
Twonty Four Only SubTotal 242546.00 |
VATICST @ 12.50 % 30254.00
Additional Tax @ 1.50 % 3644.00
Otherf_ahour {Cartage 200 |

_ _ Total Atount of invoice | (276923004
row
0 o

o

Fre Acihenticsted
e For Adyton Infrastroctures P t’,{g

For Adycon Infrastructures Pyt Lid,

/A
Autha:"if Slgnatory

Singnalure of Person Invaice

We dectars that #1e Invoese showis that the sctisal prics of maieral and that the particulars are true 2nd tomrsct the total
quantity mentioned is as par ihe challas,

* * = Thiz I5 3 computer geaorated thveics ==~




: Tmsgf.ggir:]vmce @"

w o I ——
ADYCON INFRASTRUCTURES PVT LTD, |cofetoeoosmin
' Range-IV, GHAZIABAD-TH
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) n9e:
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-ITI, GHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TINNo : 09889102645 WEF : 10-01-2006 Serial No ; 143
Mohile No : 09891776363, 00810349868
To
D 1 : 16-08-2013
DIVYANSH INFRAHEIGHT PVT LTD ate of lssue
PLOT NO. 10 SHAKTI KHAND - 2, .
INDRAPURAM, GHAZIABAD Fhone No  :
SITE :- NOIDA EXTN,
Mobile No
TIN No. 00488824156 WEF :
] SNo. Description of Goods _ Qtyin M3 | Rate/Cum Amount
@ RMC Date | Grade Challan No_
' 1 M-25 01.08.2013 TO 15.08.2013 15.00 2277.64 34165.00
2 M-40 01.08.2013 TO 15.08.2013 60.00 2077.64 136658.00
Total Amount 470823.00
Discount 0.00
Net Amount 170,823.00
Central Excise Duty @ 2.00 % 3,416.00
Total Value in words Education Cess @ 2.60 % 68.00
Rupees One Lakh Ninety Eight Thousand Seven Hundred Sh. Ed. Cess @ 1.00 % 34.00
Forty Nine Only SubTotal 174341.00
VATICST @ 12.50 % 21793.00
Additional Tax @ 1.50 % 2615.00
Other/Labour /Cartage 0.00
Total Amount of Invoice 198749.[/!0
&) -
0P ’
\‘*\C\\‘B
Pre Authenticated For Adycon Infrastructures Pvt Ltd.
For Adycon ll‘}frastructures Pvt Ltd.
\ W&
f7c"' M
Authorized Signatory Signature of Person Invoice

We declare that the invoice shows that the actual price of material and that the particulars are true and correct the fotal
quantity mentioned is as per the challan.

***This is a computer generated Involce * * *

i

B B e T e i




TAX/GA g é QOIQE

ADYCON INFRASTRUCTURES PVT LTD.
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Magar {U.F.)
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(L.P}

i

B Req 0. AMECATS ISEEMIN
RangeEY, EHAZIARAD-H
DIOYISION- 11, GHAZIARMD

E-mail : adyconinfrastructures@gmail.com COMISSIONERATE-GHAZIARAD
TINNo : 00888102645 WEF : 10042008 Searial No ;143
Mobile No ;. D98E1776:363, 08810340868
To _ - 1 -
DINYANSH INFRAHEIGHT PYT LTD Date of legua = 16-08-2013
PLOT NQ, 10 SHAKT! KHAND - 2, ,
INDRAPURAM, GHAZIABAD | Phona No
SITE :- HOI0S& EXTN,
WMohile He
TIN Mo,  0548BR24156 WEF : _
SNo.| Description of Goods oty fn M3 | RatefGum Amount
lamc Date | Grade Chatlan No _
T | 125 | 1.08.2013 TO 15.08.2013 1540 227764 34185.00
7 M-A0 01.08.2013 70 15.08.2013 60.00 227764 136855800
Totat Amount 1r0B23.00
Discount 0.00
MNet Amounl 170,825.00
Central Bxcizse Duty @ 2.00 % 341800
Total Value in words Education Cass @ 2.00 % 68.00
Rupses Ona Lakh Ninely Sight Thousand Seven Mundred Sh. Ed. Cess @1.00 % d4.00
VATICEST @12.580 % 21795.80
Addltional Tax @& 1.50 % | 2815.00 {
{thesiLaboue fCarlage .00
Total Amount of Invaice 1 58749.90-
e

xﬂ\ﬁ\&

AL L PN
Pre Authenticated (e k‘"fg,
~ ¢
For Adycon infrastructures Pyt Ltd, " }Q/ 3
2 VoA
r,d«/ NS
Authorized Sighatory

>

s

For Adycon infrasiructiices Pyt Cid,

MJMMRSW&-

Signature of Parzon Involce

Wa declare that the invoice shows that the actuat prise of material and that the particulars are fue and corract the todal

quantity snensionad is ss per tha challen

* %3 This [2 & computer gensrted Involcs* * *




LR

6,

TA)(IS%I._L@ éVQICE

).I. '.

@/ .(Original) - |

{YCON INFRASTRUCTURES PVT LTD.

4l - Kanavni Post-Chajarchi, Distt Gautamn Bucdh Nagar (U.P.)
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P)

E-mail : adycon.infrastructures@gmail.com

C.Ex.Reg.No.-AAGCADS 1 §BEMO0Z
Range-IV, GHAZIABAD-II
BIVISTON-T11,GHAZIABAD

COMISSIONERATE-GHAZIABAD

TN N 09889102545 WEF : 10-01-2006 Serial No : 99
© Hlobile No : (9681776363, 09810349868
e
: 16-07-2
. DWYANSH INFRAHEIGHT PVT LTD Date of Issue : 16-07-2013
! AL.0T NDL 19 SHAKTI KHAND - 2, Ph N
HDRAPURAM, GHAZIABAD one o
3 TE - NOIDA EXTH,
Mabile No
[it fe. 09488624156 WEF :
fNo i Buscription of Geods Qty in M3 Rate/Curmn Amount
i
RWC Data Grade Challan No
1 M-19 01.07.2013 TO 15.07.2013 “51.00 2277.64 116160.00
i
zo M-25 01.07.2013 TO 15.07.2013 *"30.00 227764 68322.00
by M 39 01.07.2013 TO 15.07.2013 ~'30,00 2277.64 68329.00
M-47 01.07.2013 TO 156.07.2013 ~61.50 2277.64 140075 00
i
] Total Amount 392893.00
Discount 0.00
Net Amouni 392,883.00
Central Excise Duty @ 2.00 % 7,858.00
Totyr' falue ic wards Education Cess @ 2.00 % 157 00
T fourwasi Py Saven Thousand One Hundred Sh. Ed. Cess @ 1.0 % 75.00
2w T Onky SubTotal 400587.00
VATICST @ 12.50 % 50123.00
Additional Tax @ 1.50 % 6015.00
OtheriLabour /Cartage -
L Total Amount of Invoice 457125.00
V!

o

" Pre suthenticated
Fa: ,x:i,‘coq infrastructi:res Pvi Ltd.
§

\.r
AuTlonizen Signatory

For Adycoun Infrastructures Pvt Lid.

\)‘1

Siqnaturz of Parson Invoice

LI T
Lo g

LI 4

- mortihned is as oor the challan.

* ™ * This is a computer generated Invoice ***

¥ e inacie shows that the actual price of material and that the particulars an- ‘ruc and corract the total




134 ' _
RKISALES INVOICE (%/L/’ {orgical) |

i : -_—_,. N ., : P o CEx g .- AAECA0S EURESS G2
YCON INFRASTRUCTURES PVT LTD, (™™™
. g IV, GHAZ
41l - Ranavni Post-Chajarchi, Distt Gautam Budh Magar (U.P) ™% <
Head Office ;KG-18,Kavi Magar.Ghaziabad-201002{U.P) DIVESIC B3 GI AL ARAD
E-malit ; adycon.infrastructures@gmall.com CQUUISSIDAERATE-GAZIAAQ
Wogm 0 POFE244Y WEF : 10-01-2006 Serial Mo ;59
I Ve UBES1776362 09R10349858
L L 16072013
S AYANEH INFRANEIGHT PYT LTD Date of tssua : Fretit
2T N VT SHANTIIHAND - 2,
“REFLRAR, CHALIABAD Fhore Ho
37E ;- NOWA EXTH,
Mobile Mo :
L T b WEF !
B Duserniption of Gaods Oty in i3 | RateCum Amount
R E L'i_r_n:;lu Challan No
1 M3 09.07.2013 10 15 07 2073 <5100 G274 11616606 ¢
w2z 01.07.2013 TO 15.07 2013 “=30.00 227654 BA3IL.00
M 30 01.07.2013 TO 15.07.2013 -’30 OO 2277 G4 8A226.010
IR Q% 07,2043 70 15.07.2013 ~B1.50 | 227769 L3075 50
) ao. Total Amouni 307893.00
Mzcount LRITE)
fat Amount 392.693 00
Cemtral Exciae Duty 0 2.00 % 756000
e @i mords Edugation Cess @) 2,00 % 137 40
. - B PR PR B i‘ ! '3 Wy -rht'usand ﬂne Hundred Sha Eﬂ- cﬂﬁﬁ l:s" 1.{&“ .l’ﬂ "E?. UD
s Sy g Sul:Telzk 4J0BET 00
VATICST @ 1250 % 5072500
Additionel Tax ¢ 41.5D % 60150}
OtherfLabour ‘Caniage K
o Total Arcuat of invoics | 45712500
=
ﬁ*\Lﬂ- {J_l ugtg U\\_.%-/’y”,
UL
ooy vt menld aleg) /g‘ © - '._""\ _
B \‘;-'lj s Forr Adytol Infrasiruciures Pyt itd,
i con aalfastrec ros Pl Lid, l‘%}’ ?3”-;" T
L} E - 1
y \‘\;e‘v .’ :‘ ) y/ ;I
'y NP wJ° :
* Y ugraior: Skrszture of Parsun Invoire

UV ics o shows thst he acwe! price of material and that the parkicudars 2 oz . et the ot
ST s ¥ w18 ghallzn

** *This 19 ¢ compauler (et alad invgice ** *




O AT

(.

o | Iél(lg’al_géwvomE / _

' ¢ g : - e . C.Ex.Reg.No.-AAGCAD519BEMO02
- ADYCON INFRASTRUCTURES PVT LTD. _
! Vil - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) Range-TV, GRAZIABAD-IIL
i Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-LIGHAZIABAD
l ' E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
| - .
i T Mo @ 098891026845 WEF : 10-01-2006 SerialNo : 99
i Wlobile No : 09891776363, 09810349868 .
; Te . ;
| DIVYANSH INFRAHEIGHT PVT LTD Date of Issue : 16-07-2013
: PLOT NO., 10 SHAKTI KHAND -2, Ph N
: ‘MDRAPURAN, GHAZIABAD . one No
' FTE :- NOIDA EXTN, .
¢ : Mobile No
! TiNNo. 09488824156 WEF :
]
. Sio. Description of Goods Qty in M3 Rate/Cum Amount
: RMC Date | Grade Chalfan No
- M-10 01.07.2013 7O 15.07.2013 51.00 2277.64 116160.00
by M-25 01.07.2013 TO 15.07.2013 3000 | 2277.64|®  ggana g
g M 30 01.07.2013 TO 15.07.2013 30.00 2277.64 68329.00
s M-40 01.07.2013 TO 15.07.2013 61.50 227764, 140075.00
- Total Amount 392893.00 |
: B Discount 0.00
& Net Amount 392,893.00
. Central Excise Duty @ 2.00 % 7,858.00
i Toia! ¥alue in words Education Cess @ 2.00 % 157 00
Rucaat Four Lach Fiity Seven Thousand One Hundred Sh. Ed. Cess @1.00 % 78.00
T‘\f'vﬁi"i“.—’ Flva On]y SubTotal 400987.00
. VATICST @ 1250 % 50123.00
Additional Tax @ 1.50 % 6015.00
@ : OtheriLabour /Gartage 0.00
Total Amount of Invoice 457125.00

+
.
+

" Pre \uthanticated

, For Adycon Infrastructures Pyt Lid,

i For A:lyco\: lnfpastructures Pvt Ltd.,
Iy

r

| Autl.orized Signatory ignature of Parson Invoice

YW det are at he inveice shows that the actual price of material and that the particulars are frue and correct the total
aver .y menlioned is as per the challan,

* ** This is a computer generated lnvoice ***




—

"

®

N Tﬁ}ifélgé% VOICE

e S gy e —_ | cEcrmHa-amacs1SER0)
ADYCON INFRASTRUCTURES PVT LTD. o
: Vill - Kanavni Post-Chajarchi, Distt:Gatitam Budh Nagar (U.F.) OriEe IV Sfasid
Head Offtpe :KG-18.Kavi Nagar,Ghiaziabad-201002(U.P) DIVISIQR-TL GHAZIABAD
E-mail : adycon.infrasiruciures@gmail.com COMIESIQNERATE-GHAZLABAD
| M da - DBERGID2BA5 WEF ; 10-01-2006 Serial Mo : 99
| Mol Mo : 08581776363, 08810349868
C Te -
ate of 46020
 DRYANSH INFRAHEIGHT PYT LTD Date of s 23
; A0 MO, 1D SHAK T KHAMD - 2,
‘HORARURAM, GHAZIABALD Phong Na
31E ;- NOIDA EXTH,
Mobile Noe @
Ti Mo, (9458424159 WEF : - L
"N : Descﬁp:tim’t of Goods Oty in A3 | Rate/Crm Amount
) WG Dals | Grads Chgllan No _
- M-13 01.07.2013 TO 15.07.2013 51.00 2277 85 14516006
5 M.-25 01.07.2013 TQ 15.07 2043 20,00 2277841%  gasoe.00
Iy [ s 30 01.07.2043 TCH96.07.2013 2000 2277 64 68329.00
' ' EN | 01072013 TO 15.07.2013 81.50 927764|  140075.00
L ) Total Amount | 39209300
T ] | Discoun 600
Met Amounl 30259300
Central Excise Duty & 2.00 % 785800
Totat Jaluwin words Educatien Cess @ 2.00 % 157 90
Tk e Eren T _ _ Sh. Ed. Cess @ 1.00 % ra.00
2 ; i ;:t.,:“.'-a ;f;. an Fitg 3aven Thousand One Hundred SubTotal AD0DRT 00
VATICET @ '12.50 % 50123.00
Adviitional Tax & 1.50 % B015.00
Otheril.abour IGartage g0
Total Amount of Invoice 45712500

Pre oathontlostad
’ For Adyecon Infrastructures Pyt ILid,

Y
Fo: ef con nfpagiruetires Pyt Lid. .
\ :
Y S
Authenized Sgnatosy ignature of Person invoica

- oo ow o o aow

P mRe 8 NG 10 e shows et the aciual price of matenas ang thal $he paniculats en- 'ree and carrect the ok
ot oy mentansd 15 as per e challan.

** E THis ik 0 omputer ganaratad Invoice ** ¢




=
. TAX/S@Q_QIZ/OICE [T % sledginal $57]

[

g — r/
ADYCON INFRASTRUCTURES PVT LTD, |-fehmem
| . " | Range-1v, GHAZIABAD-III
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) nae-
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-II1,GHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TIN No : 08889102645 WEF : .10-01-2006 Serial No © 33
Mobile No ; 09891776363, 09810349868
To : Date of Issue : 186-05-2013
DIVYANSH INFRAHEIGHT PVT LTD
PLOT NO. 10 SHAKTI KHAND - 2,
INDRAPURAM, GHAZIABAD Phone No
SITE :» CROSSING REPUBLIK ,
GHAZIABAD Mobile No
TINMe, 09482824156 ' WEF :
| SNo. Description of Goods Qty in M3 Rate/Cum Amaount
@ RMC Date Grade Challan No
. 1 |[07-05-2013 |M-10 667,669,670 TO 89.00 2277.64 202710.00
676,678,679,681,682,683,684,686 &
M ' ' Total Amount 202710.00
Discount 0.00
) Net Amount 202,710.00
; Central Excise Duty @ 2.00 % 4,054.00
Fotal Value in words \_/ Education Cess @ 2.00 % /81.00
i i . Sh. Ed. Cess @ 1.00 % 41.00
Rupees Two Lakh Thirty Five Thougand Eigh Fift =
Orl;:ge o A neElg tHurfdred y SubTotal 206886.00
’ VATICST @ 12.50 % 25861.00
Additional Tax @ 1.50 % 3103.00
Other/Labour /Cartage 0.00
Total Amount of Invoice 235850.00
"
Pre Authenticated
For Adycon infrastructures Pvt
For Adyc{: Infrastructures Pvi Ltd. .
g
Authorized Signatory Signature’of Person Invoice

We declare thal the invoice shows that the acluzl

: . price of matenal and that the particulars are true and
quantity mentioned is as per the challan. P eorect e toal

** * This is a computer generated lnvaoice * = *




TMJSA@&%@@GE

3

. +lichainaiy s.

g _ W
ADYCON INFRASTRUCTURES PVT LTD, |cot o
¥ill - Kanawni Post-Chajacchi, Disit Gautam Budh Nagar (U.P.) Range-fV, GHAZIARAD-S
Head Office ;WG -18,Kavi Nagar,Shaziabad-201002{U.F} DIVISION-E, GHAZIARAD
E-mail : adycondafrastructures@umail.com COMISSKINEAATE GHAZIARAD
TINNg 09859“}2645 WEF ; 12-01-2006 Serial No : 33}
fiohile Ng : DRBR1776363, 0BRI03L9868
TO - wi i £ 1
DIVYANSH INFRAHEIGHT PVT LTD Pate of Issuo : 18-05-2013
FLOT NO. 10 SHAKT) KHAND - 2,
INDRAFLIRAM, GHAZIABAD Phone No
SITE :- CROESING REPUBLIK |
RHATIABAD obile Nep
. T Fha. 048%894158 WEE
| SNo. Desaription of Goods Cily in 043 | Rate/Cum Atpaunt
é RMC Datly | Grade Challan Ho 1
s |07-05-2083 {04810 657869870 TQ B9.0D 2277 B4 20971400
| 676,678,675.651,682,683,684,686 | .
l Total Amourt 20Z710.00 |
Lriseount ]
. Net Amount 202, 710.09
' Ceniral Excise Duty @ .00 % 4,054.00
| votal value in words N Education Coss @ 2.00 % £1.00
Rupees Two Lakh Thirdy Fiva Thousand Eight Hundrad Fiiy Sh. Ed. Cass @ 1.00 % | 100
Only SubTatal 2UsgB6g.00
VATICET @ 12.50 % 25881.00
! Additional Tax & 1.50 % 3034
I OtherlLabour {Cartzge £2.40a
Total Amount of invoice 23585100

Pre Authentieatod
For Adycon tafrastrugtures Pot L

. For Adyean hifrastricturos Pyt Lid.

>

Avthorized Signatory

Signatura™sf Person Invoics

W@ uactarg 1at Lhe invoice shaws lnat the actual phice of maenas: and tat the

5 aricula
tuankly menlonid is as Der e chatlan ? 78 3¢ Yus and correcl the tolat

* " *7his I3 B eamputar goneratad Ivoiog =~




. ( yd
b TAXIS,@'& 3‘ QICE | (Original) ' /]

- /
~ 4 %& \ H
H C.Ex.Reg.No.-AAGCAD5198EMO02

| ADYCON INFRASTRUCTURES PVT LTD, |coremens
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) ange-ts
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-HLGHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE-GRAZIABAD
TIN N 09889102645 WEF : 10-01-2006 Serial No : 33
Wobile No : 02891776363, 09610349868
To
: 16-05-213
DIVYANSH INFRAHEIGHT PVT LTD Date of issug
PLOT NQ. 10 SHAKTI KHAND - 2,
INDRAPURAM, GHAZIABAD Phone No
SITE :- CROSSING REPUBLIK , )
GHAZIABAD Mobile No
| TiM NG. 09482824156 WEE
| SNo. Bascription of Goods Qty in M3 | Rate/Cum Amount
@ RMC Date | Grade Challan No
T v [67-05-2073 (M0 667,669,670 TO 89.00 227764|  202710.00
) £76,678,679,681,682,683,684,686
! Totat Amount 20271000
! Discount (.00
| Net Amount 202,710.00
: Central Excise Duty @ 2.00 % 4,054.00
Total Value in words Education Cess @ 2.00 % 81.00
Rupses Two Lakh Thirty Five Thousand Eight Hundred Fiily Sh. Ed. Cess @ 1.00 % 41.00
Only SubTotal 206886.00
VATICST @ 12.50% 25661.60
Additional Tax @ 1.50 % 3103.00
QOther/Labour ICartage L
Total Amount of Invoice 50.00%
; \VV
“?p? 6; fI\W]\,

; Pre Authenticated

i For Adycon Infrastructures Pvt Ltd. rorAdvcen nfastuctures Py

| \n

| o
; Authorized Signatory

Signatureof Person Invoice

v de tiar [II t o

** " This is a computer generated Invoice « =+




V.~ _‘ TAK!S&EAQ_/OWE | (Original) . /J/

" "‘ ‘Mir

ﬁﬁf}YC ON INFRASTRUCTURES PYT LTD. [f&%™ wrcsrosrdiandos

.y ,Ajlﬁ_aj\ *
Vill - Kanawni Posi-Chajarghi, Distt Gautam Budh Nagar (U.P.) o ”

( Head Office ;KG-18,Kavi Nagar.Ghaziabad-201002{L).P} DI¥ISIOHN-HLGHAZIARAD
E-mail : adycon.infrastructures@gmait.com COMISSIORERATE-GHAZIABAD
i
P TIN Ho  OBBBGID2E45 WEF : 10012006 Scrial No ;83
| [obile No : 08561776363, 09810229868
i To
b 0 P 18-D6-204
i DIVYANSH INFRAHEIGHT FVT LTD Pate of lesue :  16-05-2013
AL OT MO, 10 SHAKT: KHAND - 2,
IKDRAPURAR, GHAZIABAD Phione Ne
SITE ;- CROSSING REFUBLIK . i
GHAZIASAD Mabile Np
THING,  NC82RI4CER MEF
ésma. [Yaseriplion of Goads Qty in M3 RateiCunt Arnoent
RMC Dala Crade Challon Mo |
|1 [F0SRma T E67 689,670 10 89.90 5277 64 202710 00
l 676 BTB,E679,651,682 6083 684686
' Tolal Amount 202710.80
' Discount | )
et Amounl 202, 710000
4 Cantral Excise Duty & 2.00 % 4,054 .00
To1a) Value in words Education Cesa @ 2.00 %. 21.00
Rupses Two Lakn Thiny Fiva Thausamd Eighl Hundred Fifly 5h. £d. Ces= @ 1.00 % 4100
Qrly SubTotzl 206886.00
' VATICST @ 12.90 % 256885 La
Additional Tax @ 1.50 % 3103 .00
Dther/Labour iCartsge !
Totak Amount af Invoite 50,005

—_—%

' Fre Authenticated

| For adycon infrastrugtures Fvt Lid, rerAveen nasrucurs -

Qek
Authprized Snatony

- Stynaluregf Peison Invocy
...? Rk e vgene SPWS InaT tha 2etum
LLATHY MENINEE 15 3% par Ihe Lharan ?

—

U1ea of malera: ang 1o
+3 an 3 Qorreet e ot

€ parhculars o .« o

LICR
This 18 2 tonipuler goneratad Invplep e »




_F,P'-.*'

*

-

TAXS A1£5481 NVOICE

(ﬁ' {Original) |

| ADYCON INFRASTRUGTURES PVT LTD.

Vilf - Kanawvi * Post-Chajarchi, Distt Gautam Budh Nagar {U.P.)

C.Ex.Reg.Mo.-AAGCADS 1 9BEMO02

Range-1V, GHAZIABAD-TI]

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P} DIVISION-ITL,GHAZIABAD
E-mail ¥ adycon.infrastructures@gmail.com COMISSIONERATE-GHAZIABAD
TIN No : 00889102645 WEF : 10-01-2008 Serial No : 51
Kohile WMo ; 09891776363, 08 1103403868
To : . 1E.9012
DIVYANSH INFRAHE!GHT PVT LTD Date of Issue : 31-05-2013
; PLOT NO. 10 SHAKT! KHAND - 2, Phone N
| INDRAPURAM, GHAZIABAD one Ne
‘ SITE :- NCINA EXTH,
i Mobile No
TIN No. 09488524156 WEF .
=t SNo, Description of Goods Qty in M3 Rate/Cum Amount
. @ RMC Date | Grade Challan No '
’ 1 |27-05-2013 [M-10 1084,1085,1086,1087 24.00 }2-?7‘.%4 54663.00
4
2 123052013 [M-10 1190,1191 11.00 | 227784 2505400
! Total Amount 79717.00
‘ Discount 0.00
Net Amount 79,717 00
Cenfral Excise Duty @ 2.00 % 1.594.00
Totai Value in words Education Cess @ 2.00 % 32.00
E Rupeos Ninety Two Thousand Seven Hundred Forty Ning Sh.Ed. Cess @ 1.00 % 16.00
t Only SubTotal 81354.00
VATICST @ 12.50 % 10170.00
Additional Tax @ 1.50 % 1220.00 !
Other/Labour ICartage 0.00
Total Amount of Invoicg (9534800
LY m= i
9 ]4] ﬁ?’&m .':ﬁe

Pre Authenticated

I For Adycon infrastructures Pyt Lid,

N,

Authcrizea Sighatory

For Adycon Infrastructures Pvj

Signature of Person Invoice

* **This is a computer generaled Invoice ™ **

'z dectare that the invoice shows that the actual price of material and that the particulars are true and correct the total
ity menlionad is as per the challan.



b-\ T.&Xf:_é-ﬂ:][.é-ﬁz INVCICE /([""]—M {Originaly |
\ )2 —~

" ADYC N INFRASTRUCTURES PVT LTD, |omssomen:

Vil - Kanaw | Post-Chajarchi, Distt Gautam Bucth Magar (U.P.) Renge U, GrAZIAEAR-AIL
Heud Office (KG-18,Kavi Nagar,Ghaziabad-201002({\U.F} EEVESI I, GINZLAEAD
E-mail * adycon.Infrasiructuresi@gmail.com COMISSTURERATE GHAZAKAD
I
T Ne  + 05835102645 ' WEF : 10.01-2006 Seriaf No : &1
Blobily No : DPFSTTIRISI, 09 10349868
To . .
: 3100-20%
DIV YANSH INFRAHEIGHT PVT LTD Date ok issue : 3
2LOT NOL 1D SHAKTIKHANE - 2, _
HORAPURAM, GHAZIABAD Fhono No
SITE - OI0A ESYH,
WMohile No
TIM Mo,  DG484624150 WEE .
| Sio, | Descripllon of Goods Gty i M3 | RatelCum Amotn
) a RIRG Dale | Grade Chailan No _
‘ 1 |27-08-23%F |[M-10 1084,1065,1086, 3087 24 00 et 84563 00
‘ ' il
o 3052013 B4l “180.1181 Moc | T 04| 25054.00
. _ Tatal Amount T4797.00 |
' ' Disenunl {00
et Amount G T17 At
Gentral Excigo Duty @ 2.00 % T 50q 04
| Tosal Vil in worils Educalion Cess @) 208 % 2.t
dugars NrCly T Toovssnd Seven Hurgiey Fory Mina &h. Bd. Grss :? 5.00 % _'_b v
i g SuhTalsl a1358.q
| VATICST @ 12.58 % 1417000
! Additiorak Tax @ 1.50 % 122640 !
Othanghour ICartagu 0 Ga
ﬁ! Total Amount of ntu;n;% { s_?;g;.u 0
~ At -6% _
‘| Sl-ﬁ ; 2t 1 Eq’ Al
1 Ay w

*re AuthentiCted
Far Adyecun Infrastructures By

Far Jhycon mfristrugieres Pyt Lid,

futhovized Synaory ) | Sigmutmmicu

“r guc-aee Shat the Invmce shows st the acu grice of matenal and thas the pasticutars ars thae and corael the total
iy mankarix is 35 par Lhe chalian

* " This i 3 campuelar ganeraled lovmez ="



3143

ALES INVOICE

ADYCON INFRASTRUCTURES PVT LTD, |C&Resno-mocasioeronz

Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar (U.P.) RangeTV, GHAZIABAD-I

Head Office :KG-18,Kavi Nagar,Ghaziabad-201002(U.P) DIVISION-II,GHAZIABAD
E-mail : adycon.infrastructures@gmail.com COMISSIONERATE- GHAZIABAD
TINNo : 09889102645 WEF : 10-01-2006 SerialNo : 84
Mobhile No : 09891776363, 09810349868
To
DIVYANSH INFRAHEIGHT PVT LTD Date of lssue : 30-06-2013
PLOT NO. 10 SHAKTI KHAND - 2, Ph N .
INDRAPURAM, GHAZIABAD oneNo =
SITE :- NOIDA EXTN,
Mobile No :
T Ns. 00488824156 WEF :
J SNo. Description of Geods Qty in M3 | Rate/Cum Amount
RMC Date Grade Chalian No - "
1 M40 24.06.2013 fo 30.06.2013 “ 59.00 }2«7’7’.734 134381.00
2 M-10 24,08.2013 0 30.06.2013 136.00 yzz’ﬂﬁ 309759.00
Total Amount 444140.00
Discount 0.00
Net Amount 444,140.00
! Central Excise Duty @ 2.00 % 8,883.00
Total Value in words Education Cess @ 2.00 % 178.00
. . . Sh. Ed. Cess @ 1.00 % 89.00
grll.:gees Five Lakh Sixteen Thousand Seven Hundred Fifty SubTotal 453290.00
VATICST @ 12.50 % 56661.00
Additional Tax @ 1.50 % 6799.00
Other/Labour /Cartage 0.00
Total Amount of lmé%i:\i . 5 6750.09_1 i
PA Y472 59

&

w7

pit~

Pre Authenticated For Adycon Infrastructures Pvt Ltd.

6

Signature of Persan Invoice

For Adycop Infrastructures Pvt Ltd.

Authorized Signatory

We declare that the invoice shows that the actual price of material and that the particulars are true and correct the total
quantity mentioned is as per the challan,

LE R

***This is a computer generated invoice
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. _ N v ; (24 RepHo-PAGCAISISBEDD2
ADYCON INFRASTRUCTURES PVYT LTD. e
Vill - Kanavni Post-Chajarchi, Distt Gautam Budh Nagar {L.P.) Ranae B, GHAZIARADTH
Head Office :KG-18,Kavi Nagar,Ghaziabad-201002{U.F} DRISION T GHAZIABAD
E-mail : adyeon.infrastructures@gmail.cam - COMERSIORERATE-GHAZIABADY
TINNo : 0BBB#M02645 WEF : 10-D1-2008  SedatNo : B4
Mobile No ; 05801776363, 09610349858
To
DIVYANSH INFRAHEIGHT BYT LTD Date of issue : 30-08-2013
PLOT NO. 10 SHAKTI KHAND - 2, "
INDRAPURAD, GHAZIABAD Phiahe No
BITE - NGIDA EXTN,
Mobile No
T Mo, O9488B241455 WeE
@suo. Description of Govds Qiyin M3 | RatefCum Amount
¥ |Rmcoate | Grade Chaflan Ho .
5 | M-l 24.06.2013 to 30.05,2013 - 59.00 ﬁ?‘ 134381.00
2 f-10 24.06.2013 to 30.06.2013 “135.00 Vaaﬁ’.& 309758.00
Tetal fAmount 44440.50
Discount R.00
Net Ainount 444 14000
Central Excise Duty & 2.00 % 8,883.00
Total Value in words Educatien Cass @ 2.00 % 178.00
i . Sh, Ed. Cass @ 1.00 % §9.04
: Th d S ¥
gf::gaes Fivg Lakh Sixizen Thowsand Sevan Furdred Fity SuliTotal 453280.00
VATICST @ 12.50 % H6841.04
Additional Tex @ 1.50 % B729.00
Ctherfi.abgur /Cartape .00 |
Total Amount of Invelce 516780.00 |/
A A
2 Y 7250%)
Fra Authonticated For Adycon Infragtructures Pwt Ltd.
| For Adycop Infrastruciires Pyt Ltd.
‘* o
Autharized Slgnatory Signatura ¢f Person Involcs

We dectare that the inveice shows that the attual prigs of malerial and that the paticautars ave true and comech the tokal
guantity snentiorad 15 ag pas the challan.

== =This Is 3 cemputes gaeralad Invgigs == *




Delivery Challan Cum Tax Invaice I Sale Invoice (Orginal for Buyer)

Tyag Readymlx '
Plant:: Khasra No. 838, Noor Magar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Oifice: G-36, Patel Nagar-ll,, Ghazlahad
Phone ; 09810969192

VATTIN  : 09688812600 Range * ¥V ofGhazidha Vaiers Chamber, OIS Tehsr Compuond B Shasishes (U9
Excise Regn No.: AAFFT9307EEM002 Division  © GherhetV/Ghafbad ¥4 347 Wig 4,060, Kenfa b Hegar, Ghacibad UP)
Sence TacRegniio: AAFFT9307TESDO02 Commissionerate ; Ghadibed Ghriba 2, Wing A, C.5.04, Kol Hebra Hage, Ghezizhad 00
Consignee ; 7 lnvoice No. " "Dated T
Divyansh Infraheight Pvt Ltd. i g
Piot No-10,Shakt Khand-2, TS e Dot 2014
Indrapuram,Ghaziabad. ry i .

07886  8.0ct-2014

Supplier's Ref, ‘Despateh Document No.

@

| B-521 /25109

"Despatched through  'Destination

VATTIN  : 09458824156 - . TransitMixwre ~  ‘Noida .
Buyer (i other than consignee} Date & Time cf issue of Invaice | Motor Vehicle No. _1

3 . | .
Divyansh Infraheight Pvt Lid. 08-Oct-2014 at 02:15 pm UP14 DT 4790(TM NO 40)
Site:Plot No-3H,Seclor-16¢, Date & Time of Removal of Goods - =
Gaur City-2 Noida Extn (West)

,08-0ct-2014 at 02:25 pm i

VAT TIN  : 09488824158

St Description of Goods Tl TASN _ Quanfly ~ Rale Tper‘ Amount
Ka. } . _ o _ _ Cassifigation . . ___ __
1 Tyag RM.C Grade M-40 38245010 5.000 Cum| 4,340.41 |0urn' 2170205
Basic Excise Duly @ 2% , 434.04
Primary Edv. Cess @ 2% 2 iz _ 8.68,
5 & H Edu. Cess @ 1% ' . 1% ! 434
Vat @ 12.5% . , 12.50 1% 2,768.84
Additional Vat 1.5% - ' 150 '% | 332.24!
Round Off ' - : 0.01,

| BBHQ
&QI‘@ﬁV

TR SINN L2y @0[

Total_ 5,000 cum T ¥ 525000
Amount Chargeable (inwords) : Indian Rupees Twenty Five Thousand Two Hundred Ftﬁ:y Only ,

Serial No. in PLAIRG-23 : 07824b‘Dated 08-Oct-2014
Remarks: Beingiwaics 07648 Eor Gty 5.00 Cum Grade M-40@ 50500- Per cum Basic Exica Duty Calculeled on Re 21702 @ ) 2,06%.(350 K Kg oemeni]

VAT Declaraion : We Declare that this invoice shows the actual price of the goods describe and that all particulars are True

and correct. o . - Lo L R
Exctse Declarafion P Aubenfcatedy loryag Readymix
We declare to the best of our knowledge and belief that the parliculars stated herein gj '
are lrue and correct and thete is\pe addjlional congideration accrding 1o us either

direcily or indirectly in a an the amounts indicated here. . '
mw/ = oy
‘Name : Gedldlsy Name ; Dish Ty :

i Besignaon: kmrisbrupt Beslgnal‘m  Becountant
This is a Computer Generated |Invoice ‘ E40E




{ISSUE OF INVOICE UNDER RULE t

Delivery Chaltan Cum Tax Ipvoice / Sale [nvoice

Tyag Readymix

F CENTRAL EXCISE RULES 2002)

(Original for Buyer)

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagar-lll,, Ghaziabad.

VATTIN  : 09688812600
Exeise Regn No.: AAFFT9307EEM002
Sewvice TaxRegilln. AAFFT9307ESD002

Consignee

Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakti Khand-2,
Indrapuram,Ghaziabad.

VAT TIN : 09488624156
Buyer (if alher than consignee)
Divyansh Infraheight Pvt Ltd.
Site:Plat No-3H,8ector-16¢,
Gaur City-2 Noida Extn (West)

VAT TIN 09488824156

Phone : 098109691 92
Range
Divisior

* ¥1¥of Ghanfsbad Lmezs Charher, R Teht Compound R Ghaiad P
+ Ghazbo ¥ Shahad V11, e 4, 0504, Kamds Hebrulag, Chatib (UPY
Commissionerale : Ghafsted ! Shatshod{ 21, Wing A, 0.3 Rara Bl g, Becishod )

Invaice Ne. Dated

7691 4-0ct-2014
Delivery Note "Dated

07730 4-0ct-2014
Supplier's Ref.

B-521 /125/09

Despatched through Destination
Transit fMixure Noida

Date & Time of issue of Invoice Motor Vehicle No.

Despatch Document No.

04-Oct-2014 at 11:10 am UP14 BT 6739(TM NO 26)
Dzte & Time of Remaval of Geods

Si Descriphion of Goods

ta
1 Tyag R.M.C Grade M-40

“1}

sz‘;"f

\—‘\‘0\\0 ™My

Total

2| an, .

UE P %0y o]

¥ 25,250.00

5.000 Cum

Amous: Chargeable fin wordst: Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

SenalNo inPLWRG-23: 07691 Dated 04-Oct-2014

Remars: Being irveice £ 07691 For Oy 5.00 Cum Grade M-40@ 5050+ Per cum.Basic Exive Duty Calcdlstad on Rs 21702 @ 2.06%.{380 Kg cement)
VAT Daclarslion: We Declare thal this invaice shows the actual price of ihe goods describe znd that all pariculars are irue

Pre Authenteated by

and carrect.
Excise Declaration

We declare to the best of our knowfedge and belief thal the particulars staled her:in
are tewe and correct and there is no additional consideration accruing to us either
directly or indirectly in any mannar other than the amounts indicated here

D4-Oct-2014 at 11:20 am
Tanft THSN  Quantity Rate per Amount

Classification o .
38245010 5,000 Cum  4,340.41 Cum 21,702.05
Basic Excise Duly @ 2% 2 % 434 04
Primary Edu. Cess @ 2% z2 % B.68
8 & HEdu. Cess @ 1% 1 % 4,34
Vat @ 12.5% 1250 % 2,768.64
Additional Vat 1.5% 150 % 332.24
Round O 0.01

58|19

for Tyag Readywix

Name : kdtidy Name : BneshTp
Desgration: Jushlizs DesignaBon: Asconlanl

This is a Computer Generaled Invoice



Delivery Challan Gum Tax invoice L88le Invoice {Oiiginal for Buyer)
{ISSUE OF INVOICE UNDER RULE 17 OF TRAL EXCISE RULES 2002)
Tyay Readymix *
Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58! Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810869192

VATTIN . 09688812600 Range < ViV of Ghasizbad Lawess Chanber, 0 TefeA Compound R Ghezibad U}
Excise Regn No.: AAFFT9307EEM002 Division G/ Ghaated Y130, Wing, COO Ko ik Rega, hartted (UP)
Senice Tat Regnibo.: AAFFTS307ESDO02 Commissionerate : Gharsbad ! hersbad) 20, Wing4, 66,0 KankaehroMagar, Ghgited [0}
Consignee Invoice No. Dated )
Divyansh Infraheight Pvt Ltd. 7683 4-Oct-2014

Plot No-10,Shakii Khand-2,

Indrapuram,Ghaziabad. Delivery Note Dated
07722 _ -, 4-Oct-2014 ;
Supplier's Ref. ' Despatch Document Mo,

,B-521 /25/09

Despatched through Destination

VATTIN . 08488824156 : Transit Mixure Nolda =

Buyer (if other than consignee) Dale & Time of issue of Invoice Molor Vehicle No,

Divyansh Infraheight Put Ltd. 04-Oct-2014 at 07:55 am UP14 BT 6705(TM NO 25)

Site:Plot No-3H,Sector-16¢,

Gaur City-2 Noida Extn (West) Dale & Time of Removal of Goods

04-Oct-2014 at 08:05 am

VATTIN  : 09488624156

) Dlascription of Goods | T Tanfi/HSN  Quanlity |  Ratz | per.  Amount

Ho Classification . . ) .
1 Tyag RM.C Grade M-40 38245010 5.000 Cum  4,340.4% Cum 24,702.05
Basic Excise Duly @ 2% 2 Y% 434,04
Primary Edu. Cess @ 2% 2 % a.68
S & HEdw. Cess @ 1% 1 % 434
Vat @ 12.5% 1250 % 2,768.64
Addilional Vat 1.5% i50 % 332,24

@Q Qf\k 9 QA \dj Round Off 0.01
O AN 5
m < = 251 Y

“ oy

NS LR

Total 5.000 Cum T 25,250.00
Aniunl Chargeable (inwords): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

3eiiai No. i PLURG-23: 07683 Dated 04-Oct-2014
Remarks Sewmg lnvoice 07683 For Gty 5.00 Cum Grada M-10@ 50505 Per qum.Basic Exice Duly Caloufeled on Rs 21702 @ 2.06%.(380 Kg cement)
YAT Daclarstion : We Declare that this invoice shows the actueal price of the goods describe and that all pariculars are true

and correct,
Excise Declaralion Pre Aulhenticated by fot Tyag Readymi
We declare 0 the besl of our knowledge and belief ihat the particulars slated herein
are true and correct and there is no additional consideration accruing to ut either
directly or indirectly in any manner other than the amounis indicaled heps. %
Aulerised Signalory < & 3 Siyvaingy

Mame : fuildids Name : GinshTog
Designabon: Merbbes Desigaalion: Accowntanl

This is 2 Computer Generated Invoice E30E




Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Onrginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

.Tyag Readymix
Plant:: Khasra No. 838, Moor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-lll,, Ghaziabad,
Phone ; (9810969192

VATTIN  : 09888812600 Range o Vi¥of Gharichady Lwers Chamber, 01 Tehef Compouad R Ghatisbod {2
Excise Regn No.: AAFFTO307EEM002 Division > Ghisishad ) Ghaizbed M X0, Wing:A, G0N Kanda ReduKzgu, Chesibed (VP
Savce TaxRegnNo.: AAFFT9307ESDO0O2 - Commissionerate : Ghaisbed iGhezbad 1202 Wing4,C.G.0.H, Kb ek zge, Chezshad 1P}
Ccnsignee Invoice No. Dated
Divyansh Infralieight Pvt Ltd. 7723 '5.0ct-2014
Plat No-10,Shakti Khand-2, Delivery Note : "rDated
Indrapuram, Ghaziabad. ¥
07762 . 50ct2014
Supplier's Ref. “Despatch Document No.
B-521 /25109
Despatched through Destination
VATTIN  : 09488824156 Transit Mixure Noida
Buyar (if olher than consignee) Date & Time of issue of Invoice Motor Vehlcle No.
Divyansh Infraheight Pvi Ltd. . 05-Oct-2014 at 01:02 pm_UP14 BT 6739(TM NO 26)
Site:Plot No-3H,Sector-16c, Dale & Time of Removal of Goods
Gaur City-2 Noida Exin {West)
05-0ct-2014 at 01:12 pm
VAT TIN  : 08488824156
gl Description of Goods Tarfi fHSN  Quanlity Rate per Amount
by Classification o -
3 Tyag RM.C Grade M-40 38245010 5.000 Cum  4,340.41 Cum_ 21,702.05
Basic Excise Duty @ 2% 2 % 434.04
Primary Edu. Cess @ 2% 2 % 8.68
£ & HEdw Cess @ 1% t % 4.34
Val @ 12.5% . 1250 % 2,768.64
Additional Vat 1 5% 150 % 33z.24
Round Off 0.01
\\N‘:] @% h .t."? -
. i
)\k \k\\ Q}’ & 11, %oy !
o,
Total 5,000 Cum ¥ 25,250.00

Amquni Chargeable (iawords): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Sefial Ne. in PLARG-23: 07723 Dated 05-Oct-2014 _
Remarks: Bemg invoice % 07723 For Qty 5.0 Cum Grade M-40@ 5050- Per cum.Basic Exie Duly Caleuleled on Rs 21762 @ 2.08%.380 Kg cemenl}
VAT Detlaralion : We Declare that this invoice shows the actual price of the goods describe and that all particulars are frue
and correct. .

Excise Declarzfion Pre Audznicated by for Tyag Readymix
We declare to the hest of our knowledge and belief thal the particulars siated herein
are true and correct and {heres no additional consideration accruing to us either /
uirectly or indireclly in any mat;gﬁt olher than the amounts indicaled here. )

' . larised Signalory Testing Signalory
Name : 0%y Name : BieshTyg
Desipnebor: lusklass Designation; Actountast

This is a Computer Generzted Invoice E&0E

|'l ﬂ';"}o ﬁls CB
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Delivery Challan Cum Tax Invoice / Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) N
Tyag Readymix
Plant:: Khasra No. 838, Neor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

VATTIN . 09688812600 Range ¢ WiVolGhazibadt Lamers Chamber, Ol Tebei Compuond Y Ghetited (UP)
Excise Regn No.: AAFFT3307EEMD02 Division ¢ Ghosbed VP Ghaiabad 07, Wingeh, COOM, K Bulogw Gheiibed UPY
Semca TaxRegalo: AAFFT9307ESDOO2 Commissionerate ¢ Chaabed] Glanishedt 5 Wogh, 6.6.0.4, Kemha Hebru ager, Ghaised JUP)
Constgnes Invoice No. - ‘Dated -

Divyansh Infraheight Pvt Lid.

- 7716 5-Oct-2014

Plot No-10,Shakti Khand-2, " ; -t
Indrapuram,Ghaziabad. Delivery Note Dated

07755 S5Oct2014

Supplier's Ref. Despatch Document No.

- |1B-521 /2509

Despatched through ‘Destination
VATTIN  : 09488824156 TransitMixure =~ MNoida
Buyer (if other than consignee) Date & Time of issue of Invaize , Motor Vehicle No.
Divyansh Infraheight Pt Ltd. 05-Oct-2014 at 09:42 am_UP<4 BT 5849(TM NO 25)
Site:Plot No-3H,Sector-18c, Date & Time of Removal of Goods” T T

Gaur City-2 Noida Extn (West)
05-Oct-2014 at 09:52 am

VATTIN  : 09488824156

sl Description of Goods Tariff fHSN  Quantity Rate per Amount
Mo Classification e —_
1 Tyag R.M.C Grade M-40 38245010 4000 Cum . 4,340.41 : Cum 17,361.64
Basic Excise Duly @ 2% 2. % 347.23°
Primary Edu. Cess @ 2% 2 % - 6.94°
S&HEdu Cess @ 1% ' 1 % - 347
Vat @ 12.5% 1250 % 2,294.91.

Additional Vat 1,5% 150 % 265.79

Round Off 0.02

| gén D
N‘l | 9

\3 ’-Ol@]lv
O e 1, 80,y opl;_

Total’ 4.000 Cum’ -7 2020000
Amount Chargeable inwords): Indian Rupees Twenty Thousand Two undred Only

Serial No. in PLAMRG-23: )7716 Dated 05-Oct-2014 ) .

Remarks. Beigimvolce £ 07716 For Oty 4.00 Cum Grade M-40@ 5050/ Per cumBasw: Exice Duty Caledleted on Rs 17362 @ 2.06%.{33?_!(9 cement)

VAT Declartion; We Declare that this invoice shows the actual price of the goods describe and that all particulars are true
and comect.

Excise Declaration Pre Aulieidcaled by For Tyag Readymix

We declare lo the best of aur knowledgy, and helief that the particulars stated hetein

are lrue and cerrect and there is no addiional consideration accruing to us either

direcily or indirectly in any manng( oth nt the amounts indicated here,

Name : Badiiely Name : DisshTyg
Desigrafion: Jwst¥epyr Designation: Accountank

LI'Eif is a Computer Generated lnvoice E&OE

-[:C’ {-‘ISQLO ﬁH'ce



Readymix
Delivery Challap Cum Tax [awoice f Sale Invoice (Originat for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) —
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 02810369192
VATTIN  : 09688812600 Range * ViV of Ghaziobad  awers Chambe, 04d Tebsd Compaund R Ghorfibad (UF)
Excise Regn No.: AAFFT9307EEMB02 Division > Chiisbod ¥ Ghaiohod V1 Y07, Wing 4, G0, Kol Beeu e, Sheribad (U]
Sevce Tax Regnlo.: AAFFTO307ESDO02 Commissicnerate : Ghosbad [hedabad 202, Vg, 600 KaalaHeliou g, Ghazished UR)
Consignee : Invaice No, 7
Divyansh Infraheight Pvt Ltd. g
Plot No-10,Shakti Khand-2, B v Note ootz -
Indrapuram,Ghaziabad. y :
07712 _;3Oct-2014 -
@ Supplier's Ref, ‘Despatch Document No.
B-532/29/09 _
Despalched through Destination .
1
VATTIN  : 09438824156 TransitMixure =~ Noida = =
Buyer (if other than consignee) Daile & Time of issue of Invoice ' Motor Vehicle No.
Divyatieh Infraheight Put Lid. 03-Oct-2014 at 03:55 pm  UP14 CT 1800{TM NO 34)
Site:Plot No-3H, Sector-18e, Date & Time of Removal of Goods T
Gaur Gity-2 Noida Extn (West)
03-Oct-20114 at 04:05 pm .
VATTIN _ : 09438824156 L e, . :
s Description of Goods Tariff/HEN  Quantly . Rate | per Amount .
No. Classifivation . L :
1 Tyag R.M.C. Grade M-25 38245010 4,000 Cum  3,846.21 Cum 16,384.84
Basic Excisz Duly @ 2% 2 % W07.70°
Primary Edu. Cess @ 2% 2% 615
S &HEdu. Cess @ 1% 1 % 3.08
Vat @ 12.5% 1250 % 1,862.72
Addillonal Val 1.5% ’ 180 % 235.53
Less - ) Round Off (-30.02°
BRI | .
oy
N\""MM o -
Ve ® 1, 20,400}~ .
_ Total 4000 Curn .. T7,90000
Amount Chargeable (inwords): Indian Rupees Seventeen Thousand Nine Hundred Only '
Senal No.in PLARG-23: 07673 Dated 03-Oct-2014 I
Remarks: Being invaice # 07673 For Qy 4,00 Cum Grade M-25@ 44751- Per cum,Basic Exice Duty Cauleted on Rs 13385 @ 2.06%. -
VAT Deglaration : We Declare lhat this inveice shows the actual price of the goods describe and that all padiculars are frue
atid correct. . L e
Excise Declaration Fre Aubnbealed by forTyanReadmeiz
We declare to the best of our knowledge and belief that the parficulars stated herein
are frua and correcl and lhere is no additional cansideration scerting {o us either
directly or indiraclly in any manner other than the amounts indicated here. i&‘(
g Syl I A

MNarag : iy Name ; BehTg
fnaion: koadifies Designadon: Ketountant

This is a Computer Generated Invoics E.&0E



3

4

Delivery Challan Cum Tax Ip¢oice / Sale Invoice . (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 gF CENTR/L EXCISE RULES 2002) .
Tyag Readymix

Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extenfion,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-ll,, Ghaziahad.,
Phone : 09810969182

VATTIN  : 09688812600 Ranye V1Yl Ghathbod Lowers Chanber, O TeksE ComponndRYGharibed 0P) '

Excise Regn No.: AAFFTO307EEN002 Division 1 Grazkba¥1GhaibeVr 30 WA COML el Wraboges, hibadip)
Senvte TaxRegndfo.: AAFFTI307ESDO02 Commissionzrate ; Ghagibed!Gharibad 142, oA C40.0, Kuals Hdoulsge, Gharibed (1)
[
Consignee ) Invoice No. - |Dated T 7 73
Divyansh Infraheight Pvt Ltd. : ]
Plot No-10,Shakti Khand-2, T v Note : %.-gecé-ﬂ_%*}_‘li SR
Indrapuram,Ghaziabad. 2 ' !
07704 _j3-0ct-2014 i
Supplier's Ref, Despatch Document No. ;
_ Bssziee !
Despatched through Destination .
VATTIN  : 09488824156 Traosit Mixure | Noida :
Buyer (if other than consignee) Dale 8 Fus of issue of Im.'mce Motor Vehicle No. ™ l
Divyansh Infraheight Pvt Ltd. 03-0ct-2u14 at 02:10 pm_UP14 BT 6738(TM NO.27)
Site:Plot No-3H,Sector-16c, Date & Tiire of Pemoval of Goods i
Gaur City-2 Noida Extn (West)
03-Dct-26144 at 02:20 pm i
VAT TIN__: 09488824156 L i
A Description of Goods Tarff t HSN  Quanlily Rale per Amount
Ho Classil.calion o L
i Tyag RM.C Grade M-25 36245010 7.000 Cum  3.846.21 Cumi 26 923 47‘
Basic Excise Duly @ 2% 2% 533.473
Primary Edu. Cess @ 2% 2% 10.77
S & HEdu. Cess @ 1% 1 % 536,
Val @ 12 5% 1260 "% 3,434.76
Addifionat Vat 1.5% 150 % 412,17
Lesy Round Of {-)0.02
WJ 2R £
24}l
] ™, Y 1
)] .
W r‘r?—& W,20,400 {__
Total, 7.000 Cum T ¥31,325.00

Amounl Chargeable (inwords): |ndian Rupees Thirty One fhousand Three Hundrad Twenty Five Only

Serial No. in PLMRG-23: 07665 Dated 03-Oct-2014
Rematks Being invalce # 07665 For Qty 7.00 Cum Grade h-25@ 4475%- Par cum.Basic Exice Dity Caleifeled on Rs 26923 @ 2.06%.

VAT Declaration; We Declare that this invotce shaws the actuat price of the goods describe 2nd that all particulars zre trua

and cofresl. . '
Excise Declaration 1P e licaled by fot Tyag fecaidymix
We declare to the best of our knowledge and belief that the parliculars stated herein -
are rug and correct and there is no additional consideration accrulng fo us either y
directly or indireclly in any manner other than the amounts indicated here. N

Desgtation: sV Cesignalion: Avemalant

This is a Compuler Generated Imvoice EZ0E

¢

fubxieed Sy ) —,/gmﬂq—f——
Hamﬁ%ame * Dinesh Tragi

-



= Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) o

Tyag Readymix ;
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagarll,, Ghaziabad.
Phone : 09810969192

VATTIN  : 09688812600 Range : WVolGhaaf Lawers Chanber, O Tehsi CompoandRYShaished UP)

Excise Regn Ne.: AAFFT930TEEMO02 Divisiors  : GhedshudVFhaisbad V1367, Wegsh OG04 Kamialiebeu g Ghatibaf}12) |
Servee TaxRegnMo:  AAFFTI30TESDOO2 Commaissionerate :  Ghauabedi Ghaibad 24, Vg, 0.60.4 Kenl e Ghezbed U]
Consignee Invoice No. " Daled” -7
Divyansh Infraheight Pvt Ltd. Ot
Plot No-10,Shakti Khand-2, o2 ot -0
Indrapuram,Ghaziabad, &4
ro1 3-Qct-2014 o
Supplier's Ref. 'Despatch Document No. :
. _iB-532/2/03 :
Despalched through : Destination
VATTIN  : 09488824156 TransitMixure ~ Noida
Buyer {if other than consignes) Date & Time of issue of invoice  Motor Vehicle No. .
Divyansh Infraheight Pyt Ltd. gy . ’
Site:Plot No-3H,Sector-16¢, g;ﬁ%ﬁ;%ﬁﬁﬁ%&%‘{ UP14 BT 8344(TM NO 30},

Gaur City-2 Noida Extn (Wesf)
03-Oct-2014 at 01:20 pm

VATTIN  : 09488824156 |

S Description of Goods - Tarff (HSN _ Quanfity Rate “per.  Amounf |
ho Classification e i e e o
1 Tyag R.M.C. Grade M-25 38245010 7.000 Cum  3,846.21 . Cum. 2692347
Basic Excise Duly i@ 2% 2 % 53847

Primary Edu. Cess @ 2% 2 % . 10.77

S & HEdu. Cess @ 1% 1 % ° 5.38:

val @ 12.5% 12,50 % 3.434.76,

Additional Vat 1.5% 1.90 '% . 41247

Less: Round Oif {-)o.02

e . NJ Ry -
AT -
3% e %4 & 1,30, 00f

' Total re00cum T ¥31,32500
Amount Chargeable fin words): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Seriz) No. in PLARG-23 1 07662 Dated 03-Oct-2014 N .

Remarks: Being invaice # 07662 Far Qty 7.00 Cum Grade M-25@ 4475/ Per cum.Basic Exice Duly Calculeted on Rs 26923 @ 2.06%.

VAT Decfaration: We Declare thal Ihis invoice shows the actual price of the goods describe and that ail particulars are true
and correct. -

Excise Declaralion Pre AulbenBicaled by

We declare {o the best of our knowledge and belief that The padiculars staled harein

are true and correct and there is no additional consideration accruing to us either

directly of indirectly in any manner other than the amounis indicated here.

Auihorised Signalory
Name : Eutty) Name © Dneshipni
Desigration. Ay Designation: Accountant

This is @ Computer Generated Invoice E.&0E



-

Delivery Challan Com Tax [pvoice f Sale Invoice {Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11,2F CENTRAL EXCISE RULES 2002)
Tyag Readymlx

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad, -

Phone : 09810969192

VﬁT TIN . 09688812600 Range * VIV Ghassbad{Lawers Chamber, O ThsH CompoundRY Shazishad 0P
Excise Regn No.: AAFFT9307EEMO002 Division  Glaed¥IChatisbad ¥, Wiegd, OG04, Raafa RehruHages Gharibad 0%)
Sevice Tar Regno: AAFFT9307ESDO02 Commissionerate - Ghesiabadd Ghacizbad] 402, ¥ing 4, C.60.8, Kanfs Mehow Mg, Chezided (UP)
Consignee Invoice No. Dated -
Divyansh Infraheight Pvi Ltd.
Plot No-10,Shakti Khand-2, T v Not Soct2014
Indrapuram,Ghaziabad. elivery Note ‘Hale
07699 .3-0ct-2014
Supplier's Ref. ‘Despatch Document No.
_ ..B-532/29/09_
Despatched through Destination
VATTIN  : 09488824156 Transit Mixure _Noida .
Buyer {if ather than consignee) Date & Tune of issue of Invaice  Mator Vehicle No.
Divyansh Infraheight Pvt Ltd. oy . '
St Novin S 166 3.0t 2014 3t 1235 pm UE14 BT S347(TH NO 39

Gaur City-2 Noida Extn (West)
03-Oct-2014 at 12:45 pm

VATTIN : 09488824156

st o Description of Goods “Taritt FHEN T Quanlity Rate . per
Ko ~ Classification ] S
1 Tyag RM.C. Grade M-25 38245010 7.000 Cum  3,846.21 Cum

Basic Excise Duly @ 2% 2 %

Primary Edu, Cess @ 2% 2 %

S &HEdu. Cess @ 1% 1'%

Vat @ 12.5% 1250 %

Additional Vat 1.5% 150 %

Less : } - Round Off
\/1\- s ]

..; 2811 x4
; &w} solr| 1y

G SR 1,30 000]

¥ 31,325.00

Total 7.000 Cum
Amous;, Chargeable (wwords): indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Senal No. in PLARRG-23: 97660 Dated 03-Oct-2014

Remarks: Being invoice # 07680 For Qiy 7.00 Cum Grade i-25@ 4475/ Per cum.Basic Exice Duty Galculeted on Rs 26923 @ 2.06%.

VAT Datlaration: We Declare thal this invoice shows the actual price of the goods describe and thal all particulars are true
and correct, .

Excise Declaralion ez Axteabeated by

We declare lo the best of our knowledge and belief that the parliculars slated herein

are true and correct and there is no additionat consideration accruing to us either

directly or indireclly in any manner other than the amounis indicated hese. Bl
L Hfnise
Ha%ame - Tieesh Tyegh

D:sigeclon: Leishesys Designalon: Accosnlant
This is a Computer Generated Invoice

Amounl

25,923.47
53847
10.77:
5.38.
342476
41217
{-10.02

fur Tyag Readmix
st Sigakry

Ea0E




¥

[ /e

- R?dymix
Delivery Challan Cum Taxfivoice / Sale Invoize (Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002y

Tyag Readymix
Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagarll,, Ghaziabad,
Phone : 089510969192

VATTIN  : 09688812600 Range * 1Y of Ghaziabad Liers Chember, 014 TehsA Compound RY Ghuisbed P
Excise Regn No.: AAFFT9307EEMO02 Divigion * Ghazibed VFGharishod V7307, Wing-, COOHR Karka iehrelage Ghusitbed (UP)
Senvoe TaxRegnio:  AAFFTI307ESDOO2 Commissionerale : Ghasihedl Gheaiabsd 7 Ving &, €504 Ko Hebry Nager,Sheibad OB}
Consignee ) lnvoice No. " "Dated T
Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakti Khand-2, ey Note - Lookant . -
indrapuram,Ghaziabad. i a
07697 o 3Oct2014
Supplier's Ref. Despatch Document No.
B-53z229/08 ~
Despaiched lthrough "Destination
VATTIN  : 09488824156 Transit Mixure _Noida L
Buyer (if other lhan consignes) Date & Time of issue of Invoice . Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. o
Site:Plot No-3H,Sector-16¢, ’ g;ec;?;mo;‘;em {}260%?3 UR14 DT 4792(T8 NO 41)

Gaur City-2 Noida Extn (West)
03-0ct-2014 2t 12:22 pm

VATTIN  : 09488824156

N Description of Goods Tonff THSN ™ Cuanfiy . ~ Rale . per Amount
5] Classificalion _ oo o
1 Tyag R.MC. Grade M-25 36245010 7.000 Cum  3.846.21.Cum 26,823.47
Basic Excise Duly @ 2% 2% ' §38.47
Primary Edu. Cess @ 2% 2. % 10.77!
S&HEdu. Cess @ 1% 1 % 538
Val @ 12.5% 1250 % 3434.76°
Additional Vat 1.5% 150 % 41217
Less Round Off {-)0.02;

L8
11y
\B\m)\“\- Oﬁt fo 1, SG/K{ oo’

Total 7.000 Cum © o ®31,32500

Amount Chargeable in words): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Serial No. in PLARG-23: 07668 Dated 03-O¢t-2014

Remarks' Being invoice # 07658 Far Qty 7.00 Cum Grade M-25@ 4475 Per cum.Basic Exlee Duty Calculeles an K5 26923 @ 2.06%.

VAT Declamstion: We Declare that this invoice shows the actual price of lhe: goods describe and that all particulars sre true
and correcl.

Excise Declarafion Pre Aibealicaed by

We declare to the best of our knowledge and belief ihat the parficulars stated herein

are true and correct and there is no additional consideration accruing Ic us either -

directly or indirecily in any mannes other ihan the amounts indicated heve, /
Aulnexi32d Signatory
dame : Eetbid Name : BehTen
Gesignetion: kurstz: Designation: Atcountant

This is a Compuier Genzrated invoice E&CE




Delivery Challan Gum Tax Juvoice / Sale Invoice
{ISSUE OF INVOICE UNDER RULE 1

Tyag Readymix

3155

(-

{Original for Buyer)

YAG

Readymix

F CENTRAL EXCISE RULES 2002)

Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Pate! Nagar-{ll,, Ghaziabad.

VATTIN  : 09688812600
Excise Regn No,: AAFFT9307EEM002
Senvice TaxRegnide.: AAFFT9307ESD002

Phone : 03810969192

- V1Vl awers Chanbr, M Tehd omponi R Sksiebsd VD)
: laibaY)Chabad 38, Wing, CGOM, Koo kMo, et (1P

Range
Division

Cansignee

Divyansh Infraheight Pvt Ltd.
Piot No-10,Shakti Khand-2,
Indrapuram,Ghaziabad.

VATTIN . 094808824156
Buyer (if othar than consignee}
Divyansh Infrahelight Pvt Ltd.

Site:Plot No-3H,Sector-16¢,
Gaur City-2 Noida Extn (Wesl)

Commissicnerate © Charised i Ghadehed 1202, Wingh, 0604, Kanly rullage, Chasbed 0P

Invaice No, " "Dated

7652 3-0ct-2014 =
Delivery Note :Dated

07691 3-0ct-2014

' Despatch Document No.
.B-532729/09
Destination
Transit Mixure Woida
Date & Time of issue of Invoice Molor Vehicle No.

03-Oct-2014 at 10:40 am UP14 BT 6738(TM NO 23)
Date & Time of Removal of Goods

03-Oct-2014 at 10:50 am

Supplier's Ref.

Despatched through

VAT TIN . 09488824156
Sl Descriplion of Goods Tariff /HSN ~ Quanlity = Rale per Amount
" Ne _ Classification o —
1 Tyag R.M.C. Grade M-25 38245010 7.000 Cum  3,846.21 Cum 26.923.47f
Basic Excise Duly @ 2% 2 % 538.47 -
Primary Edu. Cess @ 2% 2 % 10.77
S & HEdu. Cess @ 1% 1 % 5.38°
Vat @ 12.5% 1250 % 3,434.76 |
Addilional Vai 1.5% 150 % 41217,
Less: Round OHf )0.02;
881109
\L\MM So |ty
o} & \1,30,\109/ A
Total 7.000 Cum ' ¥31,325.00
Amount Chargeable (in words): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only
Serial No. n PLAIRG-23: 07652 Dated 03-Oct-2014
Hemarks: Being invoice # 07652 For City 7.00 Cum Grade #-25@ 4475 Per cum.Basiz Exice Duly Calouleted on Rs 26923 @ 2.06%.
VAT Declaralion, We Declare that this invaice shows the actual price of the goods describe and that all parliculars are true
and correc!. S
Excis2 Declaration P Aueniated by for Tyag Readymix-
We declare to the best of our knowledge and belief that the pariiculars stated herein -
are true and correct and there is no additional consideration accruing to us eilher
directly or indirecily in any manner olher than the amounts indicaled here. o
Moipoicef Sgralf My,
MNameg : iy Name ; GeshTig
Designetion: Ipestliczzs Dasignation: Accountant
This is a Computer Generated lnvoice E.&0E




3156

‘ YAG (v
Readymix
Delivery Challan Cum Tax Fivoice / Szle Invoice ‘ ' {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 1}OF CENTRAL EXCISERULES 2002)  _ . .
Tyag Readymix

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad,
Phone : 09810869192

VATTIN  : 09688812600 Range ViV of Gharbed Laers hamber, DR el Compound R Ghizbad [U8)
Excise RegnNo.: AAFFT9307EEM002 Division  : Gharibed¥/OhaiabadI3T, g, OG0 KindaMehoRoges, Ghaibad 0P
Sewice TaxReMo.. AAFFTI9307ESD002 Commissionesale : Ghaisbed Chaizbod {202 Wi, C.6.0.0, e Neheu Naga, Qescbid {UP)
Consignee Invoice No. ~ Dated o ’
Divyansh Infrahgight Pvt Ltd. 7650 3.0ct-2014
Plot No-10,Shakii Khand-2, Delivery Note ‘Dated . -
Indrapuram,Ghaziahad. r)
07669 3-0ct-2014
Supplier's Ref, Despalch Document No.,
B-532 /29109
Despatched through Deslination
VATTIN  : 09488824156 Transit Mixure . Noida
Buyer (if other than consignee} Date & Time of issue of Invaice Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 03-Oct-2014 at 10:15 am UP14 BT 5849(TM NO 25).
Site:Plot No-3H,Sector-15¢, Date & Time of Removal of Goods o ’

Gaur City-2 Noida Extn (West)
03-Oct-2014 at 10:25 am

VAT TIN _ : 09488824156

8 Descripiion of Goods i " a1 ASH T Qurantity Rate. per-  Amount

Ko Classificalion ] . .
1 Tyag RM.C. Grade M-25 38245010 7.000 Cum  3,846.21 Cum. 25‘923.47!
Basic Excise Duly @ 2% 2 % 53847

Primary Edu. Cess @ 2% 2 % 1077

S&HEdu Cess @ 1% 1% 538

Vat @ 12.5% 1250 % 3434.76

Additional Vat 1.5% 1.50 % 4217

Less . Round Off . -)0.02°

o _
ot e

.{};yb 29 ,vﬂ 1y |
WO o Rov,Bo o]

Tolal! 7.000 Cum | ¥31,325.00
Ampunt Chargeable {in words}: Indian Rupees Thirty One Thousans T aree Hundred Twenty Five Only

Serizl No.in PLMRG-23: 07650 Dated 03-Oct-2014
Remarks. Seing invoice @ 076508 For Qly 7.00 Cum Grade M-25@ 44751- Per cum.Basic Exice Duly Galeuleted on Rs 26923 @ 2.06%.
VAT Daclaration : We Declare that this invoice shows the actual price of the yoods dasciibe 2nd thal all particulars are tue

and correct. .. ..
Excise Declaration iz holbenlicalod by for Tyag Readymi.
We declare 1o the bes! of cur knowledge and belief that the parliculars slated herein
are true and correct and there is no additional consideration accrung to 1s either .
dirzctly or indirecily in any manner olher than the amounts indicaled haro. 3"!39”/ -
Buise ey o) Snaloys

Name : bty Name : TashTyai
Dovigeston: buskfn Designation: Awowbat

This is a Compuler Generalad Invoice E.60E



3157

)

Delivery Challan Cum Tax Invoice / Sale Invoige (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002} B o

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Read, Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09810969192

VATTIN  : 09688812600 Range © ViVl Ghesiabad? Lowaes Chamber, 08 Tehsd Compound R Ghgiskad U}
Evoise RegnNo.: AAFFT9307EEM002 Division * GhabadV Charidbad Y1307, Wing , 604, Kot RelraMag, hasded[0P) -
Sevee TaxRegnle: AAFFT930TESDOD2 Commissicnerale : GhariéedfShizibod 10, WingA, £6:0.0 Kas Hebm Hizga, Gharkbed 1)
Concignee Invoice No. ‘Bated” T
Divyansh Infraheight Pvt Ltd,
Plot No-10,Shakli Khand-2, T v Note 3-Oct-2014
irdrapuram,Ghaziabad. eilvery No Dated
07687 3.0ct2014
Supplier's Ref. Despatch Document No,
B-521 125/0%
Despatched through Destination
VAT TIN  : 09438824158 Transit Mixure Nojida =~
Buyer tif other lian constgnee) Dale & Time of issue of lnvoice Motor Vehicle No.
Divyansh Infraheigi:t Pvi Ltd. Opt. ) ey :
Sie P e 9 Semor 166, 03002014 30940 am UP14 BT S704THNO 20)

Gaur City-2 Noida Extn (West)
03-0ct-2014 at 09:50 am

VATTIN @ 09488824156

sl """ Description of Goods T T Taalt FHEN T Quaniity Rate  per  Amouni
b Classilication o o
1 lvag RM.C Grade M-40 38245010 5000 Cum  4,340.41 Cum. 21,702.05
Basic Excise Duly @ 2%, 2 % 434.04
Primary Edu. Cess @ 2% 2 % 868
Q . S &HEdu. Cess @ 1% 1 % 434
Vat @ 12.5% ' 12.50 % 2,768.64
Additional Vat 1.5% 1580 % 332.24
Round Off 0.01

2o [10{1Y
o £, 30,\ywo|

Total 5.000 Cum . Y 25,250.00

Amor nt Chargeable inwords) ! [ndian Rupees Twenty Five Thousand Two Hundred Fifty Only

Seea No nPLARG23: 7648 Dated 03-Oct-2014
R ks, Being invorce 7 07648 Far Qly 500 Cum Grade M40 5950+ Per cum.Basiz Exce Buty Calculetzd an RS 21702 @ 2.06%.{380 Kg cemen))
YAl L eclzration: We Declare that this involee shows the aclual price of the quods de2scnbe and that all padiculars are trus

and correct.
Excise Declaralion Pre Faihvenlicaled by for Tyag Readymix

We dlactare to the best of our knowledge and belief lhat tha padiculars staled hersin
—_ s
Mame : ity Name - Duslpg

are trug and carrecl and there 15 no additional consideralion accruing to us sither
direcily or indirecily in any manner olher than the amounts indicated here.
Besigston: ksl Designation: Avcountint

This is a Computer Generated Invoice E&0E




i

YAG /-

Defivery Challan Cum Tax Invoice / Sale Invoice {Orniginal for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar., Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: (3-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

VAT TIN : 09688812600 Range * ViV of Ghaziabad FLawers Chamber, O Tehel CompomndR¥ Ghasiabod (UIF)
Excise Regno.. AAFFTO30TEEMO02 Division + a1 Chagibad 4 307, Wiogr, OG0, Kz Nehu Regur Ghegishog 7]
Servez TaxRegnMo: AAFFT9307ESDO02 Comimissionerate : @hazitdhazicbed 202, Vingch, C.G.0.4, Kamls ehrosgyr, Gherlsbad [UF)
Consignee tnvoice No. Dated
Divyansh Infraheight Pvt Lid. Ok
Plot No-10,Shakli Khand-2, T o Note E-Oct-2014
Indrapuram,Ghaziabad. Y
07742 _ 4-0ct-2014
Supplier's Ref. Despatch Document No.
'B-521 125109
- Despatched through Destination
VAT TIN @ 09488824156 Transit Mixure Noida
Buyer {if ather than consignes) Pate & Time of issue of Invoice Motor Vehicle No.,
gi‘t"lf g‘fj‘hﬂ’;";“;‘?ﬁ“ "1‘{; Ltd. 04-Oct-2014 at 03:40 pm UP44 CT 4803(TM NO 35)
e:Flo +OECI0F-7 UC, Date & Time of Removal of Goods

Gaur City-2 Noida Exin (Wesf)
04-Oct-2014 at 03:50 pm

VATTIN  : 09488524156

sl Description of Goods Tanff /AN Quantity Rale  per Amount
Ho. Classification o
i Tyag R.M.C Grade M40 38245040 5.000 Cum  4,340.41 Cum 21,702.05
Basic Excise Duty @ 2% 2 % 434.04
Primary Edu. Cess @ 2% 2 % 8.63
S & HEdu. Cess @ 1% 1 % 4.34
Val @ 12.5% 1250 % 2,768.64
Additional Vat 1.5% 150 % 332.24
Round Qff : 0.01

el *<ofiy

Total 5.000 Cum ¢ 26,250,00
Amount Chargeatle inwords): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Senal No.w PLAVRG-23. §7703 Dated 04-Oct-2014
Remarks: Being invaice # 07703 For Oty 5.00 Cum Grade M-10@ 5050 Per cumn.Basic Exice Duty Calculated on Rs 21702 @ 2.06%.(380 Kg cement)
VAT Declaration . We Degclare that this invoice shows the actual price of the goods describe and hal alf particulars arz lrue
and correct.
Excise Declaration Pre Aubheniicated by for Tyag Readymi
We declare (o the best of our knowledge and belief that the particulars staled herein
are true and correct and there is no addilional consideration aceruing to us either

direclly or indireclly in any manner other than the amounts indicaled here. o
Authorised Signal Issuing Sierziony
Name : ame : D)

Designafica; Desmgnalion;

This is a Computer Generaled Invoice F.80E




3159

YAG

Readymix

Delivery Challan Cum Tax Iavoice / Sale Invoice (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-§8, Ghaziabad., Reqd. Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09810969192

YAT TIN  : 09688812600 Range > ¥!WalGhazizbad | Liiers Chanier, 003 Tehsd Corpound RV Ghazizbad [P
zxcise Regn No.: AAFFTI307EEMQ02 Bivision ¢ Chaglbad N FGharobed VPN, Wi &, CEOA Kapha kol Closisbed (UR)
Senwcs Tax Regnllo.: AAFFTS307ESTO02 Commissioncrate : Gharibad  Gharbad 142, Wing-4, C.6.0.9 Kenfa ek Roger, isiad (U P)
Consignee Invoice ilo. ~ Dated o
Divyansh Infraheight Pvt Ltd,
Plot No-10,Shakti Khand-2, A, {-Oct2014 __
Indrapuram.Ghaziabad. slivery Note Dated
7638 AQct-2044
Supplier's Ref. Despatch Document No.
B-532 /29108 _
Despatched through Destination”
VATTIN  : 09489824156 Transit hixure Noida N
Buyer {if ather than consignee) Date & Tim of issue of Invoice” Motor Vehicle No,
i 5
!SJ:t‘:e ";:‘05[*1'\,2‘;’; g;gg‘lﬂ‘gi‘-‘d- 01-0ct:2014 at 09:42 am P14 BT B347(TH NO-33)
: ' s Date & Time of Removal of Good. :

Saur City-2 Noida Extn (West)
01-Oct-2314 at 09:52 am

YATTIN @ 03488824156

&Y Description of Goods - Taniff /RSN Quantity Rae _ per  Amount
1o Classification _ .

* Tyag RM.C. Grade M-25 3g245010 7.000Cum  3,846.21 Cum 26,923.47
Basic Exciss Culy @ 2% . 2 % 538.47
Primary Edu. Cess @ 2% 2 % 1077
S & HEdu. Cess @ 1% 1 % - 538
Val @ 12.5% 1250 % 3,434.7%.
Addilionaj vat 1.6% 150 % 4217,

Less: Round Off (-jo.02° .

BR 19
2101y

R, So,qoér},

7.000 Cum - 231,325.00
4mount Cnargeable {inwords): Indiar; Rupees Thirty One Thousknd Three Hundred Twenly Five Only

4vigl No.nPLARG-23: 07600 Dated 01-Qct-2014

Ramarks: HBeing ivoice ¥ 07600 For Qly .00 Cumm Grade K-25@ 4475/~ Per cum Basic Edce Culy Caluivizc o K3 26023 @ 2.06%.

AT fecaralon: We Declare thal this invoics shows the actual prics of the goods deserib « &.»2 1ha all particulars arz lree
and cerrecl,

=xcise Decloration Fip " mezgiuaid by 120 Readymix:

‘Me deciare to the best of our knowledge and belisf tha the particulars slated hersin

.are true and correct and there is no zdditionst consideraticn accruing to us either (’"

dirgctly or indirectly in any manner oiher than the amounts indicaled here, i
et 8 ncfory Issuing Sigpatoy

Matne : Gy Name : Fsh g
Sarsden: kb Dasignzfion: Fecounlant

This is a Compuier Generated Inveice E.£0E




Delivery Chaltan Cum Tax Inysice / Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11WQF'CENTRAL EXCISE RULES 2002) o
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office; G-36, Patel Nagar-lll,, Ghaziabad.
Phone ; 09810959192

VAT TIN . 09688812600 . Range + ¥iYoiGhzziabad ! Lawers Chamber, Ok Tehsil CompourdRY Ghaziobad )
“xcise Regn No.: AAFFT9307EEMO02 Division + bz Ghnted V1300 Wing A, 0G0, Ko i lieges, Gharibed OB
Serve Tax Regntlo: AAFFT9307ESD002 Commissionerale = Ghazithed/Ghuzizhed] 22, Wieg, 0.6.0.0, Kexfa ebou Hager, Chatbaf (U9
Caisignee Invoice No, Dated -
Divyansh Infraheight Pvt Lid.
Indrapuram,Ghaziabad. Ty NOX
7638 _1-0ct-2014 -
Supplier's Ref. Despatch Document No.
B-532 /29/09
Despatched through Destination
VATTIN  : 09488524156 Transit Mixure _Hoida L
Buyer {if other than cansignee} Date & Time of issue of Invoice Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 01-Oct-2014 at 08:55 am . UP14 CT 1803(TM NO-35)

Site:Plot No-3H,Seclor-16c¢,

Gaur City-2 Noida Extn (West) Date & Time of Removal of Goods

01-Oct-2014 at 09:05 am

VAT TIN ___ : 09488824156

siT Description of Goods " TamfTHSN " Quaniity Rate  per  Amount
N2 _ Classification ]
1 Tyag RM.C. Grade M-25 33245010 7.000Cum  3,846.21 Cum 26,923.47
Basic Excise Duly ¢ 2% 2 Y% 53847
Primary Edu. Ciss & 2% 2 % 77
S & HEdu. Cess ¢2 1% 1 % 5.38
Vo @ i2.5% 1250 % 243476
Additionz! Val 1.5% 150 % 41247
Lays: Round Off {5.02

R 1159
9&\1“‘“}

Qs - 1, 3omo0)~
A ”»"gw\‘“ M

Total 7.000 Cum ©T31,325.00
»mount Chargeable fin words): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

SenalMo inPLARG-23: 97599 Dated 01-Oct-2014
Remarks Beling invoice # 07598 For Qty 7.00 Cum Grade M-25@) 4475+ Per cum Basic Exics Duly Calcuielad on Rs 26923 @ 2.08%.

AT Declaratior © We Declare that this invgice shows the actusl rice of the goods destibe and that all paificulars are frue

and correct.
cxise Declaralion Pre Authenbcalzd by o Tyag Readymix
We ceclare io the besigf ou ge and belief that the parficulars stated herain
are true and correct an no additional consideration accriing o us either g
direcily or indirecily ilgGpry manner giher than the amounts indicaled here.

Namé : giliddy Name : DinshTpg
Degwsfion: kb Destgnation: Accounlaal

F n {) ”\_ﬂ;\ "Q T%s is a Compuler Generated Invoice E&OE




3161

Readymix
Dalivery Challan Cum Tax Invoice / $ale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyaq Readymix .
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad. !
Fhone : 09810969192

VATTIN  : 09688812600 Range © VIV of Grazizhed wers Chamber, O Teked Conponnd RY Shesibad (UP]
Excise RegnNo.: AAFFT9307EEMO002 Division  : Charbbai¥lGhaibbot V1] WogA, 0601, eohi Kuliegs Chasted )
Servca Tax Regnifo.: AAFETI30TESDDO2 Commissionerate ; Gharidbes! Ghaidbad? 52, Wing., 0604 aata ebouzger, Sheribag LR} '
Consignee ' Invoice No. ~ = Dated T |
Divyansh Infraheigit Pvt L td. .
Plot No-10,Shakii Khand-2, Eiﬁ: Note %‘353-2&14 e
Indrapuram,Ghaziabad. ery . ‘
07650 . 1-Oct2014
Supplier's Ref, _Despatch Document Mo,
| BE21/25009
Despatched through -Destination
VATTIN 03488824156 Transit Mixure ~ Neida
Buyey (il ather than consignee) Date & Time of issue of Invoice ' Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. ‘ 04-Oct-2014 at 03:18 pm -UP14 BT 6738(TM NO 27)
Site:Plot No-3H,Sector-16c, Date & Tiime of Removal of Goods T T

Gaur City-2 Noida Extn (West) 1.
01-Oct-2014 at 03:28 pm

VAT TIN_ _: 09488824156

st Descriplion of Goods - Tarifi i HSH ~— Quantity Rale per Amotint
L Classification . . o .
1 Tyag R.M.C Grade M-40 382450140 5.000Cum  4,340.41° Cum. 21,702.05
Basic Excise Duly § 2% 2 % 434.04
Primary Edu. Cess @ 2% 2 % 8.68.
S&HEdu. Cess @ % 1% 434’
Val @ 12 5% 1260 % 2,768.64,
Additional Vat 1 3% 150 % 38224
Round Off 0.01 :
28)159
o?s )10 }n’
% 11 30, Y00] . -
\
W
\\o\

Total 5.000 Curn 7 725725000
Amount Chargeable (inwords) - Indfan Rupees Twenty Five Thousand Two Hundred Fifty Only :

SenalNo.w PLARG-23: 07621 Dated 01-Oct-2014 i

Remarks' Beinginvoice & 07623 For Oty 5.00 Cum Grade M-40@ 5050/ Per cur Basi: Exice Duiy Caloutsted an Rs 21702 @ 2.06%.(320 Kg cement)

VAT Declarabion: We Declare that this invoice shows the actual price of the guods describe and thal ali particulars are true
and correct.

Excise Declaration Pra hufrardicated by

We declare to the bes! of our knowledge and belief that the pardiculars stated hersin

are true and correct and there is no additional consideraiion accruing to us 2ither

fo oy Readyaic:

directly or indirectly in any manner other than the amounts indicated here. gl}ﬂw/” - .
e Ararsed S Tuing Soncley
Mame : it Name ; Boesh g )

%‘ Oesibaction: kewsblass Oesignation: Accounlant

This is a Computer Generated Invoite E.&LOE



%/

Readymix

Delivery Challan Cum Tax Invoice / Sale invoice {Qriginal for Buyer}

(ISSUE OF INVOICE UNDER RULE 11 OF GENTRAL EXCISE RULES 2002)

Tyag Readymix |

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-68, Ghaziabad., Regd. Office; G-36, Patel Nagar-ll,, Ghaziabad. .
Phone ; 09810969192

VAT TIN : 09688812600 Range * ViVolGhaiabad[Lsxers Chamber, 0M Tehsd Compoud RY Sharisbed (UP)

Excise Regn No.: AAFFT9307EEMO002. Division * Ohuaiabad Y Ghazizbed Y307, Wi, CGOL Kawdaebru Higar Ghribed )
Senvoe TarRegaMo: AAFFT9307ESDO02 Commissionerale : Ohasiod!Chaibad 583 Wiy LSO, Kol rolsgr, Chehed 1B)
Consignee Invoice No. " Dated -1
Divyansh Infraheight Pyt Ltd, : |
Plot No-10.Shakti Khand-2, e e hamlA_
Indrapuram,Ghaziabad. i ;
07656 ) _ 1-Oct-2014 |
Supplier's Ref. i Despatch Document No. }
~ 'B-532/20/09 N
Despatched through Destination |
VATTIN  : 09488524156 TransitMixure  Neida
Buyer (if other than consignee) Date & Tinie of issue of Invoice  Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 04-Oct-2014 at 02:32
. -06t-2014 at 02:32 pm  UP14 DT 4792(TM NO 41).
Site:Plot No-3H, Sector-16c, Date & Time of Removal of Gaods

Gaur CRty-2 Nolda Exin (West)
01-0Qct-2014 at 02:42 pm_

1
1

VATTIN . 094855824156

sl Description of Goods Tariff fHSN  Quanlity .  Rate per - Amount l
] . Classification .. RS )
1 Tyag RM.C. Grade M-25 382435040 3.000Cum 384621 Cum: 11.533.6:;}
! I

Basic Excise Duly @ 2% - 2 1 % 230.77

Primary Edu, Cess @ 2% 2% - 4.62.

S&HEW. Cess @ 1% 1 % . 2.31;

Vat @ 12.5% 1250 % 1,472.04,

Additional Vat 1.5% 150 % 176,64,

Less : Reound Off {1001
8811x9
ool

B;]_‘QL ”; ?"ﬂ/t‘ '.90[,_ \\)\'
oV

L ¥13425.00;

_ Total. 3000Cum
Amount Chargeable fin words) : Indian Rupees Thirteen Thousand Four Hundred Twenty Five Only

Senaf No.in PLARG-23: §7617 Dated 01-Oct-2014 ‘ ;

Remarks: Being invoice # 07617 For Qly 3.00 Cum Grade M-25@ 4475/- Per cum.Basic Exice Duty Calculeled on Rs 11536 @ 2.06%.

VAT Declaration : We Declare that this invoice shaws the actual price of the goods describe and thal all particulars are true
and correct. .

Excise Declaration Pre Authenticated by

We deciare to the bes! of our knowledae and befief that the particulars stated hersin

are true and correct and there is no 2dditional consideration aceruing to us either

directly or indirectly in any manner o g,tha amounis indicated here.

Name : Gedfdy Name : Jiesh Tyl
Designation: hapis¥eszt Designafion: Accounfant

o, PEepppyomt e




Readymix

Delivery Challan Cum Tax Invoice ! Sale Invoice
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Orniginal for Buyer)

1

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagar-lll,, Ghazlabad 4
Phone : 09810969192

VAT TIN . 09638812600
Excisz RegnNo.: AAFFT9307TEEMO002
Senace TaxRegallo.: AAFFT9307ESDO02

Consignee

.Divyansh Infraheight Pvt Ltd.

Plot No-i0,Shakti Khand-2,
Indrapuram,Ghaziabad.

VATTIN  : 09438824156
Buyer {if olher |Ihan consignes)

Divyansh Infraheight Pvt Ltd.
Site:Plot No-3H,Sector-16¢,

Range l‘l‘hlﬁhuzbadllmrsmmefﬂldiahsimpuwﬂ.ﬂ#ﬁhmbad[“ﬂ ‘
Division * Gloiabo¥i Ghaizbad V07, Wing A, COOM, Kandalehou o, Shazsbed (UP)
Commissioneraie : Ghaiohadf Charbshod 242 Ving4, €604, Fank Nefin Nager Cheristod 204 |
. _ .. e L —_
Invoice No. "Dated i
7609 1-Oct-2014
Delivery Note “Dated !
07648 _1-Oct-2014
Supplier's Ref. 'Despatch Document No.
}
i _,B-532 /29{09 :
Despatched through » Destination r
Transit Mixure Noida '

Date & Time of issue of Invoice | i Motor Vehicle Ne No, — |

01-Oct-2014 at 12:20 pm | UP14 BT 8346(TM NO 32)l
Date & Time of Removal of Goods

Gaur City-2 Noida Extn (VWest)
01-Oct-2014 at 12:30 pm_

VAT TIN _: 09488824156 _ , f
| Description of Goods Tariff f HSN  Quanlity Rate ; per! Amount
e ~ . Classificalian e e s
1 Tyag RM.C. Grade M-25 38245010 7.000 Cum'  3,846.21 Cum| 26,923, 47'
Basn:: Excise Duly @ 2% 2 | % 538.47
F'nmary Edu. Cess @ 2% 2 % 10.77!
S & H Edu. Cess @ 1% 1% 5.38;
Vat @ 12.5% 1280 "% 3,434.76,
Additional Vat 1.5% 150 % 41247
Round Off . (-30.02
\!@\
.’
o\ & \\,31},\1% |
\‘o
Total 7000Cym | ¥31,325.00'

Amount Chargeable (inwords): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Serial No. in PLMRG-23: 07609 Dated 01-Oct-2014
Remarks: Being invaice £ 07609 For Qty 7.00 Cum Grade M-25@ 44751 Per ¢tun.Basic Exice Duty Cakuleted on Rs 25823 @ zue%

VAT Declaraiion : We Declare that this invoice shows the actual price of the gonds describe and that all particulars are true

and correct, .
Excise Declarafion Pre Autheniicated by

We declare fo the bast of our knowledge and belief ihai the parficulars staled herein

are true and correct and thére is no additional consideration accruing to us eilher N
directly or indirectly in any manner other than {he amounts indicated here, m
Name : fpilitddy Name : DinshTog

Designation: berlibss Designation; Accoustant
This is a Computer Generated invoice




-8B f

(Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11,0F CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plani:: Khasra No. 838, Noor Nagar,, Raf Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagar-lll,, Ghazizbad.
Phone : 00810969192

VAT TiN : DO6B8B12600 Range * ViV Ghasfabag Hawers Chamber, 0 TehsH Compowd AV Shaalabed (UP)
Excise Regn No.: AAFFT9307EEMO02 Division * Gleidhed ¥/ Gharicbad 130, Wng A, OGIME Kanfal:hvu sgun Ghebed (UPY
Senace TaxRegalNo: AAFFT9307ESD002 Commissionerale - Gharihed! Ghasisbed 1292 Wingh, CEOK Kanly Hehes g, Gharbled [1P)
i
- — -
Consignee Invoice No. ‘Dated |
Divyansh Infraheight Pvt Lid,
Plot No-10,Shakti Khand-2, TD?e‘lJizé" Hote _____1%%-39&_ - - '
Indrapuram,Ghaziabad. i
07646 L 1-0et-2014 _
Supplier's Ref. Despatch Document No.
. __B-532/f28/09
Despatched through Destination
VAT TIN . 09488824156 Transit Mixure ___aNoida .
Buyer yif other than consignee) Date & Time of issue of Invoice ' Molor Vehicle Na. -
Divyansh Infrabeight Pvt Lid, .
Site:Plot No-3H,Sector-16c¢, g:le%c%niﬁ‘;;;:ag jg;?s UF14 BT 6705(TM NO 28 28) g

Gaur City-2 Noida Exin {West) : 1
01-0ct-2014 at 11:35 am :

VATTIN . 09488824158

& Description of Goods Tariff / HSN Quanﬁty Rate per Amount
o, _ Classification el
1 Tyag RM.C. Grade M-25 38245010 7.000 Curn 3 64521 *Cum 26,923.47;
Basic Excise Duly @ 2% , '% : 533.471
Primary Edu. Cess @ 2% 2 % 10,77}
S & HEdu. Cess @ 1% ; 1% 5.38
Vat @ 12.5% 1250 % | 3,434.76/
Additional Vat 1.5% 150 % 4247
Less: Round Off . . {-10.02

N

Total 7.600 Cum’ T 3800
Amount Chargeable (inwords) : Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Serial No.in PLARG-23: (7607 Dated 01-Oct-2014 o

Remarks: Being invoice % 07607 For Qiy 7.00'Com Grade M-25@ 4475/- Par cum.Basic Exice Duty Calculated on Rs 26923 @ 2.06%.

VAT Detlaration : We Declare that Bhis invoice shows the actual price of the goods describe and that all particulars are frue
and correct. ) o o

Excise Declaration Pra Aufeniicated by Tor Vyag Readymix

We declare to the begt of our knowledga and belief that the parliculars stated herein

are true and cogract andthers is no additional consideration accruing 1o us either

diractly or indiredylin @nmer other than the amounts indlcated here. QEJW/
g
Nam iy Name = Dinesh Tyesi
Desionalion: hwro¥rsps Designation: Accountf ™ 7

P [ ‘_'L‘E- 61%,@11]5 is a Compuler Generated Invoice E.&0E




Delivery Challan CumFax invoice | Sale Invoice (Original for Buyer)

{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) S
Tyag Readymix

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Reqd. Office: G-36, Patel Nagar-lll,, Ghaziabad.

Phone : 09810959192 '
VATTIN : 09688812600 Range + ViVoGhasiabad] Lawers Chamber, QW Tehs Compoumd RV Ghaisbed I} -
Excise Regn No.: AAFFT9307EEM002 Division  : Glba¥/Chodbed 1387, NingA CGO4 ool Fibohiegr, Skited U9}
Senice TurRegNo: AAFFT9307ESD002 Commissionerate : GarhediGhedbudl 192 ¥iogA £.60.8 Xonl et g, Giihed U9}
Consignee Invoice No. "7 “Dated ~ T
Divyansh Infraheight Pvt Ltd. L4,
Piot No-10,Shakil Khand-2, e Note  ~ iodRM
Indrapuram,Ghaziabad. i "
07634 - . 1Oct2014
Suppliers Ref, Despatch Document No.
 B-832 120109
@ Despatched through Destination
VATTIN  : 09488824156 TransitMixure _Neida _ =~ _
Buyer (if olher than consignee) Date & Time of issue of lnvoice . Motor Vehicle No.

Divyansh Infraheight Pvt Ltd,
Site:Plot No-3H,Sector-18c,
» Gaur City-2 Noida Exin {Wesf)

01-Oct-2014 at 07:40 am . UP14 DT 4788(TM NO-38)_
Dale & Time of Removal of Geods

01-Oct-2014 at 07:50 am .

VATTIN _ : 09488624156

81 Description of Goods Tariff /HSN  Quantily Rate per Amount
N Classification o e e e e e
7 Tyag R.M.C. Grade M-25 38245010 7.000 Cum  3,846.21, Cum 2692347
Basic Excise Duly @ 2% 2 % 538.47
Primary Edu. Cess @ 2% 2.% 1077
S & HEdu. Cess @ 1% 1 % 538
Val@ 12.5% 1250 % 3,434.76
Additional Vat 1.5% 1.50¢ % . 412,497
@ Less : Round Off - {)0.02

98!15’7
oo/ Ui .
D’f"@ 1;31;,90‘0/ "'A\o W

15\

Total 7000Cum,  ¥31,325.00
Agount Chargeable fin werds): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only '

Senal Mo. in PLARG-23: 07595 Dated 01-Oct-2014 )
Remarts: Being invoice 2 07595 For Qly 7.00 Cum Grade M-25@ 4475)- Per cum.Basic Exice Duly Calculeted on Rs 26923 @ 2.06%.

VAT Declaration; We Dieclare that this invoice shows the aciual price of the goods describe and that all particulars are lrus
and correct.

Excise Declaration Pie . sineicated by for Tyeg Readyi
We declare to the best of K ge and belief thal the particulars stated herein
are true and correct and theteis'no dyditional consideration accnting o us eilher / %
directly or indirectly in nner otiibr than the amounts indicated here.
fubodsed Simaloif b aignatony
Naime : Brddds Name : aeshTygi
Designation: demeislicezr Designation: Aceountant

1 .
T" ?) P“H ‘E &fﬁ‘h’g’is a Computer Generated Invoice E.&0E
J 3




Delivery Challan Cum Tax Iivoice { Sale Invoice {Orfginal for Buyer}
{ISSUE OF INVOICE UNDER RULE 1/0F CENTRAL EXCISE RULES 2002} _

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad,
Phone : 09810868192

VAT TIN : 09688812600 Range + VIVt Ghasiabad {ewers Chanber, 04 Tehisd Compound RY Shatisbed LY
Excise Regn No.; AAFFT9307EEMB02 Division + Ghainbad V) Ghaafebad ¥ 1307 Wing &, DGO el Nebiu Mg, Chirizbed UF)
Service TaxRegnlo: AAFFTO30TESDOO2 Commissionerate : Ghezabed ! Ghariched 12, WA, €600, Kok Mebu Haga Gharihad )
Consignee "Invaice No. ‘Dated ~ T
Divyansh Iniraheight Pvt Ltd.
Plot No-10,Shakti Khand-2, D v Noto oposAm
Indrapuram,Ghaziabad. vy e ate
07642 C 1-Qet2014
Supplier's Ref. Despatch Document Mo,
_B-521 125/09 L
Despatched through Destination '
VAT TIN 09488624156 Transit Mixure _Noida
Buyer {if olber $han consignes} Date & Time of issue of Invoice ' Motor Vehicle Mo,
Divyansh infraheight Pt Ltd. 01-Oct-2014 at 10:20 am | UP14 CT 1804(TM N0-39),
SI‘EP[Dt NO-3H.$EC§DI‘-1SC. Date & Tm'le Of Reml 0§G"‘Dd5

Gaur City-2 Noida Extn (Wesf)
01-Oct-2014 at 10:30 am_

VATTIN . 09488824156

& Description of Goods . Tarff/HSN  Quantily Rate ' per Amount

Ko i Classification . e
1 Tyag R.M.C Grade M-40 38245010 5000 Cum  4,340.41 ;Cum 21,702, 05'
Basic Excise Duly @ 2% 2% 434.04;
Primary £du. Cess @ 2% 2 % a.68
5 & HEdu. Cess @ 1°% 1 % 4.34
Vat @ 12.5% 1250 % 2.768.64,
Addifional Vat 1.5% 1.50 % 332.24'

Round Oif ) 0.01

331159
o%\m Y

Q‘[QA “,-3{‘;900}, \\v\.
o

Total’ 5000Cum C T T25250,00
Amount Chargeable in werds): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Serial No. in PLARG-23: 07603 Dated 01-Oct-2014 ] ]

Remarks; 8eing ivaice # 07603 For Oty 5.00 Cum Grade M-40@ 5050+ Per cum Basic Exice Duty Calesleled on Rs 21702 @ 2.05%.(380 Kg cement)

VAT Declaration  We Dectare that this invgice shows the actual price of the goods describe and that all particulars are true
and comrect, _ - o -

Excise Declaration Pre Authcnioaled by for Tuzg Readgmix.

We declare to the best of our knowledge and belief that the particulars staled herein .

are frue and correct and there is no additional consideration accruing to us either .
direclly or indirectly in ary ner olher than the amounts indicated here, M@
Name : iritihy Name : DirshTygl
Designalion: Amrkzzxs Designaion: Accountand
This is a Computer Generaled Invoice E.LDE

T8, icrg."‘f’ £r6 G~ -




Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

Tyag Readymix ‘
Plant:: Khasra No. 838, Noor Nagar,, [Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagarll, Ghaziabad. I
Phone : 09810869192
Range * Y1¥efGhasiahad Liwers Chasaber, O Tehsi Componnd R, Shaiabad (UF)
Division + Ghutihd VI Ghauizbod YT 07, Mg, CODAL Komla kb Mg, hosished QU]
Comrmissionesate : Gbaibad! Gharizhed |20, Wigh, GO0 Kenla e g bl OP)

{Original for Buver)

VATTIN  : 09688812600
Exoise Regn No.: AAFFT3307EEM002
Strace TaRegniio: AAFFTS307ESDOO2

Consignee invoice No. ‘Dated

Divyansh Infraheight Pvt Ltd, .

Plot No-10,Shakti Khand-2, Bse?iie Note ‘-%}“agtgg-zl’f‘ -

indrapuram,Ghaziabad, v '
07641 _ 1-Oct-2014 o
Supplier's Ref. . Despatch Document No.

. _B-532/20109

Despatched through ' Destination

VATTIN  : 09488824156 Transit Mixure . Noida

Date & Time of issue of Invoice | Motor Vehicie No.
01-Oct-2014 at 10:05 am + UP14 BT 5848(TM NO 23)!

Buyer (if other than consignee)
Divyansh Infraheight Pvt Ltd,
Site'Plot No-3H,Sector-16e,
Gawr City-2 Noida Extn {(West)

Dale & Time of Removal of Goods
01-Oct-2014 at 10:15 am

VATTIN . 09488824156 :
Si Description of Goods Tariff FHSN  Quantity Rata per Amount
No Classiiication i o o
1 Tyag R.M.C. Grade M-25 ‘ 38245040 7.000Cum 384621 I Cum‘ 2692347
Basic Excise Duly @ 2% 2 % 538.47"
Primary Edu. Cess @ 2% 2 % 10.77
5 & HEdu. Cess @ 1% '% 538"
Val @ 12.5% 12 50 veg 3,434.76i
Additional Val 1.5% 1.50 '% 44217
Less: Round O ' {-)0.02,
A0 I\o l 1y
oL fa 1,304 tml —
Vs 2
By
otal 7.000 Cum T ¥34,325.00.
Amout Chargeable {inwords): Indian Rupees Thirty One Thousand Three Hundred Twenty Five Only
Senalto in PLARG-23: (7602 Dated 01-Oct-2014 - T -
Remarks Being invoice # 07602 For Qiy 7.00 Cum Grade M-25@ 4475- Per cum.Basic Exice Duty Calculeted on Rs 25923 @ 2.059&._ L o
VAT Declariion: We Daclare that this invoice shows the aclual price of the goods describe and that all parliculars are true
and corracl. ) _ _
Excise Declaration Pz Aufhenficated by forTyag Readymix:
We declare to the best of our kn lge And belief that the padiculars staled herein :
are true and correct and-therd-igAlo additicnal consideration acensing to us either
dirgctly or indirectly in an ner other than the amounts indicated here. o ] :
_Y \ SD Hulhorised Signatory Issuing Signalory
Qaf Y N SW Name : :
e ?) ) t\'\‘-k Designation:
\ ‘ This is a Computer Generated Invoice E&0QE




“%

Delivery Challan Cum Tax llg bice / Sale voice (Qriginal for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) o
Tyayg Readyinix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-35, Patel Nagar-Ill, Ghaziabad.’
Phone ; 02810969192

VATTIN  : 09688812600 Range T V1Yo Gharisban{ Lawers Chamber, 04 Tehsi Componnd ¥ Shazished 9P f
Evcise Regn No.: AAFFTO307EEM002 Division  : Gaibd¥/haibat¥130 Wingh 0600 Kenabisubeg, Gacidodfl]
Stovge TaxRegniNo.. AAFFT93Q07ESD0ROZ Commissionerale ; Ggied/Ghasizbid! 52 W, 0601 KelaKehulzeer, Chizisbad (U7
Consignee tnvoice No. ’ Dated’
Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakti Khand-2, T v Note 1:0ct-2014.
Indraptiram,Ghaziabad. Y
07640 } A-Oct-2014
Supplier's Ref. Despatch Document No.
_B-532/29/09 '
@ Despatched through “Destination
VATTIN  : 09458824156 Transit Mixure Noida
Buyer {if olher than consignee) Date & Time of issue of Invoice ' Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 01-Oct-2014 at 09:55 am ' UP44 CT 1800(TM NO 34)
Site:Plot No-3H,Sector-16c, Date & Time of RemovalofGoods

Gaur City-2 Noida Extn (West)
01-Oct-2(14 at 10:05 am

VATTIN _ : 09488824156

sl Description of Goods TaAll/HSN  Quaniity Rate | Per Amount

0 _ Classification . .
1 Tyag RM.C Grade M-25 36245010 7.000 Cum  3,846.21Cum 26,923.47
Basic Excise Duty @ 2% 2 % 538.47"
Primary Edu. Cess @ 2% 2 % 1077
S & H Edu, Cess @ 1% 1 % 5.38
Vat @ 12.5% o 1250 % 343476
Additional Vai 1.5% 150 % 41217
@ Less: Round Off (-J0.02

R4 -\“ﬂ
m\m 1 \1
Q% g& N, 20y no IWJ
&ﬁ ‘E) ‘10 ‘ \1

Total 7.000 Cum ~ %31,325.00

Amount Chiargeatie (in words): (ndian Rupees Thirty One Thousand Three Hundred Twenty Five Only

Senal No,n PLAIRG-23: 07601 Dated 01-0Oct-2014

Rematks: Being invoice & 07601 For Qly 7.00 Cum Grada #M-25@ 4475 Per cum.Basiz Exice Duty Calculetsd on Rs 26923 @ 2.06%. :

VAT Declaralion: We Declare that this invoice shows the aclval price of the goods describe and that all pardicufars are rue
and carrect.

Excise Declaration Pz Auihiéniicaled by

We daclare {o {he best of ounknowledge and belief that the pariiculars stated herein

are rue and correct anthihere\is no additional consideration accruing lo us either
directly or indireclly in an r than the amounis indicated here, )
sad Signatory

Name : ipdbiss Name ; Fiwsh Ty
Desigralion: kesrisbozz Designation: Accoustanl

1 ‘_ 4 Qtd-\ ﬁ 5\0b This is a2 Computer Generated Invoice E.&OE

=



. 3169

Readymix
Delivery Challan Cum Tax Invoice f Sale invoice (Original for Buyer}

{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix :
Plant:: Khasra No. 838, Noor Nagar,, Raj Magar Extention,, MH-58, Ghaziabad,, Regd, Office: G-36, Pate! Nagar-ll,, Ghamabad
Phone : 09810869192 J

VATTIN  : 09688812600 Range : Vol GhadbedfLavesChender, U Tbst onpuod R Shabbed 9] |
Escise Regn No.: AAFFTI307EEM002 Diviston  Chulsbd ¥ Ghrbad V1307, Wi, OO, Ko W, Gl Iy
Semcs Tax RegeNo.:. AAFFTO307TESDOOZ Commissionerate ; GhathbediGharzbed! 202 Wing, C.5.0.3 Keta Rebru g, Chiibod BBY
|
Consignee Invoice No. 7T TDated T T T T
Divyansh Infraheight Pvt Lid. g
Plok No-10,Shakli Khand-2, S Mot < 1-Mov-2014
Indrapuram,Ghaziabad. Ty
08064  11-Nov-2014 .
Supplier's Ref. “Despatch Document No. ¢
o ... B-821/25109
Despatched through . Destination
VAT TIN : 09488824156 Transit I\[leure 1 Noida
Buryer {it other than consignee) Date & Tima of issue of Invoice Motor Vehicie Mo.
Divyansh Infraheight Pvt Ltd. .
Sie.Piot No. o1 Saior 16 {1 Nov-2014 st 10:15 am. UP14 BT 8544(THNO )

Gaur City-2. Noida Extn. (West)
11-Nov-2014 at 10:25 am

VATTIN = : 094886824156

S "Descripiion of Goods TanifJHSH  Quantily ' Rale per:»  Amount
he Classification . R
1 Tvag R.M.C Grade M-40 38245010 5 000 Cum 4, 340 41 Cum 21,702, 05
Basic Excise Duly @ 2% 2 % 434.04|
Primary Edu, Cess @ 2% 2 % 8.68-
5§ & HEdu. Cess @ 1% i % 434
Vat @ 12.5% 12.50 % 2,768.64
Addilional Vat i.5% 150 % 332.24
Round Off . , 0.1 )

asy

Total 5,000 Cum’ 5,250.00_

Amount Chergeabls Gin wors) . Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

SerciMo.in PLARG-23. 09016 Dated 11-Nov-2014 o

Remarks: Bang irvoica # 09016 Far Quy 500 Cum Grade M-40@ 50504- Per cum.Basx: Exice Duty Calculeted an Rs 24702 @ 2.06%.(380 Kg cement}

VAT Deciargion: We Daclare that this invoice shows the aclual price of the goods describe and that all particulars are tiue
and correcl.

cxcise Declaralion

We dectare 10 the best of our knowledge and belief that the parliculars sisted herein

are irug and comect and ihere is no additional consideration accruing {o us either

diracily or indirectly in any manner other than the amounts indicated here,

~I
"Ny

This is a Computer (3eneraled Invoice E&QE




-

Readymix

Delivery Challan Cum Tax lnvoice / Sale Invaice (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 17 OF CENTRAL EXCISE RULES 2002) )
Tyag Readymix
Plant:: I{hasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-[ll,, Ghaziabad.;
Phone : 09810969192

VAT TIN : 19688812600 Range = ViV ol Ghaziabed ) Lawers Chamber, 014 Tehsil Compound RV Gluzizbad 0P
Excise Regn No.: AAFFT9307EEMO02 Division + Ghorishod¥1 Chaizhod 107, Wi, C0N, Ramla ibrubiza, Ghafzd [UP)
Zervez TarRegalo . AAFFTS307ESDOD2 Commissionarata < Shaiabef Sharibad 202, Wingh, €.5.0.3 Keria sk agar, Ghesibad P]
Consignee lnvoice No. =~ Dated
Divyansh Infraheight Pvi Ltd. HNeov.204
Piot No10.Shadh a2, w2 UtNovaots
(ndrapuram Ghaziabad. ry
09670  11-Nov2044 i
Supplier's Ref. Despatch Document No.
_ . B521125/08
Despatched through Destination
VAT TIN  : 09488624156 TransitMixure MNoida !
Gjuyet (if olher than consignee) Date & Time of issue of Invoice Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. g . !
Sl PitNo. 31 Setor 165 11 Nov.2014 ot 1:20 pm UP14 BT S045(TMO 29

Gaur Gily-2, Noida Extn, (West)
11-Nov-2014 at 01:30 pm

VAT TIN _ : 09488824156

st Description of Goods Tariff fHSN  Quantity Rate per Amount !
Ao . Classification . N
1 Tyag RM.C Grade M-40 38245010 5.000 Cum  4,340.41 Cum. 21,702.05.
Basic Excise Duty @ 2% 2 % 434.04.

Primary Edu Cess @ 2% 2 % 8.68

S & H Edu. Cess @ 1% i % 4.34,

Val @ 12.5% 1250 % . 2,768.64:

Additional Vat 1.5% 1.50 % 33224

Round Oif 0.01,

— —

Total 5.000 Cum’ T %2525000
Amouni Chargeable in words}: Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Senal No. m PLARG-23: (19022 Dated 11-Nov-2014 o .
Remarks  Being riza # 02022 For Oy 5 00 Cum Grade M-40@ 5050 Per cusn.8ask Exice Duly Caleuleled on Rs 21702 @ 2.06% {380 Kg cement)
VAT Danaizion  We Declare that this involce shows the aclual price of the goods descrine and that all pariculars are true
and corract ] o
Excige Declaration Pr2 Authentcaled by
We declare to the besl of our knowledge and belief that the parliculars stated herein
are true and correct and there is no addilional consideralion accruing ko us either
directly or indirectly in any manner other than the amounts indicated here.

This is a Compule: Generated Invoice
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YAG

Readymix

Delivery Challan Cum Tax [nvoice / Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Reqgd. Office: G-38, Patel Nagar-li,, Ghaziabad, '

VATTIN  : 09688312600
Excise Rega No.. AAFFT9307EEMO002
Servee TaxRegaio: AAFFTI307ESDO02

Consignee

Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakii Khand-2,
Indrapuram,Ghaziabad.

VAT TIN : 09488824156
Buyer {if othet than consignee)

Divyansh Infraheight Pvt Lid.
Site: Plot No. 3H Sector 16¢
Gaur City-2, Noida Extn. {West)

VATTIN  : 09486924156

Phone ; 09810969192

Range + V1Vl Ghasbed [zwsss Chamby, 0 Tohsl Compound R Ghizbad P
Division + Chaihed VY Ghariched 1130, Vi, C0:) Ko e g, Bbarisbad (1P
Commissionerate : Ghadidhed! Ghazished 308 WingA, £.6.0.9 Keal lichoo Hager, Chasishad (UP) !

Invoice No. ‘Dated

8974 10-Nov-2014____
Delivery Note Dated

09022 10-Nov-2014
Supplier's Ref. Daspatch Document No.

B-521 125109

Despatched through “Bestination

Transit Mixure Noida

Date & Time of issue of Invoice : Motor Vehicle No,

10 Nov-2014 at 09:00 am: UP14 DT 4788(TM NO 38)

Date & Time of Removal of Goods ™
10-Nov-2014 at 09:10 pm |

Sl Description of Goods Tariff /HSN  Quantity Rale per Amount

i Classification — e . .
1 Tyag R.M.C Grade M-40 38245010 5.000Cum. 4,340.41 Cum. 21,702.05
Basic Excise Duty @ 2% ' 2 % 434.04

Primary Edu. Gess @ 2% 2 % 8.68

S & HEdu. Cess @ 1% 1 % 434
Val @ 12.5% 1250 '% 2,768.64°

Additional Val 1.5% 1.50 % 332.24

Round OFf ' 0.01-

,__.ﬂ._,m\
Cash /Cnegue ¢ DD :

A\ o4 ¥ B2, 7P

Total '5.000 Gum’

Amount Chiargeabie Ginwards): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Serial No n PLAIRG-23: 08974 Dated 10-Nov-2014 )
Remarks: Being invpice # 08974 For Qy 5.00 Cum Srade M40 5050/ Per cum Basic Exice Duly Cafeulsied on Rs 21702 @ 2.06%.(380 Kg cement)
VAT Declarztion: We Declare that this invoice shows the acival price of the goods describe and thal all particulars are true

and correcl.
Excise Declaration

We declare 1o the besi of our knowledge and belief that the particulars slated herein
are true and correct and there is no additional consideration aceroing to us either
directly or indireclly in any manner other than the amounts indicated here.

Pre dupereatedby

sl
Nami€ : kil Name : Dinshiyeg
Designation: kuakizeye Designation: Acosuntant

This is a Computer Generated [nvoice

% 25,250.00

E.&0E



Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRALEXCISE RULES 2002} _ . _ =

Tyag Readymix :

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

VATTIN  : 09688812600 Range * ViVoi Ghizbabed fLawers Chander, 01 Tehsil Compound B Chagiad IR}
Expise Regn No.: AAFFT9307EEMO02 Division  GhaaiabadP¥ [ Ghziabed ¥ 307, Wigrh, OGOH, Kanda Niekrw g Ghiibsd UP) -
Sznwce Tax RegalMo: AAFFTO307ESDO02 Commissionerste : Gharished Charished 102, Wi, €.G.0.8, KenlaNehmatzgar, Bhibad UP)
Consignee Invoice No. Dated
Divyansh Infraheight Pvt Ltd. JNov-
Plot No-10,Shakii Khand-2, Datvory Note — L0-Nov-2014
Indrapuram, Ghazigbad,
09035 10-Nowv-2014
Suppliers Ref. Despatch Document No.
- .B-521/25/09
Despatched through Destination
VATTIN  : 09488824156 Transit Mixure _Moida
Buyer {if other ihan consignee) Dale & Time of issue of nvoice - Motor Vehicle No. .
Divyansh lnfrahellght Pyt Ltd, 10 Nov-2014 at 01:10
e -2014 at 01:10 pm_UP14 CT 1800(TM NO 34)
Site: Plof No, 3H Sector 16¢ Dale & Time of Remova) of Goods '

Gaur City-2, Noida Extn. (West)
10-Nov-2014 at 01:20 pm_

VAT TIN _ : 09488824156

F ) Description of Goods Tanff/HSN  Quanlity Rale per Amount
Na Classification i oL
1 Tyag R.M.C Grade M-40 38245010 5000 Cum  4,2340.41'Cum 21,702.05
Basic Excise Duty @ 2% 2 % 434.04.
Primary Edu. Cess @ 2% 2 % 8,68
S & HEdu. Cess @ 1% 1 % 434
Val @ 12.5% 1250 % 2,768.64
Additional Vat 1.5% : 150 % 332.24
Round Off 0.0t

jor”
> o\

h iC eaue :D
(0
) 0y,
Q/%__/c, ot 8 7S o
Total 5.000 Cum ' " T2525000

&moun: Chargeable (in words) : Endian Rupees Twenty Five Thousand Two Hundred Fifty Only

ignalio i PLARG-23: (08986 Dated 10-Nov-2014 o
Remarks. Being invoice = 08986 Far Oty 5.00 Cum Grade M-40@ 5050- Per cum. Basec Exice Duy Cslculetzd on Rs 21702 @ 2.06%.{380 Kg cement]
VAT Detlaration . We Declare that this invoice shows ihe actual price of ihe goads describe and that all particulars are true

and correct. ] ) o o .,
Excise Declaration Pre Authenticated by fur Tyag Readpmix’
Wa declare (o tha best of our knowledge and belief that the particulars stated herein
are trve and correct and there is no addilional consideralion aceruing 1o us sither
direetiy or indirectly in any manner other than the amounts indicated here.

g ity

This is a Computer Cenerated Invoice E &OE
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YAG

Readymix

Delivery Challan Gura Tax Invoice / Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXGCISE RULES 200z)

Tyag Readywmix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-il,, Ghaziabad,
Phone : 09810969192

-

VATTIN  : 09688812600 Range * ¥i¥olGhasishad [Lawzrs Chazher, 1 Tehl CompondR Y Ghaszta2 U2}
“xtis2 RegnNe.: AAFFTS307TEEM002 Division  : GhadbadVIGhaibad $137 Winph, (0% Kl Nebrolensr, Shasibac 174
Zeniz Toxflegaio. AAFFT9307ESDO02 Commissionerate : Shadabed) Gharizhad 1%, Wiag, .5.0.9, Haroh Reheu Ragar, Ghaszhaiflp)
Sonsignee Invoice No. Daled
Oivyansh Infraheight Pvi Ltd. .
Plot No-10.Shakti Khand-2, o N D Alov-2014
indrapuram,Ghaziabad. Alvery Note atet
08930 3-Mov-2074
Supplier's Ref. Mesnatch Docume:1 1 -
B8-521 125109
Despatched through Destination
VATTIN 08488824156 Transit ilixure Noige )
buver (if other than consignee) Dzte & Time of issue of Invoice  fuicr Velicle No.
Divyansh Infraheight Pvt Ltd. 1-Nov-2 . - ~
Site. Plot No. 3H Sector 16¢ ge-loy-2044 at 03:30 am P14 DT 4788(TH 10 31)

CGaur City-2, Noida Extn. (West)
i 03-Nov-2014 at 08:40 am

VATTIN  : 09488824156

3) (T T Description of Goods T Taifi /ASH  Quantity  Bate  ca Az .nt
B Cla.ssiication
1 Tyag R.M.C Grade M40 38245030 5000 Cum 434241 Cem Ol PR
Basic Excise Duly @ 2% 2N 47 M
Primary Edu. Cess @ 2% - % 0.5
S & HEdu. Cess @ 1% % 1,34
Vat @ 12.5% 1280 Tre a4
Additional Vat i.5% 150 A 124
Round Ovf )
Wf - RN
. W
|U"'h‘.’ .& 1 ,.;o-uuu..u.
(,D [ AW )
(( ! 0’7& 6 ’ #"B’Q/ HD
aN
Tolal 5.000 Cum T 25,25 .40
Amzunt Chargeable linwords): Indian Rupees Twenty Five Thousand Tw.» Hundred Fifty Only
Sehgl No n PLAVRG-23: 18883 Dated 08-Nov-2014 ‘
emarks. Being inveice # 08883 For Qty 5.00 Cum Grade I-L0@ 5050+~ Por cum.Basic Exice Duty Cltletzd on Rs 21702 @ 2065380 Ko cze s,
VAT Declzrafion - We Declare Lhat Lhis invoice shows the actueal price of the goods describe ond that all padictls: 5 &z s
and correct,
Excise Declaralion Fre bubenbraiad b, [ SOOI

We declare to 1he best of sur knowledge and balief that the parliculars staled herein
aie true and cormrect and there is no additional consideration accruing to us efhsr
Jirectly or indiwectly in any manner other than the amounts indicated here.

Fuiton'eed Sy
Name

: ~ Maiga2
Jesbgpston; :

HEH BT

This is a Computer Generated lnvoics




3

B Description of Goods Tarif /HSN ' Quantily i Rale 'perl Amount

Delivery Challan Cum Tax Invoice f Sale Invoice {Qriginal for Buyer)}
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix _
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09810969192

VAT TIN : 096388812600 Range + Yi¥ of Ghaiabed fLawers Chender, 01f Tehedl Compoun A, Ghanizbad [UP)
Excise Regn No.: AAFFT9307EEM002 Division . Gharisbed Y1Ghaiabad V1307 W4, 6604, Karda R legy, Ohucibed (UP)
Samige TaxRegnié: AAFFT9307ESD002 Commissonerale : Glagibal/Giaishad/ 00 Wiy, G001 Ranh ek ey, Ghiad 1P)
Consignee T ’ ’ ' - iwvoiceNo. — T [Dated
Divyansh Infrahsight Pvt Ltd. : i
Plot No-10,Shaki Khand-2, B i 3 Hov-2014
Indrapuram,Ghaziabad. v ae
08937 _ (8-Nov-2014
Supplier's Ref. ‘ Despatch Document No.
_ - :B-521 /25009 i
_Despatched through I Destination 1
VATTIN  : 09483824156 o Transit Mixure , Noida |
Buyer {if other than consignae) Dale & Time of issue of Invoice | Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 08-Nov-2014 at 11:35 am | UP14 CT 1800(TM NO 34)
Site: Plot No. 3H Sector 16¢ Date & Time of Removal of Goods |~

Gaur City-2, Noida Exin. (West)
- 08-Nov-2014 at 11:45 am]

I
1
|
1
i

VAT TIN  : 09483824156

o . _ Cssffeaton_ |

1 Tyag R.M.C Grade M-20 38245010 5.000 Cum} 434041 |Cum] 21 ,702.05’
Basic Excise Duty @ 2% 2 1'% , 434.04!

Primary Edu. Cess @ 2% 2 % 8.68

S & H Edu. Cess @ 1% . 1% . 4.34

Vat @ 12.5% 12.50 1% 2.768.64

Additional Vat 1.5% : 150 |% 332.24!

Round Off ] 0.01,

i ' |

g3 '
Cash_/Cheque /DD

W Date. S"ﬁj

o #a@ #&z W/r ;

e

ol

Total 5000Cum T T ¥ 25,250.00
Amount Chargeable (inwords) : Indian Rupees Twenty Five Thousand Two Hundred F Fifty Only

Serial No in PLARG-23: 08880 Dated 08-Nov-2014 ) L
Remarks: Being invaice #03830 For Qty 5,60 Cum Grade M-40@ 5050 Par cum.Basic Exice Duty Calzuleled on Rs 21702 @ £106%. {J%0Kgcemen)
VAT Declaration: We Diectare thal this invoice shows the actuat price of the goods describe and that all particulars are true

and correct. . . e e e e = o
Excise Declaralion : “Pra Authendicats by for Tiay Readymix;
We declare \o the best of our knowledge and belief that the padiculars sated herein |
are frue and correct and there is no additional consideration accruing {o us either
direclly or indirectly in any manner other than the amounis indicated here.

This is a Computer Generated Invoice



3175

»

~Ac (N

Ready:r
Belivery Challan Cum Tax Invoice f Sale Invoice (Original for Buyer)
(ISSUE OF INVOIGE UNDER RULE 11 OF CENTRALEXCISERULES2002) _ _ _ __ _ _  ____
Tyag Readymix '

Plant:: Khasra No. 838, Noor Nagar,, Raj] Magar Extention,, NH-§8, Ghaziabad., Read. Office: G-36, Patel Nagar-l,, Ghaziahad ‘
Phone : 09810969192

VATTIN  : 09688812600 Range : wwenm:mmw.uumwmmum}
Excise Regn No.: AAFFT9307EEMO02 Division + Glai:had V1 Chazisbod ¥ 307, Wing A, OO0 Kanta ivager, Ghlibod P |
Servce Tax Regndfo.. AAFFT930TESDOO2 Commissionerate - Chezaed i Ghasiabed /202, WingA, G600, Kamh Hol Hager, Ghiidhad U2) !
Consignee invoiceNo. ~~ ~~ ‘TDated T
Divyansh Infraheight Pvt Lid. 8900 | 8-Nov-2014

Piot No-10,5hakti Khand-2,

Indrapuram,Ghaziabad. Delivery Note | Dated ;
08948 = _ _ i8-Nov-2014 L
Supplier's Ref. I'Despatch Document No,
S {5521 25008
Despatched through i Destination :

VATTIN  : 09485824156 TransitMixure _ 'Noida i

Buyer (if other than consignee) Date & Time of issue of Invoice IMotor Vehicle No.

Divyansh Infraheight Pvt Ltd. 08-Nov-2014 at 02:20

i _ -2014 at 02:20 pm |UP14 CT 1840(TM NO 37)_
Site: Plot No. 3H Sector 16¢ Date & Time cof Removal ofGoods|

Gaur City-2, Noida Extn. (West) '
08-Nov-2014 at 02:30 pm | |

VATTIN  : 09485824156

Sl Descriplion of Goods Tanff/ ASN  Guanity . Raie “perr  Amount
ho. ) . Classification o e ——
1 Tyag R.M.C Grade M-40 38245010 ; 5000 Cums 4 340.41 ICUTI'I 21 ?02 05|
|
Basic Excise Duly @ 2% "% 434.04
Primary Edu. Cess @ 2% 2 % . 868,
S&HEdU. Cess @ 1% i 1 1% ! 4.34:
Val @ 12.5% 1250 % . 2,768.64!
Addifionat Va1 1.5% 1.50 :% 332,24

Rotnd Off | | 0.01]

. Total 5.000 Cum_ 7 ¥25250.00.
Amaunt Chasgesble (in words}: Indian Rupees Twenty Five Thousand Two Hundred Fifty Only
Serial No. in PLARG-23: 08900 Dated 08-Nov-2014 ) T
Ramarks: Beinginvoice # DB900 For Cty 5.00 Cum Grade M-I 5030- Per cum.Basic Exice Dufy Caloeted on Rs 21762 @ 2,05%. [JBDKgcemenI} o
VAT Declaration: We Declare that this invoice shows the actual price of the goods describe and thal all p parliculars are frue )
and correct. L . o L
Excise Declaration Pre Aushenficated by ¢ Tyag Readymix-
We declare to the best of our knowledge and belief ihat the padiculars stated herein
are irue and gorrect and there is no addifional consideration accruing to us either
direclly or indireclly in any manner other than the amounts indicated here. . ) '
Auboised Sgnal fssing Sgratey,
Nama : :

“Designation: KSR

This is a Computer Generated invoice E.&CE



Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Orginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar-Hl,, Ghaziabad,
Phone : 09810969192

VAT TIN : 09688812600 Range * ViV Ghosishn fLawers Chambe, 074 Tehed) Compoumd B Ghelhad {01) :

Expise Regn No.: AAFFT9307TEEM002 Division ¢ Ghaisbod Y Ghemsbad V307, Wingeh, GO0, Kendha ehra igr, Ghuciched f0F)

Servce TarRegolo. AAFFT9307ESDO02 Commissionerale = GherkbaliChatibad 202 Wi €000 Kaca ebrubisgw, Gheribed )

Consignee  Invoice No. “Dated T

Divyansh Infraheight Pvt Ltd. ' i

Plot No-10,Shakti Khand-2, B Nee” | New20ts

indrapuram,Ghaziabad. Y !
08961 . (8-Novzotd !
Supplier's Ref. |Despatch Document No.

: ..BB2AA2BI09

Despatched through ‘Destination

VATTIN . 09488824156 Trangit Mixure Moida

Buyer {if other than consigneg) Date & Time of issue of invoice Motor Vehicie No.

Divyansh Infraheight Pvt Ltd. _

Site: Plot No. 3H Sector 16¢ g;e’?;mze?} ;e:tufj ;ga':ﬂ; P14 BT 3344(TH NG 30} i

Gaur City-2, Nojda Exin. {West)
_08-Mov-2014 at 05:50 pm

VAT TIN : 09488824156

s Description of Goods Tarff /HSN  Quantity Rale  per’  Amount

Ko _ _ _ Classification e
i Tyag R.M.C Grade M-40 38245010 . 5,000 Cum 4,340.41 | Cum® 2'[ 702 05_
Basic Excise Duly @ 2% 2 % 434.04

Primary Edu. Cess @ 2% 2 % 8.68
S & HEdu. Cess @ 1% 1 . % 4.34:
Vat @ 12.5% 12.50 % 2,768.64.,

Additiopal Vat 1.5% 150 % 332.24

Round Off . 0.01
- ‘ '

[Cash 7 Chéque ! DD

Date J’ﬁ‘%
%\N&M Mﬁ s éf 'm/«-»-

/J’f\ ¢ Total_ " 5000 Cum’ ~ ¥25250.00°
Amount Chargeable finwords): indian Rupees Twenty Five Thousand Two Hundred Fifty Only

Serial No.in PLAIRG-23. 08913 Dated 08-Nov-2014 )
Remarks: Beig invbice # 88913 For Oty 5.00 Cum Grade M-40@ 50501 Per cum Basic Exive Outy Cafculeled on Rs 21702 @ 2.06%.{360 Kg cemen)
VAT Declaralion: We Declare that this invoice shows the actual price of the goods describe and that all parficulars are tue

and correct. i Ll
Excise Declaralion Pre Authenfcaled by for Tyag Readymis:
Wa declare (o ihe best of our knowledge and belief that the pariculars stated herein
ara lree and correct and there is no additional consideralion accruing o us gither
directly or indirectly in any manner other than the amounis indicated here.

(s Sgraksy.

Desigration\ Jus igation: ! o

This is a Computer Generated Invoice ' E.&0E



3

Readymix

Delivery Challan Cam Tax Invoice f Sale Invoice
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Ptant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd., Office: G-36, Pate! Nagar-lll,, Ghaziabad.'
Phone ; 0981092691982 '

(Original for Buyer)

VATTIN  : 096588812600
Excise RegnNo.: AAFFT9307EEMO002
Sercz Tax RegnNo.: AAFFTI30TESDO02

Consignee

Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakii Khand-2,
indrapuram,Ghaziabad.

VAT TIN  : 09488624456
Buyer {if ather than consignee)
Divyansh Infrahisight Pyt Ltd.
Siier Plot No. 3H Sector 16¢

Range - Y1V ofGhaziabad  Lasers Chambes, 04d Tehsi Compomd RY Shatizhad {UR)
Division  : Charished ¥ sV 37, WingA OG0 Kard e Hog Ghesibed (1P) -
Commissionerate : ShasbadiGhaabad /202 Vg, C.6.0.2, Kanfa HedeuMige, Ghitsbad UP)

Invoice No. “Dated .
8931 O-Nov-2014
Delivery Note i Dated

08979 _9-Nov2014_ =
Supplier's Ref. , Despatch Document No. |

... . _Bes21asi08  _

Despatched through 1 Destination

Transit Mixure | Noida _.

Date & Time of iseue of invoice [Motar Vehicle No. ~

09-Nov-2014 at 10:50 am [ UP14 BT 8347(TM NO 33).
Dale & Time of Removal of Geods |

tsaur Cily-2, Noida Exin. {West)
09-Nov-2014 at 10:00 am

VATTIN _ : 09488824156 .
Sl Description of Goods . Tariff THSN  Quantily Rate per - Amount
Me . . Classification  _ e e e
1 Tyag R.M.C Grade M-40 138245010 5.000 Cum 4,340‘41]; Cum: 21,702.05.
Basic Excise Duly @ 2% 2 |% ' 434.04 ]
Primary Edu. Cess @ 2% .% 868
S & H Edu. Cess @ 1% 1'% 434
Val @ 12.5% 1250 % 2,768,564
Additional Vat 1.5% 80 % 332.24:
Round Off 0.01.
L \?"g )
e W —
Q\Q/ 2 2 AN
c,/ | ’
/< v \ ';
:}\\ \! |
Total 5.000 Cum _ ¥25,260.00,
Amount Chargeatle (inwords): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only
Serial No. in PLARG-23: 08931 Dated 09-Nov-2014 T R
Remarks: Being invoice 2 08931 For Gty 5.00 Cum Grade M-40@ 56501 Per cum Bask: Exice Duly Calculsted on Rs 21702g) 2.06%.[380 Ky cemenl) B
YAY Declaration, We Declare that this invoice shows the actual price of the goods describe and that all particutars are true :
and correct. . Lo o
Excise Declaration Phe Athenticated by Tt Tyay Readymi.
Wa daclare lo the best of our knowledge and belief that the padicuiars stated herein :
are. true and comect and there is no additional consideration aceruing to us either
direcily or indirectly in any manner other than the amounis indicated here. L L
Aulborised Sig Isuing Signaley,
Name :
Designafios: B
This is a Computer Generated Invoice E&0E



Delivery Challan Cum Tax Invoige / Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:; Khasra No, 838, Noor Nagar,, Raj Nagar Extentfon,, NH.58, Ghaziabad., Regd, Office: G-36, Patel Nagar-l,, Ghaziabad '
Phone : 09810969192

VAT TIN : 09688812600 Range \‘l'-'oi%aﬂahadlla’aﬂsﬁﬂfnhﬂ,GHTQBEWMVMM{UP.}
Excise Regn No‘: AAFFT9307EEMO02 Division = Ghaabed ¥ Ghorisbed ¥ 18, Wing.A, G204, el Webublager, GhesihedUR)
Serwee TagRegnio; AAFFT93)7ESDOO2 Commissionerate : Ghatished[Chazibad! 202 Vingh, C.G.0.4L Kafa ebrager, Ghzishd UP)
Consignee ' ' Invoice Ne. ‘Dated -
Divyansh Infraheight Pvt Lid. 8951 9-Nov-2014
Plol No-10,5hakti Khand-2, Delivery Note " Dated
Indrapuram, Ghaziabad. v °
08999 . 9Nov201s !
Supplier's Ref. Despatch Document Mo,
Bs2ii2s08
‘ Despatched through ‘Destination !
VATTIN  © 09488824156 Transit Mixure _Noida
Buyer {if other than consignee) Date & Time of issue of Invoice Motor Vehicle No.
gﬁl"iﬁjl'sthh}“ff;:esig';t P‘;E“d- 09-Nov-2014 at 02:00 pm_UP44 DT 4792(TM NO 41)'
fle: oL ING. JH Sector 196 Date & Time of Removal of Goads |

Gaur City-2, Noida Extn, (Wesf)
09-Nov-2014 at 02:10 pm

VAT TIN 09488824156 |

8l Description of Goods Tariff /HSN  Quanfily | Rale ; per Amounl
ko _ Classification S [

1 Tyag R.M.C Grade M-40 38245010 5.000Cum  4,340.41 Cum 21 702, 05

Basic Excise Duly @ 2% ' 2 % 434.04-

Primary Edu. Cess @ 2% 2 % 868,

S & HEde, Cess @ 1% 4.34)

Val @ 12.5% 2,766.64.

Addilional Vat 1.5% 332.24)

Round Off 007

Total 5,000 Gum ST T 2525000
Amount Chereable (in words) . Indian Rupees Twenty Five Thousand Two Hundred Fifty Only :

Senal No.in PLARG-23: 08951 Dated 08-Nov-2014 ) o
Remarks: Beinginvoice #089H For Oly 5.00 Cum Grade M-40@ 5050~ Per cumBasic Exice Duty Calcoleled on s 21702 @ 2.06%.380 Kg cement)
VAT Declarslion: We Declare that this invoice shaws the actual price of the goeds describe and that all padiculars are frue )
and carrecl.
Excise Decfaralion “Pre Auhenticatad by for Tyag Readymix
We declare to the best of our knowledge and belief {hat the padiculats stated herein
are trug and correct and there is no additional consideration accruing to us either
direclly or indirectly in any manner othar than the amounts indicaled hare.
Arorised Signalory Ssting Sty
Name : : in
Dasignation; Desagnauun
This is 8 Compuler Generated Invoice E.&0E



Readymix

Delivery Challan Gum Tax Invoice { Sale Invoice (Criginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix .
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office; 3-36, Patel Nagar-Hl,, Ghaziabad.
Phone ; 09810969192

VATTIN . 09638812600 Range + ViV Chvizbad  Lirwess Chamber, 078 Tehis) Compound§ ¥ Ghegishad U}
Excise Regn No.: AAFFT9307EERM002 Division ¢ Gheidhd ¥/ Ghadsbed V30T, Win, OGO, Ko tiollgs, Chasibed P}
Jerace TarRegndlo. AAFFT9307ESDO0O2 Comn¥issionerate : Ghasbad 1Ghadzbod /202, Wing-A, C.6.0.4, Kamba Nekou Hager, Ghzba (U8)
Consignee Invoice No. " Dated
Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakti Khand-2, e v Mot JHov-2014
Indrapuram,Ghaziabad. v

0%z . 9-Nov-2014

Supplier's Ref. Despatch Document No.

o B-521 12509
Despatched through ‘Destination

VATTIN  : 09488824156 Transit Mixure __Noida
Buyer {if olher than consignee) Date & Time of issue of Invoice Motor Vehicle No. ~
Divyansh Infraheight Pt Ltd. 09-Nov-2014 at 03:55 pm - UP14 BT 8347(TM NO 33)

Site:; Plot No. 3H Sector 16¢c Al LA S
Gaur City-2. Noida Extn, (West) Date & Time of Remova! of Goods

09-Nov-2014 at 04:05 pm

VATTIN . 09486824156

3 " Descriplion of Goods Tarifi /HSN  Quantily Rate . per Amount
Mo . Classification . o T
i Tyag R.M.C Grade M-40 38245010 5.000 Cum  4,340.41i Cum 21,702, 05-
Basic Excise Duly @ 2% 2% 434,04
Primary Edu. Cess @ 2% 2% - 9.68.
S&HEdu. Cess @ 1% 1 % 4.34
Vat @ 12.5% 12.50 .% 2,768.64.
Additienat Vat 1.5% s 150 % 332.24
Round Oif 0.01

QG N
C h /Cheqgue /DD

| Oate. 7AW ’0/#
%ﬂ, ' 118, 0

Total 5,000 Cum "7 2525000
Amount Chargesble {in voris): [ndian Rupees Twenty Five Thousaind Two Hundred Fifty Only

Senal No. wFLARG-23 . 08965 Dated 09-Nov-2014
Remarks: Being invoice £ 08365 For Qty 5.00 Gum Grade M-40@ 5050/ Per cum,Basic Exice Duty Calculeted on Rs 21702 @ 2.06% {380 Kg cament)
YAT Declaraon: We Declare that this invoice shows the acteal price of the goods describe and that all particulars are true
and correct. ) o
Excise Daclaralion Pre Authentcaled by for Tyag Readymix.
We declare to the best of our knowledge and belief that the parliculars stated herein
are frug and correct and there is no additional consideration accruing 1o us either
direclly or ingireclly in any manner other than the amounis indicated here.

'——1

Huiborised Sign
.Name :
“Designalion:
This is a Computer Generated Invoice E.&0QE

Tesuiog Sgnetuy.




«F

Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix .
Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-li,, Ghaziabad.
Phane : 09810969192 ;

VATTIN  : 09688812600 Range + ViV oiGharfabad d Lawers Charaber, O Tebsi Compound ¥ Shaizbad U}
Excise Regn No.: AAFFTI307EEMN02 Division ¢ Chadshad¥i Ghasdbed V7307, Wi OO KardsNebvu Mgy Ghaibd P} -
Senite Tax Regnlo.: AAFFTI307TESDOO2 Commissiongrate : Ghaished Ghaziabad )22 Wong, CO.0.0 Kanda ek, Chazibsd P}
Consignss ' Invoice No. ~ _“'I_Dafed" o o

Divyansh Infrabeight Pyt Lid.

¢ 8659 1-Nov-2014 '
Plot No-10,8hakti Khand-2, S -o—d i
Indrapuram,Ghaziabad. Delivery Note ; Dated _;
08705, _ __ 1-Nov-2014 K
Suppliers Ref. | Despatch Document No. |
) !
o __B-s21f26009
Despatched through : Destination
VATTIN  : 09488824156 TransitMixure _ __  Moida o
Buyer {if other than consignee} . Date & Time of issue of Invoice . Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. Nov-2014 at 08:55 c O(TM NO 3
3ite:Plot No-3H,Sector-16c, e oo i UE14 CT 1240(TMLNO 37))

Gaur Cily-2 Noida Extn (West)
01-Nov-2014 at 09:05 am

1

VAT TIN  : 05488824156

8 Description of Goods Tasift / HEN Quantity Rate” [per:  Amount
Ne . Classification Do i
1 Tyag R.M.C Grade M-40 38245010 5000 Cum: 4,340.411Cum: 21,702.05
Basic Excise Duty @ 2% . 2 1% 434,04
Primary Edu. Cess @ 2% % 8.68i
S&HEdU. Cess @ 1% 1 i 4.34
Val @ 12.5% 1250 % ! 2,768.64
Additional Vat 1.5% ) 1.50 |% 332.24
Round Off ' | . 0.01
/( g
S\
Total ‘5000 Cum 7 %25.250.00
Amouri Chargeable {inwords): Indfan Rupees Twenty Five Thousand Two Hundred Fifty Only
Serial o n PLARG-23: (8659 Dated 01-Nov-2014 T T
Remarks; Bging invoice # 08653 For Oty 5,00 Cum Grade M-40@) 5050/ Per cum.Basic Exice Duly Calouteled on Rs 21702 @ 206%(380Kgcement)
VAT Dectaratan: We Declare (hat this invoice shows the actual price of the goods describe and that all particulars are true
and correct. s e - - . o o
Excise Dedaration Peaesheriieated by for Tyag Reatymrix
We daclare fo the best of our knowledge and belief that the particulars stated herein .
are Wrue and correct and there is no addilional consideration accruing o us either E} :
direclly or indirectly in any manner other than the amounts indicated heve. o .
Fufporsed Sigealory [ssting Signaiory’

Name : kil Name : JinshTpg
* Desraon: sy Designaton: Aecouniak

This is a Computer Generaled Invoice E&CE




s
fa

Readymix

Delivery Challan Cum Tax Invoice  Sale Invoice
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lil,, Ghaziahad.
Phone ; 09810969192
Range + V1¥ofGhazibod Lavers Chanber, Ok Teisd Comound RV Goiabad IR !
Division 2 GhazabatVIGhakbat /07, Wingh COOK KenlaNehublaga, Gkzided 0P) ¥
Commissionstale : Gharkbed Grazbd 252 Wi, 0.0, Kenda ok Regor sV}

{Original for Buyer)

VATTIN  : 09888812600
Excise Rega No.: AAFFT9307EENID02
Servica Tax RegnMo: AAFFTS307ESDO0O2

Consignee Invoice No. " Dated
Divyansh Infraheight Pvt Ltd. 3679 . 1 Nov-2014 _
Plot No-10,Shakti Khand-2, Balivery Note - Dot
indrapuram,Ghaziabad. Y a
08725 _11-Nov-2014 —
Supplier's Ref, ‘Despatch Document No. i
o \B-B21i25/09 N
Despatched through I'Destination I
VATTIN  : 09488824156 Transit Mixure Noida ]
Buyer {if other than consignee) Date & Time of issue of Invofce I Motor Vehicle No, ?

g?t"ifaglsif'ls”f'g'ﬁesigh: P‘fﬁ'—“" 01-Nov-2014 at 12;24 pm! UP14 BT 5943(TM NO 24) !
lte: ot Ro. 8ctor 1o ' Dale & Time of Removal of Goods -

Gaur City-2, Noida Exin, (West) i :
01-Nov-2014 at 12:34 pm’ '

VATTIN  : 09488824156 .‘
] Description of Gaods Tanrf {HSN  Quanfily ! Rate |[per Amount
No. . Classifcatmn _ e ____..__ o
1 Tyag R.M.C Grade M-40 _38245010 5 000 Cum 4 340, 411 Cum! 21,702, 05‘
Basic Excise Duly @ 2% . 2 |% 434.04 !
Primary Edu. Cess @ 2% : 2 [% | 8.68
S&HEdu. Cess@ 1% 1 0% 4,34
Val@125% 1250 '% E 2,768.64)
Additional Vat 1.5% ° 1.50 [% i 332.24|
Round Cif . ‘ 0.01§
| |
1
]
i
3 L
. TP
Total -5.000 Cum, b T25,260.00,
Amount Chargeable (in words): Indian Rupees Twenty Five Thousand Two Hundred Fifty Only .
Serlal No.in PLARG-23: 08679 Dated 01-Nov-2014 -
Remarks: Bsinginvoice #DAGTA For Qly 5.00 Cum Grade M-40@ 5050 Per cum,Basic Exice Duty Calculeled on Rs 24702 @ 2.06%, 1330 Kg cetnenﬂ L ) )
VAT Declaration: We Declare that this invoice shows the actual price of Ihe goods describe and that all parficulars are true !
and correct. e oy
Excise Declaration Pre Auheniceled by for Tyag Resdymi
We dectare lo Lhe best of our knowledge and belief that the particulars siated herein !
are lrue and correct and there is no additional consideration accruing ta us either !
directly or indirecily in any manner other than the amounts indicated here. ;
-hulhoised Signalory [ssaeg Signatony-
‘Name ° kit Name © b Tg !
) :Designalion: Jowpskigy Designabion: Aeeownlant
This is & Computer Generated Invoice E&OE




"YAG

Readymix

Delivery Challan Cum Tax Invoice f Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-3€, Patel Nagar-il,, Ghaziabad,
Phone ; 09810969192 '

VATTIN . 09688812600 Range o Yt Chaahad) Lawers Chaber, O Tehsd Compound RV Shunehed UP)
Excise Regn No.: AAFFT9307EEM002 Division * Ghadiobad V) Gharicbad V) 30, Winge, 0G0, Kl HebuB:ga, Ghasished 0P
Sernce Tex RegniNo . AAFFT9307ESDO02 Commissionerate : Chaisbed Eharizhod 1, Wing 4,608, Kanl HebuHagar, Ghorihs31PY
Consiange Invaice No. Dated
Divyansh Infraheight Pvt Ltd. 8494 25.0ct-2014
Plot No-10,Shakti Khand-2, Deli\fery Note Dated
Indrapuram,Ghaziabad.
08538 25-Oct-2014
Supplier's Ref. Despatch Document No,
B-521 /25/09
Despatched through Destination
VATTIN @ 09488824156 Transit Mixure " Noida
Buyer {if other lhan consignee) Date & Time of issug of Invoice Molor Vehicle No.
giil"lz’g:‘j*l‘“"jg';hsﬂgc:"‘ _ﬂ‘g‘cud' 25-0ct-2014 at 12:12 pm UP14 BT 5849(TH NO 25)
1101 No-Jh, S8Cl0F-1HC, Nate & Time of Removal of Goods

Gaur City-2 Noida Extn (West)
25-Oct-2014 at 12:22 pm

VAT TIN  : 09488824156

sl “Description of Gopds Tarft/HSN  Quantily Rate  per Amounl
Yo Classification

1 Tyag R.M.C Grade M-40 38245010 5000 Cum  4.340.41 Cum 214,702.05
Basic Excise Duty @ 2% 2 % 434.04

Primary Edu. Cess @ 2% 2 % 8.68

S&HEdy. Cess @ 1% 1 % 4.34
Val @ 12 5% 1250 % 2,768.64

Additional Val 1.5% 150 % 332.24

Round Off 0.0

Cash | tlim-!'et’gﬁ-
T R
1t Y g

3 9..\\\\}\ dfjé 39.3:}’@’;

Total 5,000 Cum ¥ 25,250.,00
Amount Chargeatle linwords): Indian Rupees Twenty Five Thousand Two Hunclred Fifty Only

Senal No.in PLARG-23: 08494 Dated 25-Oct-2014
Remarks: Being ivoice # 08434 For iy 5.00 Cum Grade M-40D 5050 Per cumBasic Exice Duty Calculzted on Rs 21702 @ 2.06%.{380 Kg cement)
VAT Declaration: We Declate that this invoice shows the aciual price of the goods describe and that all particulars are true

and correcl.
Excise Declaration Pre Acthin’cated by 0
We declare lo 1he best of our knowledge and belief that Ihe pariculars stated herein
are true and correct and fhere is no additional consideration accruing (o us either _<-/"

orractly or indireclly in any manner other than the amounts indicaled here.
Sliersed Snaioy fssuing Signetivy
MName - Sefidy Name : DioeshTya
flesignalion: kemisFszp Designation: Acounlznt

This is a Computer Generated Invoice ELQE




Delivery Challan Cum TagAnvoice f Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE {¥'OF CENTRAL EXCISE RULES 2002)
Tyag Readymix

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar.ll,, Ghaziabad. ‘
Phone : 09810969192

VATTIN  : 09688812600 Range = ¥V ol GhazahodLawersChanbs, O Tebsd Compoand Y Chazb 0P)
Excise Regn No.: AAFFT307EEMD0Z Division  : Gharihed¥Gharibed T30, Wogd, CGOL Ko Behwubager, Ghatishag )
Samee Tax Regno: AAFFTA307ESDO02 Commissionzrale : Gheribed! Ghazizhed 1200, Wing, 0604 Kandz oo zgar Ghesisbod [UP)
Consignee Invoice No. Dated
Divyansh Infraheight Pvt Ltd,
Plot No-10,Shakii Khand-2, o Nate 26-0ct:2014
Indrapuram,Ghaziabad, 24
08548 _26-Oct-2014
Supplier's Ref, Despatch Document No.,
_B-521 j25i08
Despatched through ‘Destination
VATTIN  : 09488824156 Transit Mixure Noida
Buyer (il other than consignee) Date & Time of issue of Invoice . Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 26.0ct-2014 at 01:46
VY -Oct- :46 pm . UP14 BT 5843(TM NO 25)
Site:Plot No-3H,Sector-18c, Date & Time of Removal of Goods

Gaur City-2 Noida Extn (West}
26-0ct-2014 at 01:56 pm

VAT TIN @ 09488824156

T Description of Goods ' Tarl({ HSN  Quantity Rale  per Arnount
o, Classification ; .
1 Tyag R.M.C Grade M-40 38245010 4.000 Cum  4,340.41 Cum i7,361.64
Basic Excise Duly @ 2% 2 % 34723
Primary Edu. Cess @ 2% 2 % 6.94
S&HBEdu. Cess @ 1% 1 % 347,
Vat @ 12.5% 1250 % 2,214
Additional Vat 1.5% 150 % 265.79
Round Off 0.02

(\Q* a0 \a)

Total 4.000 Cum ' 7 20,200,00
Ameunt Chasgeable (inwards}: Endian Rupees Twenty Thousand Two Hundred Only

Senal No. in PLARG-23: 08504 Dated 26-Oct-2014 i

Remarks: Being invoice # 05304 For Oty 4,00 Cum Grade M-40@ 5050/ Par cum Bastc Exice Duly Calouleled on Rs 17362 @ 2.06%.(380 Kg cemest)

YYAT Dedlaration: We Declare that this invoice shows the actual price of the goods describe and that all pariiculars are tiue
and correct,

Excise Declaration PreAplhenBcaled by 1
Wa declare to the best of our knowledge and beliaf that ihe particulars stated herein ; '

are true and correct and there is no additional consideration accruing to us either

directly or indirectly in any manner other than the amounts indicated here. W
N&me ; ki Name ; linsh g

- Dasignalion: KosirEz Designaion: Accountant
l 0"& This is a Computer Generated invoice E.&CE




&;&“# ‘

Readymix

Delivery Chaitan Cum Tax Invoice / Sale Invaice {Criginal for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad,
Phone ; 09810069192

VATTIN . 09688812600 Range * Vol Gharizhad I Chamber, 074 Tehs Cosmpound R Ghazizbed [ILP)
Excise Reg. No.: AAFFT920TEEMO02 Division a1 Ghaized 1 300, Vg A, CO0A. Kanda RebruNieger, Gharished (UPY
seect v Regtile: AAFFT9307ESDCO02 Commissionzrele : Ghaizbed!Gharibad 120 Wing 4, €.6.0.8, Kamba Rebru g, Slezabad U9}
Consignee Invoice Na. Dated
Givyansh Infraheight Pvi Ltd. et
Plot No-10,Shakti Khand-2, S hote gzlggt 2014
Indrapuram,Ghaziabad, Y
08489 22-Qct-2014
Suppliers Ref. Despatch Donument No.
B-521 125109
Despatcnisd through Destination
VATTIN ;09408824156 Transit Mixure Noida
Buyet {f olher than consignee) Date & Tine ¢fissue of Invoice Motor Vehicle MNo.
Divyansh Infraheight Pvt Ltd. 22-Oct-20%4 at 08:15 am  UP14 DT 4788(TM NO 38)

e Plot No-3H.Sector-166,

o Gily-2 Noida Extn (West) Date & Titne 9 Rernovat of Goods

22-Qct-2014 at 08:25 am

UATTIN : 69486924156

gt “Description of Goods © " TackfiHSN  CQuaniity” ~Rate  per  Amouni
Classification
1 Tyag R.M.C Grade M-40 38245010 5.000Cum  4,340.21 Cum 21.702.05
Basic Exomse Dty @ 24 2 ¢ £34 Nd
Primary Edu. Cess @ 2% 2 % 8.68
S & HEdu. Cess @ 1% 1 % 4,34
Vet @ 12.5% 1250 % 276884
Addilional Vat 1.5% 150 % 332,24
Round Oif o.M

h JChague 072
Casl S"’ff)fo

A .

Jgf. };\\\\ NS Uj’& 5%'?’30/

Total 5.0060 Cum ? 25,250.00
afrgunl Chargeable inwords): [ndian Rupees Twenty Five Thousand Two Hundrea Fifty Only

lensilo o FLARG-23 . 08445 Dated 22-Oct-2014
Aemarhs. Beinnimyowce & 08445 For Qly § 0 Cum Grade M-40[@ 5050/ Per cuin Bas Exce Duty Calculeted on Hs 21702 @ 2.06%.(380 ¥g vemenl}
“5T Decigravon © We Declare Lhat this invoice shows the aclual price of the goods describa and that all panticulars are true

.

and correct.
Caisg Dectzration Fre Authepbeated by Tor Tyag Readymix
wie declare to the best of our knowledge and belief that the particulars stated herein
Jr2 frue and correct and there is no additional consideration accruing to us either
directly or indicectly in any manner other than the amounts indiczted here. ,
hutiosed Sy Ji,:mmwv
Mamee : Gilidn Name  Eshlg”

vesianzbon: kuaess Designalion: Asseortant
This is 2 Computer Generated hwoice E&OE




e

dy

Delivery Challzn Cum Tax Invoice / Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)  _ __ __ |
Tyag Readymix ‘l
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-lll,, Ghaziahad.

Phone : 09810069192

VATTIN  : 09688812600 Range + V1Vl Gharabad L awers Chamber, O Fehs Compound ¥ Gharabad [UR}

. Excise Regn No.: AAFFT3307EEMO02 Division :  Gharibad¥1Gharibod 13, Wing A, COOK Kanfy ehoRegt Chaib B}

Servite TaxRegnilo: AAFFT9307ESDO02 Commissionerate : Gharibed!oherizbed 1263 Wing A, 6609, Kanke ehniNaga, Shesivg (IR} '

e e e e e e e e A ]

1 Consignee " fnvoice No. .Daied

Divyansh Infraheight Pvt Ltd. A

' Plot No-10,Shakli Khand-2, Bﬁﬁ:ry Mote T '“é%tpéq: AR

iIndrapuram,Ghaziabad,

: (14518 . .23-Mar-2015 )
Suppher’s Ref. ' Despatch Document No.

@ L B794 /4002

Despatched through ' Destination

NVATTIN . 09488824186 ~ Transit Mixure _“Noida I
: Buyer (if other than consignee) Date & Time of issue of Invoice » Motor Vehicle No.

' Divyansh Infrahieight Pvt Ltd. -2015 at 02:45 pm_UP414 CT 1800(TM NO 34

' Site:-plot Ne, 3H Sector 16¢ R s pm U (TM.NO 24),

Gaur City noida Extn, (West)
23-Mar-2015 3t 02:55 prm
:

VAT TIN . 09488824156 '

sl Description of Goods « Tarff{HSN Quantity +  Rale per: Amount

Nui R o . __‘ Classification _ R T
1 TyagR. M C Grade M-40 |38245010 ~6.000 Cum | 4,125.54, Cum. 24,753, 24

| i

Basic Excise Dty @ 2% : l 2% | 485.06
Primary Edu. Cess @ 2% : 2 |% : 9.90
| S &HEdy, Cess @ 1% | ! 1 : " 495
Py ; ’ Val @ 12.5% | ' . 12.80 I% ) 3,157.89
‘_...._ : Additional Vat 1.5% 1.50 % 378.95

Round Off | o 0.01

ﬂ\\"\\\h # | -
I 1

Total (6000Cum | | ¥28,800.00)
Amourﬂ Chargeable {invords} . Indian Rupees Twenty Elght Thousand Erght Hundred Only |
' Setial o in PLARG-23 14435 Dated 23-Mar-2015 o .

Remarks: Belnginvoice # 14425 For Qty 6.00 Cum Grade MZ0@ 48007- Per cum.Bas Exioe Dty Cakufeted an Rs 24755 @ 2.06%.(380Kg cemenl) T J'

"VAT Declaralion: We Declare that this invoice shows the ‘actual price of the goods describe and that all parliculars are true oo
andcoresct.  _ _ _ A oo . I - - e

'Excise Decleralion Pmﬁummﬁmtadtﬂ; or Tyag Readymb:‘

IWe declare to the besl of our knowledge and belief that the particula stated herein
-are true and correct and there is no addilional consideration accruing ta,us either

|directly or indirectly in any manner other than the amounts indicated here". o M..—-—-" i
: Name : Gty Name : bydTrd 1
o -~ . ﬂeslgm Mastilezs Desigoation: Accountant e
This is a Comptiter Generated [nvoice E&OE




.

o -

]
3

Readymix

Delivery Challan Cum Tax Invoice ! Sale Invoice {Original for Buver)

_ _ {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix

"Plant:: Khasra No. 838, Noor Magar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: 3-36, Patel Nagar-lll,, Ghaziabad,
' Phone : 09810969192 .

VATTIN  : 09688812600 Range - VIVl Rt e s, O VD ConpoundR¥Shaiid IP)
_Excise Regn No.: AAFFT9307EEN002 Division + Charishod ¥ Ghzishad 1307, Wang, (004, Knda ek Mg, Charidhad 9] |
| Senvice Tax RegnMo.: AAFFTS307ESDO02 Commissionerale : Chazished] Charizbad 1209, WingeA, € 6.0, Kawla Hebou Hagw, Gharicbod [UP '
-Consignee i} © lwolce No. “Dated -~ ~
-Divyansh Infraheight Pvt Ltd. . | g '
Plot No-10,Shakti Khand-2, jnie?}‘:;r}ﬁéﬁ -~ - ---r%@?—zﬂi—w!
Indrapuram,Ghaziabad. , :

14434 ' 21-Mar-2015 _

" Despatch Document No.
.B-794 /14/02

‘Despafched through " Destination

“Supphiars Ref,

i
'VATTIN 1 09488624156
- Buyer {if other than consignee)
- |
Divyansh Infraheight Pyt Ltd. 21-Mar-2015 at 12:10 pm; UP14 BT 5848(TM NO 23)

. Site:-plot Ne. 3H Sector 16¢c S e — -4
'Gaur City noida Exin, (West) Date & Tima of Removal of Goads
21-Mar-2015 at 12:20 pm_

TransitMixure _ (Noida _ _
Date & Time of issue of Invoice - Motor Vehicle No.

VAT TIN  : 09488824156 |

8l Descriplion of Goods l Tanf 1 HSN - Quantity Raie [per|  Amourt
M L . __._ .. _._iClassiftcation . _ _ _, __ P |
/1 .Tyag RM.C Grade M-40 38245010 | 7.000Cum. 4,125.54|Cum: 28,878.78
! Basic Excise Duly @ 2% ' 2ty | 577.58
Primary Edu. Cess @ 2% | 2% 11.85
S & H Edu, Cess @ 1% _ 1% 578
Val @ 12.5% ! C1250 ‘% 3,684.21
Additional Vat 1.5% | C 150 ‘% 442,11

Round Off : ' -J0.014

- Cm— e I e — .. e e e e
B o _Total, _ __ 7.000 Cum _ . S.E_UUsQE
Amount Chargeable {in words): Indian Rupees Thirty Three Thousand Six Hundred Oniy !

SerialNo.in PLARG-23 . 14341 Dated 21-Mar-2015 B S o

“Remarks: Being invoice # 14341 For Oty 7.00 Cum Grade §-40@ 4830 Per cum. Basic Exice Duty Calcuieleg on Rs 28879 @ 2.06%.(380 g cement) o o

VAT Declaralion: We Declare that this invoice shows the actval price of the goods describe and [hat ali pariiculars are true o l
__ . _. andcorect, - e e -~

_Excise Declaration Fre Auchenticated by

TorTagReatmi]
are true and correct and there is no additional consideration accruing to ts.gither l

‘We declare to the best of our knowledge and belief that the parﬁcu‘l% stated herein
directly or indireclly in any manner other than the amounts indicated

Aboised Sy st Sinany

Name :

- O Deseon LN
il —

This is a Computer Generated [nvoice E&OE




Readymnx
Delivery Challan Cum Tax Invoice ! $ale Invoice (Original for Buyer)
e = _ (ISSUE QF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _
Tyag Readymix

Plant Khasta No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ili,, Ghaziabad,
i Phone ; 09810969192
IVATTIN  : 09688812600 Range * ViVl GhazishadEaseors Chamber, 04 Tehe Comptund RV Shetibad U)
|Exc‘|se Regn No.. AAFFT9307EEMO02 Division uaaﬁatawrmmwm,mmumuemmmm[m
1 Sepvice TaxRegnlo.: AAFFT9307ESDO0O2 Commissionerale : Ghasished|Gharizhad 122 Wingph, C.6.0.4, Fanda Hehvettsge, Chusabed AP
Tonsignee ST T T T invoiceNo. T~ Dated )
Divyansh Infraheight Pvt Ltd. . 21.Mar-2015 ]
Plot No-10,Shakii Khand-2, Bokory Note ZIMar 2 e
Indrapuram,Ghaziabad. ;

14430 21-Mar-2018 K

.Supplier's Ref. ~ "Despatch Document No. i

. BT9%haMO2

.Despatched through Destination
VATTIN . 09488824186 'Tran31t Mixure '‘Noida
“Buyer {if otfier than consignee) ’ - "Date & Time of lssue of Invoice  Motor Vehicle No.
-Divyansh Infraneight Pvt Ltd. 21-Mar-2015 a 10:45 am ' UP14 CT 1803(TM NO 35),

Site:-plot Ne. 3H Sector 16¢ e & Troe of Removal of Gonds”

. 21-Mar-2015 at 10:55 am

Gaur City noida Extn. (West) |

VATTIN  : 09408824156

| :

51! Description of Goods Tariff fHSN ' Quanlity Rate per.  Amomat !
Mo, e e .. ..|(Clossification -
1 *Tyag RM.C Grade M40 |36245010  7.000Cum 4,125, 5_4TCumi 2B,878.78°
Basic Excise Duty @ 2% . 2 % | 577.58"

) Primary Edu. Cess @ 2% 2'% - 11.55

. . S & HEdu. Cess @ 1% : 1'% | © 578!

‘ Vat @ 12.5% i ©1250 ‘% - 3,684.21"
Additional Vat 1.5% ; 150 ‘% | 442,11

Less: Round Off | ' . (-}0.01§

; |

A - |
57/ \\\x\\\d -

TTetal] T ifelocam U7 €360080
Amoont Chargeable (iawords): Indian Rupees Thirty Three Thousand Six Hundred Oniy

Sefiai No. in PLARG-23: 14337 Dated 21-Mar-2015

Remarks: Being inaics # 14337 For Qly 7.00 Cum Grade M40 48001 Per cum.Biasic Exice Duly Calculeled on Rs 28879 @ 206% 30Kgeemeny ~ ~~ ~ "~ —7
VAT Declaralion: We Declare that this invaice shows the actual price of the goods describe and that all particutars are true ~

~andcorrect. . _ ) L. o
Excise Declaration Pee Authandealzd by
We declare to the best of our knowledge and belief that the particulars stated herein
ase true and comect and there is no additional constderalion aceruing to us either
directly or indirectly in any manner other than the amounts indicated-h

Thigsis a Computer Generated Invoice




Readymix

Delivery Challan Cuin Tax nvoice 7 Sale Invoice

. {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _ _
Tyag Readymix

(Criginal for Buyer) /

'Planl Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad, [
Phone ; 09810963152

VAT TIN  : 09683812600

Excise Regn No.: AAFFT930TEEM0O02
Senvica TaxRegnllo.: AAFFT9307ESD002

i
"Consignee

.Divyansh Infraheight Pvt Ltd,

_Plot No-10,Shakti Khand-2,
“Indrapuram,Ghaziabad.

VAT TIN  : 09488824156 _
“Buyer (if other lhan consignee)

' Divyansh Infraheight Pvt Lid.

- Site:-plot Ne. 3H Sector 16¢
- Gaur City noida Extn. (West)

Range
Division

1 14262

Delivery Note™

14385 _ o
Supplier's Ref.

i Despatched ‘through

+ YiVolGharichad {Lavers Chaniber OIdTehsﬂﬁmpwnd,%‘e'.ﬂﬂmbadﬂJP]
: Shaishod ¥ Ghasibad 1287, Wingd, 603, Kl HehonHoar, Gheskad (9F)
Cummissionerale: Ghesiabid Ghezizbad 1100, Wig:, .04, Kol M Rager, Ghrabed 1 2)

[nGOICEND_ - _l

Desfination
]

'Dated
1 19-Mar-2016
Daled

19 Mar-2015
" "Despatch Document No. |

B-794 1402 ___

—_—

Noida

Transit Mixure \
I'Date & Time of iasue of Invoice |

- 19-41ar-2015 at 02:55 P“lI_UPM €T 1800({TM NO 34}

, Dale & Time of Removal ¢f Goods
19-Mer-2015 2t 03:05 pm

Motor Vehicle No.

VAT TIN 09488824156 i -i
Sl Dascription of Goods | Tarff/{HSN . Quantily | Rate ~per [ Amount
+ No. 1. _ R _ o Classification i i} S e
1 Tyag R. M C Grade M-40 38245010 ' 5 000 Cum 4 125 54° Cum|, 24,753, 24
Basig Excise Duly @ 2% ‘ f % | 495.06
Primary Edu. Cess @ 2% 2 1% 9.90
S&HEdU. Cess @ 1% | 1.,% 4.95
Vat @ 12.5% | 1250 1% 3,167.89
Additional Vat 1.5% 1.50 % 37895
Round Off ! ! 0.01
< ./L"/‘/ ; |
) / &/' / ] ! ]
: // ‘o - - i
| | el f ! If . '
. f ; , t
] ; 1 i .
. j 1
| 1
! l F
! . - el I e,
) _Total! '6.000 Cum . BOB 00 ),
Amount Chargeable (i words) : Indian Rupees Twenty Elght Thousand Eight Hundred Only i
SefielNo.inPLARG23: 14262 Dated {9-Mar2048 =~ T 77T
' Remarks: Being inveice # 1262 For Qly 6.00 Cum Grade M-404@ 4800/ Per cum,Basic Exice Guly Calcuigted on Rs 23753 @ 206%{380 Kg cemenl) |
"VAT Declaration: We Declare that this invoice shows ihe actual price of the goods describe and that all parliculars are rue” B
and correct. _ R o = _ _ e
"Excise Declaration P Auhenticeted by for Tyay Readymix
'We declare ta the best of our knowledge and belief that the particulars stated herein |
are true and correct and there is no additional considerallon aceruing 1o us either i
- direcily or indirectly in any manner ather than the amounts indicated here. !
: i Sy
i
o e . - _ -l
This is a Computer Generatéd Invoice E&0E




VATTIN  : 09638812600
| Excise Regn No.. AAFFTS307EEMO02
} Servica TacRognllo: AAFFTA307ESD002

Readymix

Delivery Challan Cum Tax lnvoice f Sale Invoice
_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-38, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

{Original for Buyer)
—

Range  : VIVelGhuiadflanen Coonbe, 04 Tl CompoundY il 1)
Division  : GheibadTGhabbaiVIT ingA, OO0, Kl Ry Ghaited U0}
Comaissionerale : GiaiabebChathed 2, Wiou .60, aala Heholegy, Ghaied U

!
|"<:"ons‘lg_neé - o " Tlnwoice No. ‘letEd' T
| Di h Infraheigh ’

vyansh Infraheight Pvt Ltd. 02 120-Mar-2015__

| Plot No-10,Shakti Khand-2, I%t%féﬂ"ﬂéié = Thged ——

' Indrapuram,Ghaziabad. _

| 14395 _ 20-Mar-2015

| - Supplier's Ref. :BDespatch Document No.
o BTs4AM4i02. |
Despatched through Destination

'VAT TIN_ 09488824156 L *Transit Mixure _{Nouda

I Buyer {ifother than ‘consignee} Dale & Time of issue of Invoice | Motor Vehicie No.

l | Divyansh infraheight Pvt Ltd.
Site:-plot Ne. 3H Sector 16¢
: Gaur City noida Extn. (West)

‘20-Mar-2015 at 02:45 pm |UP14 DT 4790(TA NO 40)

Dale Jate & Time of Removal of Goods |
.2_0_-Mar-201 § at 02:55 pm,

"VATTIN : 09488824156 ' I

e, !
Sl Descriplion of Goods Tanff! HSN - Quanlty = Rate  per Amount
{Ma. _ L _J Classification ) A
1 Tyag R.M. C Grade M-40 i33245010 - 5,000 Cum!' 4,125.54|' Cum- 20,627.70
Basic Excise Duly @ 2% | ' . 2 1% 412.65
! Primary Edu. Cess @ 2% | ) 2 fo ! B.25
. S & HEdu. Cess @ 1% 1.,% 413
' Vat @ 12.5% . ' 12.50 ;% 263158
, Additional Vat 1.5% l ! | 1580 "% - 31879
Round Off ] i ! i
1 ! . ) : !
| ' ! |
i i
‘ . |
| ’ ' . 1
I r ! | o l
; b] ’\\"}X\ l '. |
. /C/ | . :.
_ . . S |
. Tota| - - 5000 Cum, . X 24 0.0(}1‘
* Amint Chargeable (nwards}: Indian Rupees Twenty Four Thousand Only
“Seriat No. T PLARG-23: 14302 Dated 20-Mar-2015 T
‘Remarks B&mglmrcm# 14302Fm0175000ml Grade h M—40.4BDDI Perum\BasvcEmDulyGaJwMedon RsZGﬁZB@ 206%.4380 Xq cemenl} o
VAT Deciaralion: We Deslare That this invoice shows the actual price of the goods describe and that all particulars are irue :
and correct, L o . ;
Exdise Declaration “Pre Autenticateaby for iyaq Readymix|
We declare o the best of our knowiedge and belief that the particulars stated herein !
are true and correct and there is no addilional consideration accriling to us ejfher :
directly or indirecily in any manner other than the amounts indicated here. o
_ Pusesised Signa Isouing Sigetny:
- MName (]
S Designation: ]
- - A L ¢ e
Thlsus-a’t:omputer Generated Invoice E.&0E




Readymix

Delivery Challan Cum Tax Invelce [ Sale Invoice {Oniginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)_

Tyag Readymix '
lPIant Khasra No. 838, Noor Nagar,, Raj Nagar Extentlon,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lil,, Ghazuabad
Phone : 09810969‘[92

VAT TIN : 09688812600 Range * VIV af Ghazizhed f Larwers Charber, 06 Tebed Conpannd R, Ghezisd 1)
i Excise Regn No.: AAFFT9307EEM002 Division @ Chabef¥lChackled V13, Yoy A COOA Koo gy, Gharied (UP)
1 Senvice TaxRegno:. AAFFTI30VESDOO2 Cormmissionerale  Ghaziabed/Bharished 1202, ¥igA, €.6.0.9, Kanla Hehewager, Grarkhod R |
. P e e . R - . — e— e e i 2 ]
Consignee " Tnvoice No. iDated
} Divyansh infraheight Pvt Ltd, | 48
'Plot No-10,Shakti Khand-2, E‘;ﬁﬂ: I I
ilndrapuram Ghaziabad. vy ‘ |
. 114297  18.Mar-2015 o
. Suppliers Ref. Despatch Document No. !
. .B-T194n4i02 _
i Despatched through Destlnatlon :
VATTIN 09488824156 Transit Mixure | Noida »

! Buyer {if olher than consignes) - Dale & Time of isste of Invoice | Motor Vehicle No,

i Divyansh Infraheight Pvt Ltd. 2015 c
| Site:-plot Nc. 3H Sector 160 18-Mar-2015 at 02:95 pm I UP14 CT 1803(TM NC 3 §)

Gaur City noida Extn. (West) “Date & Time of Removal of Goods
118-Mar-2015 at 02:15 pm
' ' I
I ! !

VAT TIN : 09438824156 - i N
Sl Description of Goods , Yerff/HSN  Quantily : Rate  per Amount !
Moo o L . :CIassmceﬂon N T N
1, Tyag RM. C Grade M-dO |33245010 ! 5 000 CumF 4 125.54| Cum; 20,627.70

! t ‘
| Basic Excise Duly @ 2% |, : 2% | 412.55
i Primary Edu. Cess @ 2% E 2% ! 8,251
. S&HEd. Cess @ 1% - . : 1 % 413
Val @ 12.5% [ . 1250 '% | 2,631,581
Additional Vat 1.5% . 150 % ! 315.79'

Round Off :

'{

{ o ‘r
f - o |
! ' Lo f
|
]
$ |
I
W |
. |
________ - CFoml . iseoocum 7 ¥24,000.00]
‘Amount Chargeable (in words): Indian Rupees Tw Twenty Four Thousand Only :
- — — . — }

Serial No. in PLWRG-23: 14204 Dated 18-Mar-2015 . o o o
Remarks: Seing lrnrmcefi]dim ForQy 500 C_uln _G_rada M40 2600 Percum Basic Exicz Duly Cakouleled on Rs 20628 @ 206% {360 Kg cement) i :
VAT Declaration: We Declare that this invelce shows the actual price of the goods describe and that all parficulars are true ;
andeorect. o L . e
Excise Declaralion Pre Authensicated by for Trag Readynix,
*We declare lo the best of our knowledge and belief that the particulars stated herein '
are true and corvect and there is no additional consideration accruing to us either ;

- directly or indirectly in any manner other than the amounts indicated here. .
»” .Mﬂiﬂlﬁd

Mame
T - . Designa

Thisis a Compuler Generaled Invoice E.&OQE




dmi

Delivery Challan Cum Tax invoice ! Sale Invoice {Originat for Buyer)

. {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) ——
Tyag Readymix i

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office; G-36, Patel Nagar-ill,, Ghaziabad.
Phone : 09810869192

iVAT TIN  : 09688812600 Range * VIV of Ghasabad T Lrauss Chankber, 04 Tobei CompeundR Y Sharisbag 1P

| Excise Ragn No.: AAFFT9307EEM002 Division  : GleibedV/Chaishedd¥{ 91, Wingdh 002 Krfabetrutlgar, Ghombod )

iSBIViDeTaIRegn.No.: AAFFTI307ESDOD2 Commissionzrate : Ghagisbad)Chatishod 1100, WA, C.5.0.0, Kaels Renu Hsger, Ghesichad ()

Consignee T T T T T lnvoice No. T T TaE& T

;Divyansh Infraheight Pyt Ltd. 14172 [17 Mar-2015

i Plot No-10,Shakti Khand-2, Beltvary Nota T,

‘ Indrapuram,Ghaziabad. Iy

: 14265  47-Mar-2015 N
Supplier's Ref. Despatch Document No,
o . BT79aN402

' ' Despatched through -Destination '

IVATTIN  : ooass624056 | Transit Mixure [Noida_ ) __1

' Buyer (if olher than consignee) ‘Date & Time of issue of Invaice | Motor Vehicle No.

'Bivyansh Infraheight Pvt Ltd. XTI

|Sitexplot No. 3H Sector 16 17-Mar-2015 at 02:20 pm ]_UP‘I{, BT 5943(TM NO 24)

 Date & Time of Removal of Goods
d7-Mar-2015 at 02:30 pm~

‘Gaur City noida Extn. (West)

|
VATTIN 09480824156 : .

Sl Description of Goods ( Tarff/HSN  Quantity ' Rate per, Amount
Ko Ll e il ... |Clessificaion e ]
l 1 Tyag RM.C Grade M40 |3324501o 5,000 Cu -1 4,125.54| Cum. 20,627.70
. Basic Excise Duly @ 2% | : ! 2 1y, ', 412.55
o Primary Edu. Cess @ 2% | ' ! 2 % 8.25
-. S&HEdu. Cess @ 1% | | 1% | 443
' ' vat @ 12.5% ' 1250 |% . 2,631.56
Additional Vat 1.5% - 150 1% 31579
Round Off | . : | .
A | |
ool
fﬁl 2 ()\“l Cj | : '- P
o
/\B\ '. | : b |
1 /< | v ' |
. 1 : ]
. — ! |
| \\“\\\\5 L |
t T B Total _ 5,000 Cum: ‘ ¥ 24,000, up
Amount Chargeable (i words): Indian Rupees Twenty Four Thousand Only §
SeriafNo.nPLARG23: 14172 Dated 17-Mar-2015 =~ ' ) ) o 11

*Remarks: Being inveice # 14172 For Qty 5,00 Cum Grade M-40@ 4900/- Per cum Basic Exice Duty Calcufeted on s 20628 @ 2.06% (360 Kg cemen()

"VAT Dedlaralion: We Deciare thal this invoice shows the actua) price of the goods describe and that all particulars are lrue

. andcorfgel, . o e R ~~—~-—---—-—|
Excise Declaralion Pre Aufhenficated by for Tyag Readymix

.We declarg to the best of our knowledge and belief that the padictlars stated herein ' 1

"are {rue and comrect and lhere is no additional consideration accriing lo-o5either
direclly or indirectly in any manner other than the amounis indicaled hele.

Issuing Signatogy:

Name ; !

_ _ - | Designal e
ThIS"IS a Comput ¢-Génerated Invoice E&OQE




Readymix

Delivery Challan Cum Tax lnvoice / Sale [nvoice {Original for Buyer}
L {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) o —
Tyag Readymix .
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagarll,, Ghaziabad.
Phone : 089810969192
WATTIN  : 09688812600 Range * ViVl Ghezizhod fLaviers Chassber, O Tehs Compound R Sharabed P}
"Excise Regn No.: AAFFT9307EEM002 Division  : Ghuidbad¥IGhainad¥) 507 Ving, CGOL KantaHiiou ager Ghasished UPY
 Service Tax Regnio: AAFFT9307ESDOO2 Commisslonerate : Gharisbed] Ghazizbed 1200, WA 6600, Kamts il Mager, Ghsibed fIP)
e e e 4t e - —_ e o  ——— i e ]
-Consignee j Invoice No. | Dated |
. Divyansh Infraheight Pvt Ltd, 13912 | 10-Mar-2015
Plot No-10,Shakti Khand-2, Delivery Note | Dated ———
Indrapuram, Ghaziabad. | .
' 14003 e _]10-Mar-20i5
ISuppIier's Ref. Despatch Document No.
: e _ . |B-794114/02
| I Despatched through Pestination
' |
VATTIN 09488824156 _Transit Mixure Noida ——
 Buyer (if olher than consignee) )Date & Time of issue of Invoice  Motor Vehicle No, 1
| Divyansh Infraheight Pyt Ltd. | 10-Mar-2015 at 11:27 am i UP14 DT 4790(TM NO 40)
Site:-plot Ne. 3H Sector 16¢ Date & Time of Removal of Goods |~ - ——=
Gaur Cily noida Extn. (West) I_
110-Mar-2015 at 11:37 am,
I a_
E ;
'VATTIN  : 09488824156 | ,
-8l Desciriplicn of Goods I Tanlf/HSN  Quantity Rale 'per'  Amount
N e e e e oo | Glassification T ) ]
I‘I 'Tyag R.M.C Grade M-40 36245010 5000 Cum’ 4,125.54!Cum! 20,627.70
. Basic Excise Duty @ 2% 2 "% ‘ 412.55
. Primary Edu. Cess @ 2% . ! i 2% . 6.25
- : S & HEdu. Cess @ 1% | 11% ! 413
vat@ 12.5% o 1280 1% 2,631.58
X Additional Vat 1,5% : 150 "% 31579
Y - Round Off ' C
L | B4 N
P \ @lbw 210D
. ) ?’D mis
L /(., \l\ : S |
Co I [l T T |
; | 9?@/:‘ [
| Jmn— yy Lo TEAWT
s W‘“' . |
U U0 () Y [, _1__....___....___
: Total, _._ _.15.000 Cum, . ¥24,000.00

B T S &, -
 Amount Chargeatle inwords): Indian Rupees Twenty Four Thousand Only —l
_SerflNo.WPLARG23: 13912 Dated 10-Mar206 T 7T |
i Remarks: Beinginvoice # 13912 For Gy 5.00 Cum Geade M-40@ 4800- Per cum.Basic Exce Duly Calouleled on Rg 20528 @ 2.06%.(380 Kg cemznl)
VAT Declaration: We Oeclare that this invoice sffows The actual price of fhe goods describe and that aii paficulars aretree ~~~ — 7777 |
_ . _ _ andcorrect et e e
"Excise Declaration Fee fubenticalzd by

iWe declare to the best of our knowledge and belief that (he particulars stated herein

"are frue and correct and (here is no additional consideration accruing to us either |
jdireclly or indirectly in any manner other than the amounts indicated here. i L

IName ; Bl
L Desneion: MYbroes
This is a Computer Generated Invoice

;




Readymax

Delivery Challan Cum Tax Ivoice f Sale Invaice

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix

{COriginal for Buyer)

]

"Plant:; Khasra No. 838, Noor Magar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad. t
Phone : 09810969192

VATTIN  : 09688812600
1 Excise Regn No.: AAFFT9307EEMO02
+ Senvice Tax RegnNo.: AAFFTS307ESDODZ

Consignee
Divyansh Infraheight Pve Ltd.
Plot No-10,Shakti Khand-2,
Indrapuram,Ghaziabad.

VATTIN  : 09488824156
“Buyer (if ofher [han consignee)

.Divyansh Infraheight Pvt Lid.

 Site:-plot Ne. 3H Sector 16¢

IGaur City noida Extn. (West)
|

VAT TIN

Range
Division

r

+ ViV ol Grasiahad N awess Chmber, 0 TehedComyonnd RV, Ghizicha ()
+ Chabaf ¥ Okezabad 1287, ing:A, CG0) Kol e Mg, Ghaebed {UP)

[ Date & Time of jesue of invoice

Motor Vehicle No.

Commissonerale :  GhaldbdShatbad 119 g, 0504 Kz ehulioges, GradUPY
" “Tnvolce No. ]Daled ‘
13951 B l10-Mar-2018 .
Delivery Nole "Dated _:
14082 | 10-Mar-2015 !
“Suppliers Ref. i Daspatch Document No. |
o B-839 /10/03 ,
| Despatched through 'Destination i
i
| Transit Mixure Noida |

'10-Mar-2015 at 07:10 pm

"Dale & Time of Removal of Goods'

10-Mar-201 at 07:20 pm

UP14 BT 5343(TM NO 2¢)|

]
]

. 09488624156 '
‘3 Description of Goods Tariff /HSN ~ Quandity F Rate | per Amount
Ho. . . L . Classification | N o
l 1 Tyag R. M C Grade M -30 138245010 ] 7. DEIO Cumj 3,7368.77:Cum l, 26,171.40
' Basic Excise Duly @ 2% | : '1 % 52343
Primary Edu, Cess @ 2% | 2 |% ' 1047
S & HEdu, Cess @ 1% . ! 1°% 5.23
Vat @ 12.5% : U 4250 % 3,338.82
Additional Vat 1.5% i [ 150 % ' 400.686
Less: Round Off , r {-30.01
l | I
W | |
a | | '
| l i : 1
" |
| SN\ — : i
; 7 ‘3 : '
<. Q) 3\\1 : : !
1
— o Total L 7 7.000 Cum’ T T30,480,00
&mwnl Chargeable (inwords): Indian Rupees Thlrly Thousand Four Hundrecl anty Only '
“SerlaNo. WPLARGZ3: 13051 Dated i0-Mar2095 T S
_B_Emarl_ts__ﬁemg invaice # 13851 For Qly 7,00 Cumt Grade M-30@ 4350/~ Per cum.Basic Exice Duty Calcuteted on Rs 26171 @ 2.06%.
VAT Decharglion : We Daclare that this invoice shows the aclual price of ihe goods describe and that all partfcuiats are frue ~—
_and correct. e - e _ !
| Excise Declaration P il iorTegReatyme
'We declare to lhe best of aur knowledge and belief Ihat the particulars stated herein !
“are true and correct and there Is no additional consideration accruing to u@r/ ;
directiy or indirectly in any manner other than the amounts indicated here. ™= i !
ulhorised Sign Issing Signstry|
Name : |
_ {Designat .
Thisis a Cumputer Generated Invoice E&40E




Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice {Original for Buyer)
{(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Pate! Nagar-lll,, Ghaziabad,
Phone : 09810969192

'VATTIN  : 09688812600 Range * VIV oiChazishad fLowars Chamber, 04 Tehsl Compound R Ghecizhad (UP)
- Excise Regn No.: AAFFT9307EEM0G2 Division = Ghbad¥! Ghubat V1307, Wing, DG4, Rarlz Hekro gy, Charibod 5]
:SeniceTaxRegnNo.: AAFFTI307ESDOO2 Commissionerafe : Ghetibed{Gheabady 200, Wngrh, C.0.0.1 ¥anda RehvuHager, Shesibad (U2
[Consignee - ST T lnwoice No. [Dated

: Divyansh Infraheight Pvt Ltd. 113950 i 10-Mar-2015

| Plot No-10,Shakti Khand-2,

f H ) |
i Indrapuram, Ghaziabad. i Delivery Note | Dated
14041 10-Mar-2015
! Supplier's Ref. | Despatch Document No.
1-, _, e |B-839 M10/03
Despatched through Destination
VATTIN  :opdegBa4156 | Transit Mixure Noida
' Buyer (if other than consignee) i Date & Time of issue of Invoice | Motor Vehicle No.
Divyansh Infraheight Pyt Ltd, 10-Mar-2015 at 67:00 pm |UP14 CT 4804(TM NO 36)
I Site:~plot Nc. 3H Sector 16¢ Dafe & Timie of Removal of Goads -
i Gaur City noida Extn. (West)
? -10-Mar-2015 at 07:10 pm

1
: f
'VATTIN  : 09488824156 ! !

t
I
3

iSI Description of Goods U Tariff/HSN . Quantily i Rate | per Amount
i, —— e = o ___| Classification _ o
1 Tyag RM.C. Grade M-30 38245010 | 7.000 Cumi 3,733.77‘ Cum| 26,171.40
: Basic Excise Duty @ 2% - - | % 523.43
Primary Edu. Cess @ 2% | . 21% 10.47
. S &HEdu. Cess @ 1% : 1.% | 5.23
P vat @ 12.5% | i 1250 (% 3,338.82
Addilional Vat 1.5% ] ] 1.50 Ir% ' 400.66
Less: Round Off ‘ ‘ o] (0.0
. | !
: 7 ; . | (
_ | _
S i ’ l
1 i : v
- o W i o | |
i , .
. ! , G’t @;‘ I ! ] !
! 1’ —_ 1 ' I
. I
1 /( ; D a\‘\ \3 = | _. '
O B - Total o reocum! T, ¥30,450.00
Amﬂm‘ Chargeable {inwerds): {ndian Rupees Thirty Thousand Four ‘Hundred Fifty Only
“Seral No. PLARG-23: 73850 Dated 10-Mar-2015 - B S e
1 Remasks; Bemg invoice # 33950 For Qly 7 00 Cum Grade M-30@ 43501 Per cum.Basic Exice Duly Calcuieted on Rs 26171 @ 206%. ~ o
'VAT Daclaration | We Deciare tha this invoice shows the actual price of the goods describe and that all particuiars are frue ) -
._.@ndcorrget, _ L ) __ B
“Excise Declarafion . [PreAumieniicaled by for Tyag Reatmix
We declare fo the best of our knowledge and belief that the particulars st erein
are true and correct and there is no addilional consideration aceruing to us either !
directly or indireclly in any manner other than the amounis indicated here . . i
Auboised Sig Issung Signaley:
- iName T Name

e el {Desinafon:_unlegs Desgnai N
his T8 a Computer Generated Invoice E&OE




Readymix

Delivery Challan Cum Tax Invoice / Sale Inveice
(ISSUE OF INVOICE UNDER RULE 11 OF GENTRAL EXCISE RULES 2002)
Tyag Readymix
' Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-35, Patel Nagar-lll, Ghaziabad.
fhone : 09810969192
Range + VIVolGharizhad) Corers Shanber, 074 Tehs? Conpoved oY Glarisbad (P
Division  Chazabod ¥ otV 07, i, OO el Nekvo g, Grobed (0P}
Commissionzeale - Ghatizhah! Ghaziobed 1202, Wingeh, €604, Kania ehm Rager, Gheziabed (19)

(Original for Buyer)

WATTIN  : 09688812600
jExcise RegnNo.: AAFFT9307EEM002
! Sondoe Tax Regnfo. AAFFT9307ESD002

Consignes - invoice No. Dated
Divyansh Infraheight Pvt Ltd. . Mar-2015
Plot No-10,Shakii Khand-2, e ote - pillar201
'Indrapuram,Ghaziabad. : .
: 14040 10-Mar-2015 |
| Supplier's Ref. | Despatch Document No.
|' S B-839 /10/03
'. ' Despatched through , Destination
'VATTIN _:og4gee24186 I Transit Mixure Noida
| Buyer {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
| Divyansh Infraheight Pyt Ltd. ' 10-Mar-2015 at 96:30 pm | UP44 DT 4790(TM NO 40)
1 Site;-plot Nc, 3H Sector 16c ;Date & Time of Removal of Goods |
| Gaur City noida Extn. (West)
po -Mar-2015 at 06:40 prn
l
:
! f
VAT TIN ;09408824156 | |
.Sl Description of Goods T Tai HSN ! Quantty ! Rate | per Amotnt
lNu' i e » Classification l -
‘ 1 . Tyag R.M.C, Grada M-30 , 38245010 7 000 Cum 3,738.77 | Cum 26,171.40
. Basic Excise Duly @ 2% | _‘ 1 2 |% 523.43
. Primary Edu. Cess @ 2% | t | 2% 1047
el S&HEdu. Cess @ 1% : , 1% 5,23
' Vat@ 12.5% l ! ' 1250 1'% 3,338.82
Additional Val 1.5% '| 150 |% 400.66
i ‘Less: Round Off i , ! {(-}0.01
h 1 i b
| N 1 i | |
. . .
| | | | o .
L Px | | ! b
‘% ' : L
r X
v &\]J%_)‘ﬁ : ! l
; : ' I
o T T Total' _qosocum T T T30,450.00,
a*\mounl Chargeable (i words) . Indian Rupees Thlrtyr Thousand Four Hundred Fi Flfty Only j
|3erta| No.inPLARG-23: 13949 Dated 10-Mar-2015 o ____‘__ T _1
"Remarks: Belng invaice § 13849 For Gly 7,00 Cum Grade ma@ 43501- Per cum,Basic Exice Duly Calouleted on Rs 26171 @ 2.06%. B

VAT Detlarafion: We Declare that this invoice shows the actual price of the goods describe and that all pariculars are tue ’ i

~and correct, e e e e
]ﬁemmm

"Excise Declarafion
We declare to the bes! of our knowlel:lge and belief that the particulars staled herein |
, are lrue and correct and there is no additional consideration accruing to us either 1
directly or indireclly in any manner other than the amounts indicated hera.

- . ol -
This is a Computer Genérated Invoice




FE)

Readymm
Delivery Challan Cum Tax Invoice [ Sale Invoice (Original for Buyer}

— (ISSUE OF INVQICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) -
Tyag Readymix ',

Plant Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad. !
Phone : 03810969192 |

NATTIN : 096888812600 Range * VIV ofGhaafabad Lawors Chamber, 0 Tehell Conpoud RY Ghizibad (1P

Excise Regn No.: AAFFT9307EEM002 Division  : GhaindViGhabbed VIR fingA, 0604 Karka el Hzpe, ShedidodIR)
+Senice Tax Regnile.. AAFFTO307ESDO002 Comntissionerate : Ghedabed 1Gheaibed ] 20 Wi, CG.O4 Kanky Bebeu Higw, Chasabad (U
_ . e e
"Consignes "Invoice No. Dated
i Divyansh Infraheight Pvt Ltd. ; 0-Mar-2
:Plot No-10,8hakli Khand-2, e 10-Mer 2015
i Indrapuram,Ghaziabad. ,
14038 i10-Mar-2015
. Supplier's Ref. | Despatch Document No.
L} 1 T
~ o | B-838 H0/03
‘I j Despatched through i Destination
VATTIN  : 09488824156  Transit Mixure Noida 1

 Buyer {if other than consignee)  Date & Time of issue of Invoice I Motor Vehicle No.

Dlvyansh Infl‘ahElght Pyt Lid. i 10’M3f~2015 at 06:20 J_
b pm}UP14 CT 1840(TH NO 37)
Site:-plot Nc, 3H Sector 16¢ " Date & Time of Removal of Goods l

;Gaur City noida Extn. (West)
.r1 0-Mar-201S at 06:30 prm |

! 1

[VATTIN  : 09488824156

' 1

51, Description of Goods ! Tarff/HSN . Quanlity I Rafte |per ; Amount
‘No e _ ) Classificalion e ! ]
1 Tyag R M. C Grade M—30 38245010 | 7.000 Cum), 3 ?38 77 Cum 26.1?'1.41'.‘:I

: | |

Basic Excise Duly @ 2% : 2 i% 523.43;
Primary Edu. Cess @ 2% 2'% 1047
S & HEdu, Cess @ 1% . 11|% 523
) Vat @ 12.5% : 1250 :% 3,336.82
; Additional Vat 1.5% ' - 150 log 400.86
@ Less Round O i | | {10.01

-

. aBméw

i 1
. q30,480 450,60 )

"VAT Declaration: We Declare that this imrmce shows the aclual price of the geods describe and that ali parhéulars are true
_and correct. _ .

Excise Declaration Pre Auenteated by {wTyagReadm'iEE
We declare lo 1he best of our knowledge and belief that the particulars stated herein :
are true and correct and there is na additional consideration aceruing-lo.us either

- direcily or indirecty in any manner other than the amounts indicaled here

hswﬁaw!'
Name ame
~ B — . . Designation: Yo tizy Desigal
Thisis a Comp'uter Generated Imrolce E &0 E




-

Readymix

Delivery Challan Cum Tax Invoice ! Sale Invoice
~ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) .

Tyag Readymix .

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: (.36, Patel Nagar-l,, t'.-‘rhazi'cibacl.'l

Phane : 09810969192 1
Range * VIV of Ghazkhad Fhawers Chamber, 014 Tohell Compound ¥ Ghazizbad (UP)
Division * Chazizbad ¥t Gharizbad V30T, Wingeh, OGO, Komda Ridro e, Ghericbed U0
Commissionerale ; Ghasizhad{Ghasizhad 1141, Wing 4 €.6.0.9, Kenba obru Hager Chaibod [UP)

{Orginal for Buyer)

VATTIN . 09688812600
{Excise Regn No.: AAFFT3307EEM002
Service Tax RegnMo:  AAFFT9307ESDO02

566risﬁneé' T T T T T T T T T T Tinvolce No. _'Tﬁ'ate_d 7 T
Divyansh Infraheight Pvt Ltd. T .
' Plot No-10,Shakti Khand-2, IL"Ds—e?i-ﬁ%W— - E}ggj’ 018
+indrapuram,Ghaziabad. ry _
' 14035 .10-Mar2015 !
|Suppl|er’s Ref. ,Despateh Document No.
. |B-839/10/03
@ Despatched through : Destination
 IVATTIN 09488624156 Transit Mixure | Noida

| Buyer {if other than consignee)
‘Divyansh Infraheight Pvt Ltd.

| Site:-plot Nc, 3H Sector 166
*Gaur City nolda Exin, (West)

10-Mar-2015 at 05:47 pm | UP14 BT B345(TM NO 31)

Date & Time of issue of lnvoice | Motor Vehicle No. |

Date & Time of Removal of Goods !
| 10-Mar-2015 at 05:57 Iﬂ"“i
I‘ 1]
: |
' |

| -

VAT TIN @ 09488624156 .
18t Description of Goods Tadff fHSN  Quanlity = Rate | per: Amount
No o o —__ IClassification _ o1
"1 ; Tyag RM.C. Grade M-30 38245010 |7 000 Cum 373877 | cum| 26,171.40
. [
| Basic Excise Duly @ 2% . 2, 1% ! 523.43
Primary Edu, Cess @ 2% I : 2% | 1047
_ S & HEdu, Cess @ 1% ! i 1% 5.23
: : Vat @ 12.5% : 1280 % 3,336.82
! Additional Vat 1.5% : ! 1.50 '% [ 400.86
@ ‘Less: Round OFf . | (-)0.01
| i . i [
- ' ' b
|
X ]
. i . l :
— ! f
: ! :
! %9?;\ &\\ \\Q . . : !
e e S -+ S
_____ _Totall 7000 Curn ... __ X30,450.00:

Amauet Chargezble (inweeds): {ndiun Rupees Thirty Thousand Four Hundred Fifty Only

1 Serial fo. in PWRG 23 13944 Dated 10-Mar-201 5 '

AT l:leclarahun We De Declare that tiis iny m\toice shows 1F the e aclual price of the goods describe and that all particulars are lm'é

__ and correct.
Excise Deciaration’

We declare fo the best of our knovledge and belief that {he parliculars slaled herein
-@re true and correct and there is no additional consideration aceruing to us either

direclly or indireclly in any mannes other than the amounts indicaled here.

This is a Computer Ge - erated Invoice

.

T b Authencaledly T —m_TrEn?aiﬁﬁ';
|

|
il Sty Q b S
- Name : ame : !
. Besignationy buoghbsey !J_esisna!iﬂnza%m e e
E.&0E




Plant:; Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagarll,, Ghaziabad.
Phone ; 09810969192
Range

‘VATTIN  : 09688812600

_Excise Regn No.: AAFFT330TEEMO02
| Sewvice Tax Regnio. AAFFTI307ESDO02

‘Consignee

i Divyansh Infraheight Pvt Ltd.

' Plot No-10,Shakti Khand-2,
Hndrapuram,Ghaziabad.

VATTIN  : 09488824156
Buyer {if other ihan consignes)

Divyansh Infraheight Pvt Ltd.

Site:-plot Nc. 3H Sector 16¢c
Gaur City noida Extn, (West)

Readymix

Delivery Challan Cum Tax Invoice / Sale Invoice

Tyag

Readymix

Division

__ (I3SUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Original for Buyer}

+ ¥INofGhazisbad lawess Chamber, O Tehed Compound R, Ghabad 1P
< CharizbafVIGhaabaf V30, g, €603, Kl icke g, Chuibod U0
Commissionerate - Gheribedl Ghaziahod 122, Wingh, €609 Kanl Hebou g, Ghazihad [UPY

~TvoiesNo. T Todted -
43042  10-Mar-2015
' Delivery Note IDated
14033 |10-Mar-2015
[Supplier's Ref. . Despatch Document No.
1_h _ 1B-839 M0/03
Despatched through : Destination
PTransit Mixure | Noida
' Date & Time of issue of Invoice | Mator Vehicle No.
r10-Mar~2015 at 05:30 pi |UP14 BT 6705(TM NO 28)

Da!e & Time of Removal of € Gmds

: i i
VATTIN . 09488824156 i
s Description of Goods Tariff /HSN ;. Quanlity ! Rale per | [ Amount
Hn e - . e o __ | Clossificalion . _ i '
1 Tyag RM.C. Grade M-30 38245010 ' 7.000 cuml 3738 7710um| 26,171.40
! |
y l Basic Excise Buly @ 2% ' 2% 52343
G Primary Edu, Cess @ 2% 2 ;% 10.47
$&HEdu. Cess @ 1% 1 % 523
' Val @ 12.5% 12.50 1% 3/338.82
Additional Vat 1.5% . 150 ',% | A00.66 !
@  less: Round Off I ’ ; {-30.01
. @A | I
' w bk b
1 ! I . _
. ; yoo
| o
Co
| | o
! ! 1
I ) )}f: E ' b |
i 3 }g ’
s " Jotall 000 umi T T T T30,450,00
Aroun{ Chasgeable {in words) : Indian Rupees Thlrty Thousand Four Hundred Fifty Only i
SeralNo.mPLARG-23: 13942 Dated 10-Mar-2015 ~  ~ ~ —  —~— — ~—omomoomm T
Remasks: Being invoice ¥ 13842 For Qi 7.00 Cum Gradé N-30@ 4350/ Per ot Baskc EXIe Dily Calovieted of Rs 26174 @ 206%. 1
VAT Decfaralion: We Dedlare that this invoice shows the aciual price of The goods describe and thal all padiculars aretrue =~~~ )
and correct. N . . e
_Excise Declarafion Pre Anlhenticaled by forTyag Readymix!
We declare to the besi of our knowledge and belief that the particulars stated herein l |
are frue and correc! and there is ne additional consideration accrging laTs-either i
directly or indirectly in any manner other than the amounts ind lg‘ef’e . o
Auboised S oy S
! - _)
Thls isa Computer Generated invoice E.&CE




3199

Readymix

Delivery Challan Cum Tax Invoice / Sale [nvoice

{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Original for Buyer}

Tyag Readymix

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagar-li,, Ghaziabad,

VATTIN  : 09688812600
.Excise Regn No.: AAFFT3307EEM002
 Senvige Tax Regnife: AAFFTS307ESDO02

"Consignee

' Divyansh Infraheight Pvt Ltd.
Plot No-10,Shakti Khand-2,
Indrapuram,Ghaziabad.

IVATTIN  : 09408824456

"Buyer {if other than consignee)

' Divyansh Infraheight Pvt Ltd.
Site:-plot Ng, 3H Sector 16¢

' Gaur City noida Extn. (West)

b

Phone : 09810969192
Range
Division

o ¥iVofShaabad{Lawers

Chamber, 0 Tebsd Compoand R Gl 1P

+ Glriabed ¥ Gheaiabod V1307, Wing A, COOIL Kala b g, izt {UP)

Commissionzrate : Ghatizbed {Gheri:ba 1202 Wing, G604, Kanfa Heh Nagar, Ghodshed 0P

| Invoice No. ]ﬁated

113940 ___110-Mar-2015

1 Delivery Note Dated

:14031 10-Mar-2015

| Supplier's Ref. Despatch Document No.
- |bs39mon3
Despatched through , Destination

il'ransit Mixure Noida

“Date & Time of issue of Invoice | Motor Vehicle No.

10-Mar-2015 at 05:12 pm

|
[UP14 CT 1800(TM NO 34)

"Dalé & Time of Rerioval of Guods

110-Mar-2015 at 05:22 pm,

VATTIN  : 09488824158 ;
ST Description of Goods Tan/HSN  Quantly . Rale |per  Amount
o o _ Classification | 1 !
1 Tyag RM.C. Grade M-30 38245010 7 000 Cum:  3,738.77" Cuml| 26,171.40
j O
| Basic Excise Duly @ 2% | 2 (% 52343
Primary Edu, Cess @ 2% 2% | 1047
, S &HEdu Cess @ 1% | 1 1% | 523
N ] Vat @ 12.5% | 1250 1% | 333882
: y (At Additional Vat 1.5% _ | 150 |% 400.66
fLess: Round Off | ! : {-)0.01
| ! :
. C MJ) | i :
! e 1 | '
| 15 {47 | | . |
Tk | .
: ' ! |
~ \
f (Mﬁ\g}x&. | . |
. o |
o - - Total T 7eddeum T i 7 ¥30,450.00 ,@.ocﬂ

“Amouni Chizigeable (in words): Indian Rupees Thirty Thousand Four Hundred Flfty t:)ulyr '

Serial No.in PLARG-23 13940 Dated 10-Mar-2015

‘Remarks: Being invoice # 13840 For Qiy 7.00 Cum Grade M-30@ 43507- Per curtBasic Bxice DUty Caleuleted on Rs 26171 @ 2.06%.

VAT Declaralion : We Declare that this invoice shows the actual price of e goods describe and that all particulars are true

Y

and correct.
-Excise Declaration

We declare to the best of our knowledge and belief that the parliculars stated herein
 are true and correct and there is no addilional consideration accruing to us either

"directly or indirectly in any manner other than the amounts indicated h@

s —T

e

Thisis a Cfbrnpute

enerated lnvoice

1
NSSU—

l

0 (@/

’



@

iVAT TIN 09688812800

Excise Regn No.: AAFFT930TEEMO002

+Senvice Tar RegnMe.: AAFFTS307ESD0OO2

{Consignes

| Divyansh infraheight Pvt Ltd.
' Plot No-10,Shakti Khand-2,
i Indrapuram,Ghaziabad.

VATTIN _ : 09488824156

Buyer (if other Ehan consignee)
Dlvyansh Infraheight Pvt Ltd.

- Bite:-plot Ne. 3H Sector 16¢
‘Gaur City noida Extn. (West)

VATTIN 09488824156

Ready

Delivery Challan Gum Tax [nvoice / Sale Tovoice {Original for Buyer)

___(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readytnix |
'Plant Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad, |

Phone : 09810969192

Range  : VI¥ofGhabodiLaversChanber, M T Compod RV GAzibus U9
Division + Ghozizhad 7 Ghesabod V130T, Wings, COOML Kesta eheu g Ghazibed (UPY
Commissionerale : Ghaed] Ghasizbat! 20, Hing A, C 40,8, Kerda Behrllzge, Ghazbbod 1)

“Invoice No., "Dated

13937 | 10-Mar-2015

"Delivery Note "Dated ]
14028 10-Mar-2015

:Supplier's Ref. \ Despatch Document No.

e IB 839 110/03
_TDespEltched through ! Destlnatmn

'.Transit Mixure l Noida

| 10 Mar-2018 at 04:25 pm | UP14 BT 8347(TM NO 33}

‘Pale & Time of Removal of Gnuds
110-Mar-2015 at 04:35 p_rpq-

| |

3

.5l Descriplion of Goods Tanfi/HSN _ Quanfly +  Rate . perl Amaunt 1
Nn L o i _| Clagsification ; o —‘I .

"1 .Tyag RM.C. Geade M-30 lag245010 | 7.000 Cum; 3738, 7?1| Cum: 26,171.40
Basic Excise Duty @ 2% 2 % ; 52343

Primary Edu. Cess @ 2% 2% ¢ 1047

5 & HEdu Cess @ 1% 1 .% 5.23

' Val @ 12.5% ' 12.50 3,338.82
: Additional Vat 1.5% 1 i 150 % 400.66
iLess: Round Of . ' (0.01

|

“Amount Chargeahle {in words) Indian Rupees Thlrty Thousand Four Hundred Fifty Only

Remasus Being |rlvoica # 3937 For Gy 7.00 Gum Grade M-30 4350/- Per cum.Basic Exice Duty Calculsted on Rs 26771 @ 2.06%.

gc el Ly

, —

oy Bt

i
|
|
|
i

Totat

@W

3

]
b
i —— e ko R - 1
1

'7.000 Cum | ¥'30,450.00

—— . e A

VAT Declaration : We Declare thal this inveice shows the aclual price of the goods describe and that ail pariiculars are frug

andcorrecl, .
Excise Declaration

We declare o The best of our knowledge and belief that the pariiculars stated herein
-are true and correct and there is no addilional consideralion aceruing to us either

directly or indirectly in any manner other than the amounts indicated hese.

_L_.-—/-’

This is a Computér Generated Invoice

e Aafentcated by

Huthorised Sign
Mame : d Name - DepikTry
__ Designalion: ftiriskey Destanation: A{Ggl




@ ,

5

Readymnx

Delivery Challan Cum Tax Invoice / Sale Invoice (Original for Buyer}
_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH.58, Ghaziabad,, Regd. Office; G-36, Patel Nagar-ll,, Ghaziabad.
: Phone : 09810969192

VATTIN . 09638812600 Range T W ofGhazichad{ Lawers Chambir, Otd Eefsd Compovad R Y Ghasizbad {UF)
 Excise RegnNo.: AAFFT9307EEM002 Division  : GhatbstVfGhabed /3, Wingh, 0K KinkrHehevlegr, Chaibed §17)
 Senvice Tax RegnMo.. AAFFTI307ESDO02 Commissionerate : Ghoribedl Charizied 1282, WingA, .60, Kaarha Nobou oy, Gharizbad UR)
S |
Cansignee ' “Invoice No. TDated !
-Divyansh Infraheight Pvt Ltd. . Mar !
,Plot No-10,Shakti Khand-2, ié"’eﬁ’lﬂg G - !E‘;g‘;’ 2015
Indrapuram,Ghaziabad. Y .

liao21 | 10-Mar-2015
| i Supplier's Red. lDespatch Document No.
1 1

' e _J&33§_f:1.°i@_____

i Despatched through f Destination
'VATTIN . 09488824186 | Transit Mixure | Noida
+ Buye {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle Ne.
_Divyansh Infraheight Pvt Lid. '10-Mar-2015 at 03:10 |U

r-2015 at pmUP14 BT 5348(TM NO 23)

Site:-plot Nc. 3H Seclor 16 Délle & Time of Removal of ( Goods | [

‘Gaur City noida Extn, (West)
- 110-Mar-2015 at 03:20 pm

) '
|

|
i
VATTIN . 09488824156 !

8l Description of Goods Tariff f HEN - Quantity I Rate ! per,) ! Amount
N{L [ A . - CIaschation R o
1 Tyag R. M C Grade M-30 36245010 'Y 000 Cum 3,738 Y?Cuml 26,171.40
' Basic Excise Duty @ 2% | 2 ‘% ‘ 523.43
Primary Edu. Cess @ 2% ; . A It % 10.47
S&HEdu, Cess @ 1% ' ! 1 Ve i 5.23
Vat @ 12.5% | { 1250 % | 3,338.82
; Additional Vat 1.5% 1.50 I% i 400.66
; Less: Round OF | i 0.1
i

:
t

" Vol “7.000 C_urn T T30450.00
Amount Chargeable {inwords): Indian Rupees Thirty Thousand Four Hundred Flfty Ol"lly

SerdlNo.in FLARG23: 13930 Dated 10Mar2015 7
Remarks: Being invoice & 13930 For Qty 7.00 Gum Grade M-30@ 1350- Per cum Basic Exice Outy Calculeted onRs 26171 @ 2.06%. B L
VAT Deglaraiion : Wn; Deciare thal this invoice shows the aclual price of the goods describe and thal ail particulars are fue ~ o

andepmect. L L __ . L. .. e

Excise Declaration *Pre Auarifcated by for Tyag Readymix:
We declare to the best of our knowledge and belief that the pariculars stated hergin !
are lrue and correct and there is no additionzl consideration accruing lo us either
direclly or indirecl‘in any manner olher than the amounts indicated here.

b2 ek iR

o Designahun' .. _ S
This isaCompuler Gene tecl oice E.&QE

—m—




Readymix

Delivery Challan Com Tax Invoice / Sale Tavoice {Original for Buyer)
__[ISSUE OF INVOICE UNDER RLILE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
'PIant. Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd, Office: G-36, Patel Nagardll,, Ghaziabad.
l Phone : 09810969192

VAT TIN : 09883812600 - Range : Vl?afﬁfﬂiﬂhﬂﬂhﬁnﬁﬁm&lﬂdﬂﬂﬂmnﬂ.ﬂ#ﬁmﬂl}.j
;Excise RegnNo.: AAFFT930TEEMOOZ Division + Cheaiabed V) GhaisbodVH 300, Wi, GO0 Kanfa Hoteu Hagar, Gharidbed P
" Senvite Tax RegnMo.: AAFFTS307ESDO02 Commissionerate ; GharibedGhecizhed 10, VingA, 660, Kok e Hages, Ghenisbad 19)
*Gonsignee I _7. invoice No.  Dated

'Divyansh Infraheight Pyt Ltd. 13920 10 Mar-2015

Plot No-10,8hakti Khand-2, —_

Indrapuram,Ghaziabad. Delivery Note | Dated
i . 14020 ___ __110-Mar-2015 |
1 'Suppliers Ref. Despatch Document No.
I._ B-839 110/03 -

1 Despatched through Destination

'VATTIN _ : 09488824156 L ‘Transit Mixure Noida

"Buyer (f other than consignee) ; Dale & Time of issue of Invaice | Motor Vehicle No,

l Divyansh infraheight Pvt Ltd

- . 10-!1.'1 -2015 at 02:50 pm | UP14 BT 8345(TM NO 31
Site:-plot Ne, 3H Sector 16¢c D até'&i'l:m"_ahﬁr_R‘e‘n?dv'a!-Eﬁf s bt ( }

BGaur City noida Extn, {(West)

[10-Mar-2015 at 03:00 pn

|
i .

'WATTIN  : 09480824156 i

=N Description of Goods T vanfiJHSN | Quantily 1 Rate | per! Amount
,_NL I s & | Classification : | _
1 Tyag R.M.C. Grade M-30 38245010 I 7.000 Cumj 3,738.77 Cum! 26,171.40
': Basic Excise Duly @ 2% | ' . 2% [ 523.43
: Primary Edu. Cess @ 2% | . 21% ! 1047
S & HEdu Cess @ 1% 1% | 523
. Vat @ 12.5% | | 12.50 I'% ! 333882
§ Additional Vat 1,5% : 1.50 % 400.66
Less: Round Off i {-0.01

| i J),.

|
|
|
|
{

M !

~ Tomal] — jrecem T J ¥30,450.00 |
J‘-mﬂml Chaggeable finwords): Indian Rupees Thirty Thousand Four Hundred Fifty Only

‘Ser) o W FLARG23: {3920 Dated {0Mar2015 _  ~___ ~ _ ~ T T
'. Remarks. Bemgi_mm_g_e_ff 13}29 For Qy7. Oty 7.00 Cum G_rald_e Mﬂ@ 4350:‘: ?_er cum.Basi¢ Exice Duty Calculeled on Rs 26171 @ 2.06%. A 1
-VAT Dedlaralion: We Declare that this invoice shows the actual price of the goods describe and that all parliculats are tue T _i

. and comech. L

"Excise Declaration ' T Teddetiedy 0 T _GuTTiiyEdyr'ﬁ*i

‘We declare to the best of our knowledge and belief that the particulars stated herein
. are true and correet and there is no additional consideration accruing fo us either
directly or indirectly in any manner other than the amounts indicated here.

A

< 9\0‘ [h/ Thigis a Computer Generated Invoice ' E. &0 £

WTEW]




Readymix

Delivery Challan Cum Tax Invoige / Sale Invoice
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _
Tyag Readymmix
'Plant Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office; G-36, Pate] Nagar-lll,, Ghaziabad, |
Phene : 09810969192
Range + Y1V of Ghezichd  Lawers Chaabier, 04 Tehed Compound ¥, iztistud f}
Division * Givaebo ¥ Ghazicd 1 30, WA, G0, Kol ehvu Mg, Ghadited (U}
Commissionerate : Ghaszhed{Gherizbad 1303 Wingh, G.6:0.4, Kands s Higar, Ghrihod (UF)

{Original for Buyer)

VATTIN  : 09688812600
Excise Regn No.: AAFFT9307EEM002
| Senvice TaxRegnio: AAFFTIZ0TESDOGZ

‘Cansignes ~ “Invaice No. Dated
i | Divyansh Infraheight Pvt Ltd. Ty
'Plot No-10,Shakti Khand-2, Tt T 10-Mar 2015
1 Indrapuram,Ghaziabad.
‘ 4019 !10-Mar-zo15
i Supplier's Ref. | Despatch Document No.
: . B-838 110/03
I Despatched through Destination
'VATTIN  : 09488824156 o Transit Mixure Noida
“Buyer {if other than consignee) - Date & Time of issue of Invoice | Motor Vehicle No.
. |
'Divyansh Infraheight Pvt Ltd. {10-Mar-2015 at 02:45 pm | UP14 BT 8346(TM NO 32)
;Site:-plot Ne. 3H Sector 16c | [Dale & Time of Removal o Goods
| Gaur City noida Extn. (West) !
! | 10-Mar-2015 at 02:55 pm |
1 .
! : |
: f
! ! . I
| |
VAT TIN  : 09488824156 i i !
"8I, Description of Goods ; Tarff/HSN | Quantity Rate per: Amnunt '
1. R — _ . | Classification , —
A 'Tyag R.M. C Grade M-30 38245010 | 7.000 Cum| 3,738.77|Cum 26,171.40
' Baslc Excise Duly @ 2% ] ! 2 % 523.43
Primary Edu, Cess @ 2% | 2 1% 1047
S & HEdu, Cess @ 1% | 11% | 5.23
: Val@ 12.5% i 1250 % | 3,338.82
! Additional Vat 1.5% | 150 (% | 400,66
1 Less: Round Off : I I {-0.01
. g | |
L ’
& | | |
| | S R |
o : : .
‘. _ .
] ! i
R S T i
" ol Thioeum T T [ X :*,0,45':1.06*I
Amoml Chargeable (inwords): Indian Rupees Th:rty Thousand Four Hundred Fifty Only \
Berial No. in FLAIRG-23: {3828 Dated 10-Mar—2015 ' T -t oT T __’—‘_:
Remarks: Being invaice # 13628 For Gy 7.00 Cum Grade M-30@ 4350/- Pef cum.Basic Exice Duly Calcoleted on RS 26171 @ 2.06%. .
TVAT Dedizration; We Declare thal this inveice shows {he actual price of the goods describe and thal all particuiars are frue -
and correct. — L e -
{ Excise Dedlarafion Pre Audhencated by for Tyag Readymix
 We deciare fo the best of our l-:aowtedge and belief that the particulars stated herein !
are true and correct and there is no additional consideration aceruing to us ellhgr !
 direetly or indireglly in any manner other than the amounts indicated herg, . ) -
{ ¢ ..:;nrmsed oy y st Signlry
| —_— . H
! 1. { ame ame
) i ignalio; esignalion; |
. w mﬁi* L& — _ [Designal esignaion: _
E.&0OE

\0 oW o ,\'Mhls s a Computer Generated Invoice



Readymlx

Delivery Challan Cum Tax Invoice { Sale Invoice
__({ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-li,, Ghaziabad.
Phone : 09810969192
Range * ViIVol Ghazbed | Luwers Chamber, O TehsC Compond RY, Ghariahed U9
Division  : Ghaisbof W Gluaied ¥ 107, Sng4, 0604 Keala bedvu ager, Graibed (UP)
Commissionerate : Gherzbed{Ghazkibady 202, Wi, C.O.0.0 Kenta Nebwoger, Shadished 0P

VATTIN  : 09688812600
Excise Regn No.. AAFFT9307EEMO002
| Senvice TzxRegnifo. AAFFT9307ESDO02
|

"Consignee " Invoice No, | Dated

Divyansh Infraheight Pvt Ltd. 40 Mar.

Plot No-10,Shakti Khand-2, e 10 Mar-2015

! ' Indrapuram,Ghaziabad. v '

: 14015 .10-Mar-2015 N
Supplier's Ref. |Despatch Document No,

[ . . iB-83910i03
Despatched through 'I Destination

VATTIN _ : 09488824156 Transit Mixure , Noida

Buyer {if other lhan ‘consignee)

[Dlvyansh Infraheight Pvt Ltd.
' Site:-plot Ne. 3H Sectlor 16c

Date & Time of issue of lnvoice '"Motor Vehicle No.
10 Mar-2015 at 01:55 pm UP14 DT 4788(TM NO 38)

"Date & Time of Removal of Gaods | !

Gaur City noida Exfn. (West) ,
: | 10-Mar-2015 at 02:05 pm |

@ o

VAT TIN  : 09488824156 :
Sl Dascription of Goods Taniif /HSN ' Quaniity * Rate 1per Amuount
‘M. . . L . _ | Classification _ _,_ N
1 Tyag R. M C. Grade M-30 38245010 7 VHH Cum 3,738, 771 Cumf 26,171.40
P Basic Excise Duty @ 2% | | 2 ll% 52343
Primary Edu. Cess @ 2% . 2 % 10.47
S & H Edu. Cess @ 1% ; 1 logp 5.23
. Vat @ 12.5% i | 1250 (% ! 3,338.82
. Addilional Vat 1.5% ‘ } 1.50 1% | 400.66
{Less: Round Off . | . (001,
I | . ! '
b ! r .
! | L’ !
| {: | i i, r
| | b
1 ! t
: : | | |
! ! ]
~ | | I
N ;o
' ;a\ﬂ)éh - - .
I . , !
o . I e LU - S T
Total ~i7.000 Cum, A ¥30,450.00

“Feioint Chargéatle (avords)” fnclian F Rupees Thirty Thousand Four Hundred thty Onl'y__

Serial No. in PLARG23: 13924 Dated 10-Mar-2015 T - -

“Remarks: Being invoice # 13924 For iy 7.00 Cum Grade M-30@ 4350V- Per cum.Baskc Exice Duty Calculeted on Rs 26177 @ 2.06%.
VAT Decharalion : We Declare thaf this invoice shows the actual price of the goods describe and that all parfictiars are true

. and comect. o o e ]
. Excise Declaration Pre Authenticalzd by forTyay Readymi
We declare o the best of our knowledge and belief that the particulars stated herein ;

afe true and correct and there isho addltlona[ consideration accruing to us either :

lsing Sinator

E&OE



®

v

Readymix
Defvpry Challan Cum Tax lvskcs § Sale Imvaica {Critma) for Buyar)
{#SSUE OF INVOICE LRDER RULE 11 OF CENTRAL E4CISE RULES 2012)
Tyay Readymix
Plan:; Khasra No, 838, Noor Nagar., Re] Nagar Extention,, NH-34, Ghaziabad,, Regd. Olfice: G-36, Pado] Mager,, Ghazialnd,
Prone ; DBF10380182

VAT TIN  : (2888812800 Range Wittt allom et BTl oGRS IP)
Exase fiegn Ho: AAFFTASOTEEMON2 Division  : SaxsIRmEans Fopl ek Aot Gty
Seree T Femti: AAFFTRIDTESDOOE Comeuzionams | BoakeliGhatid) 32 fiv 4, GBI Kich Rin Ry iatid )
Cansignez "Inwoies Mg | Dalas
Bivyangh Infraheight Byt Lid, g
Pint Ne-10,Sheklt Khand-2, 1,}1?[:1? Mot - 1R ar2016
Indrapurar,Ghaziabad
14010 10Mar-2015
Suppliars Rei. t Hespaich Document N6,
, o B-839 110103
Despatchad throwgh ‘Desfination .
VATTIN . 0D48HE244S5 Translt Mixure Moida |
- Huper [ oer lhan Ezngnes) Onfe & Time of Bawe 6 lnveice "Maltor Vehicls He.
: Divransh infrakizigit Put Lid, BRar, .
"Sila-plot Ne. IH Sectyr 15c ;:;g?mﬂ: g;rif; Iﬂm UF14 CT 18M4{TR NO 38,

Gawr Cily aolda Bxtn, (West) .
40-Mar-2615 at #1:10 pm! '

WAT it ; d24pe32dise

Bl Beseniption o Coods Tanms HEM — Coanlily Rate  fer Afftenmt
] _ Classilicosion _ » . _ L
1 Tyag RIS, Gradp W30 WG TOODCum  BFIBFTCom 28,174.40
Baare Excise Duly @ 2% zZ % 52344
Psimacy Edu. Cess &) 234 2% 1047 |
5 & HEdy Cess @ 1% 1 % §.23,
Vit 1) 12.5% 1280 % 317358.52!
_ Acddlifions) Vat 1 6% 150 % 40066
@ ‘LB8E Reauryd OF (0.5

V) i\

Tatat- “3.080 Cum )'Lti—\~ ¥ 30.450.00
A Chaogsakiy Inwerdst  [ngiarn Eopoes Thirty Thousand Four Hundred Fl

DQ'I;'
Ssndl Ho. mPLARBZY . 139419 Dated 10-Mar-2015 ‘
Remazky. Bang vecios § 13GE9 Fer 3y 708 Cuum Gravta 163X 4350 Par cum Bagio Evire My Ca l:m!iad en Ps 61T 6 208%
VAT Delarmdon” Ve Bioclare litat s inwnice shows 1ne sctual gnge of e gands descnbe and that all pacticuiars e tue

ard cyrrast B
Exgisa Dagerdlicn P ddereasity e Tim A
W daclass io e bast of our keavdedge vl tiglipf that the particutars skatgd bargn
sz ned and sorrect and et & no addilicnal consigeration awulﬂg lo us gilbar /“‘\
wxeity ot lndireethy in sty marnor other than the smounls inchcaled here _
" e 1&1‘33!#3?‘:&41' f S
" _ Wame : Faprh Namw :
\(; T L - - '_"%W N Dosimzkner Jobpls Dusipatiare
“This is & Dotrfuter Gegerated Inudico EROE

"\{ \ﬁ o v—n’ 1} i}'."?:




€

-

Eead ymix
Delivery Challan Cum Tax bnyeice ! Salo Invaice {Qriging for Buyor)
#35UE CF INVOICE UNDER RIZE 11 GF CENTRAL EXCISE BULES 2(02) N
Tyan Readymix

Plant:: ¥hasra No. 828, Noor ¥agar,, Raj Meger Exteation,, NH-56, Ghaziabad., Regel. Oliten; &-36, Patel Nagartl,, Ghaziabad,
Phaons - 0810265102

YAT TN 025BBE12E00 Range  TIVdReatitnn e S TEatennfiRakiil
Eriigz Regn Mo,  AAFFTHGO7EENOL2 Divieion : Pt I A O Ear R ke Gl
Sove TmRegrdh s AAFFTSA0TESEIODZ Conmiztionsrale . Mtk Eatalis oy, Lo d it it Si )
'Canagnes Invedee No. Dated
Divyansh Infrahelght Put Ltd. Mar
Plot Na-10,Staki Khasd-2, otvery Hole - Mar2ls
Indrapuram, Ghgriabad,
Jagss FEMar-264E
Supgplisr's Ref. "Despalen Dowmiong Nb.
‘ B-704 114002
Deggaiched tirough "Destination i
VATTIN @ 0S485324156 Translt Mixere Noido
By [if ofnar 1nan anaigrzg) Des & Time of ssue of Invakoe Iolor Vieniche e,
Divypnsh infraheight Pvt Ld, _ |
Sit=:-plot Me. 3H Sector 16¢ ;;,ﬁ‘?rﬁo; Eﬁ; ':r% p'm! UP14 BT 8345TM NO 31}
Gaur City noida Extn. {Wesl)
CU-hsar2015 ot 04:28 p
|
VAT TIM - 084808824156 ‘
=N Qescrption of Goods TorA I HGN  Quaniiy Rate  per:  Amcws]
b3 | Clascifisabion L , o
1 Tyeg RMC Grade 1340 3024801 5000Cum  4,$25.54Cum- 67,70
Aasic Exvige Duly G 2% 2% $12.55
Brimary Edu Lass ¢ 2% 2% a.25
S & M Edn Ceso @ 1% 1 % 513
Vol ] 12.5% WAL % 253158
Ardilional 'zl 1.5% 150 % I5TH

Pownt Off

okl '5.000 Cumn’ | ¥ 2400000
Anwoen] Cramertle fnwors| - Indian Rupees Tweonty Four Thousand Only

Lolal 1 RFLARG-23. 3978 Dated 11-Mar-201 5
Agians Beny imooed 1970 fardy & Ii}‘:lm G’eﬁa FRa0dg VB Pe: v Barve Encg D.‘l'f sl s AR G zm'i.l:ﬂ}sgum

VAT Dgckwshon; “wha Delare tial this invoice shmws 1ha actusl priza of e gaeds desciba and thed sl paricufars e ihoa

and oee
-Extiss Deoiation in tteinitnily fo TRgBastin
Ve dugiam [0 iha baat of pur keawicdge ang eelist hal e parficidars statco Rarain
a2 true g cofed and tkare is no addiionsl consierafian aozning 16 us alther ‘_\‘\
 direcily o7 indivecily In 971y MAORAF olle2f ihan the smguls wdecated hers. .
Aforpm Sinzm 1 it

Mame : ik Name ; [wdla
Uaigration: khile Davonarin: dacostadt

Thiz 12 a Compslar Ganasated Invalte E&DE



8

;VAT TIN  : 09688812600 Range = ViV ol harizbaganers Chawber, O Tehsl CompoundRY, Ghurabd UR)
- | Excise Regn No.: AAFFT9307EEM002 Division  : Ghabad1harabad ¥ 1307, Wiog, OO, Kl ehwu gt Ghezshed P}
j Senvice TaxRegnio: AAFFTS307ESDO02 Commissionerate < Charisbed Gherizhod 1202, WoupA, €609, Kok Hebou P, Ghezishod LR}

Consignee ‘ Invoice No. Dated

| Divyansh Infraheight Pvt Ltd. 43380 12-Mar-2015

Readymmix

Delivery Challan Cum Tax Invoice { Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}
Tyag Readymix
Plant. Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09310969182

1 Plot No-10,Shakti Khand-2,

l Indrapuram,Ghaziabad. Delivery Note Dated
= 14082 |12-Mar-2015
'| Supplier's Ref. Despatch Document No.
! | o 'B-794 /14102
Bespatched through Destination
‘'VATTIN  : 00488824156 N Transit Mixure [Noida
[Buyer (i other than consignee} Date & Time of issue of Invoice ; Motor Vehicle No.
| Divyansh Infraheight Pvt Ltd. (12-Mar-2015 at 11:40 am | UP14 BT 6739(TM NO 26)

"Gaur City noida Exin. (West)

|12-Mar-2015 at 11:50 am |
. | I

]
WATTIN  : 09488824156 | f

&I Dascription of Goods Tanft /HSN _ Quaniity - Rate | per Amount
N o _| Classification . _ | :

1 Tyag RM.C Grade M-40 38245010 5.000Cum| 4,125.54! Cum 20,627.70
' Basic Excise Duly @ 2% % | 412,55
pol Primary Edu. Cess @ 2% : | 2 1% 8.25
: S & H Edu, Cess @ 1% 1 |% 413
! Vat @ 12.5% 1250 |% 2,631.58
! Additional Vat 1.5% ' 150 |% 315.79

' Round Off | :

. S
__ Total| _ '6.000Cum;
| Agioul ni Chargeable (inwerds) : [ndian Rupees Twenty Four Thousand Dnly

Serial No. nPLARG-23: 13989 Dated 12-Mar-2015
| Remarks: Bemg invoice # 13968 For Qly 5,00 Cum Grade M-40@ 48001 Per cum,Basic Exice Doly Calefeled on Rs 20628 @ 206% 380 kg wmt]

AT Declaration: We Oeclare that this invoice shows the actual price of the goods describe and that ail particulars are e

- . _andeomect, - .

“Excise Declaration 'FreMﬂIemmd by

‘We declare to the bast of our knowledge and belief that the particulars stated herain |
are frue and correct and there is no addilional consideration accruing fo us either b
directly or lndireclly in any manner ?ann the amounts indicated here. '

Thls isa Cornputer Generated Invoice




\_!

Readymux

Delivery Challan Cum Tax Invoice [ Sate Invoice (Original for Buyer)
_{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXGISE RULES 2002}

Tyag Readymix
Plant Khasra No. 838, Nootr Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09810969192

VATTIN : 09688812600 Range * YIVol GhatiabadrLewers Chambey, 008 Tehsd Compotnd R, Ghaizhad [V.2)
Excise Regrt No.: AAFFT3307EEMO02 Division  : GladabodV7Ghaiba¥) 30, Wingh CGO4, Kanb Heb Mg, aided (UP)
- Senvite Tax Regno: AAFFTI307ESDOO2 Commissipnerate © Ghuished fGhaabed 1 20% WingA, €.6 0.l Kotk Nebuager, Goizhad [UP)
‘Consignes o T h lnvoiceNo. "Dated T
:Divyansh Infraheight Pvt Ltd. CfAMa
{Plot No-10,Shaki Khand-2, R
| Indrapuram,Ghaziabad. |
‘ 114108 . 13.Mar-2015
Supplier's Ref. . Despatch Document No.
] N __B.794 M4i02
. -Despatched through Desfination
JVATTIN - o94BBS24488 = _thansu Mixure __Noida
! Buyer {if other tham consignee) Dale & Time of issue of lnvoice Motor Vehicle No.
Divyansh Infraheight Pyt Ltd. '13-Mar-2015 at 09:00 am UP14 BT 5848(TM NO 23):
. Site:-plot Ne. 3H Seclor 16¢ - Dale & Time of Removal of Goods ~ ~ ~

'Gaur City noida Extn. (West)
! ; 13-Mar-2015 at 09:10 am_

|

|VATTIN  : 03488824156

N Descriplion of Goods | TR TN Quantity ] Rate  per.  Amount !
I”& . . _ . Classiicaion.. __ ! ____ . J_
1 Fiyag RM.C Grade M40 I3.5;245011:; ‘ 4,000 Curni 4,125.54 [ Cum I 16,502.16
Basic Excise Duty @ 2% z % ‘ 330.04
- Primary Edu. Cess @ 2% ! I 6.60
S &HEd. Cess@ 1% - ' 3.30
Vat @12.5% - 12 50 A ! 2,105.26
Addilional Vat 1.5% : : 150 '% { 252,63
Round Off | - ' 0.01
! ' o [

i Cheque /DD

| 7H50......
; AR LYY el 1
Thgyopil |
" s 7 |
p | .
A \,\\\5 ’ ‘ 1
T C o _ Totall | Tadeocum: T T | X 1920000

 Amount Chiargeable {inwords]: indian Rupees Nineteen Thousand Two Hundred Only
SefidNo.nPLARG-23: 14015 Dated 13-Mar-20156 T
-Remarks: Beinginvoice # $4015 For Qy 4.00 Cum Grade M-40@ 4800/ Per cum.BasicExice Duty Galculeted on Rs 16502 @ 2.06%.(380 Kg coment) K
VAT Declaralion . We Declare that this invoice shows ihe aclual price of the goods describe and that ali particulars aretrue ~
__ and correct, o L o e
Exclse Declarafion Pre Aufienlitaled by

-We declare {o the best of our knowledge and belief that the parliculars stated herein '
iare true and correct and there is no additfonal consideration accruing to us either
|directly or indirectly in any manner other than the amounls indicaled here.

IName Bl
Ao T C’ekﬂ}U“W. o _ Designalion:
Thi

is is @ Computer Generated Invoice




Sy

O

.

Readymix

Delivery Chaflan Cum Tax lavolce | Sale Invoice
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _ _ .
Tyag Readymix i
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Pate! Nagar-Ill,, Ghaziabad. i
Phone ; 05810969192 ;
Range * WY ofGhagibas MLasers Chambe, 0 TeheiCompound Ry Shazidbad LR

(Original for Buyer)

VAT TIN . 09688812600

| Excise Regn No.: AAFFT9307EEM002

Service TaxRegno.: AAFFTS307ESD0O02

Division Gharibed¥JGharibed ¥ 47, o A COOY KenlaHekcubagar Chaibed 0P !
Commissionerate hatibed Ghatbad | 200, Wing, €60, Yol Hebw g, Graibed WP

*Consignee T T "~ lnvoice No. T Dated T
'Divyansh Infraheight Pvt Ltd. _ y
{Plot No-10,Shakti Knand-2, e e 413 2P 2088 i
Indrapuram,Ghaziabad. Yy |i
13928 _ j4-Mar-2015
1Supplle|‘s Ref. 1 Despatch Document No.
. B-794 /14/02
i | Despatchecl through™ Destination
VAT TIN  : 09488824156 i i i Transit Mixure 1 _INoida
Buyer {if cther than consignee) Da!e & Time of issue of Irwolce Moior Vehicle No. )
‘Divyansh Infraheight Pyt Ltd. l04-Mar-2015 at 04:47 pm! {uP14 BT 8344(TM NO 30}
Site:-plot No. 3H Sector 16¢ “Date & Time of Removal of Gaods.
Gaur City noida Extn. (West)

04-Mar-2015 at 04:27 pm. i

" Amount Chargeable (in words): Indian Rupees Twenty Elght Thousand Elght Hurll:lred Only

VAT TIN 1 02408824156
Sl Description of Goods ! Tariff fHSN ' Quantlly Rate per’ Amount
N . . o ] Ciassircatlor: : R 1
1 Tyag RM.C Grade =40 ]35245010 6.000Cum  4,126.54;Cum’ 24,753.24,
I i
Basic Excise Duty @ 2% . 2 % . 495, usf
Primary Edu. Cess @ 2% | . 2% - 9.90
$ & H Edu. Cess @ 1% ! 1 % 4,95/
Vat@ 12 5% | 1250 % 3,157.89;
Additional Vat 1.5% 150 % 378.95
Round Off 0.01;

Totall ‘s0006Cum . ¥28,8060.00'

SertaiNoTin PLVRG-23: 43837 Dated 04-Mar-2015 T _ _
Remarks; BEII‘g invoice & 13837 For Qfy 6.00 Cum Grade M-40@ 48601- Per cum Basic E!ic‘:‘fM)' C_a_tculetedm Rs 24753 @ 2.(5%,(330‘7(9 cement) )
VAT Detharalion: We Declure ihal this invoice shows the aclual price of the goods describe and that all particulars are tue

~ and correct. . _ _ o

Excise Declaration Pie Aulhenicatd by Tos Tpay Reatymtx

We declare fo the best of our knowledge and belief fhat the particulars stated herein )
are frue and correci and there is no addifional consideration accruing 1o us either

direclly or indirectly in any manner other than the amounts indicaled lwere. . :

\ \ Iseting Signatey:

This is a Computer Generated Invoice E&0F

0



Readymix
Delivery Challan Cum Tax Invoice / Sale [nveice {Orginal for Buyer)
—w e .. (ISSUEOF INVOICE UNDER RULE 11 OF CENTRALEXCISERULES 2002} = _ |
Tyag Readymix '

Plant:; Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-li, Ghaziahad.;
Phone : 09810969192 [
VATTIN 09688312600 Range > VIV olGhasilod FLwess Chambes, O Tebsi Comprnd R Ghazishad [1P)

, Excise Regn No.: AAFFT9307EEM002 Division  : Ghaiied¥IGbarbad I, Wog, 0604 Kana ol Ghaicbed F) |
Serdoe Tax RegaMo. AAFFT9307ESD002 Commissionerale - Ghusibed{Eharishad [ 20, Wigd, C.G0.0 Nandy Mefim Higer, Sheribof (UB) -
1

“Cansignee o ' Ivoice No. ~~ ~ Daled T~ —
| Divyansh infraheight Pvt Ltd. B Par :
.Plot No-10,Shakti Khand-2, g L A
:Indrapuram,Ghaziabad. i |
' (13945 CSMar2015
“Supplier's Ref. "Despatch Document No. ;

o :BT94M4l02

-Despatched through " Destination !

VATTIN  : 08488824156 L . Transit Mixure s voida i

Buyer (if olher than consignee) ' Daté & Time of issue of lnvaice Motor Vehicle No. ~~ 7

Site;-plot Nc. 3H Sector 16¢ :
Gaur City noida Exin. (West) Date & Time of Removal of Goods :

05-Mar-2015 at 10:40 am ;
| . i
" ‘
VAT TIN  : 09488824156 .__
Sl Descriptian of Goods b Tanff /HSN  Quantity ' Rale per Amount
t, ] _ ; Classification Lo o o
1 Tyag R.M.C Grade M-40 , 38245010 5.000 Cum_  4,125.54' Cum 20.627.70;
Baslc Excise Duly @ 2% | L 2w 41255/
Primary Edu. Cess @ 2% 2% - 8.25
S&HEdy. Cess @ 1% | ! 1:% 413!
Vat @ 12.5% | : | 1280 % ' 2,681.58,
Additional Vat 1.5% [ ; 150 % 315.79,
i ! .

Round Of

\\\"\\{

. o _ Totall ~  5.000Cum
Amounl Chargeablz {inwords): Indian Rupees Twenty Four Thousand Only
Serial No. in PLARG-23: 13854 Dated 05-Mar-2015 o ) N
Remasks: Being Invob:aﬁ: 13§5¢_ForQu!5._w Curp t?‘rgde_m-#l_l@ AB0OI- Per cum.Sask xice Duly Calculeted on Rs 20020 @ 2.06%.(380 Kg cement)
VAT Detlaration: YWe Cleclare that this invoice shows the actual price of theé goods describe and thal all pariiculars are true :
_ and correct, . _ y _ R
Bxcise Declarafion Pre Aufhenealed by for Tyag Readymi,
We declare {0 the bast of our knowledge and belief that the particulars stated herein :
“are true and correc! and there is no additional consideration 2ccriing to us either )
-directly or indirectly in any manner other than thezamounts indicaled here,

et

]
ol

=1
o
o
Sl

iy

E&OE



-4

% v A AN
eadymix
Delivery Challan Cum Tax Invoice f Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 QF CENTRALEXCISERULES2002)
Tyag Readymix .

Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-lil,, Ghaziabad. |
Phone : 09810969182 ;

Site:-plot Nc, 3H Sector 16¢

e |_
iGaur City noida Extr. (West) ' Date & Time of Removal of Goods :

'WVATTIN  : 09688812600 Range = ¥I¥ of Ghazizhad T isvers Chanbe, O TebsikCocspannd Vi Ghazied (1) i
Excise RegnNo.: AAFFTS30TEEM002 Division  : Gharibad ¥l Gharsbed Y17, Nog, CG00 Koo HehvuHegar Ghanibed FUF) |
Service Tax Regnlo.: AAFFT9307ESDO02 Commissionerate : Ghaizbed? Charishad 1142, Wing:A, C5.0.9, Kok Bl Ghsidad (V2]
o e o I
“Consignee - T “Invoice No. Dated .
Divyansh Infraheight Pyt Ltd. , e
:Plot No-10,Shakii Khand-2, B s e
'Indrapuram,Ghaziabad. '
: 113789 _ i28-Feb2015 _ :
| | Supplier's Ref. Despaich Document No. |
t
& e _!B7Ana2
: i \ Despatched through | Destination
(VATTIN  :oodsed24tse | Transit Mixure _4',&@99__ N l
* ' Buyer (if other than consignee) | Date & Time of Tssue of Inveice ' Motor Vehicle No, |
| rys :
Civyansh Infraheight Pvt Ltd. | 28-Fob-2015 at 10:05 am) UP14 DT 4790(TM NO 40) |
|
I

.28-Feb-2015 at 10:15 am’
!
; l
. _ |
VATTIN  : 09488824156 | : i
TN Description of Goads Tarff /HSN ~ Quanlity = Rale 'per-  Amount !
i . .. lCmssffieaon V]
1 :Tyag RM.C Grade M-40 138245010  5000Cum  4,42554|Cum- 20,627.70,
\ | . !
o Basic Excise Duly @ 2% 2 % 412.55]
Primary Edu. Cess @ 2% 2,% 825,
8 & HEdu. Cess @ 1% 1% 413,
Val @ 12.5% - ' o 1250 1% 2,631.58
Additional Vat 1.5% : S50 |% 315.79:
Round Off ' '

Amount Chergeable (in words) : indian Rupees Twenty Four Th
"Seridl No.in PLARG-23: 13698 Dated 28-Feb-2015

_'ggmam_s: Belnginvaice # 13608 F_ﬁr_a_q‘s;u_o Eﬁ_m'i?adi M‘-m@iews-Percum‘B'a_s‘E Exice Buty Cafculeled an Rs 20628 @ 2.06%.(380 Kg cemeni) T
"VAT Detlaration : ‘We Declare that this invoice shows the aclual price of the goods describe and that all particulars are true T
and garrect,

dusand Only

Excise Declaralion “Bie Ruiberiealed by for Tyag Readyis]
*We declare lo the best of our knowledge and belief that the parficulars stated herein
are frue and correct and there is no additional consideration accruing 10 us either
-direclly or indirectly in any manner other than the amounts indicaled here. )
Aulrorised Signatory

Name : Bl
Designalion,

This is a Computer Generated Invoice




Readymix

Delivery Challan Cum Tax Invoice [ Sale Invoice ({Original for Buyer)
_{ISSUE OF INVOICE UNDER RLLE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix |
.Plant Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office; G-36, Patel Nagarlll,, Ghaziabad.
Phone : 09810969192

.VATT!N : 09688812600 Range * Vi ¥ok Gafshad Pamers Charebe, 013 Tehad) Compound R Ghazizhed (VP
: Excise Regn No.: AAFFT9307EEMUO02 Division * Ghamishect ¥ Ghemebad ¥ £, Wing A, C60:1, Kamba Hele e, Chesbed (U
Senvice Tax Regnin; AAFFT9307ESD002 Commissionerale : Gharibed/Ghaziad 123, Mg, €604 Kanb ek e haiod U8
1
Consignee ~ ~ ~ T 7 T lnvoiceNo. Dated R
' Divyansh Infraheight Pvt Ltd. ; P
Plot No-10,Shakti Khand-2, %ﬁs—l—mom— - g‘;t';zb 2015_
, Indrapuram,Ghaziabad, ; Ty
; 13753 o 27-Feb-2015 N
| Suppliers Ref. 1Despatch Document No. |
& o _ _iB7s4namg |
: | Despatched through IDestination T
|
" 'VAT TIN  :Qo4BBB24156 ‘TransitMixure ~ 'Noida =~~~ i
[Buyer (if other than ‘consignee) [Date & Time of issue of Invoice | Motor Vehicle No. |
| Divyansh Infraheight Pvt Ltd. Feb.2014 at 08:5 i
 Site:-plot Ne. 3H Sector 16¢ 27-Feb-2014 at 08:50 am | UP14 BT 6739(TH NO 026),

| Gaur City noida Exin, (West) Da!e & Time of Removal of Gnods1

LZZ_-Eeb-Zm at 09:00 am_

t
]
| !
! !
| | !
i
1
{
I

WVATTIN  : 09480824156

Sl Descriplion of Goods ! Tariff /HSN  Quaniity i Rate | per Amount

M. . . . ___.___ |Clossificaon ____ ! S

.1 - Tyag R.M.C Grade M-40 38245010 i 5,000 Cum, 4,125, 5TCum 20.527.70|

| .'

- Basic Excise Duty @ 2% : E% '. #1255

P Primary Edu. Cess @ 2% .o i 2 iy ) 8.25

] ' _ S & HEdy. Cess @ 1% ' 1 r% ; 413
| Val@ 125% | 1 12.50 : 2,631.58

i Vat1.5% | 1.50 |% 315.79
I Round Off , i A ]
P Jé ' e LY

" Amount Ghargeable (inwords}: indian Rupees Twenty Four Thousand Orily

SeialNo. WPLARG: 73661 Dated 27-Feb2014~ T . T T o o mom e
Remarks: Beingioveice # 13651 For Qly 500 Cum Grade K1-40@ 4800 Pes cumBasic Ee Dily Calofeled on Rs 26620 @ 206% (380K eerert) ~ T
'VAT Decharation: We Declare that this invoice shows The aciual price of the goods describe and that all parficulars are true. '
andcomect, _ _ _ -

“Excise Dedlaration TT T g huhentiaied by
We declare to the best of our knowledge and belief that the particulars stated herein .

| are true and correct and there is no addifional consideration accruing to us either |
directly or indirectly in any manner other than the amounts indicated here, M
| ‘ haty
IName * : Sndlddy Name : DepkTyi
o |Desfgnalm Loy Dosignabon: Accountant

This is a Computer Generated Invoice - ELOE




154

Readymlx

Delivery Challan Cum Tax Invoice / Sale Invoice (Original for Buyer)
_ {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix

Plant:: Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Pate! Nagar-Ill,, Ghaziabad.
Phone : 09810969192

VAT TIN  : 09688812600 Range * ViV ot Ghazizhed | Lawers Ghamber, Okd Tehsd Compound R Ghaziabad [P
+Excise Regn No.: AAFFT3307EEMO002 Division * Ghsiabad V) GhasiBod V1 YO, Wi, G0N, Kanla e Hager, Gheizbed 1P
+ Senvice Tax Regulo.: AAFFT9307ESDO0G2 Commissionerale - GhatabedChakbad /202, Wing, C.0.0.0 Kanta BehosHog, Chasbad AP}
e e e e - . -
E Consignee Invoice No. Dated
'Divyansh Infraheight Pvt Ltd. B
Plot No-10,Shakti Khand-2, S o 22:Feb-2015
' Indrapuram,Ghaziabad. Y
43538 22-Feh-2015
Suppliers Ref. | Despatch Document No.
S i | B-794 14102
: Despatched through Destination
i
VATTIN  :0od88824156 =~ . Transit Mixure | Noida
| Buyer {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 22.Feb-2014 at 09:55 am : UP14 BT B347(TM NO 33)
S|te:'p|0t Ne. 3H Sector 16¢ Date & Time of Remaval of Goods
*Gaur City noida Extn. (West)
22-Feb-2014 at 10:05 am

'r
|

|
i
!
VAT TIN  : 09488624156 l

=] Description of Goods Tanff JHSN | Quantity Rate |jper.  Amount
Mo o o Classification | [ ~
1 ‘Tyag RM.C Grade M-40 38245010 [ 3.000 Cum1> 4,125.54 Cl.m'li 12,376.62
| .

f Basic Excise Duty @ 2% : : 2% 247.53 |
! Primary Edu. Cess @ 2% ' . 2 (% 4.85

| S&HEdu. Cess @ 1% : \ 11% 248
Vat @ 12.5% : I 1250 |o 1578.95

% 189.47

Reund Off

i

[
1
] Addilicnal Vat 1.5% ! 150
|
|
|

Ll

Tdat] Fowcam, T T T180000 ‘]
Amounl Chargeable (i words):” Tndian Rupees Fourteen Thousand Four Hundred Only i
Serial No. In PLARG-23: 13450 Dated 22-Feb-2014 .i
"Remarks: Being ivokce # 13450 For Qly 3.00 Gum Grade M20@ 4800+ Per cum Basle Exica Dufy Coleulaled on Rs 12377 @ 206%.300Kgeemesty — |
VAT Declaralion © 'WE;D'EEIare that this invoice shows the actual price of the goods describe and that all pafiiculars are true -
and cofrect. .

 Excise Declaration {re Aenicaled by o for Tyag Readymix,
We declare to the best of our knowledge and belief thal {he parliculars stated herein |
are {rug and correct and there is no additional consideration accruing to us either '
1 directly or indirectly in any manner other than the amounts indicated here, :
' Auorised Sig Issuing Signafory:
.Name : !

|
A

Thisisa Computer Generated Invoice E&OE




Readymix

Deliven,' Challan Cum Tax Invoice / Sale Invoice (Original for Buyer)

Tyay Reaclymlx

z |22-Peb-2014 at 12:27 pm,

Plant:: Khasra Ne. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: 5-36, Patel Nagar-lll,, Ghaziabad.
. Phone : 09810969192
VAT TIN : 09688812600 : Range + WiVl Gloshad  Lamers Channbe, Ohd TeheAl Compound RV, Ghazishs{ (VP ‘
{ Excise Regn No.: AAFFTS307EEMO002 Division 3 Charighad V1 Chaizbad ¥Vt 07, Wi, OO, Want Hebrulige, Chnihad 1)
iSewiceTa:ReguNu.: AAFFT9307ESD002 Commissionerate : GhaibedfCherkbad 0, Wing A, G608 Kanfa Nehru Rage, heiabaf U0)
‘Gonsignee T TTT o TTT “*""[E\E:icé"NE_'* © 7 "Dated ]
Divyansh Infraheight Pvt Ltd. Eah
{Plot No-10,Shakii Khand-2, L83 e - —— 122 Tep2015
'Indrapuram,Ghaziabad. ry
13551 _ __ _|22-Feh-2015 |
Supplier's Ref. Despatch Document No.
L B-794 14102 .
] Despatched through Destination |
VATTIN  : gsapgBe4ise _ Transit Mixure Noida . _‘
l Buyer (if other [han consignee} Date & Time of issue of Invoice | Motor Vehicle No,
| Divyansh Infraheight Pvt Ltd. 22-Feb-2014 at 12:17 pm | UP14 CT 1803(TM NO 35
: Bitet-plot Ne. 3H Seclor 16¢ Dale & Time of Removal of Goods |~ —
; Gaur Cily noida Exin. (West}
|

1
L

I
IVATTIN @ 09488024156 ' '

181 Description of Goods Tariff /HSN | Quanfity =~ Rate per) Amount
"Na e . Classification | i
i1 +Tyag R. M C Grade M40 36245010 5 ook Cum, 4, 125.54 Cum 20,627.70
. i I
' Basic Excise Duty @ 2% ' | 2 log ! 412,55
Primary Edu. Cess @ 2% ' | 2 1% 8.25
- S &HEdu.Cess @ 1% | ' 1 -% | 4.13

y’p

. ' Val @ 12.5% _ 12.50 | | i 2,631.58
i Additianal Vat 15% f 1.50 (% 315.79
! / Y, /( Round Off | . )

e —
'
L
1
b
b
|
]
i
'
I

]
- Agmount Chargeatle {in words): Indian Rupees Twenty Four Thousand Only
‘Serial No. InPLARG-23: 13463 Dated 22-Feb-2014 -

“Rematks: Beinginvoice # 13463 Furuty 500 Cum Gradz M-40@ F600)- Per cum Basic Exice’ DuyCalwteted onRs 20620 @ 2.06%.4380 Kg cemend)

“VAT Decfaration : We Declare thal this invoice shows the aciual pnce ‘of the g goods describe and that all patticulars are fre
o B8ndcomect. _ el i
“Bxcise Declaration 1 Pre: huthent
| We declare lo the best of our knowledge and belief that the parliculars stated hereln
are tree and correct and there is no additional consideration accruing to us either

directly or indirectly in any manner other than the amounts indicated here.

Thls isa Computer Generaled lnvo:ce




VAT TIN  : 09688812600 Range - ¥IVofGhazizbad fLawers Chanber, 01 TeteA Compoved RV Shagabed (UP)
Excise RegnNo.: AAFFT9307EEM002 Division > Ghaztabad YT Ghagisbad V1 307, Wiy, COO, K ehre Hager, Chuoiibad R
Senice Tax Regnllo.: AAFFTI307ESD002 Commissionerate ;  Ghasibed] Ghazided 1252, Wing:A, 6609, Kol el ags, Gharisbad UR)
[Consignee ~ T - o Elnvoice Noe.  [Dated
Divyansh Infraheight Pvt Ltd. (13516 ‘ 23.Feb-2015
Plot No-10,Shak#f Khand-2, Delivery Nots ™~ lDated
Indrapuram,Ghaziabad. eIvery

113605 o |23-Feb-2u15 ]

| Supplier's Ref, IDespatch Document No.

|

______  |proanamz
Despatched through | Destination
l

VATTIN . 00408824486 .I@_nsnt Mixure i Noida . _
Buyer {if ofher lhan consignee) .Dale & Time of issue of Invoice | Motor Vehicle No. ]
Divyansh Infraheight Pvt Ltd. _23-Feb-2014 at 02:55 pm IUP‘M DT 4790(TM NO 40}
Sitez-plot Ne. 3H Sector 16c “Date & Time of Removal of Goods !
Gaur City noida Extn. (West)

- Readymix

Delivery Challan Gum Tax Invoice  Sale Invoice {Oniginal for Buyer)
_ _{ISSUE OF INVQIGE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Flant Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

23-Feb-2014 at 03:05 pm

’VAT TIN  : 09483324156 |

;S] i Description of Goods | Tariff fHSN | Quanfily | Rate per|  Amount
|_. L Classification = _ [ T
1 ' Tyag RM.C Grade M40 38245010  i6.000 Cum! 4,125.54,Cum| 24,753.24
| | Basic Excise Duty @ 2% ! ; 2 log 495,06
P Primary Edu. Cess @ 2% i ! , 2 |% 240

S & HEdu. Cess @ 1% : ! 1 % 4.95

Val @ 12.5% ) ' 1250 % - 3,157.89

. Additional Viat 1.5% 150 1% 378.95
- Round Off ! ' ! ' o

1_- o e -

‘6000 Cum
]meﬂl Chargeatle (in words): Indlian Rupees 1 Twenty E:ght Thousand E:ght Hundred Only

_ . } e ]
 Serial No. in PLARG23: 13516 [ Dated 23 Feb-2014 o ]
Ramarles Beinginvoice # 13516 For Gty 6.0 Cum Grade M-0@ 4800/- Per com.Basic Exice Duty Caleuleted on Eg 24153 @ 206%4380 Kg cemenl] |

iVAT Declarafion : We Declare that this invoice shows ihe acluat price of the goods describe and that all particulars are lrue R

___ _andecoedt, ___ __ ____ _  __ ... _ _._ . U

i Exase Declaration Pre Auhentcatesby for Tyag Readym
'We declare to the best of our knowledge and belief that the particulars stated herein ' !
“are true and correct and there is no additional consideration acering to us eilher
- direclly or indirectly in any manner other than the amounts indicated here,

This is a Computer Generated Invoice E&OE




Readymix
Defivery Chaltan Cum Tax Invoice / Sale Invoice {Criginal for Buyer)
i __ (ISSUE OF INVOICE INDER RULE 11 OF CENTRAL EXCISE RULES 2002) o

Tyag Readymix
-Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office; G-36, Patel Nagar-ll,, Ghaziabad,
Phone : 08810969192

i

VATTIN @ 09688812600
Excise Regn No.: AAFFT9307EEMODZ
Senvies Tax Regntlo: AAFFTI307TESD002

Consignee
Divyansh Infraheight Pvt Ltd.

Plot No-10,Shakti Khand-2,
Indrapuram,Ghaziabad.

@

IVAT TIN : 09488824156
 Buyer {it olher than consignee)

- 'Divyansh Infrahelight Pvt Ltd.
| Site:-plot N, 3H Sector 16¢
, Gaur City noida Extn, (West)

Range + VIV ol Ghasisnag ers Chamber, O Tehsd Compaind RY Sheretad U2
Division  : GhaibdVohaibd 137, Moo, CR04 KantsRebou Hager husbed (UP)
Commissionerale : GharizheffGharishod 200, Wing 4, C.6.0.0, Kt Kehow ager Ghezisbal T B)

invoice No. Dafed

13488 23-Feh-2015 -
Defivery Note ‘Dated

13584 123-Feb2015
iSuppIier’s Ref. ]'Despatch Document No. |
L | B-784 114102

| Despatched through | Destination

Transit Mixure 'Noida

Dale & Time of issue of Invoice | Motor Vehicle No.

123 -Feb-2014 at 09:21 am ' UP14 CT 1804(TM NO 36)
{ Dale & Time of Removal of Guuds !

123 Feb-2014 at 09:31 am'

I
|
I
, !

:VAT TIN  : 09488824156 i i

ISl [ Description of Goods Tarifi /HSN | Quanily ' Rate | per’ ' Amount !
Mot e _ ____ | Classification | N — ]
i1 uTyag R. M C Grade M-40 38245010 { 5 000 Curn' 4,125, 54-|Eum: 20,627.70
| |
' Basic Excise Duly @ 2% ! 2% | 412,55
Primary Edu. Cess @ 2% : ' 2 1% 8.25
S & H Edu. Cess @ 1% i |% ' 413
I Val @ 12.5% | 12.50 . 2,631.58
& | Addtional Yat 15% | 150 1% 315.79
; Round Off : !

el o, I PLAIRG=23° ‘13495 Dated23-Feb.2014 "~ 7~ T :
“Remarks: Bemg ivoite # 13405 Fmoiysoocum Grade MAG@_‘iBEO.-'_ Perwm.ﬂasncEﬁoeDutyCalmleled unRsZDEZ&@ ?_DG%.(SBDKgOemem} _ o !

VAT Dedardion: We Declare that this invoice shows the actual price of the goods describe and that all particuiars are true

__and correct, L
\Pee Al by

“Excise Declaralion
We declare to the best of cur knowtedge and belief that the particutars staled harein
are \rue and correct and there is no additional consideration aceruing to us either
direclly or indivectly in any manner other than the amounis indicated hete,

Authorsed
Name :
'Designation: |

Thisisa Gomputer Generatec[ Invoice




. el »
Readymix
Delivery Challan Com Tax Invoice f Sale lnvoice (Original for Buyer)
e e eieoe — . (ISSUE OF INVOICE UNDER RULE 11 OF CENTRALEXCISERULES2002)
[ Tyag Readymix
i Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-Ill,, Ghaziahad.
. Phone : 09810969192
PVAT TIN ;09688812600 Range < VIV of Ghazizbad{ Lawars Chember, 00 TehsA Compound R harfabad IR}
| Excise Regn No.: AAFFT9307EEM002 Division + Goazkbad7Gharibad VI3, Wing, CEOM Kazh Mehnebiegy, Dhaichsd 0P
iSewi:eTastgn.No.: AAFFTI30TESDOO2 Commissionerate : GhanisbadfGhazished 1 29 g, C 6.0, Kot Kehru Kizge, Ghiezisbed (U
!
i’foﬁsignee - T T T _—__*;Tﬁ(rﬁce' No.” i_Dated T
Divyansh Infraheight Pvt Ltd. ! i
| Plot No-10,Shaktl Khand-2, i — {1 Feb 2015
' Indrapuram,Ghaziabad. i v I
| _ l13499 20-Feb-2015 |
: +Supplier's Ref. 'Despatch Docurnent No, !
® - Y ,
‘Despatched through ~ ~ |Destination !
' |VAT TIN ;00488824156 o Transit Mixure | Noida i
" Buyer {if olner than consignee) , | Date & Time of issue of Tnvoice | fMotor Vehicle No. i
| Divyansh Infraheight Pvt Ltd. | 20-Feb-2015 at 03:00 prn|
| 4 -Feh- pmilUP14 DT 4702(TM NO 41)
| Site:-plot Ne. 3H Sector 16¢ lDate % Time of Removal of Gnods .

| Gaur City noida Extn. (West)
. '20-Feb-2015 at 03:10 pm .
! = e
! H i
: : !
; f
]

'VATTIN  : 09438824156 ' ‘

A e e

Sh Descriplion of Goods Tariff fHSN  Quantity _! Rate i per. ' Amount

Moo Ll |Classificalion _ _} Ly

1 | Tyag RM.C Grade M-40 38245019 4,000 Cum' 4,125.54 | Curm 18, 50?.15’
: Basic Excise Duly @ 2% | | 2 % | 32004,
|| Primary Edu. Cess @ 2% . ! 2 1% 6.50
[ S & HEdu. Cess @ 1% | 1|% 3.30
b . Vat @ 12.5% I 9280 1% 2,105.26

b Additianal Vat 1.5% | 150 Iy ! 252563
Round Off | |

| 001|

ot )/ W}?

2.l
Amaunk “Amaurt Chargezbie (i vioids) : Indlian Rupees Ninetean Thousand Two Hundred Only

EenalNomPLNRe-zs 13412 Dated 20-Feb-2015 e
Remarks: Beinglnvoice#‘laﬁz ForQiy4 00 Cum Grade M40@48001' Pey cum. BasicEmeDulyCachleledon Rs1ﬁ§0i@__2_0_ﬁ_?&._[380 Kg ceamnl] o

"VAT tiectaration: We Declare ihat (his invoice shows the actual price of the goods describe and that all particulars are true

! |
4,000 Cum B 1o T 19,200.00

! _ _and carrect. e
"Excise Dedlaration Pie Aufhgniicated by

We declare to the best of our knowledge and belief thal the parliculars stated herein |

_are true and correct and there is no addilional consideration acoruing lo us either —_—

“direclly or indireclly in any manner other than the amounts indicated here.

Adhoded Signalory
i ‘Name : it Name : ety
| _ . esignation: kemistoes Designalion: Acsountant i.

ThlS isa Compuler Generated lnvonce E.&OQE




&

R@adymlx

Delivery Challan Cumn Tax Invoice / Sale Invoice {Original for Buyer)
_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) :

Tyag Readymix 1
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad.
Phone : 09810969192

VATTIN  : 09688812600 Range - VIValGhasiabadfLawes Chamber, O el Compennd B Shasbod ULP) -
Excise RegnNo.: AAFFT9307EEMQ02 Division * Ghaizbod Y GhaiabarkV T X, Wi A, CG0, Kanio Hebvu gy, Sharzhad ) |
Service Tax Regno.: AAFFT9307ESDOO2 Commissionerate : Gherbed ! Ghariabod 1232, WA, G401, Kanl Helr Mg, Ghazizhod P
Consignee ~  ~ T T T T T T T T TmwoiceNo.. T T T TDated T T |
, Divyansh Infraheight Pvt Ltd.
' Plot No-10,Shakii Khand-2, e 1%16—1';3”'2“15 — i
Indrapuram Ghaziabad. v ' !
13522 i 21-Feb-2015 R
lSuppllel‘s Ref. "Despateh Docurient No, |
o e 'B-794 14102
Despatched through 1 Destination
VAT TIN  :oodps82a56 Transit Mixure Noida
Buyer {if other § than consignee) 1 Date & Time ofissue of Invoice | Motor Vehicle No,
. givxfar;sthh:nfga:gght P Ltd. 21-Feb-2014 at 02:25 pm | UP14 CT 1800{TM NO 34}
 Site:-plot Ne. 3H Sector 16¢ [Date & Time of Removal of Goods |
' Gaur City noida Extn. (West)
| 21-Feb-2014 at 02:35 pm|

|
VAT TIN  : 09488824156 . \

‘81 Description of Goods " TarifffHSN ' Quantity | Rale | per Amount
Mot — e e et e Clogsilication L |
1 Tyag R.M.C Grade M-40 i38245010 - 5,000 Cum‘ 4,125.54! Cum 20,627.70

i ; ;
' 4 Basic Excise Duly @ 2% | 2% , 41255
b Primary Edu. Cess @ 2% 2 .,% 8.25
S & HEdu. Cess @ 1% 1% 4,13
Vat @ 12.5% i 12.50 (% 2631.58
Additional Vat 1.5% : 150 % 315.79
Round Off |

"VAT Declaraion © We Ciaciare that this invoice shows the actual price of Ihe goods describe and that all particulars are frue

“Sor o PURRGTS: 13434 Daled 21 Feb2094~ ~ T o - T

Remarks Being fwolca # 13434 For Gty 3.00 (fum Gra:ie fe M-30@ 4800 Per cum. Basic Exice Duly yCaluleled on Rs 20628 @ 2.06%.4360 Kg cement)

_and correct,

' Excise Declaralion - ; “Preuthenticaled ff o forTyag Readyon

"We declare to the best of our knowledge and belief {hat the particulars stated herein

O ...

are true and correct and there is no additional consideration accruing to us either
directly or indirectly in any manner other than the amounts indicated here.

Mgy W, kwmsunm1

Thls is a Computer Generated Invoice E&0E




L

Readymix
Delivery Challan Cum Tax Invoice  Sale invoice (Original for Buyer}

L (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) o
‘ Tyag Readymix '
| Plant Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
. Phone : 0981 0969192
VAT TIN ! 09688812600 Range * V1¥ol Gharizhad fE:nvers Chamber, O4d Tebsd Compound RV Shazisbad {UP)
 Extise Regn No.. AAFFT9307EEMOD2 Division + Chagiabed¥) Ghassbad'¥ 1 347, Wing , COOY, Fanla ehrublager, Ghesibid [9P)
: Service Tax RegnNo.: AAFFTS307ESDO02 Commissionerate : Gharsbadi Sheribod 230, Wingd, .04, Karka lebrwRoge, Shaziabud (U2
Consignee ~ T T T T ) “Invoice No. . Dated
Divyansh Infraheight Pvi Lid. Eab
_Plot No-10,Shaktt Khand-2, T 24 Fob-2015
; Indrapurarn, Ghaziabad. | vy
! . 13622 | 24-Feb-2015
| Suppliers Ref. Despatch Document No.
! B-794 /14/02
! Despatched through Destination '
|VAT TIN @ 09488824156 . Transit Mixure Noida o
[Buyer {if cifer than consignee} ' Date & Time of issue of Invoice | Motor Vehicle No.

|
Divyansh Infraheight Pyt Ltd. |24-Feb-2014 at 09:45 am | UP14 DT 4788(TM NO 38)|
; Site:-plot No. 3H Sector 16c Date & Time of Removal of Goods| =
| Gaur City noida Extn. (West)
: |24-Feb-2014 at 09:55 am

'{ }

i
VATTIN  : 09488824156 i
iSh Description of Goods Tarifft /HSN | Quantity Rate !per Amount
ﬁh_- oo .| Classification ; __ o
i 1 |Tyag R. M C Grade M-40 38245010 E 5000 Cum| 4,125.54 l Currli 20,627.70

. H I

; 5 Basic Excise Duty @ 2% . 21% 412,585
' Primary Edu. Cess @ 2% ; t 2% ; 9,25
. S &HEdu. Cess@ 1% \ 1% 413"
Do Vat @ 12.5% | 12.50 (% 2,631.58
_— Additional Vat 1.5% 150 1% 315,79
L Round Off |

SN
l ) \E
1

%
(Q
%(
\

R _ 1 ¥ 24,000.0( 00
*Amaunt Chargeable fnvords) : indian Rupees T Twenty ‘Four Thousand Only
1SedalNo. WPLARG23" 13533 Dated 24-Feb-2014 ~ ~ S e
! Remarks: Behg invoice # 13533 For Qiy 5.00 Cum Grade M40@ 43000 Per cumBastc Exice IJu'iy Catiuieled on Rs 30628 ()] 2.06% [330 Kg cemanl} o
{ VAT Detlaralion: We Daclare that this invoice shows the actual price of fhe goods describe and that all parficulars are true
- . __and comect. e e
Excise Deglaration " \Pre Auentcaied by for Tyag Readymitc
| We declare to the best of aur knowledge and belief that the particulars stated herein
| are lrue and correct and there is no additional consideration accruing to s either
| directly or indivectly in any manner other than the amounts indicated here.
’MIImsedSmalurf I5s2ing Seyratory
1 Name : i
o e Desigeation: dsbisgt Designation lark

This is a Computer Generated Invoice E.&0OE




Readymix
Delivery Challan Cum Tax Invoice / Sale Invoice (Original for Buyer}
e . __ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRALEXCISERULES2002) = __ _
Tyag Readymix

Plant Khasra No. 838, Noor Magar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-38, Patel Nagar-lf,, Ghaziabad,
Phone : 09810969192

' VAT TIN : 09688812600 Range * VIV ofGhazizbad Fawars Chamder, 090 Yo Compound Y Ghesibad (WP
Excise Regn No.. AAFFT9307EEMO02 Division T Ghazishad 1 Ghauiehad V1 307, Wimged, COOH, Kol Hebrulpr, Ghaiohied [P '
Servica TaxRegnMo.: AAFFTS3G7ESD002 Commissionerale : Ghanisbed tGherizhad ! 202 Wing &, 0.0, Koot g, Gt {UP)
Consignes TTTT T T T T T T T TinveiceNo. - TDated
Divyansh Infraheight Pvt Ltd. 43393 120-Feb-2015
Plot No-10,Shakti Khand-2, e Note™ RS e
Indrapuram,Ghaziabad. -
13480 120-Feb-2015
{ Supplier's Ref. iDespatch Document No.
@ ‘ o ' B-794 114102
. "Despatched through - Destination
[VAT TIN  : 09488824156 o T[gpﬂtﬂl}ure ) I Noida .
“Buyer (if oiher? than consignee) A "Dale & Time of issUe of IVoice ; i Motor Vehicle No.
Divyansh Infraheight Pyt Ltd. 20-Feb-2014 at 10:35 am | UP14 4T 4790(TM NO 40)
'Site -plot Ne. 3H Sector 16c | Date & Time of Removal of Goods 1

- Gaur City noida Extn. (West)
'- 20-Feb-2014 at 10:45 amd
: I f
1 {

|
!
[VATTIN  : 03488824156 :
ET Description of Goods Tariff fHSN  Quantily Rate per Amount

Mo o o N Classification . _ _ __ R .
I‘i lTyag R M C Grade M-40 . 38245010 + 5,000 Cum 4, 1 25 54 Cum, 20,627.70
Basic Excise Duly @ 2% _ 2 % | 412,55,

T Primary Edu, Cess @ 2% 2 % 8.25
' S &HEduy, Cess @ 1% 1 % - 413
Vat @ 12.5% 1250 % 2,631.58

Addilional Vat 1.5% . 1850 % 315.79

Round Off

—
| Amount Chargeable (n vords): Indian Rupees Twenty Four Thefizand ‘ MI
SerialNo. WPLARG23: 13303 Dated 20-Feb-2014 7T 0 |
) Egmarks“.__ Being inyqﬁt_:e_# 1339_3‘_For_q1y 5.00 Cum Gratiz M- 4800/~ Pes cum Bask: Exica Duly Caluleted on Rs 20628 @ 2.06% (380 Kg cement) ) B |
VAT Declaration: We Declare that ihis invoice shows the actuai price of the goods describe and ihat &l parficulars are true 7
and correct. e ~ ) o L :
‘Excise Declaration - | Pre Aufhenicaiedy forTyag Readymix|
t'we declare to the best of our knowledge and belief thal the particulars stated hesein .
|are \rue: and correcl and there is no additional consideration actruing to us either / |
*directly or indireclly in any manner other than the amounts indicated here. S ! ] |
{Authosied Signatery lssuipg Signaloe,

Name : kibidyy Name : Depk Ty
_ ‘Designation: hatiliey Designation: Actoualant

Thisis a Compuler Generated Invoice E.&0E

L - . e e = e i - .. -




Readymix

Belivery Challan Cum Tax Invoice / Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
| Tyag Readymix
[Plant : Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patal Nagar-lll,, Ghaziabad.
Pharne : 098‘[0969192

JVAT TIN  : 09688812600 Range * VI okGhazishod FLatvars Cheaber, 6d TehsT Compound A Ghasabed PP
]E)(CISE Regn No.: AAFFT9307EEMO002 Division + Chasiba3 ¥ PGhasishod )07, WingA, CCO Kanda Hedra g, Ghasicbad U
Senioe TaxRegnilo.. AAFFT9307ESDO02 Commissionerate : GhuabedfGhaited 20, Wiy, CE.O4, Kant Rekobage GhazibfUP)
ConsTgEe'" T T B lnvoice No. ~ ~ | Dated T

| Divyansh Infraheight Pvt Ltd. i !

| Plot No-10,Shakti Khand-2, '1[13‘11'12 yNote Ego-thb-zms

Hndrapuram, Ghaziabad. elivery Fote e ;
| | 13499 . 20-Feb-2015 |
‘ 'Suppller's Ref. : Despatch Document No. ‘
|

| o __lB7sanaee
' | Despatched thraugh l Destination ;
IVAT TIN - oo4pB824156 r‘{'ransit Mixure _ Nouda
"Buyer (if other than consignee) f Date & Time ofiasue of invoice ; Motor Vehicle No. 3

Divyansh Infraheight Pvt Ltd.
 Siter-plot Ne. 3H Sector 16¢
';Gaur Clfy noida Extn. (West)

\20 Feh-2015 at 03:00 pm | UP14 DT 4792(TM NO 41)
Date & Time of Removal of Goods

)
|
'.
20-Feb-2015 at 03:10 pm | ?
20-Feb-20 10 pm, |
|
|
b

3
I

VAT TIN . 09468824156 i I
Sl Descriplion of Goods TarfffHSN  Quanlily | Rate | per’ Amount

S Classification =~ J —t - i
1 -Tyag R.M.C Grade M-40 382450 4.000 Cum 4,125, 54| Cum| 16,502.16
: Basic Excise Duly @ 2% ' % i 330.04
) Primary Edu. Cess @ 2% : : 2 l% | 6.80
I 5 & HEdu, Cess @ 1% I 1 |% 330
T Vat @ 12.5% : 1250 |% - 2,105.26
P Additional Vat 1.5% ! 150 o ! 252,63
1. Round Off ! ] 0.01

et ¢ ‘4000Cum " 1" 1 ¥19,200.00"
Amaunt Chargeable {in words): Jndian Rupees | Nmeteen Thousand Two Hundred Only '

"SafNo.nPLVG BT 13472 Ditod 20-Feb-2015 T T e T T T
"Remarks: arks: Beinginvoice # 13412 For Qiy 4,00 Cum Grade W40 4800¢- Per curn.Basic Exice Duly Cakwieted on Rs 16502 @ 2.06%.(380 Kg cement)

\-‘AT Dedarafion: We Declare That this invoice shows the aclual price of he goods describe and that all particufars are froe ,

- _.and correct. e e e e = e
"Exdise Dedlarafion Pre Aubenicated by
'We dectare to the best of our knowledge and balief that the pariculars stated herein
,are true and correct and there is no addilional consideration accruing to us either | —
| direcily or indirectly in any manner other than the amounts indicated here.
1 sz Signatory S Sionaien
| ENSI‘I‘IB : ity Name ; Dok Tyagi f
L o _ ) C 'Desioraion: lomskiuy Deskpation: Acomtist R
Thus is a Computer Generated Involce E&0E




Readymnx

Delivery Challan Cum Tax [nvoice / Sale Involce

_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Original for Buyer)

Plant:; Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghazizbad., Regd. Office: G-36, Patel Nagar-Il,, Ghaziabad,

VATTIN  : 09688812600
Excisz RegnNo.: AAFFT3307EEMA02
Service TaxRegalo.: AAFFT9307ESDOO2

Tyag Readymix

Phone : 09810968192
Range
Division

‘Consignee
,Divyansh Infraheight Pvt Lid.
‘Plot No-10,Shakti Khand-2,
Indrapuram Ghaziabad.

&

VATTIN  : 09488824156

= V1V o€ Gheuizbad  Lawers Chanbs, 0 Tehel Compound RY Shibud i8] !
+ Ghenizhad V1 Chuizhod 140, Wing A, C50) KandaHedvwfagw, Chsabed 1]
Commissionerale : Ghaiabedl Ghevabed! 0%, Wingd, GO0 Keshatehvubager, Ghzibad P)

‘Invoice No. T Thated T |

113434 _ |21-Feb-2015 -

| Delivery Note 'Daled |

1 ;

113522 |21-Feh-2015

[Suppiier's Ref. 'Despatch Document No.~
o 'B-794 114102

Despatched through | Destination

Transit Mixure | Noida

 Buyer (if other than consignee)

| Divyansh Infraheight Pvt Ltd.
; Site:-plot Ne. 3H Sector 16¢
Gaur City noida Exin. (West)

b

Date & Time of issue of Invoice

!21-Feb-2014 at 02:25 pm

Motor Vehicle No.
UP14 CT 1800(TM NO 34)

| | Date & Time of Removal of Goods
|21-Feb-2014 at 02:35 pm

i
i

VATTIN  : 00483824136 ,
=N Bescription of Goods " Tasiif /HSN @ Quantity i Rate | per | Amount
el . __ __ |Classiicaton
1 Tyag RM.C Grade M-40 136245010, 5.000 cum| 4.125.54. Cum| 20,627.70
tol Basic Excise Duly @ 2% l ' % 41255
T Primary Edu. Cess @ 29 ) ; 2 % 825
: S & H Edu. Cess @ 1% ; 1 1% 4,13
o Vat @ 12.5% i 1250 1% 2,631.58
@ Additional Vat 1.5% : . 150 '% 31579,
Round OF ! |
|
I

“Amouni Crargéabe i wads): Indian Rupees Twenty Four Thodsand Only

FSefial No. o PLAIRG 25 13434 Dated 21-Feb-2014 o e
“Remarks; Being invoice # 13434 For Qty 5.00 Cum Grade M-40@ ¢800V- Per cum,Basic Exice D Duty y Calculeled an Rs 20628 @ 2.06%.4360 Kg oemenl}
"VAT Dedlaration: We Declare That this imvoice shows the actual price of the goods describe and that all particulars are tue
L _and correct,
"Excise Declaration Y forTyag Readyux
. We declare {0 the best of our knowledge and belief that the padiculars slated herein
are frue and correct and there is no additional consideralion aceruing to us either
directly or indirectly in any manner ather than the amounts indicated here.
' Juthosised Sign Hsauing Sipelory
' IName : Iy
e Dot )
This is a Computer Generated Invoice E&OE




o

eady

Delivery Challan Cum Tax Invoice / Sale Invoice

Tyag Readymix

_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _

{Original for Buyer}

Plant Khasra No. 838, Neor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad,

Phone : 09810969192
Range
Division

'VATTIN  : 09688812600
i Excise RegnNo.: AAFFTO307EEM0OD2
Senvice TatRegnMo: AAFFTO307ESDOO2

;Consignes’ “Invoice No.

I | Divyansh Infraheight Pvt Lid, ! 13382

| Plot No-10,Shakti Khand-2, "Delivary Nots

, Indrapuram, Ghaziabad. ] ery ho

| 13469

' ‘_Suppller’s Ref.

: i Des_paieﬁ'Ed through
VATTIN  :os4pggoddse Transit Mixure __
Buyer (if other than consignee}

Dwyansh Infraheight Pvt Ltd.

Slte s-plot Ne. 3H Sector 16c
,Gaur City noida Extn. (West)

' 19-Feb-2014 a1 03:30 pm_

i
I
- V1V Ghebat v Chne, 0N e Comprund Y Shaied [UP) |
 GrabudY Gtk 130T, Yo GO%, Kemsodatoges,Gzbed U) l
Commissionirale : Gt Gedbball 2 Nagd, 60, Kl b N, o) |

——

‘Dated

_49-Feb-2015 _I

Dated
'19-Feh-2015

“Destination

Date & Time of issue of Invoice 1 Molor Vehicle No.
l19 Feb-2014 at 03:20 pm UP IUP14 BT 6704(TM NO 29)

1 {Dale & Time of Removal of Goads

"Despatch Document No,
;B-794 114102

| Noida_

!

VAT TIN : 09488824156 . .
Sl Description of Goods | Tariff f HSN | Quantity | Rate | per i Amount

Mo, [ _ _. | Classfficalion | _ C e G — oy
1 Tyag R.M.C Grade M-40 |382450'[0 4,000 Cum, 4 125,54 CUI‘I’II 115.502.16'l
[ Basic Excise Duly @ 2% 2 % ; 330,04
! Primary Edu. Cess @ 2% 2 % ' 6.60
S & HEdu. Cess @ 1% 1 0% 3.30
Vat @ 12.5% 1250 |% | 2,105.26
Addilional Vat 1.5% 1.50 '% 252, 63|

Round Off

" Amount Chargeable (inwords): Indian Rupees Nmeteen Thousand Two Hundred Onlyr

“Serfal No. in FLARG-23: 13382 Dated 19- Feb-2014

"Remarks: Being iavoite & 133621 ForQl]rd 00 Oura Grate M. M-4D@ 850r- Per cum Baskc Exice Duty Cakuleted on Rs 16502 @ 2.06%.(380 Kg cemeni] i
"VAT Declaralion: We Declare that this invoice shows the actual price of ihe goods describe and thal all parliculars are true

and correct.
-Exgise Declarafion
"We declare to the best of our knowledge and belief that the particulars slated herein
are true and correct and there is no additional consideration accruing lo us either
direcily or indirectly in any manner other than the amounts indicated here. -

" Pre Aulenfcated by

Designalion:

This isa Computer Generated Invoice

.0
|

1
]
—_——

._L_-J_;_ .:

furTyag Read;rmbt

Tsung Signay

E.&OE




Réadymex

Delivery Challan Cum Tax Invoice | Sale invoice {Original for Buyer)
_{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _

Tyag Readymix
- Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghazlabad., Regd, Office: G-36, Patel Nagar-lll,, Ghazrabad|
Phone ; 09810989192

VATTIN  : 09688812600 Range = ViV Ghazizbad f Lwers Chambes, O34 Tehui Componnd RV, Shazizbed [UR) j
. Excise Regn No.: AAFFT9307EENMDO2 Division : oY Chuabod 107 Wing 0504 Kool Rdvuegw, ShesibedURY
: Service Tax Regndlo: AAFFT9307ESD002 Commissicnerale : GhukbatiChaisbed |20, Wing C.0.0.0, Kanla Keheu agar, Cr2bad JUP)
‘Consignee 77 777 77 InvoieeNo. 'Dated 7
i Divyansh Infraheight Pvt Ltd. . A5 Foh.
 Plot No-10,8hakii Khand-2, %ﬁﬁ%ry Note ~— — ~ '1D5at§§b e |
i Indrapuraim,Ghaziabad, ; .

"BHe . 1 15-Feb-2015 i
‘ iSupplier‘s Ref. | Despalch Document No,
‘ L __ |B794na402

: Despatched through I Destination
VAT TIN  © 09488824156 o Transit Mixure {Noida o
JBuyer (iFother than consignes) i Date & Time of issue of Invoice | Motor Vehicle No, '
| Divyansh Infraheight Pvt Ltd
: . 15-Feb-2014 at 10:50 UP14 CT 1800(TM NO 34
Site:-plot Ne. 3H Sector 16c ASTely20%4 at 19:90.2m] IP14 CT1800(TMNO 39

j Gaur City noida Extn. (West) ) |
15-Feb-2014 at 11:00 am|

VAT TIN : 09488024156 :

5] Description of Goods " TarifffHSN . Quanlily - Rale per Amount |

Mo, ) L _ . ) o o Classif‘cation ; ! L ol

1 Tyag RM.C Grade M-40 38245010 - 5,000 Cum 4 125 54 Cum1 20,627 70

Basic Excise Duty @ 2% ! : 2 4% | 412.55.
Primary Edu. Cess @ 2% : 2 1% | 8.25!
. : S&HEdu. Cess @ 1% _ : 1 % 413
, vat @ 12.5% ; 1250 % | 2,631.58
o Additional Vat 1.6% 150 1% 31579
Round Off |

» o Togl seCmi 77T emm!

* Amount Chargeable fio words): Indian Rupees Twenty Four Thousand Only
“Seriai No. In PLARG-23: 13231 Dated 15-Feb-2014

“Remarkis: Being tvoica ¥ 13231 For Qly 500 Cum Grade M-90{@ 48001 Per cum.Basic Exice Duty Caluleled on Rs 20626 @ 206%.360 Kg oemem]

"VAT Declaralion : We Declare Ihat this invoice shows the actus! price of the goods describe and that all parficutars are true
and correct,
Excise Declaration *Pez ubbenfcaled by {or Tyag Readymix.
We declare to the best of our knuwledge and bellef that the parliculars stated herein
. are frue and comect and there is no additional consideration accruing o us either
dlreclly or indirectly in any manner olher than the amounts indicated here,
1Mhumd8"ganq

{ IName : : I
V 4@‘%t . . Desgalon iusfug Desgralion: Ml
v Th]S is a Camputer Generated Invoice E.20E




‘VATTIN ;09683812600
Excise Regn Wo.: AAFFT9307TEEMGD2
* Senice Tar Regno.: AAFFT9307TESD002

[Consignee
Divyansh Infraheight Pvt Ltd.

Plot No-10,Shakii Khand-2,
'Indrapuramn,Ghaziabad,

VATTIN _ : 09488824156

"Buyer (if olher than consignee)
- : Divyansh Infraheight Pvt Lid.

1 Site:-plot Mg, 3H Sector 16¢
+Gaur City noida Extn, (West)

Readymlx

Delivery Challan Cum Tax Invoice f Sale Invoice
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _

e

{Criginal for Buyer)

Tyay Readymix
JPIant Khasra No, 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-38, Patel Nagar-lll,, Ghaziabad,

Phone : 098‘[09691 92

Range

i
VIVl e, O e oY) |
Division !

- Chabat ¥V Ghabo V130, g ML Ko e g, Ghaied [UP)

Comimissionerate : GhatibadtGhariabagl 20, Wingeh, C.6.0.0 Ka e tsge Sheribud [UR)
~Invoice No. " {Dated o
I
113283 — .l17-Feb-2015 _ _
| Delivery Note | Dated
Jae8 __ _ _____ 17-Feb20i5 |
1 Supplier's Ref, | DeSpatch Document No,
e 1&@@5!02 . _J
.Despatched through ' Destination H
Transit Mixure : Noida

 Date & Time of isste of lnvmce Motor Vehicle No. ~ ~

17 Feh-2014 at 11:15 am UP14 CT 1840(TM NO 37)
.Date & Time of Removal of Goads|

117-Fet-2014 2t 11:25 am

and casrecl.
' Excise Deglaration

WATTIN ;1 09488824156 ; : |
TR Description of Goods Tariff /HSN  Quaniity ' Rate . per! Amount '
Mo o o .. _ _ | Classificalion _ _[_" — = )
'[1 Tyag R.M.C Grade M-40 38245010 3 Qoo Cuml 4, 125 54, Cum; 12,376.52j
! ]
! Basic Excise Duty @ 2% 2 % 247.53|
Primary Edu, Cess @ 2% .' 2 % 495
[ S&HEdu. Cess @ 1%. i ! i % 248
t vat @ 12.5% : [ boo1250 % 1,578.95
@ Additional Val 1.5% | [ 150 % 189.47|
Round Off | ) .

MﬂwUrliChargeable inwords): Indian Rupees Fourteen Thousand | Four Hundred On]y Tt T

Iserio.nPMRG 23 {3283 Dafed 17-Feb201t4 T
"Remarks: Being invoice # 13263 For City 360 Cum Giade M-40@ 4800 Per cum Basic Exica Duty Catculeted on Rs 12377 @ 2.06%.(380 Kg cemenu

}\-'AT Declarabon: We Declare that this invoice shows the actual price of the goods describe and that all pariicuiars are tree”

i We declare to the best of our knowladge and belief that the par[iculars stated herein |
| are true and correct and there is no additional consideration aceruing to us sither
| direcily or indirectly in any manner other than the amounts indicated here,

This is a Computer Generated Invoice

" e Rufenicaed by




end L. RMC INFRAPROJECTS PVT. LTD.
! eadgsen Readymix Concrete ¢ Interlocking Pavers = Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - I, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 01202397138

DELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) '

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline#01202397133.~' E-mail : info@rmecinfra.in, Website : www.micinfra,in,CIN :U74140DL2011PTC21863 7
VAT TIN 1 09666108633 Range : RANGE 1 1 / Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEN001 Division : CENTERAL EXCISE DMS[UHIJM I Holel F-1, Groater Noida.

Comnissionerale : Moida-ll f EA f HOTEL F-1, GREATER NOIDA
PAN fincome Tax Ho. : AAFCR3529P

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3125 26-Dec-2016
PLOT NO-3H, SEC-16C Delvery Hote Dated
NOIDA EXTN. ¥ ae
@ Supplier’s Ref.{Order No. Despatch Document No,
3125
Despatched through Destination
VAT TIN . 09488824158 R-2 |
' Buyer (if other than consignes) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

28-Dec-2016 at 16:104 UP1BAT-7761
PLOT NO-3H, SEC-16C, NOIDA EXTN. Dale & Time of Remaval of Goods
26-Dec-2016 at 16:20
VAT TIN : ‘
5l Description of Goods Taniff / HSN Quantity Rate per Amount
Mo, o Classification
1 Readycon RMC Grade M-25 38245010 3.000 CUM 4,000.00 | CUM 12,000.00
Basic Excise Duly @2 % 2 |% 240.00
e, VAT@12.5 % (12,240,00) 1250 (% 1,530.00
D Additional Tax @ 2% 2 |% 244.80
Round Off 0.20

o %

S B ~ Jotal 3.000 CUM X 14,015.00
Amount Chargesable (in words): [INR Fourteen Thousand Fifteen Only /-F
Amount of Dufy (in words) : INR Two Hundred Forty Onf B 2 B
uty ) rty Only = ABQ Rerifen .,;M;?—g’
Sertal No. in FLARG23. 3195 DATED 26-12-3016 RN 23 ™
Remarks: BEING INVOICE # 3125 DATED 26-12-2016 T A A
VAT Declaraion : VWe Declare that this invoice Shows actual price of the goods describe and hat all particulars are true & corréct 17 7

for RMC Infraprojects Pvt Ltd,

considerafion accruing to us either directly or indirectly in any manner
other than the amounts indicated here. Authorised Signatory ssuing Signatory ——

Name : SUDHIRKUMARSNGH Name < SUDHIR KUMAR Sl
Y . Designation .!ﬁm&GERkGCOUHTs Designation : MANAGER ACCOUN

E.&0E

Excise Deciarafion Pre Authenticated b
We declare lo the best of our knowledge and belief that the pariculars
stated herein are true and correct and there Is no additional




Readycon

DELIVERY CHALLAN CUM TAX INVOICEISALES INVOICE

RMEC INFRAPROJECTS PVT. LTD.

Readymix Concrete ¢ Interlocking Pavers ¢ Fly Ash Bricks
Corp. OF. : Plot No-38, Toyeity, Ecotech - I1], G. Noida-201308 (U.P.)
GIN : U74140DL2011PTC218637, Ph. : 0120-2397138

{Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landﬁne#01202397138!E—mail info@rmcinfra.in, Websie : www.ricinfra,in,CIN :U74140DL2011PTC21863 7

VAT TIN : 09666108633 Range : RANGE 1 /1 { Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEM0O01 Division . CENTERAL EXGISE DIVISION |m1 fHotel F-1, Greater Noida.
Commissionerate : Noida-)l / EA { HOTEL F-1, GREATER NOIDA
_ . PAN fIncome Tax No.: AAFCGR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3120 26-Dec-2016
PLOT NO-3H, SEC-16C Bl Not 5
NOIDA EXTN. elivery Note ated
@ Supplier's Ref./Order No. Despatch Document No.
3120
Despatched through Destination
VAT TIN : 09488824156 R2
' Buyer (if other than consignee) Date & Time of issue of Invajee | Motar Vehicle No.
DIVYANSH INFRAHEIGHT PVT.LTD
¢ 26-Dec-2016 at 12:36 UP16AT-7781
.PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods :
26-Dec-2016 at 12:46
VAT TIN _ .
Sl Description of Goods Tariff f HSN Quantity Rate per Amount
Mo, Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000,00 CUM 28,000.00
Basic Excise Duty @2 % 2 1% 560.00
VAT@12.5 % (28,560.00) 1250 [% 3,570.00
@ Additionat Tax @ 2% 2 |% 571.20
Less: Round Off (-)0.20
14
s ) A\ /
o _ Total 7.000 CUM ¥ 32,701.60-
Amount Chargeable (inwords) : INR Thirty Twe Thousand Seven Hundred One Only @ & ‘E.
Amount of Duty in words) : INR Five Hundred Sixty Only IR :{_2
l {ash r‘u '
o e \dlcf\{ﬁ.! _
Serial No. in PLAIRG-23: 3420 DATED 26-12-2016
Remarks: BEING INVOICE ¥ 3120 DATED 26-12-2016 29 / V/ } F

VAT Declaration . We Declare that {his invoice Shows actual price of ihe

Excise Declaration

We declare fo the best of our knowtedge and belief that the particulars
stated herein are lrue and comrest and there is no additional
consideration accruing to us either directly or indireclly in any manner
other Llhan the amounts indicated here.

LY

Name

onds describe and thal all particulars are true & correct '

Pre Authenticated by for RMC Infraprojects Pvt Ltd.
Authorised Slgnator;ﬂ—fssuing Slgmatoq.'j i

SUDHIRKUMAR SINGH  Name

< SUDHIR KUMAR SINGH

2 .\ |Designation : MANAGERACCOUNTS Designation : MANAGERACCOUNTS
This is s:\s%ynmte Gen.;a ed Invoice E.&0OE

_._.omfra 1n ; www rmcmfra in




eatxd L RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete * Interlocking Pavers » Fly Ash Bricks

Corp. Off. ; Plot No-38, Toycity, Ecotech - Hil, G. Noida-201308 {U.R.)
CIN : U74140DL2011PTC218637, Ph. : 0120-239738

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Ltd. i
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.rmcinfra.in,CIN U74140DL2011PTC21863 7
VAT TIN : 09866108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3I529PEMO0] Division : CENTERAL EXCISE DIVISION 1 104 / Hotel F+1, Greater Roida,
Commissionerate : Noida-ll / EA { HOTEL F-1, GREATER NOIDA
PAN fincome TaxNo. : AAFCR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.

3115 26-Dec-2016

PLOT NO-3H, SEC-16C -

NOIDA EXTM. Delivery Note Dated

& Supplier's Ref /Order No. Despatch Document No.

3115
Despatched through Destination

VATTIN : 09488824156 R-9

Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD. 26-Dec-2016 at 10:53 UP16BT-1552

PLQOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods

26-Dec-2016 at 11:03

VAT TIN . - , .
SI Description of Goods Tariff f HSN Cuantity Rate per Amount
No. o Classification
1 Readycon RMC Grade M-25 36245010 6.000 CUM 4,000.00 | CUM 24,000.00
Basic Excise Duly @2 % 2 |% 480.00
VAT@12.5 % (24,480.00) 1250 (% 3,060.00
Addilionsal Tax @ 2% 2 |% 489.60
Round Off 0.40
E ( : e
o Total 6.000 CUM ¥ 28,030.00
Amount Chargeable (inwords) : INR Twenty Eight Thousand Thirty Only e
Amount of Duty (in words) : R Four Hundred Eighty Only B T o
Seral No.in PIARG23:_ 3115 DATED 26-12-2016 T 59
Rematks: BEING INVOIGE # 3115 DATED 26-12-2016 2770
VAT Declarafion : We Declare that fiis invoice Shows actual price of the goods describe and that all pariculars are brue 8 correct T 7 7
Excise Declaralion Pre Authenticated by for RMIC Infraprojects Pvt Ltd.

We declare to the best of our knowledge and belief that the parliculars I
stated herein are true and carrect and there is no additional |
consideration accruing fo us either direcily or indirectly in any manner . . f
other {han lhe amounts indicated here, Authorised Signatory Bsuing Signatory !

Name ¢ SUDHIR KUMARSINGH Name : SUDHIR KOMAR SINGH |

= q, Designation : ANAGERACCOWNTS Designation : MANAGERACCOUNTS

A
—— Cthi/ ompier Generated Invoice E.&0F




Reﬂdg@gﬁ

CELIVERY CHALLAN CUM TAXINVOICEISALES INVOICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

§
ot
o i

L

{Original for Buyer)

RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers ¢ Fly Ash Bricks

Corp. Off. : Plot No-38, Toycily, Ecotech - I, G. Noida-201308 (U.F.)
CIN : U741400L2011PTC218637, Ph. : 0120-2397138

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397136 / E-mail : info@rmeinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7

Ry

VAT TIN : 09666108633 Range : RANGE 1/1 / Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEN001 Division : CENTERAL EXCISE DIVISION 1761 f Hofed F-1, Greater Nolda,
Commissionerate ; Noida-ll / EA  HOTEL F-1, GREATER NOIDA
PAN Hacome Tax No. : AAFCR3528P -
Consignee _ Invoice No. Dated
DIWANSE-I INFRAHEIGHT PVT. LTD. 3109 25-Dec-2016
PLOT NO-3H, SEC-16C Defivary Not 5
NOIDA EXTN. elvery Noie ated
Supplier's Ref./Order No. Despatch Document No.
3109
Despatched through Destination
VATTIN 09488824156 R-3
Buyer (if ather than consignes}) Date & Time of issue of Invoice | Motor Vehicle No.
! : . Dale & Time of Removal of Goods
25-Dec-2016 at 19:18
VAT TIN _ .
3] Description of Goods Tariff f HSN Quantity | Rale per Amount
No. Classifteation L
i Readycon RMC Grade M-25 38245010 6.000 CUM 4,000.00{ CUM 24,000.00
Basic Excise Duty @2 % 2% 480.00
VAT@12.5 % (24,480.00) 1250 |% 3,080.00
Additional Tax @ 2% 2 (9 | 480,60
Round Off { 0.40
LA f
o ~ Total 6.000 CUM ¥ 28,030.00
Amourt Chargeable (inwords} . |INR Twenty Eight Thousand Thirty Only T
Amount of Duly (in words) : INR Four Hundred Eighty Only B ,ﬁﬁn
Serizl No. INPLARG-23: 3109 DATED 25-12.2016 _ _ XT3N ]
Remarks: BEING INVOICE # 3109 DATED 25-12-2016 N q)}*f‘}{ f e
VAT Declarafion : We Declare thal this inveice Shows aciual price of the gonds describe and that all parliculars are{rue & corect ! V1 7
Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt Ltd.
We declare to the best of our knowledge and belief that the particulars
stated herein are true and correct and therg is no additional
consideralion aceruing fo us either directly Yy indirectly ip any manner . . .
other than the amounts indicated heve. Authorised Signato ssuing Signatory
Name : SUDHRKUMARSI¥GH Name * SUDHIR KUMAR SINGH
. Designation : NARAGERACCOUNTS Designation : MANAGERACCOUNIS
M@ puter Generated Invoice E.30E

Nagar, Deltii-110096 ¥ info@r

jnfrasi & Wiwricinfrasin




RMC INFRAPROJECTS PVT. LTD.
{ eadgeon Readymix Concrete « Interlocking Pavers « Fly Ash Bricks
B A Corp. Off. : Plot No-38, Toycity, Ecotech - I, G. Noida-201308 (U.R)
: CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE (Original for Buiyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH JIl, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landfine # 01202387138 / E-mail : info@rmcinfra.in, Wehsite : www.rmicinfrain,CIN :U74140DL2011PTC21863 7
VAT TIM : 09666108633 Range : RANGE 171 / Hotel F~1, Greater Noida.
Excise Regn No.: AAFCR3529PEM001 Division : CENTERAL EXCISE DIVISION 1101 f Hotel F-1, Greater Nofda.
Commissionerate : Nolda-{l / EA f HOTEL F-1, GREATER NOIDA
o PAN f Income TaxMo. : AAFCR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT, LTD, 3095 25.Dec-2016
PLOT NO-3H, SEC-16C el Not Dated
NOIDA EXTN. elivery Note ate
@ Supplier's Ref./Order No. Despatch Document No.
3095
Despatched through Destination
VATTIN __ : 09488824156 R4
Buyer {if other than consignee) Date & Time of issue of fnvoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD.
. 25-Dec-2016 at 09:52 UP16AT-7763
PLOT NO-3H, SEC-16C, NOIDA EXTN. Dale & Time of Removal of Goods
25-Dec-2016 at 10:02
VATTIN — i
4] Description of Goods Tarif fHSN Quantity Rate per Amount
No. o Classification
4 Readycon RMC Grade M-25 38245010 6.000 CUM 4,000,00| CUM 24,000,00
: Basic Excise Duty @2 % i 2 |% 480,00
VAT@12.5 % (24,480.00) 1250 |% 3,050.00
Additional Tax @ 2% 2 |% 489.60
Round OFf 0.40
\ R34
b
o ~ Total 6.000 CUM T 25,030.00
Amount Chargeable {in words): INR Twenty Eight Thousand Thirty Only _
Amaunt of Buly {in words) : INR Four Hundred Eighty Only BT L B
Serial No.in PLARG-23: 3095 DATED 25-12-2016 Caoe 20—
Remarks: BEING INVOICE # 3005 DATED 25-12-2016 AP
VAT Declaration : We Deciare that this invoice Shows actual price of the goods describe and that all particulars are frue & costdet /17
Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt Ligd.
We declare lo the best of our knowledge and balief that the particulars
stated herein are true and correct and there is no additional
consideration accruing to us either directly or indirectly in any manner . . . X R
other than the amounts indicated here. Authorised Signatory Issuing Signatory
Name : SUDHIRKUMARSINGH Name * SUBHIR KUMAR STGH
) Designation  : MARAGERAGCOUNTS Designation : MANAGERACCOUNTS
lzenerated lnvoice E.&0E

6, info@rmicinfralin_ % wiww.rmcirifra.in




Corp. Off. ; Plot No-38, Toycity,

DELIVERY CHALLAN CUM TAX INVCICEISALES INVOICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMGC INFRAPROJECTS PVT. LTD.
Readymix Concrete  Interlocking Pavers + Fly Ash Bricks

Ecotech - 1ll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

{Criginal for Buyer)

RMC infraprojects Pvt Ltd,

PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +319654103322, Landline # 01202397138 / E-mait : info@rmcinfra.in, Website : www.rmeinfrain,CIN :U74140DL2014PTC21863 7
: RANGE 1 /1 / Hotel F-1, Greater Noida,
: CENTERAL EXCISE DIVISION | /01 £ Hotal F-1, Greater Nolda,
Commissionerate : Noida-ll / EA { HOTEL F-1, GREATER NOIDA

VAT TIN : 09666108633
Excise Regn No.: AAFCR3529PEN001

Range
Division

PAN {Income Tax No. . AAFCGR3529P

&

&

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.,
PLOT NO-3H, SEC-16C T 25Dec-2016
NOIDA EXTN. very Nole ae
Supplier's Ref./Order No. Despatch Document No.
3088
Despatched through Destination
'VATTIN . 09488824156 R
Buyer {if other than consignee) Date & Time of issue of Invoice [ Motor Vehicle No.,
DIVYANSH INFRAHEIGHT PVT. LTD. ]
PLOT NO-3H, SEC-16C, NOIDA EXTN. D0 201B ot 0008 UPIBAT7760
25-Dec-2016 at 00:19
VAT TIN o
] Descriplion of Goods Tariff f HSN Quantity Rate per Amount
No., Clagsification )
‘1 Readycon RMC Grade M-25 38245010 6.000CUM|  4,000.00| CUM 24,000.00
Basic Excise Duty @2 % 2 |% 480,00
VAT@12.5 % (24,450.00) 1250 |% 3,060.00
Additional Tax @ 2% 2 |% 480,60
Round Off 0.40
0&” g
| l
T Total €.000 CUM ¥28,030.00
Amcunt Chargeabls {in words) . INR Twenty Eight Thousand Thirty Only s T kil -ﬁ\ T l
Amount of Duty (in words) : INR Four Hundred Eighty Only » R Ne. AT
o sotsT
Serial No. in PLARG-23:_ 3088 DATED 25-12-2016 QAN
Remarks: BEING INVOICE # 3088 DATED 25-12-2016 LA

"VAT Declaration : We Declare that this invoice Shows actual price of the

Excise Declaration

We declare lo the best of our knowledge and belief that the particulars
stated herein are te and correct and there is no addifional
consideration accruing to us either directly or indirectly in any manner
other than the amounts indicated here,

Pre Authenticated by

wods describe and that all particulars are true & correct

Authorised Signatory i Issuing Signato

for RMC infraprojects Pvi Ltd.

rgdin. = wwiwimainfradn -

Name : SUDHR KUMARSIGH Name * SUDHIR KUMAR SINGH
Designation : MANAGERACCOUNTS Designation : WANAGER ACCOUNTS
E &OE




@afexdl  pME INFRAPROJECTS PVT. LTD.

Readyeon Readymix Concrete * Interlocking Pavers * Fly Ash Bricks

Corp. Ofi. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 {U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELWERY CHALLAN ClIM TAX INVOICE/SALES INVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid,
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOCIDA, UTTAR PRADESH .
Phone : Mob. # +919654103322, Landline # 01202397438 / E-mail : info@mcinfra.in, Website : www.rmeinfra.in,CIN :U74140DL2011PTC21863 7
VAT TiN . 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regr No.: AAFCR3I529PEMO01 Division . CENTERAL EXCISE DIVISION 1101 1 Hofel F-4, Greater Nolda.
Comemissionerale : Moidadl ! EA  HOTEL F-1, GREATER NOIDA
PANJ Income Tax No, : AAFCR3528P

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3087 24-Dec2016
PLOT NO-3H, SEC-16C Delivery Note Dated
NOIDA EXTN. v ae
Suppliers Ref JOrder No. Despatch Document No.
’ 3087
Despatched through Destination
VATTIN __ : 09488824156 R-9
Buyer (if other than consignee) Date & Time of issue of invoica | Motor Vehicle No.

"DIVYANSH INFRAHEIGHT PVT. LTD.

PLOT NO-3H, SEC-16C, NOIDA EXTN. 24-Dec-2016 at 23:18 UP1eBT-1552

Date & Time of Removal of Goods
24-Dec-2016 at 23:28

VATTIN _ '
st Descriplion of Goods Tariff f HSN Quaniity Rate per Amotnt
No.. Classification

1 Readycon RMC Grade M-25 36245010 6.000 CUM 4,000.00 | CUM 24,000.00
Basic Excise Duly @2 % , 2 |% - 480.00
VAT@12.5 % (24,480.00} ' 1250 (% 3,060,00
3 Additional Tax @ 2% 2 |% 48960
Round Off 0.40

! Wyﬂ
v

Total 6.000 CUM T 28,030.00
Amount Chargeable (in words) : INR Twenty Eight Thousand Thirty Only Y ——
Arnount of Duty (in words} : INR Four Hundrad Eighty Onl Ton A A~
myon L CHAY R
"Serial No. in PLARG23: 3087 DATED 24-12-2016 BS AT ENS
Remarks; BEING INVOICE # 3087 DATED 24-12-2016 T AAN )L
VAT Declaration: We Declare fhat this invoice Shdws actual price of the goods describe and that all particulars are true & cofrect 1
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare to the best of our knowledge and belief that the particulars -
stated herein are frue and correct and there is no addifional
consideration accruing to us either directly or indirectly in any manner N . i
other than the amounts indicaled here. Authorised Signatory uing Signatory %‘
Name . SUBHRKUMAR SHGH Name = SUBHIR KUMAR SINGH
ignafion : MANAGER ACCOUNTS Designation : MANAGERACCOUNTS
ed¥nvoice E.&0E

¢ &, Delhi- 110086 « info@rmeinfrain = winwrmeinfrain




3086 24-Dec-2016
P - Eadd
Nlé?gANgg:’. SECARC Defivery Note Dated
@ ) Supplier’s Ref./Order No, Despatch Dacument No,
3086
Despatehed through Destination
VATTIN  : 09488824156 R-2
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No,
DIVYANSH INFRAHEIGHT PVT. LTD.
24-Dac-2016 at 22;:04 UPMBAT-7761
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods

RMC INFRAPROJECTS PVT. LTD.

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE : {Oﬁgfﬁaf for Buiyear)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002y )
RMG Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +319654103322, Landline # 01202397138 / E-mail : Info@rmcinfra.in, Website : www.rmeinfra.in,CIN :U74140DL2011PTC21863 7
VA‘!’ TIN . (9666708633 Range ¢ RANGE 171/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMOM Division T CENTERAL EXCISE DIVISION /01 f Hotel F+1, Greater Noida,
Commissionerate : Noida-ll / EA / HOTEL F-1, GREATER NOIDA
L PANf Income Tax No. : AAFCR3529P

Consignee Invoice No. Dated

DIVYANSH INFRAHEIGHT PVT, LTD,

24-Dec-2016 at 22:14

VAT TIN : y

sl Description of Goods Tariff  HSN Quantity Rate per Amaount
No. Classification
1 Readycon RMC Grade M-25 38245010 i 6,000 CUM 4,000.00 | CUM 24,000.00
Basic Excise Duly @2 % 2 1% 480.00
. VAT@12.5 % (24,480.00) 1250 [% 3,060.00
£5 Additional Tax @ 2% 2 |% 489.60
~ Round Off 0.40
\)}Q,D)"}/
o Total 6.000 CUM ¥ ¥ 26,030.00
Amount Chargeable (nwords) 1 INR Twenty Eight Thousand Thirty Only ‘ LA W T
Amount of Duty in words} : INR Four Hundred Eighty Only Y Y 5 4
Sefial No.fn PLARG-23: 3086 DATED 24-12-2016 S ﬁ’} :
Remarks: BEING INVOICE # 3086 DATED 24-12-2076 2 B RAI K =
VAT Declarafion: We Declare thal this invoice Shows aclual price of the goods describe and that all particulars are true & correct 7
Excise Declaration Pre Authenticated by for RMC [nfraprojects Pvt Lid,

We declare to the best of our knowledae and belief that the padiculars
stated herein are tree and correct and thera is no addifional
consideration accruing to us either directly or indirectly in any manner

other than the amounts indicated here, Aulhorised Signatory Issuing Signafory
Name : SUDHIRKUMARSINGH Name * SUDHIR KUMAR SHGH
Designation : MANAGERACCOWNTS Designation : MANAGERACGOUNTS
Ths a Campufer Generated Invoice E &OE

nfo@rineififia.in ¢ Wwwirmcinfrain

] Eap—— _ -

Readymix Concrete - Interlocking Pavers « Fly Ash Bricks
Corp. OF. : Piot No-38, Toycity, Ecotech - Ill, G. Noida-201308 (U.P))
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138




o T 3 - e\/{l-kt}e{ =Q__.

{ R@ﬁdg@@ﬂ Readymix Concrete + Interlocking Pavers * Fly Ash Bricks
- Corp. Off. : Plot No-38, Toycity, Ecotech - 111, G. Noida-201308 (L.P.)
L CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE {Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -, TOYCITY, GREATER NOQIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.rmcinfra.in, CIN :U74140DL2011PTC21863 7
VAT TIN : D9666108633 Range : RANGE 1/1 / Hotel F-1, Greater Nolda.
Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION 1 /01 1 Hotel F-1, Greater Noida,
Commissionerate : Noida-ll / EA | HOTEL F-1, GREATER NOIDA
PAN /Incoriie Tax No. : AAFCR3529P ’

Consignee Invoice No. Dated

DIVYANSH INFRAHEIGRT PVT. LTD. 3082 24-Dec-2016

PLOT NO-3H, SEC-16C Delvery Fiok Seiod

NOIDA EXTN. elivery Note ate
Supplier's Ref./Order No, Despatch Document No.
3082 _
Despatched through Destination

@_T TIN . 09488824156 R-7
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

PLOT NO-3H, SEC-16C, NOIDA EXTN. 24-Dec-2016 at 19:40 UP{BAT-7766

Date & Time of Removal of Goods
24-Dec-2016 at 19:50

RMC INFRAPROJECTS PVT, LTD.

VAT TIN :
=] Description of Goods Tariff f HSN Quantity Rate per Amount
No. . Classification
1 Readycon RMC Grade M-25 38245010 6.000 CUM 4,000.001 CUM 24,000.00
Basic Excise Duly @2 % 2 |% 480.00
VAT@12.5% (24,480.00) 12850 (% 3,060.00
Additional Tax @ 2% 2 |% *489.60
Round Off 0.40
L
: ;
|
= - Total 6.600 CUM | ¥26,030,00
Amount Chargeable (in words} ! |INR Twenty Eight Thousand Thirty Only ’
Amount of Duty (in words} : INR Four Hundred Eighty Only = A/‘&( f
(TSR
Sesial No. in PLURG23 . 3082 DATED 24-12-2016 NP

Remarks: BEING INVOICE ¥ 3082 DATED 24-12-2076

1Ly
VAT Dedlaration : We Declare that this invoice Shows actual price of lhe goods describe and that all parficulars are lrug & corfect k1
Excise Declaration Pra Authenticated by for RMC Infraprojécts Py Ltd,

We declare to the best of our knowtedge and belief that the particutars
stated herein are true and comrect and there is no additional
consideration accruing to us either directly or indiractly in any manner

ather than the amounls Indicated here. Authorised Signatory suing Signatory
Name . o SUDHIRKUMARSINGH Name : SUDHIR KSMAR SINGH
m Designation : MANAGERACCOUNIS Designation : MANAGER ACCOUNTS

Tﬁg'rs a Computer Generated Invoice E&0E

info@rmginfrasin + wiwimeinfrait




T ewterdd

Readyeen

DELIVERY CHALLAN CUM TAX INVOICE/SALES IRVOICE

M

"t

rl

{Original for Buyer)

{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pyt Ltd.

PLOT NO 28, ECOTECH 4ll, TOYCITY,

GREATER NOIDA, UTTAR PRADESH

Phone : Mob. # +919654103322, Landiine # 01202397138 / E-mail : info@rmginfra.in, Website : www.mmcinfra.in,CIN :U74140DL2011PTC21883 7

VAT TIN : 09666108633 Range : RANGE 1 /1 / Hotet F-1, Greater Noida.
Excise Regn No,: AAFCR3529PEMO0 Division : CENTERAL EXCISE DIVISION 1/ 04 ! Hotel F1, Grealor Noida.
Commissienerate ; Noida-ll / EA / HOTEL F-1, GREATER NOIDA
L PAN/Income Tax No. : AAFCR3529P ‘ '
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C gﬂ?ﬁ 24-Dec-2016
NOIDA EXTN. elivery Note Dated
Supplier’s Ref./Order No. Despatch Document No.
3081
@ Despatched through Destination
VAT TIN : 09488824156 - R-11
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD. .
PLOT NO-3H, SEC-16C, NOIDA EXTN, B T3 e L ioBT1584
24-Dec-2016 at 17:45
VAT TIN :
) Descripfion of Goods Tarnitt / HSN Quaniity Rale | per Amount
No. Classification
1 Readycon RMC Grade M-25 38245010 6.000 CUM 4,000.00] CUM 24,000,00
Basic Excise Duty @2 % 2 |% 480.00
VAT@12.5 % (24,480.00) 1250 |% 3,060,00
Additienal Tax @ 2% 2 |% 489.60
Round Off 0.40
Cash/Chequg/ DD N Ql} /
Amouptey e
Date g‘?") I J '?
! =1 L /
Total 6.000 CUM v ¥ 28,030.00

‘Amotnt Chargeable {in words}: INR Twenty Elght Thousand Thisty Only

Amount of Ouly (in words) © INR Four Hundred Eighty Oniy

Serial No. in PLARG-23: 3081 DATED 24-12-2016

Remarks, BEING INVOICE # 30871 DATED 24-12-2016

VAT Declaration . We Declare {hat {his invaoice Shows actual price of the gpods describe and (hat all parficulars are true & correct

Excise Declaration

We declare {o the best of our knowledge and belief that the pariiculars
stated herein are frue and comrect and there is o additional
consideration accruing to us either directly orindirectly in any manner
other than the amounts indicaled hera.

C INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers « Fly Ash Bricks

Carp, Off, ; Plot No-38, Toycity, Ecotech - Ill, G. Noida-201308 {U.F.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

Pre Authenticated by for RMC Infraprojects Pvt Ltd.
Authoriged Signatory i Tssuing Signatory
Name : SUDHIRKUMARSIRGH Name * SUDHIR KUMAR SIHGH

Designation : MAMAGERACCOUNTS Designation : MANAGERACCOUNTS

is a Computer Generated Invoice

“Nagar, Delhi= 11009

E.&0E

fﬁf@'rméiﬂﬁé.jh me wiigsinicinfrain




LA,

RMC INFRAPROJECTS PVT, LTD
Readymix Concrete ¢+ Interlocking Pavers « Fly Ash Bricks

Corp. Ofi. : Plot No-38, Toycity, Ecotech - lll, G, Noida-201308 (U.F)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

Readycen

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE
(IBSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Originaf for Buyer)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -ll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202307138 / E-mail : info@nmcinfra.in, Website : www.mmcinfra.in,CIN :U74140DL201PTC21863 7
VAT TiN : 09666108633 Range : RANGE 1/ 1 f Hotel F-1, Greater Noida.
Excise Regn No.; AAFCR3I529PEM001 Division : CENTERAL EXCISE DIVESION 104/ Hotel F1, Greater Nolda.
Commissionerate : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
L PAN /Income Tax No. ; AAFCR3529P o
Corsignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD, 3074 24-Dec-2016
PLOT NO-3H, SEC-16C Delivery Nota Dated .
NOIDA EXTN. v ¢
Supplier's Ref./Order No. Bespaich Bocument No.
3074
Despatched through Destination
@QT TIN : 09488824156 R-2
Buyer (if other than consignee) Date & Time of issue of Invoice [ Motor Vehicle No.
-DIVYANSH INFRAHEIGHT PVT. LTD.
24-Dec-2016 at 13:11 UP16AT-7761
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods
. 24-Dec-2016 at 13:21
VAT TIN _ .
5] Description of Goods Taniff f HSN Quantity Rate per Amount
No. 3 Classification 1
1 Readycon RMC Grade M-25 36245010 5,000 CUM 4,000.00) CUM 20,000.00
Basic Excise Duly @2 % 2 (% 400,00
VAT@12.5 % {20,400.00) 12.50 |% 2,550.00
Additional Tax @ 2% . 2 (% 408.00
N - M
& el EE}TU Wp
. 1 Wo.meel:
cash/Cneats( R g0 (-
Amon 5- ........... - -
Date.thirrl /
] __ _Totat 5.000 CUM ¥ 23,358.00
Amount Chargeabls {in werds): INR Twenty Three Thousand Three Hundred Fifty Eight Only
Amount of Duly (in words) © [NR Four Hundred Only
Serial No. in 'F'WEG-%: 3074 DATED 24-12-2016
Remarks. BEING INVOIGE # 3074 DA ED 24-12-2016
VAT Deglaration ; We Declare fhat this invoice Shows aciual price of (he goods describe and that all pariiculars are true & correct
Excise Declaration Pre Authenticated by for RMC infraprojects Pyt Ltd.
We declare to the bast of our knowledge and belisf that the particulars
stated herein are true and correct and there is no additional
consideration accruing to us either directly or indirectly in any manner )
olher than the amounts indicaled here, Authorised Slgnato suing Signatory
Name : SUDHIR KUMAR SIHGH Mame : SUDHIR KUKAR SINGH
C\\ Designation . MANAGERACCOUNTS Designation : MANAGERACCOUNTS

E &QE




DELIVERY CHALLAN CUR TAX INVOICE/SALES INVOICE

“* RMC INFRAPROJERGTS PVT. LTD.
Readymix Concrete * Interlocking Pavers ¢ Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - Il], G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

{Criginal for Buyer)

(JSSUE OF INVOICE UNBDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC infraprojects Pvt Ltd,

PLOT NO 38, ECOTECH -til, TOYCITY,

GREATER NOIDA, UTTAR PRADESH

Phone : Mob. #+819654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.mcinfra.in,CIN ;U741400L2011PTC218682 7

VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION [101 { Hotel F.1, Greater Nofda.
Commissionerate : Noida-il  EA / HOTEL F-1, GREATER NOIDA
PAN { come Tax No. : AAFCR3529P o
Consignee {nvoice No. Dated
DIVYANSH INFRAHEIGHT PVT, LTD, 3072 24-Dec-2016
PLOT NO-3H, SEC-16C Delivery Note Daited :
NOIDA EXTN. i
Supplier's Ref./Order No, Despatch. Dacument No.
3072
% Despatched through Destination
VATTIN  : 09488824156 R7
Buyer (if other than consignea) Date & Time of issue of Invoice | Motor Vehicle No.
i DIVYANSH INFRAHEIGHT PVT, LTD.
: 24-Dec-2016 at 09:57 UP1{6AT-7766
PLOT NO-8H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods
24-Dec-20186 at 10:07
VAT TIN .
Sl Deseription of Goods Tariff f HSN Quanlity Rale per | Amount
No. __ Classification
i Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00| CUM 28,000.00
Basic Excise Duly @2 % 2 % 560.00
VAT@12.5 % (28,560.00) 1250 {% - 3,570.00
Additional Tax @ 2% 2 % 571.20
Less: Round Off {0.20
Q Wwf
o Total 7.000 CUM ¥ 32,701.00

Amount Chargeable {in words): [NR Thirty Two Thousand Seven Hundred One Only

Amount of Duty (Inwords} : INR Five Hundred Sixty Only

Serial to. in PLARG-23: 3072 DATED 24-12-2016

Remarks; BEING INVOICE # 3072 DATED 24-12-2016

'VAT Declarafion: We Declare that{his invoice Shows actual price of the

nods describe and that all padiculars are brug & correct

Excise Declaralion
We declare to the best of our knowledge and belief thak the parficulars
staled herein are true and comrect and there is no additional

consideration accruing lo us either directly or indirectly in any manner
other than the amounts indicated here.

Pre Authenticated by for RMC Infraprojects Pyt Litd.

Authorised Signatory‘y_ﬁsuing Signatory ﬂ
+ SUDHIR KUMAR SINGH

Name : SUDHRKUMARSINGH Name
Designation : MANAGERACCQUNTS Designation . MANAGERACGCOUNTS

P L]

stars -Delhi 110096 ' i

E.&OE




> o Svorestdad RMC INFRAPROJECTS PVT, LTD.
Q& Readycon Readymix Concrete - Interlocking Pavers ¢ Fly Ash Bricks
R ra Corp. Ofi. : Plot No-38, Toycity, Ecotech - [Il, G. Noida-201308 (U.E.)
CIN : U74140DL2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAXINVOICEISALES INVOICE (Originef for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC infraprojects Pvt Ltd. ‘ '
PLOT NO 38, ECOTECH -1il, TOYCITY, GREATER NOIDA, UTTAR PRADESH .
Phone : Mab, # 4919854103322, Landline # 01202397138 / E-mail : Info@mmcinfra.in, Website : www.rmeinfra,in,CIN ;U74440DL2011PTC21863 7
VAT TIN : 09666108633 Range . RANGE 1/ 11 Hotel F-1; Greater Noida.
Excise Regn No.: AAFCR3529PEM001 Division : CENTERAL EXCISE DIVISION | 1011 Hotel F-4, Greater Noida,
Commissionerate : Noida-ll / EA | HOTEL F-1, GREATER NOIDA
o PAN{ Income Tax No. ;. AAFCR36528P T
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 2071 24-Dec-2016
PLOT NO-3H, SEC-16C Delivery Note Dated
NOIDA EXTN. R4 :
Supplier's Ref./Qrder No. Despatch Bocument No.
3071
@ Despatched through Destination
VAT TIN _ : 09488824156 R-9
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD.
24-Dec-2016 at 07:38 UP16BT-1552
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods ;
24-Dec-2016 at 07:48
VATTIN : _ . : :
Sl Deaseripfion of Goods Tariff f HSN Quantity Rate per Amount
Mo. Classification
1 Readycon RMC Grade M-25 38245010 6.000 CuM 4,000,00 | CUM 24,000,00
Basic Excise Duly @2 % 2 |% 480.00
VAT@12.5 % (24,480.00) 1250 (% 3,060,00
Additional Tax @ 2% | 2 |% 489.60
Round Off i 0.40
£ wc,u\/
o - _ Total 6.000 CUM | ¥ 28,030.00
Amaunt Chargeable (in words) : INR Twenty Eight Thousand Thirty Only
Amounl of Duty {in words} : INR Four Hundred Eighty Only
Serial No. @Wﬂ&ﬂ: 3071 DATED 24-12-2016
Remarks: BEING INVOIGE #3071 DATED 24-12-2016
VAT Declaration : We Declare that this invoice Shows aciua! price of the goods describe and that all particulars are frue & correct
Excise Declaration Pre Authenticated by for RMC infraprojects Pvt Lid.
We dactare to the best of our knowledge and belief that the parliculars
stated herain are true and comect and there is no additionatl
consideration acgruing fo us either directly or indireclly in any manner X X ) .
ofher than the amounts indicated here. Authorised Signatory ssuing Signatory
Name ¢ SUDHIRKUMARSINGH Name : SUDHIR KUMAR SINGH

-~ e Designation : MANAGERACCOUNTS Designation : HANAGERACCOUNTS
j E.&OE

@rmdinfrain’ « wwwirmicinfralin -

ififo




RMGC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers + Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - IlI, G. Noida-201308 (U.R.)
CIN : U741400L2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAX (NVOICE/SALES INVQICE T Oﬁéfna! for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -Jll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob, #+919854103322, Landline # 01202397138 / E-mail ; info@rmcinfra.in, Website : www.mmicinfra.n,GIN :U74140DL2011PTC21863 7
VAT TIN . 09886708633 Range : RAMNGE 1/ 17 Hotel F-1; Greater Nolda.
Excise Regn No.: AAFCR3529PEMO001 Division : CENTERAL EXCISE DIVISION 1/ 0 / Hotel F{, Greafer Noida,
Commissionerale : Noida-!l f EA | HOTEL F-1, GREATER NOIDA
PAN{incoma Tax Ho. : AAFCR3529P

Consignee ~ Tnvoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3063 29-Dec-2016
PLOT NO-3H, SEC-16C Deliverv Mot Dated
NOIDA EXTN. 24 &
Supplier's Ref./Order No, Despatch Document No.
3063
2 Despatched through Destination
VAT TIN : 09483824156 R-9
Buyer {if other [han consignee) Date & Time of issue of Invaice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT, LTD.
22-Dec-2016 at 18:08 UP-16 BT 1562
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods :
22-Dec-2016 at 18:18
VAT TiN - :
] Description of Goods - Tariff f HSN Quantity | Rate per Amount
Wo. o Classificalion
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00| CUM 28,000.00
Basic Excise Duly @2 % | 2 |% 5680.00
VAT@12.5 % (28,560.00) 1250 % 3,570.00
Addifional Tax @ 2% 2 |% §71.20
Less: Round Off {=)020
Jo
. -
Total 7.000 CUM Y 32,701.00

Amount Chargeable (in words): INR Thirty Two Thousand Seven Hundred One Only
Amount of Duty (inwords) : INR Five Hundred Sixty Only

Serial No.in PLARG-23: 3063 DATED 22-12-201¢
Remarks: BEING INVOICE # 3063 DATED 22-12-2016
VAT Beclaration . We Dedlare fthat this invoice Shows actual price of the goods describe and that all particulars are true & comect
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare o the best of our knowledge and belief that fne particulars .

stated herein are true and correct and there is no additional

consideralion accruing to us either direclly or indirectly i manner . i .
other than the amounts indicated here, Authorised Signatory ssuing Signatory "
Name : SUDHIR KUMARSIRGH Name : SUDHIR KUHAR SINGH
) _|Designation : MANAGERACCOUNTS -Designation .: HANAGER ACCOUNTS

E 4&0E

mfo@rmcmfra in « www rn'lcmfra in -




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete + interlocking Pavers « Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G, Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES IRVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
" PLOT NO 38, ECOTECH -lIl, TOYCITY, GREATER NOIDA, UTTAR PRADESH :
Phene : Mob. # +319654103322, Landline # 01202397138 / E-mall : info@rmcinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range ! RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO0 Divislon : CEWTERAL EXCISE DIVISION [ 101/ Hotel F-1, Greater Nolda,
Commissionerate : Moida-Il / EA { HOTEL F-1, GREATER NOIDA
PAN {incoms TaxNo. : AAFCR3529P

Consignee Invoice No. Dafed
DIVYANSH INFRAHEIGHT PVT, LTD. 3062 32_Dec-2016
PLOT NO-3H, SEC-16C Deliverv Note Gated
NOIDA EXTN. Y ate .
Supplier's Ref./Order No. Despatch Boctument No.,
3062
@ Despatched through Destination
VATTIN : 08488824156 R-7
Buyer {if other than consignee}) Date & Time of issue of fnvoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD. :
22-Dec-2016 at 17:50 UP-16 AT 7766
PLOT NO-3H, SEC-1 60' NOIDA EXTN. Date & Time of Removal of Goods
22-Dec-2016 at 18:00
VAT TIN __ :
] Description of Goods Tariff / HSN Quantity Rale per Amount -
No._ L Classilication
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00 | CUM 28,000,00
Basic Excise Duty @2 % 2 |% §60.00
VAT@12.5 % (28,560.00) 1250 |% 3,570.00
Additlonal Tax @ 2% 2 |% 571.20
Less: Round Off {(-)0.20
-
) Total 7.000 CUM T 32,701.00

Amount Chargebie (inwords}: INR Thirty Two Thousand Seven Hundred One Only
Amounl of Duty (inwords) : §NR Five Hundred Sixty Only

Senal No. in PLAJRG-23: 3062 DATED 22-12-2016
Remarks: BEING NVOICE # 3062 DATED 22-12-2016
VAT Declaration : We Declare that this invoice Shows actual price of the goods describe and that all particulars are frue & correct

Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd,
We declare fo the best of our knowledge and belief that the parictlars
stated herein are true and correct and there is na additional

consideration aceruing to us sither directly or indlrecily j marnner . . . .
other than the amounts indicated here, Authorised Signatory Wing Signatory
Name : SUDHRKUMARSINGH Name : SUDHIRKUMAR SIRGH
B ™ — _|Designation . MANAGERACCOUNTS Designation . MANAGERACCOUNTS
omputer Generated Invoice E.&0E

ﬂq;:'_(g_"égs-_}'.zij -infg@rméihf"ra.___m. mw:r;f.-‘rmc':infra.in'
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& eadgeen

RMC INFRAPROJECTS PVT. LT

Readymix Concrete * Interlocking Pavers + Fly Ash Bricks

R

Corp. Off. : Plot No-38, Toycity, Ecotech - i, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHAELAN CUM TAX INVOICEISALES INVOICE

{Original for Buyer)

{(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.

PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +819654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.rmcinfra.in,GIN :U74140DL2011PTC21863 7

VAT TIN

Consignee

: 09666108633 Range ! RANGE 1/1/ Hotel F-1, Greater Noida.
Excise Regri No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION |/ D‘h Hotel F4, Grealer Nolda.
Commissionerate : Noida-ll f EA/ HOTEL F-1, GREATER NOIDA
PAN {Income Tax No. : AAFCR3529F
. Invoice No. Dated
! : Delivery Note Dated

NOIDA EXTN.

Supplier's Ref.fOrder No.

Despatch Document No.

A 3061
* Despaiched through Desfination
VATTIN _ : 09488824156 R4 '
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD.
: 22-Dec-2016 at 16:56 UP-18 AT 7763
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods
22-Dec-2016 at 17:08
VAT TIN _ .
8l Description of Goods Tariff f HSN Quantity Rate per Amount
Ne. _ ___ Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00| CUM 28,000.00
Basic Excise Duty @2 % 2 % 560.00
VAT@12.5 % (28,560.00) 12.50 (% 3,570.00
. Additional Tax @ 2% 2 % §71.20
Less: Round Off {-0.20
e
S
' Total 7.000 CUM ¥ 32,701.00

Amount Chargeable {inwords} : INR Thirty Two Thousand Seven Hundred One Only

Amouat of Duly (in words) © [NR Five Hundred Sixty Only

Serisl No. in FLNRGZ3. 3061 DATED 23272016

Remarks. BEING INVOICE # 3067 DATED 22-12-2016

VAT Declarzlion : We Declare that fhis invoice Shows actual price of the

oods describe and that all particulars are frue & correct

Excise Daclaration

Pre Authenticated by for RMC Infraprojects td.
We declare to the bast of our knowledge and belief that the particulars
stated herein are true and correct ang there is no additional
consideration accruing to us either directly or indirectyfmany manner . .
other than the amounls indicated here. Authorised Sighatory suing Signato
Name : SUDKRKUMARSHGH Name SINGH
Ay Designation : HARAGERACCOWNTS Designation : HANAGERACCOUNTS

W a Compuler Generated Invoice

infd@rrnginfracin

E.&OE

= Www.rmgeinfra:in -~ -




C-rel¥ed L RMEC INFRAPROJECTS PVT. LTD.
{ eudgeen Readymix Concrete + Interlocking Pavers « Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201 308 (U.R)
CIN : U74140DE2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALEAN GUN TAX INVOICE/SALES INVOICE (Criginal for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. ¥+919854103322, Landline # 01202357138 / E-mall : info@mcinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hote] F-1, Greater Noida,
Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION | 101 J Hofel -1, Greater Noda,
Commissionerate : Noida-ll/ EA { HOTEL F-1, GREATER NOIDA
PAM /lncome Tax No. : AAFCR3526pP

_Consignee invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD 3080 22.Dec-2016
PLOT NO-3H, SEC-16C Delivery Nole Dated
NOIDA EXTN. Y
Supplier's Ref./Order No. Despateh Document No.
3060
@ Despatched through Destination
AT TIN : 09488824156 R-2
Buyer (if other than consignee) Dzte & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

22-Dec-2016 at 16:44 UP-16 AT 7761
PLOT NO-3H, SEC-16C, NOIDA EXTN. Dale & Time of Removal of Goods
22-Dac-2016 at 16:54
VAT TIM ' :
Sl Description of Goods Tariff I HSM Quantity Rate per’ Amount
No. . Classificalion
1 Readycon RMC Grade M-25 36245010 7.000 CUM 4,000.00} CUM 28,000.00
Basic Exsise Duly @2 % ' 2 1% 560.00
VAT@12.5 % (28,560.00) | 1250 |% 3,570.00
Additional Tax @ 2% ' 2 1% . - 571.201 -
Less: Round Off . {-}0.20
@ A {8 & / M
i
. ~Total 7.000 CUM ¥ 32,701.00

Amotnt Chargeabie {in words} : INR Thirty Two Thousand Seven Hundred One Only
Amaunt of Duty (in words) : INR Five Hundred Sixty Only

Serial No. in PLAIRG-23: 3060 DATED 22-12-2016

"Remarks: BEING WVOICE # 3060 DATED 22-12-2016
VAT Dediaralion:_We Declare that fhis invoice Shows aciual price of the goods describe and that all parficulars are true & correct
Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt Lid.
We declare to the hest of our knowledge and kelief that the parficulars
stated herein are lrue and correct and there is no additional
consideration accruing to us either directly or mdlrecil :
other than the amounts Indicatad here.

h

Authorised Slgnatory S5uing Signatory
Name SUDHRKUMAR SINGH Name : SUCHIRKUMAR § H
Designation : MANAGERACCOUNTS Designation : MANAGERACCOINTS

WH Computer Generated Invoice _ E&OE

g _'_Off_'r'_ -2?9 NawAshok N. :'ar De!h| '110098

P

_.'_!nfo@rmcmfra m = www rmcmfra in
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DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMEC

Readymix Concrete « Interlocking Pavers « Fly Ash Bricks

INFRAPROJECTS: P. LT.

Corp. Of. : Plot No-38, Toycity, Ecotech - M, G. Noida-201308 (U.F.)

CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

{Original for Buyer)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phong : Mob. # +919654103322, Landline # 01202387138 / E-mail ; info@rmeinfra.in, Website ; www.macinfrain,CIN ;U74140DL2041PTC24883 7

VAT TiN

"Consignee

@E‘\T TIN

: 09666103633 Range : RANGE 1/ 1/ Hotal F~i, Greater Noida,

Excise Regn No.: AAFCR3529PENIO0M Bivision : CENTERAL EXCISE BJVISION 1 04 { Holel F-1, Greater Noida,
Commissionerate : Noida-li / EA ! HOTEL F-1, GREATER NOIDA
PAN fIncome Tax No. : AAFCR3529P
Invoice No. Dated

BIVYANSH INFRAHEIGHT PVT. LTD. 3058 22-Dec.2018

PLOT NO-3H, SEC-16C Deiivery Note Dated

NOIDA EXTN. 24 ale
Supplier's Ref./Orcer No. Despaltch Document No.
3058 ,
Despatched through Destination -

VAT ; 09488824156 R-3

Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

22-Dec-2016 at 15:05 UP-16 AT 7762
PLOT NO-3H, SEC-18C, NOIDA EXTN. Daie & Time of Removal of Goods
22-Dec-2016 at 15:15
VAT TIN _
Sl Descriplion of Goods Tariff f HSN Quanfity Rate per - Amount
No. _ _ Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00] CUM 28,000.00
Basig Excise Duty @2 % 2 |% 560,00
VAT@12.5 % (28,560.00) 1250 |% 3,570.00
Additional Tax @ 2% 2 % 571.20
Less: Round Off {-}0.20¢ -
ks
T Total 7.000 CUM ~ ¥ 32,701.00

Amount Chargeable {inwords) . INR Thirty Two Thousand Seven Hundred One Only

Amount of Duty (inwords) © TNR Five Hundred Sixty Only

Serial No. in PLARG-23: 3058 DATED 22-12-2016

Remarks; BEING INVOICE # 3058 DATED 22-12-2016

VAT Dedlaration : We Deciare that this Invoice Shows actual price of the

nods deserthe and that ali pariculars are true & correct

Excise Declaration

We declare to the best of our knowledge and belief that the parficulars
stated herein are true and correct and there is no additional
consideration acerving to us either directly or indirectlyir-any manner
other than the amounts indicated here,

TN

Pre Authenticated by for RMC Infraprojects Pvt Lid.
Authorised Signatory ; Issuing Signatory '

Name

Designation : MANAGERACCOUNTS Designalion . MANAGER ACCOUNTS

: SUDHIRKUMARSINGK Name : SUSHIR KUMAR SINGH

Computer Generated Invoice

E&OE

wiw.rmeinfrain




Reedyeen

DELIVERY CHALLAN CUR TAX INVOICE/SALES INVOICE

"

RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers * Fly Ash Bricks

Corp. Off. : Plot No-38, Toyeity, Ecotech - Ili, G. Noida-201308 {U.P.)
CIN : U74140DI_.2011PTC218637, Ph. : 0120-2397138

{Originat for Buyer)

{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid.
PLOT NO 38, ECOTECH .ill, TOYCITY,
Phone : Mob. # +819654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.mmcinfra.in,CIN :U74140DL2011PTC21863 7

VAT TIN . 09666108633
Excise Regn No.: AAFCR3529PEMO01

GREATER NQIDA, UTTAR PRADESH

Range : RANGE 1/ 1! Hotel F-1, Greater Noida.
Division : CENTERAL EXCISE DIVISION | /01 { Hotal F-1, Greater Noida.
Commissionerate : Noida-ll f EA I HOTEL F-1, GREATER NOID.
PAN tncome Tax Mo.: AAFCR3529P -

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3056 22-Dec-2016
PLOT NO-3H, SEC-16C Deliverv Not Dated
NOIDA EXTN. fy Note ate
Suppiiers Ref/Order No. | Despatch Document No.
3056
Despatched through Destination
VAT TIN : 09488824156 R-7
. Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD.
22-Dec-2016 at 14:07 UP-16 AT 7766
PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods
22.Dec-2016 at 14:17
VAT TIN e _
st Descriplion of Goods Tariff f HSN Quantity Rate per Amount
. . Classificalion
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00 | CUM 28,000.00
Basic Excise Duty @2 % 2 |% 560.00
VAT@12.5 % (28,560.00) 1250 |% 3,570.00
Additional Tax @ 2% 2 |% 571.20
Less: Round Off (-J0.20
- ~
AL X
Cashlumf'.ﬂﬁgﬂ” oy —
ﬂmouzg- = e
- Total '7.000 CUM ¥ 32,701.00

Aniount Chargezble fnwords) . TNR Thirty Two Thousand Seven Hundred One Only

Amount of Duty (in words) : INR Five Hundred Sixty Only

Serial No. in PLARG-23T 3056 DATED 22/12/2016

Remarks: BEING INVOICE # 3056 DATED 22-12-2016

VAT Dedaration | We Declare that this invoice Shows actual price of the goods deseribe and that all particutars are true & correct

Excise Declarakion

We declare to the best of our knowledge and belief that the pariiculars
stated herein are true and correct and there is no additional
consideration aceruing to us either directly or indirecy-inany manner
other than the amounts indicated harga.

T TN

Pre Authenticated by for RMC Infraprojects Pvi Ltd.

Authoriged Signawﬂ-nsuing Signat
Name ¢ SUDHRKUMARSNGH Name = SUDHIR KYIBAR SINGH

Designation : MANAGERACCOUNTS Designation : MANAGERACCOUNTS

m; a Coffiputer Generated Invoice

E.&0E

Ginfrain, '« »\{\@ﬂ;vz'_rmc'infr'a._in



| eedgeen

Gorp. Of. : Plot No-38, Toycity,

DELIVERY CHALEAN CUM TAX INVOICE/SALES INVOICE
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC INFRAPROJECTS PVT, LTD.
Readymix Concrete * Interlocking Pavers « Fly Ash Bricks

Ecotech - 1Il, G, Noida-201308 (U.P.)
CIN : U74140D1.2011PTC218637, Ph. : 0120-2397138

{Original for Buyer)

RMC Infraprojects Pvi Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NQIDA, UTTAR PRADESH .
Phone : Mob. # +919654103322, Landl|ae#01202397133f' E-mall : info@mmcinfra.in, Website : www.rincinfra,in,CIN :U74140DL2011PTC21863 7

VAT TIN : 09666108633 Range : RANGE 171 ! Hotel F~t, Greater Nolida.
Excise Regn No.: AAFCR3529PENOO1 Division : CENTERAL EXCISE DIVISION [ f IJi 1 Hotel F1, Greater Nolda.
Commissionerate : Noida-ll / EA / HOTEL F-1, GREATER NOIDA
o PAN{Income Tax No. : AAFCR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3053 22.Dec-2016
PLOT NO-3H, SEC-16C Dol Mot Dated
NOIDA EXTN. elivery Note ate
Supplier's Ref./Order No. Daspatch-Document No,
3053
Despatched through Destination
'VAT_T[N . 09488824156 R«11
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
EL‘&?‘SS’ZL”Z‘E%’?ES“JS{B’}&% 22-Dec-2016 at 12:30 UP-16BT 1554
’ ' : Date & Time of Removal of Goods
| 22-Dec-2016 at 12:40
VAT TIN —
5] Description of Goods Tariff  HSN Quantity Rate per Antount
Wo. ~ Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00 | CUM 26,000.00
Basic Excise Duly @2 % 2 1% 560.00
VAT@12.5 % (28,560.00} 1250 % 3,570.00
Additional Tax @ 2% 2 |% 571.20
Less : Round Off (J0.20
Y AL T
' )
Cash/Cheque/ DD No.: lE-,
Amou mﬂ
Date _Z?E"_LL'?:’_ e ]
- — Total 7.000 CUM ¥ 32,701.00
Amount Chargeable {in words) - INR Thirty Two Thousand Seven Hundred One Only
Amount of Duly (in words) © INR Five Hundred Sixty Only

Serial No. in FLARG-23: 3053 DATED 22-12-2016

Remarks: “BEING WVOIGE # 3053 DATED 22-12-2016

VAT Declaration: We Dedlare that this invoice Shows aciual price of the

oods describe and that all pariculars are true & cotrect

Excise Declaration

We declare to the best of our knowledge and belief that the pariculars
stated herein are true and comect and there is no additional
consideralion accruing to us either directly or indir in any manner
other than the amounts indicaled hera.

Pre Authenticated by

Authorised Signatol
Name
Deesignation

2 SUDHIR KUMAR SIGH Name
. MARAGER ACCOUNTS Designation

for RMC Infraprojecis Pyt Lid.

1sstiing Signato
: SUDHIR KUMAR SIGH
:_MARAGER ACCOUNTS

is is @ Computer Generated Invoice

""'Delh[

11 0096'

E&0E

mfo@rrncmfra m : umrw rmcmfra n



DELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE

RMC INFRAPROJEETS PVT. LTD.

Readymix Concrete « Interlocking Pavers.» Fly Ash Bricks

Corp. OfF. : Plot No-38, Toycity, Ecotech - Hl, G. Noida-201308 (U.P.)

CIN : U74140DL.2011PTC218637, Ph. : 0120-2397138

{O:fgfnaf for Buyer)

_ (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid.

PLOT NO 38, ECOTECH -, TOYCITY,

GREATER NOIDA, UTTAR PRADESH

Phone : Mob. # +919654103322, Landline # 41202397138 / E-mail : info@mcinfra.in, Website : www.rmcinfra.in GIN :U74340DL2011PTC21863 7

G

VAT TIN : 096656108633 Range : RANGE 1/1 { Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3529PEMO001 Divisfon : GENTERAL EXCISE DIVISIOR 1701 f Hotel P4, Greater Nolda,
Commissionerale : Noida-il / EA / HOTEL F-1, GREATER NOIDA
______ PAN fincome Tax No. : AAFCR23520P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEG-16C T 22-Dec-2018
NOIDA EXTN. elivery Note ate
Supplier's Ref./Order No. Despatch Dacument No.
‘ 3050
@ Despaiched through Destination
ATTIN  : 03488824156 R7
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD, . X
PLOT NO-3H, SEG-16C, NOIDA EXTN. B N ot 100 o | 1OAT-TTEG
22-Dec-2016 at 11:04
VAT TIN
Sl Description of Goods Tariff THSN Quantity Rate per Amount
No. Classification
1 Readycon RMC Grade M-25 35245010 7.000 CUM 4,000.00] CUM 28,000.00
|
Basic Excise Duty @2 % 2 (% §60.00
VAT@12.5 % {28,560.00) 1250 {% 3,570.00
Additional Tax @ 2% 2 % §71.20
Less: Round OF {-10:20
4 |
Cash/Cheq pb Noz2 Noéllfé
Amo
0 g [
— Total 7.000 CUM ¥ 32,701.00
Amount Chargeable {in words): INR Thirty Two Thousand Seven Hundred One Only
Amount of Duky (in wonds) : INR Five Hundred Sixty Only

Serial No. in PLAIRG-23. 3050 DATED 22-12-2016

Remarks: BEING INVOICE # 3050 DATED 22-12-2016

VAT Declaration: We Declare ihat this invoice Shows aclual price of the

oods describe and that all particulars are true & correct

Excise Declaration

We dectare lo the best of our knowledge and belief that the parficulars
stated herein are true and correct and there is no additional
consideration aceruing to us either directly geindireclirip any manner
other than the amounts indicated here.

/”-_7d\ »

Pre Authenticated by for RMC Infraprojects Pvt l:td.

Authorised Signatory suing Signatory
Name : SUDHRXUMARSINGH Name : SUDHIR KUMAR SIHGH
Designation : HANAGERACCOUNTS Designation : MANAGER ACCOUNTS

ds is 8 Computer Generated [nvoice

E&QOE

08, + iifo@uriicinfra.in. * www.rmginfraiin




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete » Interlocking Pavers « Fly Ash Bricks

Corp. Off. : Piot No-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138 .

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE ~ (Original for Buyer)
{ISSUE OF INVOICE UNDER RLILE 11 OF CENTRAL EXCISE RULES 2002} :

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone ; Mob. # +919654103322, Landline # 01202397138 / E-mail : info@mmclnfra.in, Website : www.rmeinfra.in,CIN :U74140DL2011PTC21863 . 7
VAT TIN : 09666108633 Range : RANGE 1/ 17 Hotel F-1, Greater Nolda,
Excise Regn No.: AAFCR3529PEMOD1 Division : CENTERAL EXCISE DIVISION I 01 JI-Io[eIF1 Greater Noida.
Commissionerafe : Noida-ll / EA F HOTEL P-1, GREATER NOIDA
PAM/{ Income Tax No.: AAFCR3528P

"Consignee Invoice No. Dated
BPIVYANSH INFRAHEIGHT PVT. LTD. 3049 29.Dec-2016
PLOT NO-3H, SEC-16C Dali T
NOIDA EXTN. elivery Note Dated

Supplier's Ref./Order No. Despatch Document No.

3049 '
A Despatched through Destination
VATTIN : 09488824156 R-2
Buyer (if olher than consignee) Date & Time of issue of Invaice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD. 22-Doc-2016 at 09:54 UP16AT-7761

PLOT NO-3H, SEC-16C, NOIDA EXTN. Date & Time of Removal of Goods

22-Dec-2016 at 10:04

VAT TIN _
8l ' Description of Goods Tariff HSN Quantity Rate per Amount
No. _ Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00[ CUM 28,000.00
’ Basic Excise Duty @2 % 2 |% : © 560.00
VAT@12.5 % (28,560.00) 12.50 |% 3,570:00
Additional Tax @ 2% 2 |% §71.20
Less : Round Off {=)0.20
a Casthheque D No if
Amoupd..s= 9, '
hate. ) Ao e
T Total 7.000 CUM X 32,701.00

' Amount Chargeable {in words) : INR Thirty Two Thousand Seven Hundred One Only
Amount of Duty (in words) : INR Five Hundred Sixty Only

Serial No. in PLARG-23: 3049 DATED 22-12-2016 !

Re_rha_?ﬁi" 'BEING INVOICE # 3042 DATED 22-12-2016 K
VAT Declaration : We Declare that this inveice Shows aclual price of the goods describe and that all particulars are true & correct X
Excise Declaration Pre Authenticated by for RMC (nfraprojects PviLtd. |

We declare to the best of our knowledge and belief that the parliculars
stated herein are true and corect and there is no addilional
consideration accruing to us either direcily or jndiraclly in any manner

other than the amounis indicated here. Authorised Signato ssuing Signatory
' Name : SUDHIR KURAR Name * SUDHIR KUMAR SINGH
Designation . HANAGERACCOUNTS Designation  : WANAGERACCOUNTS

m This is a Computer Generated invoice E.&0E

www rmcmfra in .




CNfdL- pME INFRAPROJEGTS PVT, LTD.
Readymix Concrete » Interfocking Pavers + Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - 11, G. Noida-201308 (U.F.)
CIN : U741400L2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE " (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvi Ltd.
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone ; Mob. # +019654103322, Landline # 01202397138 / E-mall : info@rmcinira.in, Website ; wwawv.rmcinfrain,CIN :U74140DL2011 PTC21863 7
VAT TIN : 096661008633 Range : RANGE 1 /1 / Hotel P-1; Greater Noida.
Excise Regn No.: AAFCR3529PEMD01 Division . CENTERAL EXCISE DIVISION t/ 1 { Hotel F-1, Greater Holda,
Commissionerate : Noida-il / EA / HOTEL F-1, GREATER NOIDA
PAN{Incame Tax No.: AAFCR3529P

Consignee ' Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C : g‘:‘g‘l‘ﬁe . 31-{D§c-2016
NOIDA EXTN. ery aie
Suppliers Ref./Order No. Despateh Document No.
3042
% Despatched through Destination
VATTIN 09488824156 R-11 ,
Buyer {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT, LTD. .
PLOT NO-3H, SEC-16C, NOIDA EXTN, Z-Doo 20161342 [UP-1B BT 1554
21-Dec-2016 at 13:52
VAT TIN . )
3 Descriplion of Goods Tarift f HSN Quantity I ~ Rate per Amount
No. . Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM' 4,000.00( CUM | 28,000.00
Basic Excise Duly @2 % . 2 |% §60.00
VAT@12.5 % {28,560.00) 12.50 |% 3,570.00
Additional Tax @ 2% , 2 |% 571.20
Less: Round Off (-)0.20
T _Total 7.000 CUM « % 32,701.00
1

Ameunt Chargeable {inwerds) . INR Thirty Two Thousand Seven Hundred One Only
Amount of Buly {in words) : INR Five Hundred Sixty Only

Serizl No. i PLARG-23" 3042 DATED 21-12-20116
Remarks: BEING INVOICE # 3042 DATED 21-12-2016
vAT Declaralton We Declare that thig invoice Shows acital price of the goods describe and that all padiculars are irue & corract

Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt L£d.
We declare to the best of our knowledge and belief that the pariiculars
stated herein are tnte and comect and there is no additional

consideration accruing to us either directly or indi iagy manner . .
ofher than the amounts indlcated here, Authorised Signatory ssuing Slgnalory ?
' Name : SUDHIRKUMARSINGH MName : SUCHIR KURAR SHHGH
T e Designation : MAMGERACCOUNES Designation : HANAGERAGCOUNTS

/dﬁf a Computer Generated tnvoice E.40F

1']0006’ '~-?-|nfa@rmcmfra RN www rmcmfra m




esdesed

DELIVERY CHALLAN CUK TAX [NVOICE/SALES (RVOICE

RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete » Interlocking Pavers - Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - 1l G. Noida-207308 {U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

(Criginal for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid.
PLOT NO 38, ECOTECH -[ll, TOYCITY, GREATER NOIDA, UTTAR PRADESH .
Fhone : Mob. # +319654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website | www.imeinfra,in,GIN U74140DL2011PTC21863 7

VAT TIN : 09666108633
Excise Regn No.: AAFCRI529PEMO01

Range
Division

: RANGE 1 /1 / Hotel F-1, Greater Noida,
: CENTERAL EXCISE DIVISION |/ 04 fHo§g1 FA, Grealer Nolda,

Commissionerate : Noida-il / EA { HOTEL F-1 GREATER'NOIDA

) - PAM Hncome Tax No. : AAFCR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. ;
PLOT NO-3H, SEC-16C 2039 21-Dec-2018
! Delivery Note Dated
NOIDA EXTN. 24 ate
Supplier's Ref./Order No. Dasbatch Document No.
3039 R-8
Despatched through Destinafion
AT TIN . 09488824156
‘Buyer [:f other 1han consignee) Date & Time of issue of Invaice | Motor Vehicle No.
A i P L 21-Dec-2016 at 14:00 UP-16 AT 7766
' ' . Date & Time of Removal of Goods
21-Dec-2016 at 11:10
VAT TIN . :
] Descriplion of Goods Tariff FHSN GQuuantity Rate per. Amount
No. Classification
1 Readycon RMC Grade M-25 38245010 7.000 CUM 4,000.00 | CUM 28,000,00
Basic Excise Duty @2 % 2 (% 5650.00
VAT@12.5 % {28,560.00) 12,50 |% 3,570.00
Addilional Tax @ 2% 2 |% 571.20
Less: Round Off (-0.20
e i vl
T Total 7.000 CUM | 1™\ _¥32,701.00
Amount Chargeable (inwords) . INR Thirty Two Thousand Seven Hundred One Only 3
Amount of Duty (in words) : INR Five Hundred Sixty Only

Seria) No. in PLAIRG-23: 3039 DATED 21/12/2016

Remarks: BEING INVOICE # 3036 DATED 21-12-2016

VAT Declasation © We Deciare that ihis nvoice Shows actual price of the
Excise Declaration

pods describe and that all particulars are true & correct

Pre Authenticated by for RMC Infraprojects Pyt Lid.
Wa declare to the best of our knowledge and belief that the pariiculars -
staled herein are true and correct and there is no additional
consideration accruing to us either directly or indirecily \manner . .
other than the amounts indicated here. Authorised Slgnato Issuing Signatdry
Name : SUDHIR KUMARSINGH Name : SUDHIR KUMAR SNGH
Designafion : MANAGERACCOUNTS Designation : MANAGERACCOUNTS
E.&0E

/ C//fﬁés a Compuler Generated Invoice




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers - Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 {U.R)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAXINVOICEISALES INVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002

: RNC Infraprojects Pyt Ltd.
I PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
: Phone : Mob. # +919854103322, Landiine # 01202397138 / E-mail : info@mcinfra.in, Website : www.rmcinira.in,CIN :U74140DL2011PTC21863 7
| VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEM001 Division : CENTERAL EXCISE DIVISION |/ 01 f Hotel F-3, GreaterNolda,
: Comrmissionerate : Noida-ll / EA ! HOTEL F-1, GREATER NOIDA
PAN I lncome Tax No. : AAFCR3529P

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD., 3024 21-Dec-2016
516?5 ANI(E:))E?':'. SEC-16C Delivery Note Dated
Supplier's Ref./Order No. Despatch Dacument No.
3034 L
Despatched through Destination
ATTIN __ : 09488824156 R-3 :
Buyer (if other than consignes) Date & Time of issue of Invoice | Motor Vehicle No.
-DIVYANSH INFRAHEIGHT PVT. LTD. Pop. .
PLOT NO-3H, SEC-16C, NOIDA EXTN. 21-Dec-2016 at 07:03 UP18AT-7762

Date & Time of Removal of Goods
21-Dec-2016 at 07:13

VAT TIN
5] Descriplion of Goods Tariff f HSN Qusanlity Rale per Amount
No. . o Classification
1 Readycon RMC Grade M-25 382450110 7.000 CUM 4,000.00] CUM 28,000.00
Basic Excise Duly @2 % 2 |% 560.00
VAT@12.5 % (28,560.00) 12,50 (% : 3,570.00
. Additional Tax @ 2% 2 |% - 571.20
Less: Round Off {-0.20
oV

/

o Total 7.000 CUM ~, £32,701.00
Amount Chargeable (in words) : INR Thirty Two Thousand Seven Hundred One Only -

Amount of Duty (n words) + TNR Five Hundred Sixty Oniy

Serial No. in PLA/RG-23. 3034 DATED 21-12-2016
Remarks: BEING INVOICE # 3034 DATED 21-12-2016
YAT Declarafion - We Declare that this invoice Shows aclual price of the gocds describe and that all parficulars are irue & correct

Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt
We daclare to the best of our knowladge and belief that the parficutars
stated herein are frue and comect and there is no additional

consideration accruing lo us eilher directly or ingiveglly in any manner . X
other than the amounts indicaled here. Authorised Signatory §suing Signatory
Name T SUDHIRKUMARSINGH Name + SUDHIR KUMAR'SINGH
- J Designation : MANAGERACCOUNTS Designation : MANAGERACCOUNTS

E&OQE

» www.rmeinfra.in -




uferxd £ RMOC INFRPRDJEETE PVT. LTD.

Readyeen Readymix Concrete * Interlocking Pavers » Fly Ash Bricks

Corp. OFF. : Plot No-38, Toycity, Ecotech - 11, G. Noida-201308 (U.P.)

CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE(SALES INVOICE {Orniginal for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397136 / E-mail ; info@emcinfra,in, Website : www.mmcinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 / 1/ Hotel F-1, Greater Nolda.
Excise Regn No.; AAFCR3528PEN001 Division : CENTERAL EXCISE DIVISION I 01 { Hofel F‘1, GreaterNulda.
Commissionerate : Nolda-lf f EA / HOTEL F-1, GREATER NOIDA
o PAN !tncome TaxNo, : AAFCR3529P
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.

3033 20-Dec-2016
PLOT NO-3H, SEC-16C .
NOIDA EXTN. Delivery Note Dated
Supplier's Ref./Order No, Despatch Document No.
3033
Despatched through Destination
@.‘}T TIN : 09488824156 R-3 :
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD. 20-Dec-2016a£20:31 UP 16AT 7762

PLOT NQO-3H, SEC-16C, NOIDA EXTN,

Date & Time of Removal of Goods

20-Dec-2016 at 20:41
VAT TIN
sl Description of Goods Tarff f HSN Quaniity Rate per Amount
No. o Classificalion
1 Readycon RMC Grade M-25 38245010 | 7.000 CUM 4,000,00| CUM 28,000.00
|
Basic Excise Duly @2 % ! 2 |% £60.00
VAT@12.5 % (28,550.00} ! 1250 |% 3,570.00
- Additfonal Tax @ 2% i 2 |% 571.20
Less: Round Off {=)0.20

o

/?
Total | 7.000 CUN "~ ?'32,701.00
Y

Amount Chargeable (in words) : INR Thirty Two Thousand Seven Hundred One Only
Amaunt of Duty (in words) ! INR Five Hundred Sixty Only

Serial No. in PLARG-23: 3033 DATED 20.12.16
"Remarks: BEING INVOICE #3033 DATED 20.12.16 _
VAT Declaration : We Declare that this invoice Shows aciual price of the goods descrbe and that all particulars are true & corect
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvf Ltd.
We declare fo the best of our knowledge and belief that the particutars
slated herein are true and corect ard there is ro additmnal
consideralion accruing to us either directly or indjre
other than the amounls Indicated here.

m

Authorised Signat Issuing Signat
Name : SUDHIRKUMAR GINGH Name : SUCHIRK
Designation . MANAGERACCOUNTS Designation : MANAGERACCOUNTS

Wls is a Computer Generated Invoice E.&0QE




Readymix

Delivery Challan Cum Tax Iavoice / Sale Involce {Original for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192
VAT TIN : 09688812600 Range * YV of Ghaziabed f Lawers Chamber, 04 Tehsil Compound B, Gharisbad (UP)
Excise Regn No.: AAFFTS307EEM002 Division + Ghedfabad F Ghasiabad ' 307, Wing-A, OGO, Xamla Nehra Nagay, Gharizbod [IJPJ
Commissionerale : Ghakbad! Ghadabad I202 Wige4, G604, KanlaHehruHagar.Ghamhad{l!.P.l
PAN !ncome Tax No. : AAFFTS307E

Censignee Invoice No. ' " Dated
Divyansh Infraheight Pvt Ltd, 01155 30-Apr-2016
Site:- Sec-16C e .
Noida (West) "Delivery Note . Dated

1164 1 30-Apr-2016 _

Supplner‘s Ref /Order No. ' Dsspatch Document No.

B ' . 'B274dt30-04

Despalched through Destination
VAT TIN : 09488824156 L e _
Buyer (if other than consignee} ‘Date & Time of issue of Invoice ; Motor Vehicle No.
Divyansh Infraheight Pvt Ltd, 30 Apr-2016 at 05:30 pm | UP14 BT 6738 (TM-27)
. 'Dale & Time of Removal of Goods Authenticated By
Ghaziabad 30 Apr-2016 at 05:40 pm . forTyag Readymix

Authorised Sghatory
[+]
VAT TIN . 09486824156
Sl Dascription of Goods Tariff f HSM CQuantity Rate per Amount
No. . _ ,_ Classificalion - L ]
1 Tyag R.M.C Grade M-40 . 3.000 Cumn  4,580.87! Cum. 13,742 61
Basic Excise Duty @ 2% 2 %. 274.85
e Vat @ 12.5% 1250 % 1,762.18

O

Additional Vat 2% - 2 % 260.35
Round Off &Q)j/ . 0.01
LM

PAE

. o g 2B ks
\)\}:\ U? Date....td V1
£ UOM .

'3.020 Cum . T18,050.00

|G

Amount Charaeable (in words) . Indian Rupees Sixteen Thousand Fifty Only

Amount of Duly (in words) - Indian Rupees Two Hundred Seventy Four and Eighty Five paise Only

Serial No. in FLAVRG-23 . 1155 Dated 30 Apr 2016

Remarks: being invoice No -1155 Qly 3.00 cum Grade M-40 @ 5350k Per cum.{Basic Excise Duly Calculefed On 13743 @ 2.00%.

Declaration : We daclare that this invoice shows the actual price of the goods describad and that all particulars are trug and correet,__
Excise Declaration “for Tyag Readymix
We declare {o he best of our knowledge and befief {hat the particulars stated herein are true and '
corract and there is no additional constderation aceruing to us either directly or indirectly in any

manner oiher than the amounts indicated here, Authdrised Signatory

SUBJECT TO GHAZIABAD JURISDICTION h E.&0E
This is a Computer Generated [nvoice




Delivery Challan Cum Tax Invoice / Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Ptant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Giizziabad., Regd, Office: G-36, Patel Nagar-ill,, Ghaziabad.
Phone : (8810965182

oA 09688312600 Rangse : VI ol Ghaziebad 1Lawers Charsber, O7d Tehs! Compound R-Y,Shaziabad UP.)
w  AAFFT9307EEM0D02 Division : Chazisbad®¥ 7 Ghatfabad \rY 307, Winge, OGOA), Kamla Hichny Nagar, Ghiaisbed {UP)

’ Commissionerate : Gharishal|Gherishad! 292, Ving:A, €.6.0.4, KamaHelyu Hagay, Ghimicbed [UP)

PANfIncome Tax No. : AAFFT9307E

r

Consignee ) “Invoice No. T TDated
Divyansh infraheight Pvt Ltd. 02401 ‘ SJun-2016 .
Site:-Sec-16C TR 3 — = A== - - -
Noida Ext. , Delivery Note Dated
-2420 o +6-Jun-2016 )
@ Supplier’s Ref./Order No. Despatch ‘Document No.
i . 'B3i7dtesos _
-Despatched through ' Destination
VAT TIN . 09488824156 _ - N ___h___ﬁ______& e
Buyer [if other than consignee) ‘Date & Time of issue of [nvoice - Motor Vehicle No.
Livyansh infraheight Pvt Ltd. 06 Jun-2016 at 10:05am _  UP14 BT 6739 (TM-26) _

© U9 10 Shakti Khand-2,

. vxam Shazisbad Dale & Time of Removal of Goads ' 'Authenticated By

08 Jun-2016 at 10:15 pm for Tyag Readymix

Authoriskg Signafory

AT TIN - 09488824156 — :
Description of Goods Tarfiff /HSN - Quantily - Rate . per’ Amount
: Classification _ S
1 Tyag R.M.C Grade M-40 15,000 Cum | 4 663 50, CUI'H' 23,332 50
; | :
Basic Excise Duly @ 2% ' %o 466.65 ;
Vat @ 12.5% 12.50 % 2,974.89.
Additional Vat 2% ' ' 2 % ! 47598+

29, Round Off :, | : f r {-)0.02

- Total /5,000 Cum
Amount Chargeable {inwords) : Indian Rupees Twenty Seven Thousand Two Hundred Fity Only

Ameunt of Duly (in werds) © Indian Rupees Four Hundred Sixty Six and Sixty Five paise Only

Serial No. in PLAIRG-23: 2401 Dated 06 Jun 2016 )
Remarks: being invoice No -2401 Qly 5.00 cum Grada M-40 @ 5450/ Per cum. {Basic Excise Duty Calculeted On 23333 @ 2.00%.
Declaralion - We declare that this inveice shows the actual price of he goods described and that all parhculars are (rue and correck. .
Zxeise Declaration
We declare to the best of our knowiedge and oelief that the pariculars slaled herein ara true and
correct and lhere is no additional consideration aceruing to us either directly or indivectly in any
manner other {han the amounts indicated here.

S C Authorised Signatory -
g DJ/SUBJECTTO GHAZIABAD JURISDICTION E&0OE

This is a Computer Generated invoice




Readymlx

Delivery Challan Cum Tax Invoice { Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _ ]

Tyag Readymix '

Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ll,, Ghaziabad.

Phone ; 09810969192
VAT TIN . 09688812600 Range + VIV of Ghaziatwdf Lawers Chiamber, 01 Tehsil Compound A, Ghaiabad [U.7.)
Excise Regn No.: AAFFTY9307EEM0O02 Division + Ghratishad V1 Gherishad\ | 07, Wing-A, CGOD, Konda Kehru Hagar, Ghaziahad {U.P)
Commissionerate : Ghafabad? Ghasiabad! 203, Wing4, C.6:0.11, KawiaNehvr Magar, Ghasabod P
PAN Hncome Tax No. : AAFFTO307E

Consignes “Invoice No. ‘Dated
Divyansh Infraheight Pyt Lid. 0,'{ 461 10-May-2016
Site:- Sec-16C Bl - "Dated
Noida Ext. - Delivery Note Dated
1471 R 10 -May-2018
Supplier's Ref./Order No. . Despatch Document No.
- _ B 279 dt 05-05
Despatched through 'Destination”
VAT TIN . 08488824156 X .
Buyer (if other than consignee) . Dale & Time of issue of [nvoice Motor Vehicle No.
oty ats stonsnan _Uprs ST s Mty
Indrapuram,Ghaziabad, Date & Time of Removal of Goods " “Authenticated By.
10 Apr-2016 at 09:00 am for Tyag Readymix

Authoriself Signatory

VATTIN 09488824156
5l Description of Goods ' Tasff fHSN CQuantity Rate per Amount
He . Classifcation .~ _ L
1 Tyag R.M.C. Grade M-25 _ 5,000 Cum 3,838,689 Cum 19,693.45
Basic Excise Duly @ 2% 2 % 393.87
Vat @ 12.5% 1250 % 2,510,892
. Additional vat 2% 2 % 401,75
@ Round Off | 0.01
My
CashjChequE# DBNO 71‘?35_%
Amount....

Yate.. ... D& [0'7{4

ot

Total 15,000 Cum’ T 723,000.00
Amouni Chargeable (in words) . Indian Rupees Twenty Three Thousand Only

Amount of Duly (in words) - Indian Rupees Three Hundred Ninety Three and Eighty Seven paise Only

Senal No. in PLAIRG-23 . 1461 Dated 10 May 2016
Remarks: being involce No -1461 Qly 5.00 cum Grade M-25 @ 4600/- Per cum.{Basic Excise Duty Calculeted On 19693 ‘@ 2.00%.
Declasation : We declare that this invoice shows the aclual price of the goods described and thal all partu:utars are lrue and corregt,

Excise Declaration for Ty ag Readymix
We declare 10 the best of our knowledge and belie{ that the padiculars stated herein are irue and
correct and there is no additional consideration aceruing to us either directly or indlrectly in any
manner other than the 2mounts indicated here,

SUBJECT TO GHAZIABAD JURISDICTION
This is a Computer Generated Invoice

AuthopiSed Signatory
@y E.&0E




—
Readym ix
Delivery Challan Cum Tax Invoice I Sale Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) L
Tyag Readymix

Plant:; Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office: G-38, Patel Nagar-lll,, Ghaziabad.
Phone ; 092810969192
VAT TIN : 09888512600 Range + Y1V of Ghariabad  Lawers Shamber, O Tehsil Compound R-Y,Ghazishad UP.)
Excise Regn No.: AAFFT9307EEMO002 Division + Ghaabad 'l Ghatiabad N { 367, Wing:A, CG0YI, Kand HehnuHagar, Ghanishad (0P}
Commissionerate : Ghafabadi Ghatisbad 212, Wings, C.6.0.4, Karataebeu Ragar, Ghasiabed (P
PAN Income TaxNo. © AAFFTO307E

Consignee ’ [nvoice No. " Dated ™
Divyansh Infraheight Pyt Ltd. 01465 10-May-2016
Site:- Sec-16C o - eyt
Noida Delivery Nate Dated
1475 _10-May-2016
Supplier's Ref./Order No. Despatch Document No.
@ o B280dt05-05
. Despatched through i Destination
VAT TIN : 09488824156 , _ _ . i -
Buyer (if other than consignee) Date & Time of issue of Invoice Motor Vehicle No.
EI‘:‘Y;';?:’O'g;"::;'g:;ﬂ':_’;'—fi 110 May-2016 at10:00 am UP14 BT 6739 (TM-26)
Indrapuram,Ghaziabad. ’ IDate & Time of Removal of Goods Authenticated By
10 Apr-2016 at 10:10 am for Tyay Readymix

AuthorisaglSignatory

VATTIN _  : 09488824156
3t Description of Goods Tariff / HSN Quantity Rale per Amount
to . Classilication . . . oL
1 Tyag R.M.C. Grade M-10 - _7.000 Cum  3,489.17 Cum 24,424.19
Basic Excise Duty @ 2% 2 .% . 488,48
Vat @ 12.5% 1250 % . 3,114.08
Additional Val 2% 2 % 498.25

Round Off

%
: Pt

o,

gh
ol T
ke T

23 W

Total 7.000 Cum_ - %28,525.00
Amount Chargeable (in words) : Indian Rupees Twenty Eight Thousand Five Hundred Twenty Five Only

Amount ot Duly finwords) : Indian Rupees Four Hundred Eighty Eight and Forty Eight paise Only

fizrial No inPLAIRG-23 {465 Dated 10 May 2016 _

Remarks: being invoice No -1465 Qly 7.00 cum Grade M-10 @ 4075/- Per cum.{Basic Excise Duly Calouleted On 24424 @ 2.00%,

Declaration : We daclare that this invoice shows the aclual price of the goods described and that all particutars are true and correct.

Excise Declaration for Tyag Readymix
We dectare lo lhe best of our knowledge and belief lhat {he parliculars stated herein are true and

correct and there is no addilional consideration aceruing to us either direetly ot indirectty in any

manner other than ihe amounts indicated here.

) ' C\ Authol Signatory
SUBJECT TO GHAZIABAD JURI%\/ E.&0E
This is a Computer Generated Invoic




o

Readymix

Delivery Challan Cum Tax [nvoice / Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Magar Extention,, NH-58, Ghazlabad,, Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone ; 09810969192
VAT TIN : 096886812600 . Range o Y1V of Ghaziahad I Lasrers Cfamber, Old Tehsil Compound 8Y, Ghaziabad {I1.7,)
Excise Regn No.: AAFFT9307EEM002 Division ¢ Ghodtabad V¥ Ghiaziabad1 307, ¥ing-, C60-L Kamla Nehru Kagar, Gharisbad {103
Commissionerale : Ghaiiabad{ Ghatizbed{ 202 WingA, C.B.0.K KamlaNehru Nagar, Gharksbed (U.P)
PAN{Income TexMo. : AAFFTO9307E

Consignee “Invoice No. Dated
Bivyansh Infraheight Pvt Ltd. 04470 10-May-2016
Site:-Sec_16C N e R
Motda ExL. Delivery Note Dated
1480 10-May-2016
Supplier's Ref./Order No. Despatch Document No.
@ _ ] .B280 dt05-05
Despatched through Destination
VAT TIN : 09488824156 . . . .
Buyer (if other than consignee) Dale & Time of issue of Invoice | Motor Vehicle No.
Plyanst Inlranelgnt PL Ltd. 10 May-2016 at 11:00 am  UP14 DT 4792 (TM-41)
In drapurarr':.Ghaziaba 4 Date & Time of Removal of Goods Authenticated By.
10 Apr-2016 at 11:10 am for Tyag Readymix

Authdylded Signatory

VAT TIN : 09488824156
Sl Description of Goods Tariff f HSN Quantity Rale per Amouni
tio. . Classification .
1 Tyag R.M.C. Grade M-10 7.000 Cum 3488.17 Cum 24,424.19
Basic Excise Duly @ 2% 2 % ) 488.48
Vat @ 12.5% 1250 % 3,114.08
. Additional Vat 2% 2 % 498.25
Round Off

pU~ |

b
A |
0\ nhNJ e 0 B

N\ cash/Cheque/:DD Np.
eq% 2 Q%?fsa%

Amount... £

T obloay

Tota 7.000 Curn . ¥ 28,525.00
Amount Chargeable (in words) . [ndian Rupees Twenty Eight Thousand Five Hundred Twenty Five Only

Amount of Duly {in words} : Indian Rupees Four Hundred Eighty Eight and Forty Eight paise Only

Senal No. in PLAIRG-23: 1470 Dated 10 May 2016

Remarks: being invoica No -1470 Qly 7.00 cum Grade M-10 @ 4075/- Per cum.{Basic Excise Duly Calculeted On 24424 @ 2.00%.

Deciaration . We declare that this invoice shows the aclual price of the goods described and that all particulars are irue and correct.

Excise Declaration r Tyag Readymix
We declare to the best of our knowledge and belief that the padiculars stated herein are true and

correct and there is no additional consideralion accruing to us either directly or indirectly in any
manaer ather than the amounts indicated here.

_ uthotised Signatory
SUBJECT TO GHAZIABAD JUR‘E’_"-I E.&0E

This is & Compuler Generated Invoic




Readymlx

Delivery Challan Cum Tax Invoice f Sale Invoice {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant;: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lil,, Ghaziabad.
Phone : 09510969192
VAT TIN . 09688812600 Range + VIV o Gharlabed f Lawers Camber, O Tehsil Compound ¥, Ghiaziabed 1P}
Excisg Regn No.. AAFFT9307EEMO002 Division  Gharfabad VI Ghaviabad 'Y 307, Wing:A, CGO, KamlaRehru Kagar, Gharizbod {ILR
Gommissionerate : Ghaibad! Ghizisbad /202, Wing-A, C.6.0-8, Kemla Nelu Hagar, Gherizbed (U}
PAN{Income Taxbo. © AAFFT9307E

Consignee "Invoice No. ' " Dated
Divyansh Infraheight Pvt Ltd. 01472 10-May-2016
Sie:- Sec-16C ‘DelveryNofe ‘Dated
1482 _10-May-2016
Supplier's Ref./Order No. Despatch Document No.
) B 279 dt 05-05
Despatched through Destination
VAT TIN : 09488824156 , o
Buyer (if other than consignee) Date & Time of issue of Invoice Motor Vehicle No,
g::mgfro’gﬁ:g?'ggn‘;‘g Lid. 10 May-2016 at11:25am _UP14 DT 4790 (TM-40)
Indrapuram Ghaziabad, Dale & Time of Removal of Goods “Authenficated By
10 Apr-2016 at 11:35 am for Tyag Readymix

Authorised Yjgnatory

VAT TIN : 09488824156
8l Description of Goods Tariff / HSM Quanlity Rate per Amount
Ne __ Classification . T
1 Tyag R.M.C. Grade M-25 .5.000 Cum  3,938.69 Cum! 19,693.45
Basic Excise Duly @ 2% 2 % 393.87
Val @ 12.5% 1250 % 2,510.92
Additional Vat 2% 2 % 401.75

Round Off 0.01

AL
rash/Cheque/ DD No.. 9-?33.94

Amount....£=DD 000/ ~

ate .. g{, bq.n

Total 's000cum 7 %23,000.00
Amaunt Chargeable {in words} : Indian Rupees Twenty Three Thousand Only

Amount of Duly (in words} © Indian Rupees Three Hundred Ninety Three and Eighty Seven paise Only

Senal No. in PLARG-23 . 1472 Dated 10 May 2016 o

Remarks: being invoice No -1472 Qty 5.00 cum Grade M-25 @ 4600/- Per cum.(Basic Excise Duly Calculeted On 19693 @ 2.00%.

Declaration : We declare that 1his invoice shows the actual price of the goods described and that all particulars are {rue and correct.

Excise Declaration for Tyag,Readymix
We declare to the best of our knowledge and belief Lhal the particutars stated hierein are true and

correcl and there is no additional consideration aceruing fo us either directly or indirectly in any

manner olher ihan the amounls indicated here. Authofised Signatory

SUBJECT TO GHAZIABAD JURISDI q EROQE
This is a Computer Gene Invaic




[

Readymlx

Delivery Challan Cum Tax Invoice / Sale [nvoice {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-ill,, Ghaziabad.
Phone : 09810969192

VAT TIN : 096388812600 Range : VIV of Ghiatiabad fLawers Chamber, O Tehsii Compaand RY,Ghazizhad (UP)
Excise Regn No.: AAFFT9307EEM002 Division < Ghaiabad V1 Gharisbad 1 07, Winge, COOAL Kanda Nekru Hagar, Ghaziabad .P)

Commissionerate : Gharisbat Ghariabad! 202 WingA, C.6.0.4, Kamia Neher Hagar, Ghanlabed (UP)

PAN Hncome Tax No. : AAFFT9307E

Consignee Invoice No. ~ Dated
Divyansh Infraheight Pvt Ltd, 04521 12-May-2016
Site:- Sec-16C et e
Noida Ext. Delivery Note Dated
1532 _12-May-2016
Supplier's Ref./Order No. Despatch Document No.”
_ B 274 dt 30-04
Despatched through Destination
VAT TIN : 09488824156 ] )
Buye:~ (if other than consignee) Date & Time of issue of invoice Motor Vehicle No.
Divyansh Infrahcight Pyt Ltd. 112 May-2016 2t 09:10 am _ UP14 BT 2881 (TM-12)
n dr.apuran:l.Ghaziaba 4 Date & Time of Removal of Goeds - . Au;henu;ate: By
12 Apr-2016 at 09:20 am ar Tyag Readymix

Authoriséd] Signatory

VAT TIN : 09488824156 -
S Pascription of Goods Tariff F HSN Quantity Rate . per Amount
Me. . Classificalion ) ; e o o
1 Tyag R.M.C Grade M-40 14,000 Cum  4.580.87!Cum 18,323.48
Basic Excise Duly @ 2% 2 % 366.47
Vat @ 12.5% 1250 % 2.336.24
Additional Vat 2% 2 % 373.80
Round Off 0.01

vz

= 0 B

. b. Cash/Cheque/ DD No.l9: @?
~ b '&)\ \ o 3..?:::63002.
@\\ W 2T el

] . .
Total 4.000 Cum - ¥21,400.00
Amount Chargeable {in words) . Indian Rupees Twenty One Thousand Four Hundred Only

Amount of Duty (in words) : Indian Rupees Three Hundred Sixty Six and Forty Seven paise Only

Senal No in PLA/RG-23 : 1521 Dated 12 May 2016 . <
Remarks: being involes No -1521 Qty 4.00 cum Grade M-40 @ 5350/- Per cum.(Basic Excise Duly Calculeted On 18323 @ 2.00%.

Declaration . We declare that this invoice shows the actual price of the goods described and that all pariiculars are true and comrecl.

Excise Declaration for Tyag Readymix
We decfare lo the best of our knowledge and belief thal the particulars sialed herein are trus and
correct and there is no addiional consideralion aceruing to us either cirectly or indirectly in any
manner other than the amounts indicsted here,

Autharised Signatory

< oﬂo/suaJEC'r TO GHAZIABAD JURISBICTTG E8OE

This is a Computer Generated Invoice




b Bl

Delivery Challan Cum Tax Invoice / Sale Invoice
(!SSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192

VAT TiN : 09688812600
Excise Regh No.: AAFFT9307EEMO002

Consignee

Divyansh Infraheight Pvt Lid,
Site:- Sec-16C

Noida Ext.

&®

VAT TiN : 09488824156
Baver (if other ihan consignee)

Divyansh Infraheight Pvt Ltd.
Plat No-10,Shakti Khand-2,

{Original for Buyer}

Range : ViV of Ghatizbad ! Lawers Chamber, 04 Tehsil Compound R Ghazishad {0}
Division : Ghazizbad ) Ghatiaad V1307, Wing:A, €504, Kamla Meheu Magar, Ghizisbed [UP)
Commissionerate : Gharihed Ghaabad ! 202, Wing-A, C.5.0.4, Kamla Mo Hagas, Gharisbad JP)
PAN{ [acome Tax No. ;. AAFFTS307E
Invoice No, Dated
01601 _14-May-2016
Delivery Note Dated
1615 _ 14-May-2016
Supplier's Ref./Order No. Despatch Document No.
B 279 dt 0505
Despatched through Destination

Date & Time of issue of Invoice “Motor Vehicle No.

14 May-2016 at 10:25 am UP14 BT 8347 (TM-33)

Indrapuram.Gheziabad. Dale & Time of Removal of Goods Authenticated By
14 May-2016 at 10:35 am for Tyag Readymix
AuthorisediRignatory
VAT TIN . 09488824156
st Descriplion of Goods Tariff f HSM Quanlity Rate per Amount
ey Classification . N o
1 Tyag R.M.C. Grade M-25 5000 Cum 3,938.69 Cum 19,693.45.
Basic Excise Duty @ 2% 2 % 363.87
Vatl @ 12.5% 1280 % 2,510.92
Additional Vat 2% 2 % 401.75

@ ‘ Round Off

S

Amount Chargeable (in words) ;

) P

Total
Indian Rupees Twenty Three Thousand Only

Amount of Duly (in words) ©

$enal No.in PLAIRG-23: 1601 Dated {4 May 2016

Indian Rupees Three Hundred Ninety Three and Eighty Seven paise Oniy

0.01

> B
1«‘1{(‘1\»{1““/ DD N
Aot

oo (}\q\ﬁaiﬁ;’

5.000 Cum % 23,000.00

Remarks' being invoice No -1601 Qty 5.00 cum Grade M-25 @ 4600/ Per cum,(Basic Excise Duly Calouleted On 19693 @ 2.00%.

Declaration :
Excise Declaration

We declare to the best of our knowledge and beli
corrac! and there is no addilional consideratio
manner alher than the amounts indigated here.

SUBJECT TO GHAZIABAD JURISDICTION
This is a Computer Generated Invoice

We declare thal this invaice shows the actual price of {he goods described and that all particutars are true and cofreel,

for Tygg Readymix

that the particulars stated herein are true.and
ing to us either direcily or indirectly in any

Autpprised Signatory
E&OE




&

Il

Readymix

Delivery Challan Cum Tax Invoice / Sals Invoice (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant:: Khasra Wo. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office; G-36, Patel Nagar-il,, Ghaziabad.
Phone : 09810969182
VAT TIN : 09688812600 Range * VIV of Ghazishad Lavwers Chamber, D Tehsl Compound R Ghazished (UP)
Excise Regn No.: AAFFT9307EEMO02 Division * Ghaiabad 1 Gharizhad Y1307, Yig:A, CGO, Namka Hehru Hagar, Ghasiabed LR}
Commissionerate : Ghaiabed! Ghaiziad /202 Wing:4, C.6.0.4) Kanda Hehn Hagar, Chorishad (UP)
PAN fincome Tax No. ; AAFFTS307E

Consignee “Invoice No. Dated
Divyansh Infrabeight Pvt Lid, M.
Site:-Sec-16C Delhery Note Cote
Naida Ext.
328 ) _6-May-2016
Supplier's Ref./Order No. Despatch Document No. |
. ) _ B 279 dt 05-05
Despatched through Destination
VAT TIN : 09488824158 . : o
Buyer (if other than consignee) Date & Time of issue of Invoice Molor Vehicle No.
Divyansh Infraheight Pvt Ltd. 06 May-2016 at 11:30 am  UP14 BT 6739 (TM-26)
: Daie & Time of Removal of Goods Authenticafed By
06 Apr-2016 at 11:40am  'or Tvag Readymix

Authorised Signatory

VATTIN : 09488824156 .

Si Description of Geods Tariff/HSN Quantity Rate per Amounl

o o .. Classificalion . I L
1 Tyag R.M.C. Grade M-25 i 4.000 Cum  3,938.69) Cum, 15,754.76 .

Basic Excise Duly @ 2% 2 % - 31510
Vat @ 12.5% 1250 % 2,008.73
Addilional Vat 2% 2 % 321.40
Round Oif 0.01

>

XY
<

) _ Total’ 4,000 Cum’ 7 %18,400.00
Amount Chargeable (in words} : Indian Rupees Eighteen Thousand Four Hundred Only

Amount of Duty {in words) : Indian Rupees Three Hunhdred Fifteen and Ten paise Only

Seral No.in PLARG-23: 1319 Dated 06 May 2016

Remarks; being invoice No -1319 Qly 4.00 cum Grade M-25 @ 4600/- Per cum.{Basic Excise Duly Calculelad On 15755 @ 2.00%,
Declaration : We declare that this invoice shows the actual price of the goods described and {hat all parliculars are true and correct.

Excise Declaration for Tyag Readymix
We declare to 1he best of our knowledge and belief thal the particulars slated herein are lrue and

corract and there is no additional consideralion accruing to us either directiy or indirectly in any

manner other than the amounts indicated here. Authorised Signatory

SUBJECT TO GHAZIABAD JURISDICTION E.&OE
This is a Computer Generated Invoice




.
o

Readymix

Delivery Challan Gum Tax Invoice / Sale Invoice  ° {Origina! for Buyer}
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-il,, Ghaziabad.
FPhone : 09810969192
VAT TIN 1 09688812600 Range 3 ¥V of Ghaziabed ! Lawers Charaber, O1d Tehsl Compaard 8-¥,Ghatiabad (LR
Excise Regn No.: AAFFT9307EENDOZ Division * Ghaizbad¥ | Ghazizbad 1307, Winge, COO), Karsfa Heiru Hagar, Ghaziabed (P}
Commissicnerate : Ghatihed! Ghazished 262 Wing-A, C.6.0.4, Kamta Nehro Naar, Ghastb (1R
PAN Hfacame Tax Mo, : AAFFT9307E

Consignee Invoice No. 'Dated
Divyansh Infraheight Pvt Lid, 01313 6-May-2016.
Site:-Sec-16C Son . .
Noida Ext. Delivery Note .Dated
A3 _8-May-2016
@ Supplier's Ref/Qrder No, | Despatch Document No.
_ B 279 dt05-05
Despatched through " Destination
VAT TIN : 09488824156 _ o o o
Buvyer {if other than consignee) Date & Time of issue of Invoice Motor Vehicle No,
Divyansh Infraheight Pvt Ltd. 06 May-2016 at 09:45am _ UP14 DT 4790 (TM-40)
: Cale & Time of Removal of Goods Authenticated By
06 Apr-2016 at 09:55 am for Tyag Readymix

Authorised/Rignatory

VATTIN  : 05488824156
s Description of Goods Taif /HSN ~  Quantity Rate | per Amount
No. - _ Classification . o = R
1 Tyag R.M.C. Grade M-25 7.000 Cum'  3,938.69 Cum 27,570.83
Basic Excise Duly @ 2% 2 % 55142
Vat @ 12.5% 1250 % 351528
@ Additional Vat 2% 2 % 562.45
Round Off 0.02
s

X, )

/(/

Total 7.000 Cum™ © 0 T32,200.00
Amount Chargeable {in words) : Indian Rupees Thirty Two Thousand Two Hundred Only

Amount of Duly (in words) © |ndian Rupees Five Hundred Fifty One and Forty Two paise Only

Senal No. in PLAIRG-23 . 1313 Dated 06 May 2016

Remarks: being invoice No -1313 Qly 7.00 cum Grade M-25 @ 4600/ Per cum.(Basic Excise Duty Calculeled On 27571 @ 2.00%."
Daclaration : We declare that this invoice shows the actual price of the goods described and that all particulars are frue and correct,

Excise Declaration forfTyag Readymix
We declare to the best of our knowledae and belief that the particutars stated harein are trie and

correc! and there is no additional consideralion accoruing to us either direclly or indirectly in any

manner oiher than the amounts indicated here, B Adthorised Signatory
" SUBJECT TO GHAZIABAD JURISDICTION E.&OE

This is & Computer Generated Invoice




e

Readymnx -

Delivery Challan Cum Tax Invoice ! Sale Invoice {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raf Nagar Extention,, NH-58, Ghaziabad., Regd. Office: G-36, Patel Nagar-lll,, Ghaziabad.
Phone : 09810969192
VAT TIM : 09688812600 Range + VIV of Ghariabad ! Lawers Chamber, O4d Tehsil Compound AV, Ghazisbad {U.R)
Excise Regn No.: AAFFT9307EEM002 Division © Ghariabad ¥ Ghasiabed ¥ 307, Viag.A, CRO4), Kanfa Nelru agar, Ghatishod (ULP)
Commissionerate : Gharisbed! Ghariebad! 0 Ving:A, €.6.0.4], Kawmla Mefiru Nager, Gharisbed {U. R
PAN [ncome TaxNo. : AAFFTO307E

Consignee "Invoice No. ‘Dated
Divyansh Infraheight Pyt Ltd. 01346 7-May-2016_
Site:-Sec-16C " y -
Noida Ext. . Delivery Note Dated
1358 N T-Mav,.r-zms
- Supplier's Ref./Order No. Despatch Document No.
_ B 279 dt 05-05
Despatched through Destination
VAT TIN : 09488824156 . L o .
Buyer (if other than consignee) -Date & Time of issue of Invoice Motor Vehicle No.
Divyansh Infraheight Pvt Ltd. 07 May-2016 at 11:10am  UP14 BT 8347 (TM-33),
: * - Dale & Time of Removal of Goods Authenticated By
07 Apr-2016 at 11:20 am for Tyag Readymix
Authorisep\Signatory
VAT TIN : 09488824156 _
& Description of Goods Tariff f HSN Quantily Rate per Amount
No. _ . Classification _ L Lo _
1 Tyag R.M.C. Grade M-25 7.000 Cum  3,938.69 Cum 27,570.83
Basic Excise Duly @ 2% 2 % 551.42
Val @ 12.5% ] i280 % 3,515.28
Addilional Vat 2% 2 % §62.45
Round Off 0.02

My
WQ

\,.)‘ h/Ch EDN%%
Cas eque, T -
h‘yb 3\5 \f» : %g‘tguntll T

A mhip

&

6|0

Total '7.000 Cum’ ST T32,200.00
Amount Chargeable (in words) : Indian Rupees Thirty Two Thousand Two Hundred Only

Amount of Duly (in words) : Indian Rupees Five Hundred Fifty One and Forly Two paise Only

Senal No. in PLAIRG-23 : 1346 Dated 07 May 2016 o o o

Remarks: being invoice No -1346 Qty 7.00 cum Grade M-25 @ 4600/ Per cum.(Basic Excise Duly Calculeled On 27571 @ 2.00%.
Declaration : We declare that this invaice shows the aclual price of he goods described and that all parficulars are true and correcl.

Excise Declaration for TyHg Readymix
WWe declare to the best of our knowledge and belief that the panticulars stated herein are true and

correct and there is no additional consideration aceruing 1o us either direclly or indirectly in any

manner other than the amounts indicaled here. Authgfised Signatory

SUBJECT TO GHAZIABAD JURISDICTION E&0E
This is a Compuier Generated Invoice




Readynmx

Delivery Challan Cum Tax [nvoice / Sale Invoice (Original for Buyer)
(I5SUE OF INVOIGE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) o
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad,, Regd. Office: G-36, Patel Nagar-lil,, Ghaziabad.
Phone ;: 09810969192

VAT TIN : (9688812600 Range + Y1V of Ghazizbad { Lawers Chambes, 01 Tebsil Compoond, R, Ghizizbad (U}
Excise Regn No.: AAFFT3307EEMO02 Division : Ghazlabad 17 Ghaziabad T 307, Wing-4, 06041, Kamda Mehytt Nagas, Ghiziabad )

. Comnissionerate ; Ghazised [ Ghasishad ! 22, Wing:A, C.8.0., Kanlat{ehru Nagar, Ghatiabed JUP)

PAN I Income TaxMNe. : AAFFT9307E

Consignee Invoice No. Dated
Divyansh Infraheight Pyt Ltd. 01338 7-May-2016
Site:- Sec-16C i - : -
Noida Ext. Delivery Note Dated
1349 7-May-2016
Supplier's Ref/Order No. Despatch Document Na.
@ B 279 dt 05-05
Despatched through Destination
VAT TIN : 09486824156 . o : e =
Buyer (if olher than consignee) [bate & Time of issue of Invoice Motor Vehicle No,
Divyansh Infraheight Pyt Ltd. 07 May-2016 at 09:45am  UP14 BT 8345 (TM-31).
' Date & Time of Removal of Goods Authenticated By
07 Apr-2016 at 09:55 am for Tyag Readymix

O

Authorisedipignatory

VAT TII}! i : 09488824156
S Description of Goods Tariff  HSN Quantity Rate per Amount
o Classificalion . L
1 Tyag R.M.C. Grade M-25 7.000 Cum  3,938.69 Cum 27,570.83
Baslc Excise Duly @ 2% 2 % 551.42
Vat @ 12.5% 1250 % 3.515.28
Addilional Vat 2% 2 % 562,45
Round Off 0.02

W

“>~>’\” : M

Total 17.000 Cum’ © 1 T32,200,00
Amount Chargeable (in words) : Indian Rupees Thirty Twe Thousand Two Hundred Only

\&

Amount of Duty (inwords) - indian Rupees Five Hundred Fifty One and Forty Two paise Only

Serial No in PLARRG-23: 41339 Dated 07 May 2016 _
Remarks: being invoice No 1339 Oty 7.00 cuin Grade M-25'@ 4600/~ Per cum.{Basic Excise Duty Calculeted On 27571 @ 2.00%.

Declaration . We declare that this invoice shows the actual price of the goods described and that all particulars are lrue and corredt.

Exose Declaration for Tyag Readymix
‘e declare 1o the best of our knowledge and belief that the particulars stated herein are true and

correct and there is no additional consideration accruing to us eilher directly or indirectly in any

manner other than the amounts indicated here. althorised Signatory

" SUBJECT TO GHAZIABAD JURISDICTION E&OE
This is a Computer Generated Invoice




S

(J

-
Rea dymlx g‘(‘
Delivery Challan Cum Tax Invoice / Sale invoice (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _
Tyag Readymix
Plant:: Khasra No. 838, Noor Nagar,, Raj Nagar Extention,, NH-58, Ghaziabad., Regd, Office; G-36, Patel Nagar-lll,, Ghaziabad,
e Phone : 09810969192 .
VAT TIN : 096838_1 2600 Range 1 ¥IVof Ghazlahsd ! Lawars Chamzr, Oid Tehsil Compound R-Y,Ghazizhad (ULP.)
Excise Regn No.: AAFFT9307EEM0O02 Division + GhariabadN | Ghasiabad 'Y 307, Wing.A, GO0, Karmla Hehrolegar, Ghatizhid {1LP)
Commissionerate © Gheriabad! Ghanistad 41, Wing-A, C.6.0.4), Kamla iehru Hagay, Gharlabed [HP)
PaN Income Taxo. : AAFFT9307E
Consignee Invoice No. Dated
Divyansh Infraheight Pyt Ltd. 01373 8-May-2016
Plot Na- 10 Sheakti Khaﬁg 2 :IE“UE Note ; Dated Ty
indrapuram,Ghaziabad. ! v ate
11382 o 13 May-2016
Supplier's Ref./Order No. - Despatch Document No,
L L 1B280dt05-05
Despatched through Destination

VAT TIN . 09488824156
Buyer {(if other than consignee)

Divyansh Infraheight Pvt Lid.

Date & Time of issue of Invoice “Molor Vehicle No.
: 08 May-2016 at 09:25 am 1UP14 CT 1803 (T M-35)

Date & Time of Removal of Goods Authgnticated By
08 Apr-2016 at0s:35 am | [or Ty Readymix
Authofibed Signatory
VAT TIN : 09488824156 .

St Description of Goods Tariif 1 HSN Quantity Rate . per Amount
ito . Clagsification __ e el .
1 Tyag R.M.C. Grade M-10 7.000 Cum 3, 480.17 Cum 24 424 19
Basic Excise Duly @ 2% 2 % 488.48
Vat @ 12.5% 1280 % 3,114.08
Additional Vat 2% 2 % 498.25

Round Off .

Rt

) b-

Total
Amount Charpgeable {in words) :

AL
Eﬂhequ /003 No -+ 3 336

Amount. .
oo rH{b

ate

/7.000 Cum . | ¥28,525.00

Indian Rupees Twenty Eight Thousand Five Hundred Twenty Five Only

Amount of Duty {in worgs) -

Senal No. in PLAIRG-23: 1373 Dated 08 May 20156 .

Remarks: being invoice No -1373 Qty 7.00 cum Grade #-10 @ 4075!- Per cum.(Basic Excise Duty Calculeted On 24424 _@'29
We declare that this invoice shows the actual price of the goods described and thal all pariiculars are true and corrbgt,

Declaration :
Excise Declaration

We declare Lo the best of our knowledge and belief that the particulars stated herein are true and
correct and there is no additional consideralion accuing fo us either directly or indirectly in any

manner other than the amounts indicated here,

SUBJECT TO GHAZIABAD JURISDICTION

Indian Rupees Four Hundred Eighty Eight and Forty Eight paise Only

Xised Signatory
E.&QE

This is a Computer Generated Invoice




evdexd 0 RMC INFRAPROJECTS

A __ engceu Readymix Concrete ¢ Interlocking Pavers‘ * Fly Ash Bricks

Ll

BVT. LTD.

Corp. Ofi. : Plot No-38, Toycity, Ecotech - Ill, G, Noida-201308 {U.P)

CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY GHALLAN CUM TAX INVOICE/SALES INVOICE (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid.
. PLOT NO 38, ECOTECH I, TOYCITY, GREATER NOIDA, UTTAR PRADESH .
Phone : Mob. # 919654103322, Landline # 01202397138 / E-mail : infe@nmcinira.in, Website : www.rmcinfra.in, CIN :U74140DL2011PTC21863 7
VAT TIN 1 09666108633 Range : RANGE 1 /1 f Hotel F-1, Greater Noida.
Excise Regn No.: AAFCRA529PEN001 Division : CENTERAL EXCISE DIVISION 1701 J Hotel -1, Greater Noida,
Commissionerale : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
PAN fHncome TaxNo. : AAFCR3529P ,

Consignee Invoice No. Daled

DIVYANSH INFRAHEIGHT PVT. LTD 3T 3-Jan-2017

PLOT NO-3H, SEC-18C Dl Kot Dated

NOIDA EXTN. - clivery Rote 4

@ ' Supplier's Ref /Order No. Despatch Document No.

3171 L
Despatched through Destination

VAT TIN : 09488824156 L R-11

Buyer (if ather than consignes) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PYT, LTD, .
PLOT NO-3H, SEC-16C 3-Jan-2017 at 13:55 UP16BT-1554

NOIDA EXTN. Dale & Time of Removal of Goods
3-Jan-2017 af 14:05

VAT TIN 3 ) .
Sl Description of Goods | Tanf/HSN | Quantity Rate per Amount
No. L : Classification :
1 Readycon RMC Grade M-25 38245010 3.000 CUM 4,000.00 | CUM © 12,000.00,
Basic Excise Duty @2 % 2 (% | 240.00]
VAT@12.5 % (12,240.00) 1250 |% : 1,530.00
ﬁ Additiona) Tax @ 2% 2 |% 244.80
Round Off 0.20
D/ﬁ)/‘/ |
d C ' 1
- ' |
. t
. L ' Total 3.000 CUM - | T 14,015.00 )
Amount Chargeable (in wards) : {NR Fourteen Thousand Fifteen Only F___;:___,ﬁ——_“ ;_1: :
A Duty {in words) : St e o, A I e
mount of Duty {inwords) : INR Two Hundred Forty Only 4 ‘ ,;‘_ ) ‘~ b 1')4}8%
e _— b-“-'._ N W .5 _
Serial No. in PLWRG-23: 3471 DATED 03-01-2017 ERTRELY >“"th'*’1‘?=/ PR

1

Remarks: BEING INVOICE #3171 DATED 03-01-2076 '

VAT Declaration ; We Deciare fhat this invoice Shows aclual price of the goods describe and that all particulars are frue & correct - !
Excise Declaration Pre Authenticated by for RMC Infraprojects PvtLtd. |

We declare lo the best of our knowledge and belief that the parficulars
slated hersin are true and correct and there is no addilional 1
consideration accruing lo us either direF of indirectly in any manner . ) X
other than the amodits indidated here. Authorised Signatory ing Signatory
q Name : SUDHRKUMARSINGH Name - SUDHR KUMAR SiNGH !

/ Designation : NANAGERACCOUNTS Designation : MANAGERACCOUNTS |

¥ B
%N{ﬁ{s is a Computer Generated Invoice E.&0E

ak'Na

fra.in* ¢ wwwrmeinfrain - -

" Red: Office : E:279, New-Ash




enterd .  RMC INFRAPROJEGTS PVT, LTD.
E eadge@n ‘ Readymix Concrete ° Interlocking Pavers ¢ Fly Ash Bricks

Gorp. Off. : Plot No-38, Toycity, Ecotech - ll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2307138

DELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE {Criginal for Buyver)
{ISSUE OF INVQICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pvt Ltd. '
PLOT NO 38, ECOTECH HIl, TOYCITY, GREATER NOIDA, UTTAR PRADESH !
Phone : Mob. # 919654103322, Landline # 01202397138 f E-mail : info@rmcinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1171/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMOD1 Division : GENTERAL EXCISE DMS[OHIIM [ Hotel F, Greater Moida,
Commissionerale : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
PAN 7 tncome Tax Mo, : AAFCR3520P -

Consignee - TInvoice No. Dated 1
DIVYANSH INFRAHEIGHT PVT. LTD. 170 3-Jan-2017
PLOT NO-3H, SEC-16C Delivery Note Dated -1
NOIDA EXTN. 24 : |
Supplier's Ref./Order No. Despatch Document No. |
370 _
Despatched through Destination
VATTIN * : 09488824156 R-3 -
Buyer (if other than consignee) Date & Time of issue of Invoice | Mator Vehicle No. .
PLAYANSH INFRAMEISHT PVT. LTD. 3-Jan-2017 at 13:40 UP16AT-7752 i
NOIDA EXTN‘. Date & Time of Removal of Goods . i
3-Jan-2017 at 13:50 l
VAT TIN :
sl Description of Goods Tariff f HSN Cuanlity Rate per ; Amount
No. _ ' Classification L
1 Readycon RMC Grade M-25 38245010 5,000 CUM 4,000.00 CUM 20,000,00
Basic Excise Duty @2 % 2 0w 400,00«
VAT@12.5 % (20,400.00) 1250 |% 2,550.00
Additional Tax @ 2% 2 1% 408.00
) 1
[ i '
M, i ; ?
| |
| |
| i
. L - ]
) ) Totai { 5.0600 CUM I ¥ 23,358.00
Asmount Chargeable (inwords} : INR Twenty Three Thousand Three Hundred Fifty Eight Only T '
i i 5 : i H
Amount of Duty {in words) : INR Four Hundred On! A L vy
ty ) y Cogne 1 1, [% WQ’LF%
Sesial No.in PLWRG23* 3170 DATED 03-01-2017 S > 'ql\@} o
Remarks: BEING INVOICE # 3170 DATED 03-07-2016 }/;37 3412 sl
VAT Declaration: We Dectare that this invoice Shows aclual price of Ihe gocds describe and that all parliculars are frue & correct |
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd. ;
We declare to the best of our knowledge and helief that the particulars i
stated herein are Wue and correct and there is no additional - t
consideration accruing to us either directly or indirectly in any manner . . ‘-
other than the amounis indicated here! Authorised Signatory ssuing S[gna!o
Name ; SUDHREUMARSIGH Name SUDHIRKUIMRSMGH;
il Designation : MANAGERACCOUNTS Designation : MANAGERACCOUNTS :

uter Generated Invoice E.&DE

0 wwwirmeinfrain




B Readycon

RMGC INFRAPROJELCTS PVT. LTD.
Readymix Concrete * Interlocking Pavers © Fly Ash Bricks
Corp. Off. : Plot No-38, Toycity, Ecotech - III, G. Noida-201308 (U.F.)

CIN : U74140DL2011PFC218637, Ph. : 1120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltu.

PLOT NO 38 ECOTECH -lit, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 0120239?138-"E~I‘I1&I| info@rmcinfrain, Wehbsite : www.mcinfra.in,CIM :U74140DL201{PTC21863 7

(Original for Buyer}

b
i

VAT TIN : 09666108633
Excise Regn No.: AAFCR3529PEMO01

Range : RANGE 171/ Hotel F-1, Greater Noida. ,
Division : CENTERAL EXCISE DIVISION 1104 / Hotel F-, Greater Nolda,
Commissionsrate : Nolda-l / EA / HOTEL F-1, GREATER NOIDA |
PAN {Income Tax bo.: AAFCR3529P

Consignee Invoice No. Dated

DIVYANSH INFRAHEIGHT PVT. LTD 3169 3-Jan-2017

PLOT NO-3H, SEC-16C Delivery Note Dated -
NOIDA EXTN. v

&)

VAT TIN . 09488824156

Supplier's Ref./Order No.

3169
Despatched through

R-7

Despatch Document No.,

Destination

Buyer (if other than consignee)

DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-18C

Date & Time of issue of invoice

3-Jan-2017 at 12:13
Date & Time of Removal of Goods

Motor Vehicle No.
.UP16AT-7766

NOIDA EXTN.
3-Jan-2017 at 12:23 !
VAT TIN '
] Description of Goods Taritf / HSN CQuantity Rate per | Amount
No.. _Classification .
1 Readycon RMC Grade M-25 36245010 3.000 CUM 4,000.00| CUM 12,000.00
Basic Excise Duly @2 % 2 % 240.00
. VAT@12.5 % (12,240.00) 1250 (% 1,530,00
Additional Tax @ 2% 2 % 244,80
Round OFf 0.20
fy’}' ' ' | J
R | }
o Total 3.000 CUM | _¥14,015.00|
Amount Chargeable (inwords): INR Fourteen Thousand Fifteen Only |
’ ____________._.
Amount of Duty {in words) : [NR Two Hundred Forty Only ) ‘.‘ Ex—%
Serial No. in PLARG-23° 3169 DATED 03-01-2017 - \.;g S
Remarks: BEING INVOICE # 316_9_E_JATED 03-01-2016 Q—OJ N
VAT Declaralion : We Declare thaf this invoice Shows aclual prite of the goods describe and that all pariiculars are frug & ca?gk__ﬂ "
Excise Declaration Pre Authenficated by for RMC Infraprojects Pyt L Ltd |
We declare o the best of our knowledge and belief that the particulars AR .
stated herein are true and correct and there is no additional 2;;.;
consideration acpruing to us efther directly or indirectly in any manner ) !
other than the = Aulhorised Signato ssuing Signatory
Name : SUDHRXUMARSINGH Name SWHIRKUM&RSIHGH
Designallon +_MANAGER ACCOUNTS Desjgnalion__.___lgh_ﬂgG_ER_&cgpl_lu_rs
E.&OE

D¢

[hi ~‘H 0.96 ' nfo@rrﬁ _nfra ir- - mvw rmcmfra in




- enteedL  RMC INFRAPROJECTS PVT. LTD. |
Readge@n Readymix Concrete ¢ Interiocking Pavers « Fly Ash Bricks

Corp. Oif. : Plot No-38, Toycity, Ecotech - llI, G. Noida-201308 (U.F.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN GUM TAX INVOICE/SALES INVOIGE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Lid.
FLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397138 / E-mail : info@nmeinfra.in, Website : www.rmcinfra.in, CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Nolda, |
Excise Regn No.: AAFCR3529PEMO001 Division + CENTERAL EXCISE DIVISION 101 ) Rotel P4, Greater Noida, |

Commissionerate : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
PAN f\ncome TaxNo. : AAFCRIB29P

Cansignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3168 3.Jan-2017
PLOT NO-3H, SEC-16C Delivery Note ™ [Dated
NOIDA EXTN. ry
@ Supplier's Ref./Order No. Despatch Document No,
368
‘ Despatched through Destination
VAT TIN : 08488824156 R-2
Buyer {if other than consignee) ' Date & Time of issue of Invoice { Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

: 3-Jan-2017 at 11:50 UP16AT-7761 l
PLOT NQ-3H, SEC-16C '
NOIDA EXTN. : Date & Time of Removal of Goods }
3~Jan-2017 at 12:00 ‘
|
|
¥
i
VAT TIN :
St Deascription of Goods Tariff f HSN Quantity Rale per Amount
Na. o Classification R
1 Readycon RMC Grada M-25 38245010 4,000 CLUM 4,000.00( CUM 16,000.00
Basic Excise Duly @2 % 2 |% 320.00
VAT@12.5 % {16,320.00) 12.50 |% 2,040.00
Addilional Tax @ 2% ! 21% |1 326.40
Less: , Round Off {-)0.40
WV’}
) o Total 4.000 CUM _—}—="%315;686.00
Amount Chargeable (inwerds) : INR Eighteen Thousand Six Hundred Eighty Six Onl T Fy L L
g ous .g ty : ¥ E j on é
Amount of Duty (in words) : INR Three Hundred Twenty Only dqh -.- vas
e e A{T'l il 4
Serial No. inPLARG23: 3168 DATED 03-01-2017 he
Remarks: BEING INVOICE #3168 DATED 03-01-2016
VAT Declaralion ;. Ve Declare that this invoice Shows aciual price of the goods describe and that all particufars are true & comedt
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare to the best of our knowledge and belief that the partfculars -
stated herein are true and correct and there is no additional
consideration accruing to us either direcliy or indlrectly i any manner . .
other than the amounis indicated here, Auihorised Signat Issuing Signatory
Name : SUDHIRKUMARSINGH Name : SUBHIR KUMAR STNGH
Designation : MANAGERACCOUNTS Designation . MANAGER ACCOUNTS

hliter Generated Invoice E.&0E




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « interlocking Pavers » Fly Ash Bricks
Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)

CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN GUM TAX INVOICE/SALES INVOICE (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMG Infraprojects Pvt Ltd, i
_ PLOT NQ 38, ECOTECH -, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. #+919854103322, l.andllns # 011202397138 / E-mail ; info@rmcinfra.in, Websile : www.rmeinfra.in, CIN :U74140D1.2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 /1 /Hotel F-1, Greater Noida.
Excise Regn No,: AAFCR3528PEMO0O1 Division : CENTERAL EXCISE BIVISION 1101/ Hotel F-1, Greater Noida,
Commissionerate : Noida-ll  EA f HOTEL F:1, GREATER NOIDA
PAN /Income TaxNo. : AAFCR3529P :

Consignee Invoice No. tDated i
DIVYANSH INFRAHEIGHT PVT. LTD. _ ,
PLOT NO-3H, SEC-16C N {an-2017 -
NOIDA EXTN. 24 '
@ Supplier's Ref./Order No. Despatch Document No,

t
3159 o i
Despatched through Destination :
VATTIN  : 03488824156 R-9 B
Buyer (if other lhan consignee) Date & Time of issue of Invoice | Motor Vehicle No. [
DY SH INTRAHEISHT PVT. LTD. 01-JAN-2016 AT 15:30 UP16BT1552 |

NOIDA EXTN. Date & Time of Removal of Goods

01-JAN-2016 AT 15:40
l
!
’ t
VAT TIN : : }
8i Descriplion of Goods Tariff  HSN Quantity Rale per Amount |
No. o e Classification '
1 Readycon RMC Grade M-25 38245010 5.000 CUM 4,000.00| CUM 20.000.00|
Basic Excise Duly @2 % i 2 o | 400,001
O VAT@12.5% (20,400.00) | 1250 % | 2,550.00
Additional Tax @ 2% | 2 1% 408.00
I 1

dore”

o . Total 'J[rIﬁuTJ" cuMm T 23,356.00
Amount Chargeable (in words) : INR Twenty Three Thousand Three Hundred Fifty Eight Only . ——— =,

e
] b L i P
A

| Y

Amount of Duty (inwords} : INR Four Hundred Only - T gl
T kot —
Serial No. in PLARG-237 3158 DATED 01-01-2016 o 5 \p g !
Remarks: BEWNG INVOICE #3159 DATED 01-01-2077 o ? Qbﬁ‘?" _»’3
VAT Declaration :_ We Decare that this invoice Shows aclua] price of he goods describe and thaj all parliculars are true & correct
Excise Declaration \ i Pre Authenticated by for RMC Infraprojects Pvt Ltd. ‘
We declare lo the best of &yr knowledge and bilief that the pariculars .
stated hesein are true andw 51¥90 additional [ ) :
consideration acerving lo usfeithbr dlreclly br indivactly in any manner ;
other than the amounts indicated here. Authorised Signatory Issuing Signatory
Name : SUDHIRKUMARSIKGH MName : SUDHIR KUMAR SINGH I
Designation : MANAGERACCOUNTS Designation : MANAGER ACCOUNTS |
E&OE

H oo wwwimeinfiain




enfexd{- RMEC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers - Fly Ash Bricks

Corp. Off. : Plot Mo-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAM GUM TAX INVOICE/SALES (NVOICE {Original for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMGC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +818654103322, Landfine # 01202397138 / E-mait : info@rmeinfra.in, Websile ; www.rmcinfra.in, CIN :U741400L2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 /1 { Hotel F-1, Greater Nolda.
Excise Regn No.: -AAFCR3529PEM001 Division : CENTERAL EXCISE DIVISION ! /04 I Hodel F-1, Greafer Nolda,
Commissionerate : Noida-It / EA/HOTEL F-1, GREATER NOIDA
PAN JIncome Tax No. : AAFCR3529P

Consignee [Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3158 1-Jan-2017 ]
PLOT NO-3H, SEC-16C Delivery Not Dated 1
NOIDA EXTN, fy Note a :
@ | Supplier's Ref./Order No. Despatch Document No. }
3158 . :
Despatched through Deslination |
VATTIN _: 09488824156 R-11 o -'
Buyer (if other than consignee) Date & Time of issue of Invoice | Motar Vehicte No. ;

DIVYANSH INFRAHEIGHT PVT. LTD.

. 01-JAN-2016 AT 15:19 UP 16 BT 1554 |
PLOT NO-3H, SEC-16C
NOIDA EXTN. Date & Time of Removal of Goods i
01-JAN-2016 AT 15:29 |
i
! :
!
t
VATTIN -
L] Description of Goods Tariff FHSN Quantity Rale per Amount ;
Me. . Classification J ;
1 Readycon RMC Grade M-25 38245010 3.000 CUM 4,000,00{ CUM 12.000.00‘
_ Basic Exeise Duty @2 % 2 t% - 240.00|
VAT@12.5 % (12,240.00) 12.50 1% 1,530.001
Additonal Tax @ 2% 2 I% 244.80
Round Off | 0.20}
I | .o
LA i ' '
W . | | ;
a a |
| | i |
—_ | ; |
o Total 13,600 CuM| il ___X14,015,00
Amount Chargeable {inwords) : INR Fourteen Thousand Fifteen Only - et *_ﬂ‘: 1 );} 7
: L. - Lo
Amount of Duty (in words} : INR Two Hundred Forty Only Lo e j:_
o m ama —a— ) by cakli o S"C\C-‘)\-,f})
Serial No, in PLARG-23: 3158 DATED 01-01-2016 o A =5 .r.'),hq____&. o
Remarks: _BEING INVOICE # 3158 DATED 01-01-2017 ! __]' [ _

1
VAT Declzration : We Declare that this invoice Shows aclual price of the goods desenbe a and that all particulars are irile & correct :
Excise Declaration t Pre Authenticated by for RMC Infraprojects Pvt Ltd f

We deciare to the best of our knowledge and belief that the particulars
staled herein are true and correct and there is no additional .
consideration accruing to us either directly or indirectly in any manner
other than the amounts indicated hefg. ‘Authorised S[gnato Issuing Slgnato
- SUDHIR KUMAR SHGH |

] S :i MName : SUDHIR KUMARSTHGH Name

__|Designation : MAMAGERACCOUNTS Designation : WANAGERACCOUNTS i
- his is a Computer Generaied Invoice E.&OE

Deih| 110096 i

mfo@rmclnfra m v www rmcmfra m -




o anrexrd-d-  RME INFRAPROJEGTS PVT. LTD.
Readgc@n Readymix Concrete « Interlocking Pavers « Fly Ash Bricks
- . Corp. Off. : Plot Nu-38, Toycity, Ecotech - IIf, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DEUVERY CHALLAN CUM TAX INVOICE/SALES INVOICE {Orginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) )
RMC Infraprojects Pvt Ltd. 5
PLOT NO 38 ECOTECH I}, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone ; Mob. # +319654103322, Landrne # 01202397138 1 E-mail ; info@mcinfra.in, Website : wwwnncmfra in,CIN ;U741400L.2011PTC21863 7
VAT TIN : 05666708633 Range : RANGE 171 { Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMOG1 Division : CENTERAL EXCISE DIVESION 1/ 01 f Hote! F-1, Greater Nolda.
Commissionerate-; Noida-ll  EA { HOTEL F-1, GREATER NOIDA
PAM tincome Tax Ho. ;. AAFCR3526P
Consignee invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3456 §-dan-2017
PLOT NO-3H, SEC-16C Delivery Note Dated
NOIDA EXTN. 44
O Supplier's Ref./Order No. Despatch Bocument No.
M6 . .
Despatched through Destination
VAT TIN . 09488824156 R-3
Buyer {if other lhan consignee) Date & Time of issue of Invoice | Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

01~ JAN-2016 AT 13:35 UP 16 AT 7762 |
PLOT NO-3H, SEC-16C -
NOIDA EXTN. Dale & Time of Removal of Goods
01-JAN-2016 AT 13:45
I
VAT TIN ) '
Sl Description of Goods Tariff f HSN Quantity Rate per f Amount
No, Classification ;
1 Readycon RMC Grade M-25 38245010 4.000 CUM 4,000.00 | CUM 16,000.00
Basic Excise Duly @2 % 2 |% 320.00
; VAT@12.5 % (16,320.00) 1250 |% 2,040.00
@ Additional Tax @ 2% 2 % 326.40| .
Less: . Round Off (-}I:i.m:li
» I
r |
5 ! '
|
L Total] 4,000 CUM ___..t_:g;aas:nu;l \
Amount Chargeable (in words) . INR Eighteen Thousand Six Hundred Eighty Six Only '5.'7 A N ]
ol g P |
Amaunt of Duly {in words) - INR Three Hundred Twenty Only . FaA TR L
T 3aavas
Senal Na.in PLAURG-23" 3156 DATED 01-01-2016 '74,}4 it ee
Remarks: BEING INVOICE # 3156 DATED 01-01-2016

VAT Deglaration ;_We Declare that this invoice Shows aciual price of the goods describe and Lhat all particulars are true & correcl

Excise Declaralion Pre Authenticated by for RMC Infraprojects Pvi Ltd.
We declare lo the best of our knowledge and bellef that the particulars
stated herein are true and correct and there is no additional
consideration aceruing 10 us either directly opindirectlytin any m
other than the amounts indicated here.

2 !
E;’ C orised Signatory suing Signatory

mg 8 : SUDHIRKUMARSINGH Mame : SUDHIR KUMAR SINGH

esignation : MANAGERACCOUNTS Designation . WANAGERACCOUNTS

a W&nerated Invoice E.&0E




enderdl.  pME INFRAPROJECTS PVT, LTD.

Readymix Concrete ¢ Interlocking Pavers » Fly Ash Bricks
Corp. Off. : Plot No-38, Toyeity, Ecotech - IIl, G. Noida-201308 (U.P.)

CIN : U74140DL2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAX INVCICE/SALES luvoICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pyt Lid. ‘
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +9198654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in, Website : www.rmicinfra.in,CIN :U74140DL2011PTC21863 7|

{Original for Buyer}

O

VAT TIN : 09666108633 Range ! RANGE 1 / 1 / Hotel B+1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO001 Division : CENTERAL EXCISE DIVISION | /01 / Hotel F-1, Greater Nojda,
Comrissionerate ; Noida-)l / EA / HOTEL F-1, GREATER NOIDA
PAN T Income Tax No. : AAFCR3525P :
Consignee Invoice No. Dated o T
DIVYANSH INFRAHEIGHT PVT. LTD, '
PLOT NO-3H, SEC-16C e Nan-2017 ——
NOIDA EXTN. Y | 1
|
Suppliers Ref./Order No. Despatch Document No. l
3152 L |
Despatched througli Destination !
VAT TIN : 09488824156 . R-8 o 1
Buyer {if other lhan consignee) ' Date & Time of issue of Invoice | Motor Vehicle No. )
DN e T V- LTD. 01-JAN-2016 AT 11:15 UP 16 BT 1552 i
NOIDA EXTN'. Dale & Time of Rernoval of Goods
[01-JAN-2016 AT 11:26 |
|
VAT TIN : | -
Sl Deseription of Goods Tariff f HSN Quanlity Rafte I per Amount
No. e Classification | ! : :
1 Readycon RMC Grade M-25 38245010 : 4,000 CUM 4.0DD.DD| CUM I 16,000,001
Basic Excise Duty @2 % | 2% | 320.00
VAT@12.5 % (16,320.00) l 12.50 r a 2,040.00
Additional Tax @ 2% | 326,40
Less ; Round Off | ' I {=)0.40
i | i
i b | i i
| b | |
. ! I
! | i !
' | : :
e e e - J— . ! — — 1,
Total ] 4| 000 CUN| 1. Tis 686.001
Amount Chargeabie (inwords}: INR Eighteen Thousand Six Hundred Eigt Eighty Six Only . __H..v-——-_—n-r-—-;:-::? @
-t Sy . ¥y
Amount of Duly (in words} : INR Three Hundrad Twanty Only - o e

Seral No.in PLARG-23:~ 3152 DATED 01-01-2016
Remarks; BEING INVOICE # 3152 DATED 01-01-2016

"'ﬁ‘r\izqi—'
“Hg=

VAT Degclaration ; “Wel Declars that this invoice Shows aclual price of tha goods describe and that all particulars are frue & correcl

Excise Decfaration

We declare to the best of our knowledge and belief that the particulars

slaled herein are true and correct and there is no addilional
cansideration aceruing lo us either directly or indirectly in any manner

ather than the amounts indicated here.

' Pre Authenticated by

Aulhonsed S:gnatory
Name
! Desrgnatlon

> SUDHIR KIIMAR SIHGH, Name
 MANAGERACCOUNTS Designation @

for RMC infraprojects Pvt l..td.

uing Slgnalo
SUDHIRH SINGH
HM(&GER&GCOLHITS

E30E




- c-#edd-  RMD INFRAPROJECTS PVT. LTD.
B, Readyeon Readymix Concrete + Interlocking Pavers © Fly Ash Bricks
T Corp. Ofi. : Plot No-38, Toycity, Ecotech - 11, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUR TAX INVOICE/SALES INVOICE {Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) .
RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob, # +919654103322, Landline #01202397138 / E-malt ; mfo@rmcunfra in, Website : www.rmcinira.in,CIN ;:U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range . RANGE 1/ 1/ Hotel F-1, Greater Noida,
Excise Regn No.; AAFCR3529PEMD0 Division : CENTERAL EXCISE DIVISION 1701 I Hotel F-1, Grealer Nolda,
Commissionerale : Nojda-ll  EA / MOTEL F-{, GREATER NOIDA
B PAN /ncome Tax Ho. : AARCR3529P
Consignee Invoice No. Dated
DIVYANSH lNFRAHEIGHT PVT. LTD. 3251 21-Jan-2017
PLOT NO-3H, SEC-16C ' Defivery Note Dated
NOIDA EXTN,
Supplier's Ref./Order No. Despatch Document No.,
@ 3251 :
Despatched through Destination
VATTIN 09488824156 R-2 }
Buyer {if other than consignee) Date & Time of issue of invoice | Motor Vehicle No.
DIV YANSH INFRAHEIGRT PVT. LTD. 21-Jan-2017 at 16:45 UP 16AT 7761
NOIDA EXTN. Date & Time of Removal of Goo@s .
21-Jan-2017 at 16:55
VAT TIN : 09488824156 .
| Description of Goods Taritf f HSN Quantity Rate per Amount i
No. . Classification
1 Readycon RMC Grade M-10 38245010 5.000 CUM 3,400,00| CLIM 17.000.00
Basic Excise Duty @2 % ' 2 % 340.00
VAT@12.5 % (17,340,0Q) | 1250 % 2,167.50
Additionat Tax @ 2% ; 2 % 346.80
Less: Round Off ! {-}0.30
A :E{ ) E - "
Cashf(.ncql e [%il{‘_ q
Amount, oG A
ioare.. - JE
L Total 5.000 CUM| X 19,854.00
Amount Chargeable (in words): INR Nineteen Thousand Eight Hundred Fifty Four Only
Arnount of Duty (in words} : INR Three Hundred Forty Only
Serial No.in PLWRG-23: 3251 DATED 20.01.2017 CT T
Remarks: BEING INVOICE # 3251 DATED 20.01.2017
VAT Deglaralion : \Wa Declare that Inis invoice Shows aciual price of the goods describe and thal ail pariiculars are jnue & corect
Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt Lid.
We declare to the best of our knowledge and bellef thal the particulars . T : |
stated herein are trug and correct and there is no additional - !
consideration accruing to us eilher directly or indi@ﬂy in any manner , . !
ather than the amounts indicated here. N Authorised Signatory ssuing Slgnalo
Name  SUBHRKUNARSINGH Name : SUDHR KUAARSINGH |
- Designation : WANAGERACCOWNTS Designation : MAMAGERACCOUNTS |

-
/,/" C " This is a Computer Generated Invoice E&0OE




@ Recdycon

e (o

DELIVERY GHALLAN GUM TAX INVOICE/SALES INVOICE
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC INFRAPROJ

Readymix Concrete » Interlocking Pavers » Fly Ash Bricks

ECTS PVT. LTD.

Corp. Off. : Plot Mo-38, Toycity, Ecotech - Ili, G. Noida-201308 (U.P.) .
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

(Original for Buyer}

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mab, # +918654103322, Landfine # 01202397138 / E-mail : info@meinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7

VAT TIN : 09666108633 Range : RANGE 1 /1 Hotel F-1, Greater Noida. !
Excise Regn No.: AAFCR3I529PEMO01 Division : CENTERAL EXCISE DIVISION 1101 / Hotel F1, Greater Noida, |
Comrissionerate : Noida-{l / EA f HOTEL F-1, GREATER NOIDA
i ‘ L PANIIncome TagNo.: AAFCR3523P .
Consignee N I Invoice No. Dated ;
DIVYANSH INFRAHEIGHT PVT. LTD, 3181 6-Jan-2017
PLOT NO-3H, SEC-18C Delivery Note Dated
NOIDA EXTN. Y aie
Q Suppliers Ref./Order No. Despatch Document No.
3181
Despatched through Destination
VATTIN  : 09488824156 R-11
Buyer {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No,
IEII_\:J\:I'ASCSJ-F;LNZFI{E%I:EE HT PVT. LTD. 6-Jan-2017 at 11:17 UP16BT-1554
NOIDA EXTN. Date & Time of Removal of Goods
‘ 6-Jan-2017 at 41:27
VAT TIN .
St Dascription of Goods Tanff  HSN Quantity Rate per 1 Amount '
Mo. S Classification J
1 Readycon RMC Grade M-25 38245010 3.000CUMS  4,000.00| CUM 12,000.00
Basic Excise Duly @2 % 2 |% 240.00
VAT@12.5 % (12,240.00) 12.50 |% 1,530.00
Additional Tax @ 2% 2 |% 24480
Round Off 0.20
M
I
|
o '_ Total 3.000 CUM _ ¥ 14,015.00]
Amount Chargezble {in words) : i —
- ,ng { - ): INR Fourieen Thousand Fifteen Only __;_ - :-‘% %ﬂ%
mournt of Duty (in words) : INR Tweo Hundred Forty Onl ; O :
rty Only Co e ﬂjt:g/j‘l
Serial No.in PLARG-23: 3181 DATED 06-01-2017 Coubil a’(

Remarks: BEING INVOICE # 3181 DATED 06-01-2016

VAT Declaration : _We Daclare Ihat this invoice Shows actual price of the

oods describe and thal all pariculars are iue & correct

Excise Declaration

We declare to the best of our knowledge and belisf that the particulars
stated herein are true and correct and there is no additional
consideration accruing to us eilher directly or indirectly in any manner

Pre Authenficated by for RMC Infraprojects Pvt Ltfﬂi
|

|
Authorised Signatory uing Signat
Name ; SUDHRKUMARSINGE Name : sumuummsmﬁﬂ‘
Designation . MANAGERACCOUNTS Designation : MAMAGERACCOUNTS

other than the amounts indicated here. Nj

is a Gamputer Generated Invoice

E.&0E

- info@rmeinfraiin ™, www.rmeinffa.in.




RME INFRAPROJECGTS PVT. LTD.
Readymix Concrete - Interlocking Pavers - Fly Ash Bricks
Corp. Ofi. : Plot No-38, Toycily, Ecotech - lIl, G. Noida-201308 (U.P.}
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pvt Ltd,
PLOT NO 38, ECOTECH -}, VOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landllne #01202397138 | E-mail : info@mcinfra.in, Website ; www.rmcinfra.in,CIN :U74140DL2011PTC21863 ?
VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida. )
Excise Regn No.: AAECR3520PEMDOT Division : CENTERALEICISEDMSIONIleHoteIF-1.Grea!erHuida,
Commissionerale ; Naida-il / EA 7 HOTEL F-1, GREATER NOIDA
PANincome Tax No. : AAFCR35629P

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C N8 S oan-2017 '
NOIDA EXTN. vy
i
@ Supplier's Ref./Order No. Despatch Document No. |
’ 1
3180 o : i
Despatched through Destination I
VATTIN : 09488824156 R-1 J
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No, |
DS INTRAHEISHT PVT. LTD. g-Jan-2017 at 10:56 UP16AT-7760 |
NOIDA EXTN. Date & Time of Removal of Goods .
6-Jan-2017 at 11:05 |
|
{
VAT TIN - ‘
S Description of Goods Tarfi/HSN U Quantity Rale per Amount !
Mo. L Classification .
1 Readycon RMC Grade M-25 38245010 4,000 CUM 4,000.00 | CUM 16.000.00|
. |
Basic Excise Duly @2 % [ 2 1% | 320,00
£ VAT@12.5 % (16,320.00) ! 1250 (% | 2,040.00
. Additional Tax @ 2% 2 I % 326.40
Less: Round Off {-)0.40
N
: |
i f
1 I Il
: |
| I :
U —— |
Total | 4.000 CUNM I {1 %18 BBB 00
Amount Chargeable fin words): INR Eighteen Thousand Six Hundred Eighty Six Only ,.':;"_‘-1"- w oTTTL
_c __..' N L
Amount of Duly (in words) : INR Three Hundred Twenty Only . %
Serial No.in PLARG-23 13180 DATED 06-01-2017 . __ e = .
Remarks: BEING INVOICE # 3180 DATED 08-01-2016 q,.,-
VAT Declzraiion : We Declare thal this invoice Shows aclual price of the goods destribe and {hat all particulars are true & corecl
Excise Declarafion Pre Authenticated by for RMC Infraprojects Pvt Lid.:
We declare to the best of our knowledge and belief that the particulars .
slated herein are true and correct and there is no additional |
consideralion accrulng o us either directly or indirecity in any manner i
other than the amounts indicated here. Authorised Signatory Issuing Slgnato ;
Name : SUDHIR KUMAR SIGH Name : SUDHIR KUMAR SIHGH .
Designation : HANAGERACCOUNTS Dasigrlaﬁ_on__;_w_g@gyyﬁ‘

ig a Computer Generated Invoice E &OE




5 eﬁdlje@ﬁ Readymix Concrete  Interlocking Pavers « Fly Ash Bricks

enterd!  RME INFRAPROJEGTS PVT, LTD.

Corp. Off. : Plot No-38, Toyeity, Ecotech - Ill, G. Noida-201308 (U.P.)

CIN ; U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX [NVOICE/SALES INVOICE (Criginai for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojecis Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone ;: Mob. # +919654103322, Landline # 01202397138 / E-mall : info@rmcinfra.in, Websile : www.rmeinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 /1 { Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3520PEMO0? Division 1 CENTERAL EXCISE DiVISION 1 /01 | Hotel F-1, Greater Noida.
Commissionerate : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
PAN{Income Tax No.: AAFCR3529P .

_—

Consignee - invoice No. Dated B
DIVYANSH INFRAHEIGHT PVT. LTD, 3173 3-Jan-2017 ;
PLOT NO-3H, SEC-16C Seliverv Nols Aot —
NOIDA EXTN. . 24 a ‘
Supplier’s Ref./Drder No. Despatch Document No, ™~ '.
3173 .
Despalched through Destination I
VATTIN _ : 09488824156 R-4 I N
Buyer (if other lhan consignee) Date & Time of issue of Invoice | Motor Vehicle Na. :
!
B g T PV LTD. 3~Jan-2017 at 16:21 UP16AT-7763 |
NOIDA EXTN. Date & Time of Removal of Goods Ii
3-Jan-2017 at 16:31
* 1
VATTIN __: . 1 '
SI Description of Goods Tariff/ HSN Quantily Rale per Amount
No. L Classificalion _
1 Readycon RMC Grade M-25 38245010 4,000 CUM 4,200.00 | CUM 16,800.00
Basic Excise Duty @2 % 2 |% | 336.00,
@ VAT@12.5 % (17,136.00) 1250 1% | 2,142,00
Additional Tax @ 2% : 2 1% | aq2.72
Round Off ; [ . 028!
1
. : |
o P !
' ﬁ B !
o i
1
B
. Total 4,000 CUM | ._%19,621.00!
Amount Chargeable (in words) : INR Nineteen Thousand Six Hundred Twenty One Only s DR
Amount of Dty (in words) : INR Three Hundred Thirty Six Only R Lo parA
e I I ¥ ¢ 14, 111, _ele ;,_'_M_?’{j o
Serial No. nPLARG-23: 3173 DATED 03-01-2017 TR ‘-)._.’;}{Lg_/f_qu_w .
Remarks: BEING INVOICE # 3173 DATED 03-01-2016 _;
VAT Declaralion; We Declare lhat ihis invoice Shows aclual price of he goods describe and that all particulars are true & correct i
Excise Declaration Pre Authenticated by for RNIC Infraprojects Pvt Ltd.'
We declare to the best of our knowledge and belief that lhe parliculars — :
skated herein are true and corredt and there is no addilional |
consideralion aceruing te us eilhgr directly or indirectly in any manner . . '
indi Authorised Slgnaiory Issuing S1gnatory
Name ¢ SUDHIR KUMAR SINGH Name + SUDHR KUMARSINGH :
Desgnat:on ___l{wGER ACCOUNTS Designation _: HANAGER AGCOUNTS |
E.&0E

wikrmicinfradn,




enfered £ pME INFRAPROJECTS PVT. LTD.
Readymix Concrete + Interlocking Pavers » Fly Ash Bricks

Corp. Ofi. : Plot No-38, Toycity, Ecotech - 11I, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE {Originat for Buyer}

L - . _. {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

O

RMC Infraprojects Pvt Lid,
PLOT NO 38, ECOTECH I, TOYCITY, GREATER NOIDA, UTTAR FRADESH
CIN: U7H140DL2011PTC218637 1 Phone . Mob, # +513654 103322, Landiing # 01202397438 / E-mail : info@rmcinfra.in, Websile : wav.omcin frain,CIN :U741400L2081PTC218537
VAT TIN ; 09666108633 Range : RANGE 1/ 1 ! Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO01 Division . CENTERAL EXCISE DIVISION | 701 f Hotel F+1, Greater Noida.
Commissionerate - Noida-1l { EA / HOTEL F-1, GREATER NOIDA
PAR f Income Tax No AAFCR3529P

‘Consignee =~ 7 nvaice No. "Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3485 28-Feb-2017
PLOT NO-3H, SEC-16C “Befvery N —_ R
NOIDA EXTN. elivery ote ated

“Supplier's Ref /Order No. "Despatch Document No.
3485 .
Despatched through Destination

VATTIN 09488824156 R4
Buyer {if other than consignee) Date & Time of issue of Invoice Motor Vehicle No.
PO Noats. SeanEiSHT PVT. LTD. © 28-Feb-2017 at 15:36_ _UP1GAT-7763

'NOIDA EXTN‘. “Date & Time of Removal of Goods

28-Feh-2017 at 15:46

Mode/Terms of Payment

VAT TIN . 09488824156 _
L] Description of Goods Tariff F HSN Quanlity Rate per Amount
M o __ .. .. Clagsilication , .
1  Readycon RMC Grade M-25 38245010 6.000 CUM 4,000.00 CUM 24,000.00
Basic Excise Duly @2 % 2 % 480.00
VAT@12.5 % (24.460.00) 1250 % 3,060.00
Addilional Tax @ 2% 2 % 489.60
Round Off 0.40
; VY

"h@r— ’5'16‘1 o \K
\gcmq jq“;?c} | \} e
‘g‘l‘t‘; i

Deven Ka- ‘§ oE l £

Total "6.000 CUM © . 72803000

" Amoun Chargeabie {inwords]: INR Twenty Eight Thousand Thirty Only

Amount of Duty {in words) : INR Four Hundred Eighty Only

Serial No. in PLAIRG-23: 3485 DATED 28-02.2017
Remarks: BEING INVOICE #3465 DATED 26.02.2017 g\
VAT Declaration; We D Declare that this inveice Shows aclual price piihe’goads describe and that all pasticulars are true & correct

olher than the amounts indicated here.

Excise Declaration ’re ‘Authenticated by for RMC Infraprojects Pvt Ltgq
We declare to the best of our kno Edgﬁmdbe FitaTImepéticulars—"
stated herein are rue and coreet and ifere is nd additional

consideration accruing 1o us either directly or indirectly in any manner

“This is a Computer Generated Irwmce




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers » Fly Ash Bricks

Carp. Off. : Plot No-38, Toycity, Ecotech - Ill, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CRALLAN CUM TAXINVOICE/SALES (HVOICE
e (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

! RMC Infraprojects Pvt Lid.

PLOT NO 38, ECOTECH I, TOYCITY, GREATER NOIDA, UTTAR PRADESH
_CIN: U74140DL2041PTC218637  Phone : Mob, # +019654403322, Landline # 01202397138 / E-mail : info@rmcinfea.in, Website : wwwy.rmein fram,CIN ‘UT41400L2011PTC210637

{Original for Buyer)

VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3528PEM0O01 Division : GENTERAL EXCISE DIVISION 11 01 { Hote! F-{, Greater Noida.
Commissionerale : Noida-ll / EA / HOTEL F-1, GREATER NOIDA
| A ) o Eﬁmln_u_ome'_l'axﬂu AAFCR3529P
“Consignee "lnvoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. '3317 - 3-Feb-2017
PLOT NO-3H, SEC-16C ‘Delivery Note = Dated
'NOIDA EXTN. v
Ts‘uijpli'éFé’ Ref/OrderNo. = Despatch Document No,
o~ _r e
I Despatched through - Destinafion
VAT TIN . 09488824156 _ 1R4

“Buyer {if other than consignes)

DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C

. Date & Time of issue of invoice ‘Motar Vehicle No,

:3-Feb-2017 at 17:21 UP-16 AT 7763

Date & Time of Removal of Goods .

"NOIDA EXTN,
:3-Feb-2017 at 17:30 .
-Mode/Terms of Payment
VAT TIN - 09488824156 .
Si Description of Goods Tarifi f HSN Quanlity Rate . per Amount
o, e e e e o) Clagsification 0 L —_
1 Readycon RMC Grade M-1Q I 38245040 6.000 CUM-»  3,400.00 CUM 20,400.00
Basic Excise Duty @2 % | 2 % 408.00
VATE12.5 % {20.808.00) 1250 % 2,801.00
Additional Tax @ 2% . 2 % 416.16
less: Round Off {(-)0.16
| |
e
~l
Cash/Che i
Amount ‘Eécﬁ 5 0 .
D:'te > u |
: | .
e © Total' " -6.000 CUM i X23,825.00
Amount Chargeable {in words) : ‘

INR Twenty Three Thousand Eight Hundred Twenty Five Only
INR Four Hundred Eight Only

Amount of Duty (in words) :

SeralNo.in PLARG-23: 3317 DATED 03/02/2017 . e ——— .
Remarks: BEING INVOICE # 3317 DATED 03/02/2017 /f _
"VAT Dedlaration : We Declare that this invoice Shows actul price e of %e - goods describe and that ali “particuiars are trve & correct
Pre Authenticated by for RMC Infraprojects Pvt Ltd,

‘Excise Dedclaration
L./

We declare to the best of our kaowl ,,and”h’?:ﬁhat-lhﬁ FlJJlars
Authorised Signatorf |

slated herein are true and corréct ard there is né_additional '
consideration aceruing o us either direclly or indirectly in any manner
, other than the amounts indicated here.




ewerdd  pME INFRAPROJEGTS PVT. LTD.
Readymix Concrete + interlocking Pavers ¢ Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)
CIN : UT41400L2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE {Original for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U741400L2011TC218637 / Phone : Mot # +919654103322, Landline # 01202397138 1 E-mall ; info@rmcinfra.in, Website : wwnr.mein frain CIN :UT41400L2611BTC218637 |
VAT TIN : 09668108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3528PEMO01 Division : CENTERAL EXCISE DIVISION {101 f Hotel F-1, Greater Noida,
Commissionerate : Noida-ll / EA / HOTEL F-1, GREATER NOIDA
PAN { Income Fax No. AAFCR3529P

‘Consignee " Tinvoice No. ‘Dated
DIVYANSH INFRAMEIGHT PVT. LTD. 1318 _3-Feb-2017_
.PLOT NO-3H, SEC-16C DewernNoie — =~ D ted e e
‘NOIDA EXTN. Lelivery Note ate
Tﬁﬁp']iﬂefs“Ref.fOrdér"ﬁ-ﬁ. " "Despatch Document No.~
3318 L o
i Despatched through Destination
VATTIN 109488824456 00 ___ﬁﬁ,ﬁ_ s e
Buyer (if olhar lhan caonsignee) _Date & Time of issue of [nvoice Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD. I3-Feb 2017 at 1730 _UP-16 AT 7762_

“PLOT NO-3H, SEC-16C - e .
: NOIDA EXTN. , Date & Time of Removal of Goods

' ) 3.-Feb.2017 at 17:40

Modeﬂ’ arms of Payment

VAT TIN : 09438824156
Si Description of Goods Tariff f HSN Quantity Rate per Amount
Mo e i ! Classification L .
1 Readycon RMC Grade M-25 138245010 5,000 CUM 4,000.00 CUM 20.000.00
Basic Excise Duty @2 % | 2 % 400.00
VAT@12.5 % (20,400.00) ! 1250 % 2.550.00
Additional Tax @ 2% | . 2 % 408.00

=3 e

D

ﬂmount

Datr' I?‘

Total  _ _ seoocuMm __‘_f;\'_'_@:i.fsi_sgbif_'

' Amount Chargeable {in words) : [NR Twenty Three Thousand Three Hundred Fifty Eight Only

Amaunt of Duty (in words) : INR Four Hundred Only

Serial No. in PLARG23 " 3318 DATED 03/02/2017
Remarks: BEING INVOICE ¥ 3318 DATED 031622017~
_VAT Dedaralion . We Declarg that this E\fg[qe_@g\!g aciual price of the goods describe and that all particulars gre true & sorrect
Excise Declaration ' Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare lo the besl of our knowledge and belief thal the padiculass | a
stated herein are rue and correct and there is no additional
consideration accruing to us either directly or indireclly in any manner
ot n the amounts indi tAuthorised Signato




“

cnftasd).  RMC INFRAPROJEGTS PVT. LTD.
eﬁdgsan Readymix Concrete ¢ Interlocking Pavers « Fly Ash Bricks
N Corp. Off. : Plot No-38, Toycity, Ecotech - IIl, G. Noida-201308 (U.F)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

BELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +819654103322, Landline # 01202397138 / E-mail ; info@nmcinfra.in, Website : www.rmeinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE-1 /1 f Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3529PEMO001 Division . CENTERAL EXCISE DIISION 1101 1 Hotel F-, Greater Holda,
: Commissionerale : Noida-ll/ EA J HOTEL F-1, GREATER NOIDA
PAN ncome Tax No. : AAFCR3529F

Consignee - Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3294 20-Jan-2017
PLOT NO-3H, SEC-16C Delvery Not b
NOIDA EXTN. elivery Note ated
Supplier's Ref./Order No. Despatch Document No, ;
3201 __
Despatched through Destination
VATTIN . 09488824156 R-2
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No,
3
o T AGHT PVT. LTD. 30-Jan-2017 at 15:19 UP-16 AT 7761
NOIDA EXTN. Date & Time of Removal of Goods
30-Jan-2017 at 15:29
b
VAT TIN : 09488824156 _
sl Desaription of Goods Tarift f HSN Quantity Rate per Amount
No. . Classificalion :
1 Readycon RMC Grade M-10 36245010 5.000 CUM|  3,400.00 | CUM 17,000.00}
Basic Excise Duty @2 % 2 |% 340.00
VAT@12.5 % (17.340.00) 12.50 |% 2,167.50
Additional Tax @ 2% 2 % 346.80
@ Less: Round Off . {-)0.30
c 1ch/Cheque % 3
nl'ml“ll ‘5&5

S22 W |

L N Total 5.000 CUM T 19,854, 0]
Armount Chargeable (in words} : INR Nineteen Thousand Eight Hundred Fifty Four Only

Amount of Duly (in werds) © INR Three Hundred Forty Only

R =

Serial No.in PLARG-23: 3291 DATED 30/01/2047 o |
Remarks: BEING INVOICEY 3291 DATED 30.01.2017 j
VAT Declaraiion ; We Declare that this invoice Shows aclual price of the goods describe and thal all parficulars are frue & correct
Excise Declaration Pre Authenticated by for RMC Infraprofects Pyt Ltd.

We dectare to the best of our knowledge and belief that the pariculars '

stated herein are true and correct and there is no @?al

considerafion accruing to us either directly or indirectly in any mannes L . . N
other than the amounts indicated here. Authorised Signatory Issuing Signato
Name : SUDHRKUMARSINGH Name < SUDHIRKUKAR'SNGH

Designation : MANAGERACCQUNIS Designation : MAHAGER ACCOUNTS

T -
. /’/ v./:-—-"/ This is a Computer Generated Invoice E.&0E




ewvkd{ RMC INFRAPROJECTS PVT, LTD.
- Readymix Concrete » interlocking Pavers « Fly Ash Bricks

- Corp. Off. : Plot No-38, Toycity, Ecetech - ill, G. Noida-201308 {U.R)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAXINVOICE/SALES INVOICE (Original for Buyer)
{(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Fhone : Mob. # +919654103322, Landline # 01202397438 / E-mail ; info@rmcinfra.in, Website : www.macinfra.in,CIN :U74140012011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 171 ! Hotel F-1, Greater Nolda.
Excise-Regn No.: AAFCR3529PENIOM Division : CENTERAL EXCISE BIVISION 1104 f Holel F+4, Greater Nolda.
Commissionerate : Noida-ll / EA } HOTEL F-1, GREATER NOIDA
PAN{Income Tax No. : AAFCR3529P

Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT PVT, LTD. 3280 28-Jar-2017
PLOT NO-3H, SEC-16C Delivery Note Dated
NOIDA EXTN. ¥ ate
Supplier's Ref./Order No. Despat;h Document No.
3280
' Despatched through Destination
VAT TIN ; 09488824156 R-4 '
Buyer {if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
D {GHT PVT. LTD. 28-Jan-2017 at 13:34 UP-16 AT 7763
NOIDA EXTN. Dale & Time of Removal of Goods
28-Jan-2017 at 13:44
|
{
VAT TIN : 09488824156
Sl Description of Goods Tariff f HSN Quantity Rate . | per Amount
Ne. Classification .
1 Readycon RMC Grade M-25 38245010 4.000 CUM 4,000.00 | CUM 16,000.00
Basic Excise Duty @2 % 2 |% 320.00
VAT@12.5 % (16,320.00) 1250 (% 2,040,00
Additional Tax @ 2% 2 |% '326.40
Less: _ Round Off . {(-}0.40

50
. nauunt

T 5
) Total 4,000 CUM <1
Amount Chargeable (in words): INR Eighteen Thousand Six Hundred Eighty Six Only

AmBUAL of Duty (it Words) = INR Three Hundred Twenty Only

‘Pﬁ%ﬂ B&qy s

1

Ko

,688.00

Serial o. in PLA/RG-23. 3280 DATED 28/01/2016

Remarks: BEING INVOICE #3260 dated 28.01.2017

VAT Declaralion ;. We Dsclare that this invoice Shows aciual price of the goods describe and that all pariculars are frue & correct

Excise Declaration - Pre Authenticated by ,‘For RMC Infraprojects Pvt Litd.

We daclare o the best of our knowledge and belief that the parliculars
staied herein are frue and carract and these is no additional
consideration accruing to us either directly or indirectly in any manner

other than the amounls indicated here, Authorised Signatory f”'ﬁsu‘ﬁg Signatory .
Name : SUDHIRKUMARSINGH WName : SUDHIR KEKAR SINGH
,A N Designation : HMANAGERACCOUNTS Designation : MANAGERACCOUNTS

W This is a Computer Generated Invoice E.&OF




oukst . RME INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers « Fly Ash Bricks

Corp. Of. : Plot No-38, Toycity, Ecotech - I, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. ; 0120-2307138

BELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE " (Original for Buyer}
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd,
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NQIDA, UTTAR PRADESH
Phone : Mob, #+819654103322, Landline # 01202397138 / E-mall : info@mcinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range ! RANGE 111 { Hotel F~1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO001 Division : CENTERAL EXCISE DIVISION | /04 J Hatel Fe1, Greater Noida,
Commissionerale : Noida-l / EA f HOTEL F-1, GREATER NOIDA
PAN ! tncome Tax Mo. : AAFCR3529P

Consignee invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C 2 e -Jan-2017
NOIDA EXTN, v
Supplier's Ref./Order No. Despatch Docunient No,
@ 3281
Despatched through Destination
VAT TIN . D9488824156 R-2
Buyer {if other Ihan consignee) Date & Time of isstte of Invoice [ Motar Vehicle No. f
DIVYANSH INFRAHEIGHT PVT. LTD. 28-Jan-2017 at15:12 | UP-16 AT 7761 :
NOIDA EXTN'. Date & Time of Removal of Goods :
28-Jan-2017 at 15:22
VAT TIN : 09488824156 N
sl . Description of Goods Tariif f HSN Quantity Rale per |- Amotnt
Ne. Classification |
1 Readycon RMC Grade M-25 38245010 5.000 CUM 4,000.00 | CUM 20,000.00
Basic Excise Duly @2 % 2 |% 400.00
VAT@12,5 % (20,400,00) 1250 |% 2,550,00
Additional Tax @ 2% 2 |% 408.00

' ‘x'TIOUI"Il

Voo

" Total 5.060 CUM _ T 23,358.00
Amount Chargeable (in words) . INR Twenty Three Thousand Three Hundred Fifty Eight Only

Amount of Duly {in words) @ [NR Four Hundred Only

! Serial No. it PLARG-23: 3281 DATED 28/11/2016
Remarks: BEING INVOICE # 3281 DATED 28/0172017

: VAT Declaration : We Detlare {hat this invoice Shows actual price of the goods describe and that all parficulars are true & correct

i Excise Declaration Pre Aulhenticated by for RMC Infraprojects Pvt Ltd.
We declate to the best of our knowledge and belief that the parficulars

[ stated herein are trus and correct and these is no additional
consideration accruing fo us either directly or indireclly in any manner

other than the amounts indicated here, Authorised Signatory ing Slgnatory
Name : SUDHIR KUMAR SINGH “Name : SUBHIR KURMAR SRHGH |
A Designation _: HANAGERACCOUNTS Designation : HANAGERACCOUNTS

i -
' i//y/ This is a Computer Generated Invoice ' E.&OE
1 ___,.,/ !




auferdl  pME INFRAPROJECTS PVT. LTD

Readymix Concrete « Interlocking Pavers - Fly Ash Bricks

Corp. Off. : Plot No-38, Toycily, Ecotech - IIl, G. Noida-201308 {U.P)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX IXVOICE/SALES INVOICE {Original for Buyer}
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pvt Lid.
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397138 / E-mail : info@mcinfra.in, Website : www.rmtcinfrain,CIN :U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1/1 fHotel F-1, Greater Noida,
Excise’ Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISIOM 1 04 £ Hote) F-1, Greater Roida,
Commissionerate : Noida-ll / EA f HOTEL F-1, GREATER NOIDA
PAN { income TaxNo. : AAFCR3529P '

Consignes =~ invaice No, Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 2279 28-Jan-2047
PLOT NO-3H, SEC-16C Delivery Not Dated
Supplier's Ref/Order No. Despatch Document No,
3279
Despatched through Destination
VATTIN _ ; 09488824156 R-3
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
DIVYANSH INFRAHEIGHT PVT. LTD. | 28-Jan-2017 at 11:18 UP-16 AT 7762

PLOT NO-3H, SEC"! 6C Dale & Time of Removal of Gaods

NOIDA EXTN.
28-Jan-2017 at 11:28
VAT TIN : 09488824156 _
] Bescription of Goods Tariff / HSN Cuantity Rate per Amount
No. . Classification
1 Readycon RMC Grade M-25 38245010 4.000 CUM 4,000.00 | CUM 16,000.00
Basic Excise Duty @2 % 2 |% 320.00
VAT@12.5 % (16,320.00) 1250 |% 2,040.00
Additional Tax @ 2% 2 |% . 326.40
Round Off ) (-)0740
WW
Total 4.000 CUM ¥ 18,686.00

Amouni Chargeadte {in words) . INR Eighteen Thousand Six Hundred Eighty Six Only i
Amount of Duty (in words) : INR Three Hundred twenty Cnly

Serial Mo. in PLARRG-23: - 3279 DATED 286/01/2016
Remarks:. BEING INVOICE # 5279

VAT Declaration : We-Declare that this invoice Shows actual price of the goods describe and that all particutars are true & corract
for RMC Infraprojects Pvt Lid.

Excise Declarafion Pre Authenticated by

Wa declare to the best of our knowledge and helief that the parficulars =

stated herein are true and correst and there is no additional .

consideration accruing fo us either directly or ipcirectly in any manner ) . , .

other than the amounts indicaled here. L& Authorised Signatol suing Signatory

— Name : SUDHR RUMAR SINGH. Name + SUDHIR KUMAR SINGH
Designation : HABAGERACCOUNTS Designation : HANAGERACCOUNTS

4
_,/ // ( - This is a Computer Generated Invoice E.&OE

-




R

MC INFRAPROJECTS PVT. LTD.

Readymix Concrete ¢ Interiocking Pavers » Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - IIl, G. Noida-201308 {(U.P.)
CIN : U74140DL2011PTC218637, Ph, : 0120-2397138 -

DELIVERY CHALLAN CURY TAX INVOICE/SALES INVOICE (Orginal for Buyer}
. {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Ltd. i
PLOT NO 38, ECOTECH -lil, TOYCITY, GREATER NCIDA, UTTAR PRADESH
Phone : Mob, # +918654103322, Landline # 01202397138 ¢ E-H'IEIII info@rmcinfra.in, Website : www.rmcinfra.in,CIN :U74140DL2011PTC21883 7
VAT TIN : 09666108633 Range : RANGE 1!/ 1/ Hote! F+1, Greater Noida,
Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION I /84 / Hotel F-1, Greater Noida,
Commissionerate : Noida-ll { EA / HOTEL F-1, GREATER NOIDA
PANfIncome Tax No. : AAFCR3529P
Consignee Invoice Na. Dated
DIVYANSH INFRAHEIGHT PVT, LTD. 3278 28-Jan-2017
PLOT NO-3H, SEC-16C Delivery Note Dated
NOIDA EXTN. Ty
Supplier's Ref./Order No. Despatch Document No.
3278
Despatched through | Destination
VATTIN  : 094BBB24156 R-2 .
Buyer (if other than consignee} Date & Time of issue of Invoice | Motor Vehicle No., .‘
DY ANSH INERAHEISHT PVT. LTD. 28~Jan-2017 at 10:32 UP-16 AT 7761 |
NOIDA EXTN. Dale & Tirte of Removal of Goods -
28-Jan-2017 at 10:42
VAT TIN : 09488824156 =
Sl Description of Goods Tariff f HSN Quantity Rate per Amount
Mo. Classification
1 Readycon RMC Grade M-25 38245010 5.000 CUM 4,000,001 CUM 20,000.00
Basic Excise Duty @2 % 2 1% 400.00
YAT@12.5 % (20,400.00) 1250 1% 2,550,00
Additional Tax @ 2% 2 |% 408.00
—_‘ N __'___,_.---"_"-—'—_-h - I|
| Tfipes |
.dsh,cntw ,ﬁ D*‘m fape?t |
Arn ouu ) .
> W -
L Total 5.000 CUM ¥ 23,358.00
Amount Chargeable {inwords): INR Twenty Three Thousand Three Hundred Fifty Eight Only
Amount of Duty (in words} : INR Four Hundred Only
Serial No. i PUURG23 3278 DATED 2810172016
Remarks: BE[_NG INVOICE # 3278
1 VAT Declaralion : We Declare that this invoice Shows aclual price of the goods describe and that all parficulars are true & correct
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare lo (he best of our knowjadge and fief that the particulars
H stated herein are lrue and correct and there i no additional /ﬂ Py
consideration accruing to us eilther directly or ihdireclly in any manner . . I
ather than the amounts indicated her Authorised Signato ssuing Signatory i
Name * SUDHRKUMARSNGH Name : SUDHIR KURAR SINGH ;
) Designation : MANAGERACCRUNTS Designation : WAHAGER ACCOUNTS {
L This is a Computer Generated Invoice E&OE




ewerd4d-  RMEC INFRAPROJEGTS PVT, LTD.
Readymix Concrete ¢ Interlocking Pavers « Fly Ash Bricks

Corp. O#. : Plot No-38, Toycity, Ecotech - Ili, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE . {Originat for Buyer)
(1SSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phane : Mab. # 4919654103322, Landline # 01202397138 / E-mail : info@rmeinfra.in, Website : www.mcinira.in,CIN :U74140DL2011PTC21363 7

VAT TiN : 09666108633 Range . RANGE 1/ 1! Hotel F+1, Greater Noida.
Excise Regn No.: AAFCR3529PEMDD1 Division . CENTERAL EXCISE DWVISION | f01 { Hotel F<, Grealer Holda,
Commissionerate : Noida-ll f EA f HOTEL F-1, GREATER NOIDA
) PAN/Income Tax No.: AAFCR3525P
Consignee invoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C gﬁiﬁery o 28-ea-2017
NOIDA EXTN.
Supplier's Ref./Order No. Despatch Document No,
@ 3276
Despatched through Destination
VAT TIN ; 09488824156 R-2
Buyer {if olher than consignee) _ . Date & Time of issue of Invoice | Motor Vehicle No.
giﬁﬂéﬁ?@%ﬁﬁﬂg HTPVT LTP. 25-Jan-2017 at 16:10 Up-16 AT 7763
NOIDA EXTN. Date & Time of Removal of Goods
25-Jan-2017 at 16:20
|
VAT TIN : 09488824156 _ '
] Description of Goods Tariff f HSN Quantity Rate per Amount |
No. o Clagsification
1 Readycon RMC Grade M-25 38245010 3.000 CUM 4,000.00 [ CUM 12,000.00
. Basic Excise Duly @2 % . 2 |% 240.00|
VAT@12.5 % (12,240.00) ' 1250 |% 1,530.00
Additional Tax @ 2% 2 |% 244.90
@ Round Off 0.20
.', |},
ashs “cqll“‘ =
’r A
i-il_%ltﬂ- |
Total 3.000 CUM [ T14,015.00

Amount Chargeable {in words): INR Fourteen Thousand Fifteen Only
Amount of Defy (in words} : INR Two Hundred Forty Only

Seriaf No. in PLARG237 ~3276 DATED 25/01/2016
Remarks: BEING INVOICE # 3276 -
VAT Declaralton We Declare that this invoice Shows aciual price of the goods describe and that all padiculars ara true & comrect

Excise Declaration Pre Authenticated by for RMC infraprojects Pvt Ltd,

We declare lo the best of our knowledge and belief that the pariculars :

staled herein are true and correct and there is no additional Eﬁ

consideralion accnuing to us eilher direclly o mdir&cﬂy in any manner . N

other than the amounis indicated here Authorised Signatory ing Signatory 3
Name ¢ SUDHIR KUMAR SINGH] Name * SUBHIR KUMAR SIHGH

o 7/_ i Designation : MANAGERACCOUNTS Designation : WANAGERACCOUNTS |
e { 7 This is a Compuier Generated [nvoice E &0E

mciﬁﬁja.inf-



RMC INFRAPROJEGTS PVT. LTD.
Readymix Concrete - Interlocking Pavers » Fly Ash Bricks

Corp. Off. . Plot No-38, Toycity, Ecotech - HI, . Noida-201308 (U.R.)
CIN : U74140DL2011PTC218637, Ph, : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICEISALES INVOICE (Original for Buyer)
o {ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Lid.
PLOT NOC 38, ECOTECH -il, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mob. # +919654103322, Landline # 01202397138 ! E-mail : infe@rmcinfra.in, Website ; www.rmeinfra.in,CIN 1U74140DL2011PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 /1 / Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO01 Division : GENTERAL EXCISE DIVISION I/ 01 / Hotel F1, Greater Noida.
Commissionerate : Noida-ll / EA J HOTEL #-1, GREATER NOIDA
PAN fIncame Tax No. : AAFCR3529P :
Consignee Invoice No. Dated
DIVYANSH INFRAHEIGHT FPVT. LTD. 3275 25-Jan-2017
NOIDA EXTN. - 4 a8
Supplier's Ref./Order No. Despatch Doctument No.
3275
Despatched through Destination
VATTIN _ : 09488324156 R-7
Buyer (if other than consignes) _ Date & Time of issue of Invoice | Motor Vehicle No.
3}%’“&“32#“?;’3’:‘%8“ PVT. LTD. 25-Jan-2017 at 15:14 UP-16 AT 7766
NOIDA EXTN. : Date & Time of Rermoval of Goods .
25-Jan-2017 at 15:24 |
1
VAT TIN . 09488824156 _ _ i
] Description of Goods Tanff } HSN Quanlity Rate per Amount
No. e Classification
1 Readycon RMC Grade M-25 38245010 4,000 CUM 4,000.00 | CUM 16,000.00
Basic Excise Duly @2 % 2 |% 320.00
VAT@12.5 % (16,320.00) 12.50 |% 2,040.00
Additional Tax @ 2% 2 |% 326.40
@ Less: Round Off {-}0.40
L
& A E 3 4 '
[ ash/'iuqn 2t \l -zng ‘-
(Amo unt,.. ‘f Uy : |
Pate 2213 '
T Total 4.000 CUM ¥ 18,686.00

Amount Chargeable inwords): INR Eighteen Thousand Six Hundred Eighty Six Only
Amount of Duty {in words} : NR Three Hundred Twenty Only

Seriaf No. in PLVRG-23: 3275 DATED 25/01/2017 _
Remarks: BEING INVOICE # 3275

VAT Declarafion : We Deglare that this invaice Shows aciual price of the goods describe and that alt particulars are frus & correct

Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Litd.

We declare (o the best of our knowledge and belief 1hat the padiculars )

stated herein are true and corect and there is no additionat e

consideration accruing to us either directly or indirectly in any manner . .

other than the amounis indicated here. Authorised Signatory ing Signatory :
( i Name : SUDHIR KUMAR SIHGH * Name < SURHIR KUMAR SINGH

Designation : NANAGERACCOUMTS Designafion : HANAGERACCOUNTS

// f/f This is a Compttter Generated Invoice E.&0E




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete * Interlocking Pavers * Fly Ash Bricks

Corp. Of. : Plot N-38, Toycity, Ecotach - I, G. Noida-201308 (U.R.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICEISALES INVOICE
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

{Original for Buyer)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phane : Mob. # +910654103322, Landline % 04202397138 / E-ma|l info@mmeinfra.in, Website : www.rmcinfra,in,CIN :U74140DL2011PTC21863 7
VAT TIN : 096661086323 Range : RANGE 1/ 1/ Hotel F+1, Greater Noida.
Excise Regn No.: AAFCR3529PEM001 Division : CENTERAL EXCISE DIVISION 1701 { Hotel F, Graater Nolda,
Commissionerate : Nolda-)l / EA f HOTEL F-1, GREATER NOIDA
. PAN{lncome Tax o, : AAFCR3529P
Consignee Invoice No. Dated
DIWA_;NSH INFRAHEIGHT PVT. LTD. 2239 19-Jan-2017
PLOTNO-3H, SEC-16C Delivery Nols Daied
NCIDA EXTN.
Supplier’s Ref./Order No, Despatch Docurnent No,
@ 3238
Despatched through Destination
VAT TIN : 09488824156 R-7
Buyer {if ofher than consignee) Date & Time of issue of Invoice | Motor Vehicle No. i
DL o SH INERAHEIGRT PVT. LTD. 19-Jan-2017 at 20:54 UP-16 AT 7766
NOIDA EXTN. Date & Time of Removal of Goods
19-Jan-2017 at 21:04
VAT TIN :
K] Descriplion of Goods Tariff / HSN Quantity Rate pet Amount
No, _ Classification
1 Readycon RMC Grade M-25 38245010 4,000 CUM 4,000.00) CUM 16,000,00
Basic Excise Duly @2 % . 2 |% 320,00
VAT@12.5 % (16,320.00) 1250 [% 2,040.00
Additional Tax @ 2% 2 |% 326.40
@ Less: Round Off . {-)0.40
AL I g
‘ w
C“h{u;c&u&/zh “log\
Amount
T 1 n
o Total 4.000 CUM ¥ 18,686.00
Amaunt Chasgeable (inwords) . INR Eighteen Thousand Six Hundred Eighty Six Only
Amount of Duly {in words) : [NR Three Hundred Twenty Only
Serlal N'o.'_m?WRG-%: 3239 DATED 19/01/2017
Remarks: EING INVOICE # 3239 DATED 19/01/2047
VAT Declaralion : We Declare (hat this invoice Shows actual price of the goods deseribe and that all parficulars are true & corect
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd,
We declare to the best of our knowledge and belief thal the padiculars —
stated herein are true and correct and there is_no additiona)
censideration accruing fo us either directly of cily in any manner . . . .
other than the, amoums indicaled here, Authorised S[gnatory suing Signato.
Name : SUDHRXUMARSINGH Name : SUDHIR KUMAR SINGH
Designation : MANAGERACCOUNTS Designation : MAHAGERACCOUNTS

’
/ Cji This is a Computer Generated Invoice

E&OE

mfo@rl;_ c:m‘ra i+ www rmcmfra i




eufesei4  RMC INFRAPROJECTS PVT, LTD,
Readymix Concrete ° Interlocking Pavers » Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lil, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVGICE : (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NGO 38, ECOTECH -lif, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Phone : Mab. # +919654103322, Landlirte #01202397138 / E-mail ; mfn@rmcmfra in, Website : www.mmcinfra.in,CIN :U74140DL2041PTC21863 7
VAT TIN : 09666108633 Range : RANGE 1 /1 { Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3529PEMOM Division : CENTERAL EXCISE DIVISION um {Hotel F1, Greater Nolda.
Commissionerate : Noida-ll/ EA f BOTEL F-1, GREATER NOIDA
PAN/Income TaxNo. : AAFCR3529P

Consignee Invoice No. Dated |
DIVYANSH INFRAHEIGHT PVT. LTD. 3240 19-3an-2017 |
PLOT NO-3H, SEC-16C Delivery Nota Dated
NOIDA EXTN. v 8
Supplier's Ref.fOrder No. Despatch Document No.,
@ 3240
Despatched through Destination
VAT TIN : 09438824156 R4
Buyer (if other than consignee) Date & Time of issue of Invoice | Motor Vehicle No.
ELﬁAgggL"gg‘éﬁEggHT PVT. LTD. 19-Jan-2017 at 21:11 UP-16 AT 7763
NOIDA EXTN Datle & Time of Removal of Goods
19-Jan-2017 at 21:214
VAT TIN I
Sl Description of Goods Tariff  HSN Quanlity Rate per Amount
Mo. . Classification -
1 Readycon RMC Grade M-25 38245010 3.000 CUM 4,000.00 | CUM 12,000.00
Baslc Excise Duly @2 % 2% 240.00
VAT@12.5 % (12,240.00) 1250 (% ! 1,530.00
Additional Tax @ 2% 2 % 244,80
@ Round Off : 0.20
- 1
e ashy t’l. . .{ Q[ Rq(f'
i ur.n .3 2'[‘
s SFEY
L Total 3.000 CUM "% 44,015.00
Amount Chargeable (inwords) : INR Fourteen Thousand Fifteen Only
Amount of Duly (in words) : INR Two Hundred Forfy Only
N —
Serial No.in PLAIRG-23: 3240 DATED 49/01/2017 _ _
Remarks: EING ENVOICE # 3240 DATED 19/01/2017 ] . !
VAT Declaration :_We Declare thal this invoice Shows aclual price of the goods describe and that alf parficulars are lrue & correct '
Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt Ltd.
We declare to the best of our knowledge and belief that the particulars
stated herein are true and correct and there is no additional
consideration accruing o us either directly or indirectly in any manner
other than the amounts indicated here, Q Authorised Slgnalory Ssuing Slgnatory
Name : SUDHRKUMAR SINGH Name - T SUDHIR KU SIHGH
~ % )J Designation : MAMAGERACCOUNIS Designation : HANAGERACGOUNTS

P

/ i‘ _+ This is a Computer Generated Invoice E&OE

- Wigwrmcinfra.in




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete - interlocking Pavers = Fly Ash Bricks

Corp. Off. : Piot No-38, Toycity, Ecotech - I, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218837, Ph. : 0120-2397138

1
; DELIVERY CHALLAN CUN TAX INVKICEISALES INVOICE {Qriginal for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}
RMC Infraprojects Pvt Ltd.

PLOT NO 38, ECOTECH i1, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CiN: U74140DL2011PTC218637 / Phofie : Mob. # +919654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in

VAT TIN . 09666108633 " Range - X0VI f XXV of Noida { Hotel F-1, Greater Nolda.
Excise Regn No.: AAFCR3529PEMOD1 Division - Noida IV { Noida IV / Hotel F-1, Greater Noida.
Service Tax Regno.. AAFCR3I529PSD001 Commissionerate  Noida ! Hotda C-56/42, Seclor-62, Gautan Budb Nagar (U.P)
PAN{fIncome Taxhe  AAFCR3529P
Consignee "Invoice No. Book No. Dated
ONVANS! NERAHERHT T, LT
DA EXTN. Delivery Note Daled
Supplier's Ref /Order No. " Despateh Document No.
.3494 _
Despatched through Deslination
VAT TIN : 034868824156 R-7

"Buyer {if other than consignee} "Date & Time of issue of Invoice Moter Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD.

2-Mar-2017 at 13:34 UP-16 AT 7766
PLOT NO-3H. SEC-16C Dale & Time of Removal of Goeds
~2-Mar-2017 at 13:44
Mode/Terms of Payment
VAT TIN
Si Descriplion of Geods Tariff £ HSN Quaniity Rate per Disc. % Amouvnt
No. . .. Classification . .
1 Readycon RMC Grade M-10 38245010 2.500 CUM 3.400.00 CUM 8.500.00
Basic Excise Duty @2 % 2 % 170.00
VAT@12.5 % (8.500.00) 1250 % 1.083.75
Addilional Tax @ 2% 2 % 173.40
Less: Round Of {-)0 15
dow \mecm, 5D
Amou
gy {S‘H‘rF
Total 12,500 CUM’ ¥ 9,927.00

Amaunl Chargeable (in words) © INR Nine Thousand Nine Hundred Twenty Seven Only

Senal No 0 PLARG-23 3494 DATED 02/03/2017
Remarks BEING INVOICE # 3494 DATED 02-03-2017
VAT Declaralion  We Declare 1hai this invoice Shows actual pnice of the goods descnbe and that all particulars are lrue & correct

Excise Declaration Pre Authenticated by for RMC Infraprojects Pyt Ltd.
We declare to the best of our knowledae and belief thaf the padiculars /

staled herein are true and correc! and there is no additional S;ﬁ
considerafion accruing to us either direclly or indirectly in any manner
other than the amounts indicaled here.

Authorised Stg

Name : SUDHRKUMAR SINGK Name
_Designation . MANAGER-ACCOUNTS Designation - MANAGER-ACCOUNTS
ihis is a Computer Generated Invoice E&QE




'RME INFRAPROJECTE VT, LTD.

Reedgeon ! f Readymix Concrete » Interlocking Pavers + Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - I}, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

 DELIVERY CHALLAN GUM TAX INVOICE/SALES INVOICE (Original for Buyer)
_(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

- RMIC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: UT4140DL2011PTC218637 / Phone : Mob, # +919654103322, Landline # 01202397138 / E-mail : info@rmcinfra.in

VAT TIN : D9666108633 : Range 1 XXV XXV of Noida / Hotel F-1, Greater Noida,
Excise Regn No.: AAFCR3529PEMODt . Dvision : Noida IV / Noida IV / Hotel F-1, Greater Noida.
Service Tax Regnbo.. AAFCR3I529PSDOMM . Commissionerate : Noida f Noida / C-56/42, Sector-52, Gautan Budh Nagar (WP
PaNitncome TaxNo  AAFCR3529P
‘Consignee T “ 77 invoice No. " Book No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD, 3490 2.Mar-2017
PLOT NO-3H, SEC-16C "Delivery Note Dated
@1DA EXTN. &4
'Supplier's Ref./Order No. "Despatch Docurnent No.
3420
Despaiched through Destinalion
VAT TIN : 09488824156 _ ) ‘R i ]
Buyer (if other han consignee} Date & Time of issue of Invoice Motor Vehicle MNo.

DIVYANSH INFRAHEIGHT PVT. LTD.

PLOT NO-3H, SEC-16C 2-Mar-2017 at 10:05 _UP-16 AT 7766

“Date & Time of Removal of Goods

'2-Mar-2017 at 10:20
ModelTerms of Payment

VAT TIN _
] Descriptien of Goods Tariff f HSN Cuantity Rate per Disc % Amount
Mo - Classification . ) . .
1 Readycon RMC Grade M-10 38245010 3.500 CUM 3.40D0 00 CUN 11.800.00
@ Basic Excise Duly @2 % 2 % 238 00
VAT@12.5% {11.900.00} 1250 % 1.517.25
Additional Tax @ 2% 2 % 242.76
Less - Round Off {-)0.01

D
G

_ Total '3.500 CUM C  713,898.00
Amount Chargeable {in wards) - INR Thirteen Thousand Eight Hundred Ninety Eight Only

Senal No in PLARG-23" 3490 DATED 02/03/2017
Remarks. BEING INVOICE # 3490
VAT Declaration . We Declare that this invoice Shows aciual price of {he goods dascribe and that all parliculars are true & correct

Excise Declacation Pre Authenticated by for RMC Infraprojects Pyt Lid.
We declare 10 the best of our knowledge and belief thal the paniculars ;
sialed herein are true and carrect and there is na additional ‘2;‘/

consideralion accruing to us eilher direclly or indirectly in any manner

other than the amounls indicated here. Authorised Signale SStNg Signat
Name : SUCHIR KIPAR SINGH Name > SUDHIR KUMAR SIHGH
Designation - MANAGER-ACCOUNTS Designation - MANAGERACCOUNTS
TI'%& Computer Generated Invoice E&QE

De]hr— 1‘10096 » info@rmcmfra in . W\Md rmcmfra in .




'RMC INFRAPROJECTS'

VT. LTD.

Readymix Concrete « Interlocking Pavers « Fly Ash Bricks
Corp. Off. : Plot No-38, Toycity, Ecotech - llI, &. Noida-201308 (U.P.)
CIN : U74140D1.2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE
—{ISSUE OF INVOICE UNBER RULE 11 OF CENTRAL EXCISE RULES 2002}

RMC Infraprojects Pyt Ltd.
PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U741400L2011PTC218637 f Phone : Mob. # +918654103322, Landline # 012023597138 / £-mail ; info@rmeinfra.in

{Orginal for Buyer}

VAT TIN : 09566108633 Range . XXVI1 XXVI of Noida f Hotel F-1, Greater Noida.
Excise Regn MNo.: AAFCR3529PENOM Division : Noida IV / Noida IV ! Hotel £-1, Greater Noida,
Service TaxRegnMo.. AAFCR3529PSD001 Commissionerate . Notda! Noida ! C-56142, Sector-62, Gautan Budh Nagar{U.P)

Consignee

DIVYANSH INFRAHEIGHT PVT. LTD.

PLOT NO-3H, SEC-16C

@OIDA EXTN.

VAT TIN : 09488824156
Buyer {if other than consignee}

DIVYANSH INFRAHEIGHT PVT, LTD.

PLOT NO-3H, SEC-16C

PANYIncome TaxNe  AAFCR3529P

Invoice No. Book No. Dated
3534 6-Mar-2017
Delivery Nole Dated

‘Suppliers Ref./Order No.

3534
Despatched through
- R-1 . . -
Date & Time of issue of Invoice Motor Vehicle No.

_§-Mar-2017 at 18:48 _UP16AT-7760
Date & Time of Removal of Goods

‘Despatch Document No.

Deslination

NOIDA EXTN.
6-Mar-2017 at 18:58
ModefTerms of Paymenlt
VAT TIN : 08488824156
St Descriplion of Goods Tarifl { HSN Quanlity Rate per Disc % Amount
] i . Classification .
1 Readycon RMC Grade M-10 38245010 3.000 CUM 3.400.00 CUM 10.200.00
@ Basic Excise Duly @2 % 2 % 204.00
VAT@12.5 % {10,200.00) 1250 % 1.300.50
Additional Tax @ 2% 2 % 208.08
Round Off 0.42
\)-@)'V | ﬁz‘czﬁ‘\ﬂ‘i
\ras‘th’lf{lt‘ﬂl [%-l
'.\moun
At [ﬂ l ?
Total /3.000 CUM 7 11,913.00

“Amaunt Chargeabte finwerds)  INR Eleven Thousand Nine Hundred Thirteen Oniy

SenalNo nPLARG-23 3534 DATED 06-03-2017

Rematks: BEING INVOICE # 3534 DATED 06-03-2017

VAT Declaration  We Daclare thal this voice Shows actual price of the poods describe and that ait parficularss are true & garrect

Excise Declaration Pre Authenticated by for RMC Infraprojects Pvt ktd.

We declare 1o the best of our knowledge and belief that the particulars g %y/-

stated herein are frue and correct and there is no additional
consideration accruing to us eilher direclly or tnduecily in any manaer
Authorised Sig: ~Issuing Signatoy
Name * SUDHIR KUMAR §IHGH Name : SUDHIRWSIHGH
,Designation : MANAGERACCOUNTS Designalion : MANAGERACCOUHTS
E&OE

#

olher than the amounts mdicated here.

his is a Compuler Generated Invoice

De1h1

E\. Nagen

1‘10096 . rnro@rmcanfra i o xw.rw rmcmfra.:'




eukxd4-  RME INFRAPROJEGTS PVT. LTD,
Readymix Concrete « Interlocking Pavers « Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE (Original for Buyer)
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NC 38, ECOTECH -ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U74140DL2019PTC218537 { Phoae : Mob, # #319654103322, Landine # 01202397138 / £-mail : info@rmeinfra.in, Websile : viwvwamicin frain,CIN :L74140D1 2011PTC218637
VAT TIN : 09666108633 Range : RANGE 1 /1 / Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEMO001 Division : CEMTERAL EXCISE DIVISION )/ 01 / Hotel F-1, Grealer Noida.
Commissionerate : Noida-ll / EA [ HOTEL F-1, GREATER NOIDA
PAN 1 Income Tax do. AAFCR3529P

"Consignee " 7 Tinvoice No. "Dated )
PLOT NQO-3H, SEC-16C - I:-JEFVEFY Note - Dated
NOIDA EXTN.
"Suppliers Ref/Order No. Despatch Document No.
3453 N .
@ Despatched through Destination
AT TIN 1 09488824156 ————eee R4 _.
Buyer (if other than consignee) ‘ Date & Time of issue of Invoice Mator Vehicle No.
DL ANSH INFRAHEISHT PVT. LTD. {21-Feb-2017 at 18:03 _ _ UP 16AT 7763 _ )
NOIDA EJETNI 1 Date & Time of Removal of Goods
|21 -Feb-2017 at 16:13
ModefTerms of Payment
VAT TIN
Sl Description of Goods Tariff f HSN Quantity Rate per Amount
M, — - . - . Classification . .. .
1 Readycon RMC Grade M-25 38245010 5.000 CUM 4.000.00 CUM 20,000 00
Basic Excise Duty @2 % 2 % 400.00
VAT@12,5% (20,400.00) 1250 % 2,550.00
Additionsl Tax @ 2% - 2 % 408.00
o~ %
(& d{).“ﬁ \\9-,\\7

" Amaunt Chargsable {in words): INR Twenty Three Thousand Three Hundred Fifty Eight Only

=
?ff*;;'ﬁ':“' rd
Wz

Total " 5.000 CUM o - 7 23,358,00

SUATNGPUIRGE | 3483 DATED 21.02.2017
‘Remarks: BEING INVOICE #3453 DATED‘21 02.2017
VAT Dediarziion . We Deciare thal this invoice Shows actual price of the _'ggods describe and that all particulars are bue & correct

_ other than lhe amounls mdlcated here

Amouni of Duty (in words) . INR Four Hundred Only

Excise Dectaration Pre Authenticated by
We declare to the best of our knowledge and belief thal the pariculars
stated herein are true and comrect and there is no additional
consideration aceruing to us either direclly or indirectly in any manner .
; Authorised Signaton

for RMC Infraprojects Pvt Ltg




RMC INFRAPROJECTS PVT. LTD.
Readymix Congcrete « Interlocking Pavers « Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lll, G, Noida-201308 (U.P.} ’
CIN : U741400L2011PTC218637, Ph, : 0120-2397138

e

DELIWERY CHALLAN CUM TAX INVOICE/SALES INVOICE
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojecis Pvt Ltd,

. PLOT NO 38, ECOTECH -l{l, TOYCITY, GREATER NOIDA, UTTAR PRADESH :
" CIN; UT4140DL2011PTC218637 { Phone : Mob. # +319654103322, Landlne # 01202397138 / E-mail : info@rmoinfra.in, Websile : vawesmein frain,CIN :UT41400L2011PTC218637 -

{Original for Buyer)

VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.. AAFCR3529PEM001 Division . CENTERAL EXCISE DIVISION 1101 / Hotel F-1, Greater Noida.
Commissionerate - Notda-ll / EA f HOTEL F-1, GREATER NOIDA

L o L PAN {income Tax No AAFCR3525P

Consignee - - " Tinvoice No. " Dated o
.DIVYANSH INFRAHEIGHT PVT. LTD. {3408 15-Feb-2017

PLOT NO-3H, SEC-16C "Detivery Note~~~~ “Bated ERa
NOIDA EXTN, R4 ae

"Suppiier's Ref./Order No.
3406 o
: Despatched through
|

RS o
[Date & Time of issue of Invoice Motor Vehicle No.

15-Feb-2017 at 12:21 UP-16 AT 7762

Despaich Documenl No.

"Destination
. 094888241 5 6

@AT TIN 0948

"Buyer (if other than consignee}

- DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-18C

NOIDA EXTN, Dale & Time of Removal of Goods
15-Feb-2017 at 12:31_
Mode/Terms of Payment
VAT TIN .
Sl Description of Goods Tarifl / HSN Quantity Rate per Amount
Mo - e e - —Classification . . ) )
1 Readycon RMC Grade M 25 38245010 5.000 CUM 4.000.00 CUM 20,000.60
Basic Excise Duly @2 % 2 % 400.00
VAT@12.5 % (20,400.00) 1250 % 2.550.00
Additional Tax @ 2% 2 % 408.00
€ (9
1
N
A —
) 1 .EI as—zm
Cast:/Che ‘&fg -
Am ombt
D“lll? (f-
T _Total _ __5000CUM T T 772335800
Amount Chargeable {inwords) . INR Twenty Three Thousand Three Hundred Fifty Eight Only
“Amount of Duty {in words) : INR Four Hundred Only

Sertal No. in BLAIRG 24 3408 DATED 1510?.)'2017 -
‘Remarks, BEING INVOICE & 3406 — s

) VAT Declaralion ; WeE Declare that this invoice : Shows actual price of lhe goods describe and that all pariiculars are irue & correct

Excise Dectaralion

We daclare to the best of our knowledge and belief hat the particulars

stated herein are true and correcl and there is no additional

congideration accruing to us either direclly or indirecily in any manner

ather ihan the amounts indicated here.

Pre Authenticated by

e,

« Authorised Signalory

for RMC Infrapmjects Pytigd.”

ssuing Signalory




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete « Interlocking Pavers ¢ Fly Ash Bricks

Corp. Off. ; Plot No-38, Toycity, Ecotech - 11, G. Noida-201308 (U.F.}
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

}e

DELIVERY CHALLAN CUBE TAX INVOICE/SALES INVOICE (Original for Buyer)

-+

e (ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U74740DL2011PTC218637 / Phone - Mob. & 019654103322, Landline # 01202397138 1 E-mall : info@rminra in, Websile : wanv rmcin frinCiN U400 2011PTC218637

VAT TIN . 09666108633 Range ¢ RANGE 1/ 1/ Hotel F-1, Greater Noida,
Excise Regn No.. AAFCR3529PEMO001 Division i CENTERAL EXCISE DIVISION /01 / Hotel £, Grealer Noida.
Comenissionerate © Noida-ll / EA / HOTEL F-1, GREATER NCIDA
PAN { Income Tax No AAFCR3529P o
Consignee T T 0t - ' " Tinvoice No. Dated
DIVYANSH INFRAHEIGHT PVT. LTD. ‘1394 13-Feb.2017
PLOT NO-3H, SEC-16C kﬁéfit?e?y_hlo‘te T Daed Tt -
NOIDA EXTN.
“Suppliers Ref./Order No, Despatch Document No.
334
Despatched through Destination
@{AT TIN . 09488824156 RT
Buyer (if other than consignee)

_ ' Date & Time of issue of Invaice i Motor Vehicie No, — — — '™~
DIVYANSH INFRAHEIGHT PVT. LTD.

i
-13-Feb-2017 at 08;25 UP{BAT-7768
"PLOT NO-3H, SEC-18C iy T e N
NOIDA EXTN. Daie & Time of Removal of Goods

13-Feb-2017 at 08:35
Mode/Terms of Payment

VAT TIN : 09438824156
Sl Deaseription of Goods Tariff  HSN Quantity Rate per Amouny
Mo < e~ ... ._Classification . .
1 Readycon RMC Grade M-25 38245010 6.000 CUM 4,000.00 CuMm 24,000.00
Basic Excise Duty @2 % 2 % 480.00
VAT@12.5 % (24,480.00) | 1250 % 3.080.00
Additional Tax @ 2% 2 % 489.60
Round Off . 440

A, W

Cash/Cheaigi DY e K.
bate- ARH 1+

Aol CReigeatie firarasi ™ T = im e —1OBL_ T g0 GO T T 2.28,030.00
Amaunt Chargeable (in words) - |NR Twenty Eight Thousand Thirty Only A
Amount of Duty {in words} © INR Four Hundred Eighty Only

:Séﬂal’l%b!@_'FfLﬁ_'fR@f"??:_’T_QT&BA?ET)??-“_OEEOW T T T s
Remarks, EING INVOICE# 3394 DATED 13-02.2017 —~ — -~ =~ == -

VAT Dedlaralion; We De Jare that i invoice Shows agiual price of the goods describe and ihat ali pafticulars are frve & carrect ~
Excise Declaration

- Pre Authenticated by for RMC Infraprojects Pvt Lid,
We declare 16 the best of our knowledge and beliet that the particulars -
-Stated herein are rue and correct and there is no additional
- consideration accruing to us either directly or indirectly in any manner
other than the amounts indicated here,

g LT

Authorised




“enkrdl pMEC INFRAPROJECTS PVT. LTD.

Readymix Concrete * Interlocking Pavers - Fly Ash Bricks
Corp. Of. : Plot No-38, Toycity, Ecotech - lll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAK CUM TAX INVOICE/SALES INVOICE (Onrginal for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Lid.
PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTAR PRADESH
Cl: U741400L2011PTC218637 £ Phone : Mob. ¥ +919554103322, Landline # 01202357438 | E-mail : info@rmeinlra.in, Webstle - www.rmcin frain CIN 7414000204 1PTC218637
VATTIN . 09666108633 Range : RANGE 1/ 1/ Hote! F-1, Greater Noida,
Excise Regn No.. AAFCR3529PEMO001 : Division : CENTERAL EXCISE DIVISION | 101 f Hotel F-1, Grealer Noida,

Commissionerate © Moida-li f EA / HOTEL F-1, GREATER NOIDA
PAN fIncome TaxNo . AAFCR3529p

Consignee “voice No.~~ Sated S
DIVYANSH INFRAHEIGHT PVT. LTD. 3368 9-Feb-2017

PLOT NO-3H, SEC-16C SaivervNote B

NOIDA EXTN. ry

Suppliers ReffOrder No. ~  Despalch Document No.

3368 o N
@ [ Despatched through ~ Destination
AT TIN : 00488824156 . _ _._ R4
Buyer (if other than consignee) “Date & Time of issue of Invoice Motor Vehicle No.
DLO R INFRAHEIQHT PVT. LTD. 9-Feb-2017at11:20  _ UP16AT-7763 L
NOIDA EXTN. ‘ Date & Time of Removal of Goods
'9-Feh-2017 at 11:30 .
: Mode/Terms of Payment
VAT TIN '
Sl Description of Goods © TadffHSN  ° Quantity Rate per Amount
N, o e m et e oo wee . ... Glessification e e . S :
1 Readycon RMC Grade M-25 38245010 6. OU{J cum 400000 CUM 24,000.00
Basic Excise Duty @2 % 2 % 480.00
VAT@12.5 % (24,480.00) 1250 % 3.060.00
Additional Tax @ 2% 2 % 489,60
Round Off 0.40

@ B LA
\‘"“‘“’(““"" e A=yl

1"‘”“’ "iulm—

o T T T T T T T THotal T T T'sbooCum. .. 728,030.00
Amount Chargeable {in words) : {NR Twenty Eight Thousand Thirty Only
Amount of Duty (in words) © {NR Four Hundred Eighty Only

bSeriaI No. In l?_LNRG-Za 1 3368 DATED 08-02-2017 _

Remarks: EING INVOICE % 3368 DkTED 09 02-2097 T T

‘VAT De.darallu_n_ We Declare that this i |nv0|ce Shuws actual pﬂce of the goods descrlbe and ‘that all parﬁculars are true & corract
Excise Declaration Pre Authenficated by for RMC Infraprojects Pvt Ligl.
We declare ta the best of our knowledge and belief that the parliculars
stated herein are true and correct and therg is no additional
consideralion accruing to us either directly or indirectly in any manner
olher lhan lhe amnunls Indlcated here

' Thls isa Computer Generated Invoice




enferedf-

RMC INFRAPROJECTS PVT. LTD.

Readymix Concrete » Interlocking Pavers  Fly Ash Bricks
Carp. Off. : Plot No-38, Toycity, Ecatech - 111, G. Noida-201308 (U.P.)
CIN ; U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE {Original for' Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U741400L2011PTC248637 / Phone : Mob. #+919654103322 Landline # 01262397138 / E-mak ; lnfo@rmunfram Websile : wwermin fra.in,CIN -U741400L2001PTC218637
VAT TIN : 09666108633 Range : RANGE 171/ Hotel F-1, Greater Noida.
Excise Regn No_: AAFCR3529PEMO01 Division : GENTERAL EXCISE DIVISION |7 01/ Hotel F+1, Grealer Noida,

Commissicnerate : Moida-li / EA f HOTEL F-1, GREATER NOIDA
PAK fincome TaxNo. . AAFCR3529P

‘Consignee T T T invoice No. Dated B
DIVYANSH INFRAHEIGHT PVT. LTD. 3359 8-Feb-2017
PLOT NO-3H, SEC-16C DeoveryNote ~ " ~  “Dated
NOIDA EXTN. ¥
“Supplier's Ref /Order No, Despatch Document No,
3359 o
% Despatched through Destination
SVATTIN _coeaseeastss R4 L
"Buyer {if other | than consigree) Date & Time of issye of Invoice  Motor Vehicle No.
DO MoH INFRAHEIGHT PVT. LTD. §-Feb-2017 at 12:06 . UP16AT-7763
NOIDA EXTN. Date & Time of Removal of Goods
8-Feb-2017 at 12:16
Mode/Terms of Payment
VAT TIN . 09488824156
Sl Description of Goods Taritf { HSN Cuantity Rate per Amount
M - L. — ... . Glassification . e
1 Readycon RMC Grade M-25 38245010 5.000 CUM 4.000.00 CUM 20,000.00
Basic Excise Duly @2 % - 2 % 400.00
VAT@12.5 % (20,460.00) 1250 % 2,550.00
Additional Tax @ 2% . 2 % 408.00

o

i- 15;;;0:?%0? P ‘”.3

it

_ _Total ~5.000 cum} NS & %5 X T
Amount ¢ Chargeable {in words) :” INR Twenty Three Thousand Three Hundred Flfty EightOnly
Amount of Duty {in words) : INR Four Hundred Only T

Serial No. in PLAIRE23 " 3359 DATED 08-02-2017
Remarks BEING INVOICE #9359 DATED 08-02-2017

VAT Declasation ;_We Deciare that this invoice Shows acival pr pnce of fhe gor goods descnbe and Ihat all paruculars are true & correct.
Excise Declaration Pre Authenticaled by for RMC Infraprojects P\rl d.
We declare fo the best of our knowledge and belief that the patticulars -
stated herein are true and correct and there Is no additional

consideration accruing to us either directly or indirectly in any manner
other than the amounls indicaled here

Thisis a Cornputer Generated Irwolce




enfexed L

RMC INFRAPROJECTS PVT, LTD.
Readymix Concrete « Interlocking Pavers « Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - Ill, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOXCE/SALES INVOICE
(SSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U74140DL2011PTC216637 { Phone : Mob. #4919654103322, Landline # 01202397138 £ E-mal - info@rmeinira.n, Website : weaw.mmcin fiein CIN UT41400L2011PTC218637

{Original for Buyet}

VATTIN : 09666108633 Range : RANGE 1 {1/ Hotel F-1, Greater Noida.

Excise Regn No.: AAFCR3529PEMDO1 Division < CENTERAL EXCISE DIVISION | /01 Hotel F+1, Greater Noida.
Commissionerate - Noida-Ii / EA f HOTEL F-1, GREATER NOIDA

o o N o _l_’ANﬂl]onme_Tgx Ne AAFCR3529P

Consignee fnvoice No. "Dated

DIVYANSH INFRAHEIGHT PVT. LTD. 3338 6-Feb-2017

PLOT NO-3H, SEC-16C Delvem ote T ‘Bated "~ T

NOIDA EXTN. 1 Delivery ole ated

Supplier's Ref.fOrder No.
i 3338
! Despatched through

R-3 '
"I Date & Time of issue of invoice Molor ‘Vehicle No.

"Despatch Document No.

@ " Destination
AT TIN : 08488824156

' Buyer (if ofher than consignee)
DIVYANSH INFRAHEIGHT PVT. LTD.

16-Feb-2017 at 07:17 _UP1BAT-7762
PLOT NO-3H, SEC-16C e el .
NOIDA EXTN. | Date & Time of Removal of Goods
_6-Feb-2017 at 07:27
“ModefTerms of Payment
VAT TIN . 09488824156 _
Sl Deascription of Goods i Tarlff fHSN Cuantity Rale per Amount
Moo s _Classification | e e
1 Readycon RMC Grade M-25 . 38245010 6.000 CUM  4,000.00 oM 24,000.00
Basic Excise Duly @2 % 2 % 480.00
VAT@12.5 % (24,480.00) ! 1250 % 3,060.00
Additional Tax @ 2% ‘ 2 % 48860
Round Off ' 0.40
| 1
v
_ }
Cash /Chm:u_.s;% gD "“}6‘5#4‘113
Amounlq -----
inwe @ !’W
L T Total, /6,000 CUM’ _ 725,030.00
Amount Chargeable (inwords) - INR Twenty Eight Thousand Thi Thirty Only '
Amount of Duly {in words) : INR Four Hundred Eighty Only
' Senam’u'm PLARG23 . éshs”ﬁbh?éb'ohﬁlégi 7_' o _. '_* -
Remarks: BEING INVOICE =#3338 DATED 06-02-2017 T
VAT Dediaralion ;. We Declare that this invoice Shows aclual price of the uoods desciibe and that all particulars are true & comect
Excise Declaration Pre Authenticated by

for RMC Infraprojects Pvt Lig.
We detlace to the best of our knowledge and belief that the particulars :
stated herein are frue and correct and there is no additianal
consideration aceruing %o us either directly or indiceclly in any manner . . .
___other thap the amounts indicated here. 1 Authorised Sig

“Thisisa Cu Generated Invoice




estered f- RMC INFRAPROJECTS PVT, LTD.

Readymix Concrete ¢ Interlocking Pavers « Fly Ash Bricks
Corp. Off. : Plot No-38, Toycity, Ecotech - Hll, G. Noida-201308 (U.P.}
CIN ; U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE
{ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002) _ _
RMC Infraprojects Pvt Ltd.

PLOT NO 38, ECOTECH -Ill, TOYCITY, GREATER NOIDA, UTTYAR PRADESH
CIN: U741400L2011PTC248637 / Phone : Mob, # +019854103322, Landlise # 01202397138 / E-mail : info@rmcinfrain, Webske : wwvw.rmein frainCIN -U741400L201187C218837

{Original for Buyer)

VAT TIN . 096667108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
. Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION i/ 01 f Hotel F-1, Greater Noida,
Caommissionerate . Noida-ll ! EA / HOTEL F-{, GREATER NOIDA
o o PAM flome TaxNo . AAFCR3528P

"Consignee s T invoice No. " "Dated =~~~ T
DIVYANSH INFRAHEIGHT PVT. LTD. 3335 5-Feb-2017
PLOT NO-3H, SEC-16C “Deiivery Not ‘Dated
NOIDA EXTN. y Rota @

"Suppliers Ref /Order No.

" Despatch Document No.

3338 . -
Despatched through Destination
VAT TIN 1 09488824156 R-4

‘!'Iiﬁe & Time of issue of invoice “Motor Vehicle No.

15 Feb-2017 at 14:50 UP 16AT 7763
Daie & Time of Removal of Goods

"Buyer (if other | fhan ¢ consignee)

DIVYANSH INFRAHEIGHT PVT. LTD.
PLOT NO-3H, SEC-16C

NOIDA EXTN.
5-Feb-2017 at 15:00 o
'‘Mode/Terms of Payment
VAT TIN .
sl Description of Goods - Tarifff HSN Quantity Rate per Amount
Nl L e o I Classification e e -
1 Readycon RMC Grade M-25 138245010 5.000 CUM 4,000.00 CUM 20.600.00
Basic Excise Duty @2 % 2 % 400.00
VAT@12.5 % (20,400.00) . 1250 % 2,550.00
Additional Tax @ 2% | 2 % 408,00
= _ , Q’J\J}/
o F
| cqsh/ChequE‘ [ %}r i
- Amount.
! | q‘ ne G ‘3‘- =
T " TJotal " '5.0008UM 723,358.00

INR Twenty Three Thousand Three Hundred Fifty Eight Only
¢ INR Four Hundred Only

Amaunt Chargeable {in words) |

Amount of Duty {in words)

."sEﬁamo in PLAIRG-23: 3335 DATED 05,02, 2017 o

‘Remarks. BEING INVOICE #3335 DATED 05.02:2017

VAT Dedlaration ©_We Declare that this invoice Shows acfual price of he _gunds describe and that all particulars are tue & cosrec!

Excise Declarafion Pre Authenticated by for RMC Infraprojects Pvi Ltd,

We declare to the best of our knowledge and belief that the particulars
staled herein are true and correct and there is no additional
consideration accruing to us either direclly or indirectly in any manner
other than the amounts indicated here,  Authorised Signatory

This is a Computer Generated Invoice




“emotid- RMEC INFRAPROJECTS PVT. LTD.

_" R@@dg@@ﬁ Readymix Concrete + Interfocking Pavers » Fly Ash Bricks

Corp. Ofi. : Plot No-38, Toycity, Ecotech - lIl, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICEISALES INVOICE {Original for Buyer)
(JISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd,
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: U74140DL2011PTC248637 f Phone : Mob, & 4919654103322, Landline & 09202297138 1 E-mail - info@mmcinfra.in, Website vawv.cmein frain,CIN U741400L2011PTC218637
VAT TIN : 09666105633 Range : RANGE 11! Hotel F-1, Greater Noida.
Excise Regn No.. AAFCR3529PEMO01 Division ¢ CENTERAL EXCISE DIVISION I 01 I Hotel F-i, Greater Noida.
Commissionerate : Nojda-ll / EA / HOTEL F-1, GREATER NOIDA
PAN Hincome Tax Ho AAFCR3529P

Consignee - _ | Invoice No. "Dated
DIVYANSH INFRAHEIGHT PVT. LTD.

'PLOT NQ-3H, SEC-16C 3 AFebanT

Suppliers Ref iOrder No. | Despatch Document No.

3827 _
@ Despatched through Destination
vAT TIN : 09488824186  _ R2 .
"Buyer {if other than consignee) Date & Time of issue of Invoice  Motor Vehicle No.
' DIVYANSH INFRAHEIGHT PVT, LTD. ;4-Feb-2017 at 18:51 _UP1BATT76%

'PLOT NO-3H, SEC-16C

Dale & Time of Removal of Goods ™

NOIDA EXTN.

4 Feb-2017 at 19:01 _
~Mode/Terms of Payment

VAT TIN 1 0894838824156 :

il Description of Goods | Tariff /HSN Quanlity - Rate per Amount
S e e e . Clessifiestion .. ___. N
' Readyoon RMC Grade M-25 ' 38245010 .~ 6.000 CUM l 4,000.00 CUM. 24 000.00

Basic Excise Duly @2 % i ' ! 2 % ' 480.00
VAT@12.5 % (24.480,00) ! 1250 % 3,060.00
Additional Tax @ 2% 2 % 489,60
Round Off . 0.40
\&\.-'\%
& S

\()3’\ 01 AEI D:

= 6
Cash/ Ch §_§{j’?3‘ }6 f
o
| At Lo AT =5
| |
S— N - CeBocTMT . x280s00d

amount Chargeable (inwords): INR Twenty Eight Thousand Thirty Only

Sefial No. in PLARG-23 | "3327DATEDO4.02.17

olher than the amounts |nd|caied her

Amount of Duly (in words) : INR Four Hundred Eighty Only

"Remarks: BEING INVOICE# 3327 DATED 04.02.2077

VAT Dedaraﬂon We Declare that this | invoice ! Shows actual grice of 2 gbods describe and that all particuiars are true & correct
"Excise Declaration Pre Authenticated by for RMC Infraprojects Pvi Ltd,
We declare to the best of our knowledge and bE|IE

stated herein are lrue and correct and thel rl/a i n
consideration accruing to us either dir ;ﬁy ndlrecl in any ménner
__/

E"ZT

- Re d Oﬁlce

This is & Gomputer Generated Invoice



ewioedd  RME INFRAPROJECTS PVT. LTD.
Readyeen Readymix Concrete * Interlocking Pavers » Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotach - 11I, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DEUVERY CHALLAN CUR TAX INVOICE/SALES INVOICE {Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002} _

RMC infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
" CIN: U74140DL2041FTC218637 { Phone * Mab.  +919554103322, Landine # 04202397128 / E-mail : mfo@rmunfra.ln Websile : wavsrmein frainCIN LTa140DL2011PTC18637
VATTIN : 09666108633 Range : RANGE 1/ 1 / Hotel F-1, Greater Noida.
-Excise Regn No.: AAFCR3529PEMO01 Division : CENTERAL EXCISE DIVISION |04 f Hotel F-1, Grealer Noida,
Commissionerate : Noida-}{ f EA ] HOTEL F-1, GREATER NOIDA
PN § lnoome Tax No AAFCR3529P

"Consignee” 7 Tinvoice No. ; " "Dated
DIVYANSH INFRAHEIGHT PVT. LTD. |3419 19-Feb-2017 L
PLOT NO-3H, SEC-16C Delivery Nots - Dated ke -
'NOIDA EXTN. '
! -Supplier’s Ref/Order No.  Despatch Document No.
349 L
Despatched through Desiination
VAT TIN 1 09488824156 L R7
Buyer (it ofher than consignee) “"Date & Time of issue of Invoice Motor Vehicle No.”

DIVYANSH INFRAHEIGHT PVT, LTD.

19-Feb-2017 at 10:35_ .UP1EAT 7766
PLOT NO-3H, SEC-16C -z : .
NOIDA EXTN. Dale &Time of Removal of Goods
19-Feb-2017 at 10:45
Mode/Terms of Payment
VAT TIN :
] Description of Goods © TarffFHSN Quantity Rate per Amount
Mo e e e v i ei e e e Clagsification . _ )
_ 1  Readycon RMC Grade M-25 138245010 6.000 CUM 4,000, DD CUM 24.,000.00
' Basic Excise Duly @2 % | l ' 2 1% 480.00
VAT 12.5 % (24,480.000 ) 1250 % 3,060.00
Additional Tax @ 2% - 2 % 489.60
Round O L \'}/ 0.40

o

ALY
?:JL’E“".?.‘.‘.?ﬂ’fffF? !

e Total,~ "~ " TegoCuM_ T T T\ 728030400,
Amount Chargeable (in words): INR Twenty Eight Thousand Thirty Only

Amount of Duly (inwerds) : INR Four Hundred Eighty Only

SerialNo. W PLARG23: "3418 DATED 19,02.2017 /N~ =~

"Remarks: BEING INVOICE #3419 DATED 19.02. 2017

VAT Declaration: ‘We Declare that this invoice Shows ;
Excise Dedlaration
We declare to the best of our knowledda and beli3f that the parficutars
stated herein are true and correctand therg is novadditional
consideralion accruing to us either directly or indivectly in any manner

other than the amounts indicated here.

Tc5\='.E:|_f_"_"§3m:lesmbe and that ail pariculars are trve & correct

Pre Authenlicated by

Authorised Signatory




ertred L RMC INFRAPROJEGTS PVT. LTD.
R@@dg@@ﬂ Readymix Concrete * Intetlocking Pavers * Fly Ash Bricks

Corp. Off. : Plot No-38, Toycity, Ecotech - lil, G. Noida-201308 {U.P.}
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICE/SALES INVOICE (Original for Buyer)
(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002)

RMC Infraprojects Pvt Ltd,
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NQIDA, UTTAR PRADESH
CIN: UT4140DL2011PTC 218637  Phang : Mob. # +810654103322, Landhine # 01202397138 £ E-mail : info@rmeindra.in, Website : wawe.macin frain CIN :U741400L2011PTC216637
VAT TIN . 09666108633 Range : RANGE 1/ 1/ Hotel F-1, Greater Noida.
Excise Regn No.: AAFCR3529PEM001 Division . CENTERAL EXCISE DIVISION | 01 { Hotel F-1, Grealer Noida.
Commissionerate - Moida-ll { EA  HOTEL F+1, GREATER NOIDA
PAN [ Incoms Tax Ne. : AAFCR3529P

"Consignes T "Invoice No. Dated T

‘DIVYANSH INFRAHEIGHT PVT. LTD. 3421 19-Feb-2017

'PLOT NO-3H, SEC-16C - Delivery Note ~~ Dated

NOIDA EXTN. .
“Supplier's Ref/Order No. _ Despaleh Document No. '
3421 o e
Despatched through Destination

JVATTIN - - 09488824156 = _R3 .

Buyer (i other than consignee} Date & Time of issue of Invoice Motor Vehicle No.

DV YANSH INFRAHEICHT PVT. LTD. A9-Feb-2017at13:20 __ UP 16AT 7762 . |

NOIDA EXTNt Date & Time of Removal of Goods I

19-Feb-2017 at 13:20 _
“Mode/Terms of Payment

VAT TIN r 1
Sl Description of Goods | Tariff FHSN Quantity ;  Rate " per Amount
o oim e Classification — e
1 Readycon RMC Grade M-25 ! 38245010 7.000 CUM 4.000.00 CUM 28,000.00
Basic Excise Duty @2 % 2 % 560.00
VAT@12.5 % {28,560, 00) 1250 % 3.570.00
Additional Tax @ 2% 2 % 571.20
Less . Round Oﬂ' . . {-10.20
(v

Ay
ooy 1

ﬂﬂtn_gx: .

o TTotal T Tqeodcim T T \z 32,701.00
Amount Chatgeable {in wards) : INR Thirty Two Thousand Seven Hundred One’ Only

Amount of Duty (in words} : INR Five Hundrad Sixty Only

‘Serial No.in PLARG23: 3421 DATED 19.02,2017 _ -
Remarks: BEING INVOICE #3421 DATED 19.02.2017

"‘l\
VAT Declaration :_We Declare hat this invoice Shows aciual grics af  the gouds describe and that all particutars are true & corect

Excise Declaration \“3\. Pre Authenticated by for RMC Infraprojects Pvt atd.
We declare to the best of our knowl an)eh thai ID fikulars ;
stated herein are frue and corr ancLlh € i5r0 additiona o A

consideration accruing to uyeither dlrecuy ar |ndtrecll"' in any manner
olher than lhe amounts 1nd|caled here

“This is 8 rnter enea Inic




L Reedycon

S PVT. LTD.
Readymix Concrete - Interlocking Pavers « Fly Ash Bricks
Corp. Off. ; Plot No-38, Toycity, Ecotech - (Il, G. Noida-201308 (U.F.)
CIN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY CHALLAN CUM TAX INVOICEISALES INVOICE (Original for Buyer}
... _(iSSUEOFINVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002} L )
RMC Infraprojects Pvt Ltd.

PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: UT41400L2011PTC219637 { Phone : Mob. # 4919854103322, Landline & 01202397428 / E-mail : info@rmdiafradn, Websile : sny.mcin frain CIN -U741400L2011PTC218637

VAT TIN : 09666108633 Range - RANGE 171/ Hotel F-1, Greater Noida.
. Excise Regn No.. AAFCR3529PEMO01 Division . CENTERAL EXCISE DIVISION 1104 ! Hotel F-1, Greater Moida,
Commissionerate : Noida-ll / EA / HOTEL F-1, GREATER NOIDA
PAN Hnimle TaxHNo. - AA_FCR3529P
‘Gonsignee "Tinvoice No. "Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 3452 21-Feb-2017
PLOT NQ-3H, SEC-16C " Delivery Note “Dated
NOIDA EXTHN.
'Supplier's Ref./Order No. " Despatch Document No.
3452 )
Despatched through Destination
VAT TIN : 09488824156  __  _ _ R-7

"Buyer (i other than consignee) ~“Bate & Time of issue of Invoice Motor Vehicle No.

DIVYANSH INFRAHEIGHT PVT. LTD. 21-Feb-2017 at 15:15 UP 18AT 7766

PLOT NO-3H, SEC-16C “Date & Time of Removal of Goods

NOIDA EXTN,
21-Feb-2017 at 15:25
Mode(Terms of Payment
VAT TIN :
Sl Descriplion of Goods . Tariff / HSM Quantily Rate peft Amount
Mo, oo o - e - . . Clagsification o . . .
1 Readycon RMC Grade M-23 38245010 6.000 CUM 4.000.00 CUM 24.000.00
Basic Excise Quly @2 % 2 % 480.00
VAT@12.5 % (24.480.00) © 1250 % 3.060.00
Additional Tax @ 2% 2 % 489.60
Round Off 0.40

LM
oL
\SWJ N
e |
A L2
-Cash fEﬁ v 216267 -
“Amoun 915%... .. | l

Tulit -

|
R Total, | eosocum © 7 12803000
Amount Chargeable {in words) :  INR Twenty Eight Thousand Thirty Cnly )

“Amount of Duty (in words} : INR Four Hundred Eighty Only

Senat No. in PLAIRG-23: 3452 DATED 21.02.2017
Remarks: BETNG INVOICE #3452 DATED 21 02.2017 :
VAT Deglaration : “We Declare that ihis invoice Shows actusl price\of Iht goods descaba and that all particutars are true & correct
Excise Declaration - Pre Authenticated by for RMC Infraprojects Pvt Ljd.
We declare o the best of our know edge ag,d.belré%l the HCOHArS
stated herein afe lrue and coréct and-thete jg110 additional
consideraticn accruing to ud elftiér directly orindirecily in any manner .
her {han the amounts indicated here. (A




ewlered- RMC INFRAPROJECTS PVT. LTD. |

Readymix Concrete ¢ Interlocking Pavers + Fly Ash Bricks

DELIVERY CHALLAN CUM

Corp. Off. : Plot No-38, Toycity, Ecotech - {ll, G. Noida-201308 (U.P.)
CIN : U74140DL2011PTC218637, Ph. ; 0120-2397138

TAX IRVOICE/SALES INVOICE {Original for Buyer)

(ISSUE OF INVOICE UNDER RULE 11 OF CENTRAL EXCISE RULES 2002}

, RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH -lll, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN U741400L2011PTC218637 £ Phone ; Mob. # +919654103322, Landline # 01202397138 / E-mail : |n[o@fmunfm in, Websile : vanw.rmein frz.in,Cikt -LJ74340D12011PTC218637

VAT TIN : 09666108633
Excise Regn Nu.: AAFCR3529PEM001

‘Consignee . T
'DIVYANSH INFRAHEIGHT PVT. LTD.

PLOT NO-3H, SEC-16C

NOIDA EXTN.

VAT TIN 2 09488824156
Buyer (if other than consignee)}

DIVYANSH INFRAHEIGHT PVT. LTD.

Range : RANGE 1/ 1/ Hotel F-1, Greater Noida,
Division : CENTERAL EXCISE DIVISION 101 f Hotel F1, Greater Noida,
Commissionerate . Noida-ll f EA ! HOTEL F-1, GREATER NOIDA
PAN/ ncame Tax No - &AFCR3529P ) _

[Invoice No. - “Dated o

L:gs_g_ L _26-Feb-2017

‘Delivery Nole " Dated

 Supplier's Ref./Order No, " Despaiich Document No.

3463 .
Despaiched through

GRB . )
Date & Time of issue of Invoice Motor Vehicle No.

" Destination

1 26-Feb-2017 at 11:12 _UP16AT-7767
: EILé)?J ANISEEIS'Z'. SEC-16C "Dals & Time of Removal of Goods
' 26- _26-Feb-2017 at 11:22
Mode/Terms of Payment
i
VAT TIN . 09488824156 ! :
= Dascription of Goods Tariff F HSN Quantity ' Rate per Amount
Mo — . e i Slagsification | _ .
1 Readycon RMC Grade M-25 ' 38245010 6.000 CUM 4,000.00 CUM 24,000.00
Basic Excise Duly @2 % 2 % 480.00
VAT@12.5 % (24.480.00) - 1250 % 3,060.00
Additional Tax @ 2% 2 % 489.50
Round Off * 0.40
3 ot
ﬁ& A
2 E @0’26?
Cash;’Chc(ﬂ AL
Amo-.ént
T T T T T T et LT Tedo0cim -\ 28,030.00
Amotnt Chargeable {in words) : INR Twenty Eight Thousand Thirty Only
Amount of Duty (in words) : INR Four Hundred Eighty Only

jSertal No.in PLARG-23 3463 DATED 26-02-2017
Remarks: BEING INVOICE #3483 | DATED 26 02.2017

VAT Declaration: We Declare that lhlS invoice Shows actual prlcn of the goods describe and that all parficulars are true & cosrect

Excise Deciaration

Pre Authenticated by
We declare to ihe best of our knowledge and liet-l rLIc
ditional

slated herein are true and correct and thef2 |s
consideration accruing to us either direstiy or ln'di ctlv in any man er
other lhan the amoun{s irldlcaled here

for RMC Infraprojects Pyt tid.
<]

_Authorised Signatory




RMC INFRAPROJECTS PVT. LTD.
Readymix Concrete ¢ Interlocking Pavers * Fly Ash Bricks

Corp, Off. ; Plot No-38, Toycity, Ecotech - fll, G. Noida-201308 (U.P)
CiN : U74140DL2011PTC218637, Ph. : 0120-2397138

DELIVERY GHALLAN CUM TAX INVOICEISALES INVOICE
- —(ISSUE OF INVOICE UNDER RULE 11 OF GENTRAL EXCISE RULES 2002)
RMC Infraprojects Pvt Ltd.
PLOT NO 38, ECOTECH HIl, TOYCITY, GREATER NOIDA, UTTAR PRADESH
CIN: UT4140DL2011PTC218637 / Phone : Mob. # +919654103322, Landling # 01202367438 f E-maf - info@rmeinfra.in, Websile : wenw.smein feain,CIN -U7s1 400L0N1PTC218637

VAT TIN : 09666108633 Range : RANGE 1/ 1/ Hetel F-1, Greater Noida,
Excise Ragn No.: AAFCR3529PEMO001 Division : CENTERAL EXCISE DIVISION 1701/ Hotel F-1, Greater Nolda,

Commissionerate . Noida-ll / EA / HOTEL F-1, GREATER NOIDA
PAN fincome TaxNo. - AAFCR3529P

(Criginal for Buyer)

“Consignee I -y  “Dated
DIVYANSH INFRAHEIGHT PVT. LTD. 13483 | 28-Feb-2017
PLOT NO-3H, SEC-16C "Delivery Note "Daied T e m
NOIDA EXTN. ! '
“Suppliers Ref fOrdler No. ~ ~Despaizh Docurient No.
3483 R
Despaiched through Destination
VATTIN ;00488824156 R-3

Buyer (if other than consignee) -

DIVYANSH INFRAHEIGHT PVT, LTD.
PLOT NO-3H, SEC-16C

" Date & Time ot issue of invoice “Maior Vehicle NG,
28-Feb-2017 at 13:20

_UP 1BAT 7762 _

NOIDA EXTN. Date & Time of Removal of Goods
- ;28-Feb-2017 at 13:30
‘Mode/Terms of Payment
VAT TIN : 09488824156
St Description of Goods I Tariff tHSN Quantily ' Rale per Amount
Mo _ —_——— - --- - Qlessifieafion . T e —
‘1 Readycon RMC Grade M-25 ' 38245010 5.000 CUM 4.000.00 CUM 20.000.00
Basig Excise Duty @2 % 2 % 400.00
VAT@12.5% (20,400.0m . 1250 % 2,550.00
Additional Tax @ 2% | 2 % 408.00
& Lo
b ')k\'?f
1A\
AN E__%’ ¢
Cash/Chggféifé\’o‘*g_; l; T '
Amoun , /l _|
e ndS R |
T __Total” "~ " " 5006 COM _ .. 123,358.00
Amount Chargeable (in words) : JNR Twenty Three Thousand Three Hundred Fifty Eight Only AN
Amount of Duly {in words) : |NR Four Hundred Only

_Sedial No. m PLARG-23: 3483 DATED 28.02.2017
Remarks: BEING INVOICE # 3463 DATED 78 02,2017
YAT Dedlaration: W Declare that tfis invoice STiows actual price of therg
Excise Declaration -

We declare fo the best of our knowledge and belief thatThe
stated herein are true and comec! and thers.isng additional
consideration accruing fo us either directly or indirectly in ‘dny mannar
other than the anounts indicated here,

135 describe ang {nai all particulars are true & correct .
Pre-Authenticated by for RMC Infraprojects Pyt Ligk

7 Regd.Offca: E:279, New Ashiok Nage

uter Generated Invoice
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VIKRAM

Mob.: 9910514183

8. No,

CHALLAN

WATER SUPPLIER

- ”eafﬁ‘g@‘d Halbalpur, Greatar Noida Wes! G.8.Nagar {U/P)

O A
Yoo S Yata L h ;?;og)’l‘eq ) }

Mﬂ“’ Unit Liter Amount
LUPup o v \(,’"0001'5(
SN

. Ea O.E.
! Receiver's Signalure
3
CHALLAN

é

VIKRAM

WATER SUPPLIER

Add.: Near Khajur, Od Haibatpur, Grealar Noida West G.B.Nagar (U.P)

one. 269

Mob.: 9910514183

ous.. 1] 945,

Diyyanth. Lo

Vehicle No. Unit Liter Amount
WA | 600 | coout

uo

WP | (e | gemonf

AR
—__|
E&OE. For VIKRAM WWATER SUPPLIER
Recelvar's Signature %ngm

]
*
L4
¢
-~

Lh,fizsg [CﬂLL%jA

. CHALLAN
VIKRAM WATER SUPPLIE R
Add.: Near Khaj, Ofd Haibiatpur, Greatar Noida West G.B.Nagar {Ur)

_ Mob.; 9910514183 ‘:]' { q 11.3
fos &0- Date b bt
b e VY G Sh ﬁq’lﬁ”q ...............

:\L:hlcle Ho. Unit Liter Amounit
UbA | | CooodiR
AL
ufnd | gono | oo
é {49V
E&OE.
Regeiver's Signature

CHALLAN

VIKRAM WATER SUPPLIER

j 5 West G.B8.Nagar (U.P}
Add; Near Knajor, O1d Ha'ﬂi‘ﬁfgf{ﬁ?ﬂﬁgm West GB
' 290 27 Datei.&’..ﬁ.ll.f&
st L Y ah Sk 992
Vel;;;e No. Unit Llter Amount
UfRuA | g < o0akk
BY9Y e
ufuh |30 | £O0 AR
quiy B N
ForVIWEE?UER
E& OE. Auly Sign
mmfs gignalury
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VIKRAM WATER SUPPLIER

Adq.;
Near Khajur, O1d Halbtpu, Greatar Noida West 6.6 Nogar (UP)

- 25 7 Mob.: 9310514183 } 1_3
tore . DNYahth, Ao shaE
Vehicle No, Unit ther Amount

U{mp .

guaw | V8730 | CEROL
E&O.E.

Receivers Signalyre

\ KRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibalpur, Greatar Meida West G.B.Nagar {UP)

2 39 Mob.: 9810514183
e DY ANSh. S o5 ‘%’ 5l .
Vehicle No., Unil Liter Amount
2P | o | com J4f
FUWN
E.TS:PO-E» For VIKRAM w,
pealvers Signalute 3

Rty

TR L TIPS

CHALLAN

VIKRAM WATER SU PPLIER

Add.: Near Knajur, Old Haibatpur, Greatar Noida Wes| G.B.Nagar {UP)
Mob.: 9910514183

_— 2 Qg Dale 7(- ‘ﬁ‘!.ﬁ
N:h“%\\fylﬁr\gbﬁiﬁqr ........ e
WA e | conel

Xu 2y

upp S04

For VIKRAM WATER SPPLIER
Aul o

G 650

E.& O.E.
Receiver's Slgnature

CHALLAN

¢ VIKRAM WATER SUPPLIER

Add.: Near Khejur, Old Haibatpur, Grealar Noida West G.B.Nagar (U.7.)

Mok.: 9910514183
5. No. 2 3 5 Date a..l{[,g[ .‘ré ......
Namo DeyYahsh 42!0-/’
Vehlcle He. Unit Liter Amount
JPUA | page | cvoid
Cuqy
: uf2v# g-{0 | soouri
HESKk
" L-EE-a_E"— For VIKRAM, mas@
.: Racelver's Signalure MN’%
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CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Ol Haibatpur, Greatar Noida West 6.8 Nager (UF.)

GHALLAN

VIKRAM WATER SUPPLIER

. (LA
Add.: Near Khajur, Od Halbatpur, Grealar Noida Wesl G 8 Nagar (U]

s. No.a D‘t \ .Né\,\ B ia-"‘i'-':‘.:"____—_l»u.u andin. Bl X4
Nome D..aM.57.02 - ‘--\E'J'_"l‘?_"_'&_____ Unit Liter Amount
Vehicte No, ‘ Unit ‘ Liter U s
Buqu| T | Sosott)
\D’Pl\-\ﬁ 10 0o [Soonl Hay -

",

| N\ ]y

; ﬁ%ﬁ i, E&OE. For Vi %\'IAWUER
E &0 E e sed Signatory I :- ’ Recsiver's Signatura ed Sighdtary
. Ll el AN . :

¥
Receiver's Signature

CHALLA

VIKRAM WATER SUPPLIER

Add.; Near Khajur, Org Haiba

- fowr, Greatar Mo
. ) i ; MOh.: sgiusfagfgglda WES[ G.B,Nagar (UP.)
Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar (U.p) k! By < Np, o]
Mob.: 9310514183 SR M[ Ry

s 208 _- Raganl gy S0
Name .......... )'\J.\fq y I 2 :

Vehicle No. Unit H I [ —
\O’PQ-U])D- ] o' )o g%}‘l\

SMa Yy

<& OE. For VI¥,

scelvera Signature
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CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Hafbatpur, Grealar Noida West G.B.Nagar {UP)

CHALLAN

VIKRAM WATER SUPPLIl

Mob.: 9910514183 I Add.; Near Khajur, Old Haibatpur, Greatar Noida West G.8.Nagar {.
: No. 4 5 th‘ VﬁYaML, :{ “]D’ ]H ore 4 5 Mob.: 9910514183 [ 6 /p ; 2
ame e X Sla Fovoc A 4 M e Date ...
Vehlele No, Unit Liter ‘ Ar(n’\ounl tems (—BT\IV(?hQI,\ ég] B
Uf>un (AT N N
p-20| ook : uf

VU faup . Ufaun |
ququ |5 |7 quay | b= | OOM

E.&O.E 4

. ATERSY
- — - =y
ceivar's Signature A ed Blg
: Recsiver's Signatvre Autherised Signalory
iy e L :

CHALLAN

VIKRAM WATER SUPPLIER | cunvLa
Add.; Near Khajur, Old Haibaipur, Greatar Noida West G.B.Nagar {UP)} : VI KR AM w ATE R s U pp Li E R

Mob.: 8910514183

S. No 4 i Date. C’cﬂ j ol [ } LL ! Add Near Khajur, Old Haﬂatgurg?;ggia;{égda West G.B.Nagar (L.P)
Name (-i\} VYOI/\. gl-'h' kY éch ‘ 5. No. 44 7 Date .. 06/0( ,Ll{
Vehicle No. Unit Liter Amount Y o, ‘\u vyah Sl ‘gl o=,

U P)' “ﬂ e -:__\f_c_iicle No. Unit Liter Amount
quan | ° <CoooHR ufub |l yps _CODOHR

U Y
U ruR
f G0 | Covof
| . S0 |eoonH
E& OE. For VIKRAM wxrs;iup%m Uy _
Aeceivar's Signature Au & O.E. W%ﬁ
Authorifed Signatory

Recslver's Signalira




VIKRA

Ad'd Near Kh

. Mo,

Vehicle No,

My

Ufauh
Tuay

R}

CHALIAN

Mob.: 9910514153

M WATER SUPPLIER

ajur, Od Haibalpur, Greatar Noida West 6.8, Nagar (P}

ooie. 61413

.mi.\,.r.thsb}...,:ﬁm PV

Unit Liter

Amouvnt ]

10:10 | $o00p

€20

-—---_'——-—_
E.&O.E,

Recavers Sighature

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Na

CHALLAN

VIKRAM WATER SUPPLIER

Mob.: 9910514183

gar {U.P)

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibalpus, Greatar Nolda West .8.Nagar (U/P)

Mob.: §910514183 . 3 j[& !1’3

s
%1
X

B 'Q
Lk
"f
g‘-

P

Recelvars Slgnalure

T 20
AT s A 3

Ve N R

8. No. 4 3 5
pom........ SNV AN AL 628 o
Vehlcle No, Unit Litor »ﬁmmﬂmt

U ‘ ook

Juqy [lo'S

UlA | ¢ a0 DO
YAV A P
E.& O.E.

For VIKRA JBLLIER
Awuthorised Signatory

ed 2

,...

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haityatpur, Greatar Noida West G.B.Nagar (U.P)

oo 417 one 1212113,
Nams ... SN OIS Flo Y0

Vehlcle No. Unit Liter Amaunt
U 2un ]
guqy | 1010 | ook
V7 2un

Lol | OO,

BuW ﬂ
E.& O.E. For VIKRAM WAt "
Roceiver's Signatve

Aulhoriseq ‘E“ﬂwy

Retalver's Signaturg

4 2 3 Mob.: 3910514183 . “QJ ]J& jrg
. Div Yansh Klosca
Vohlele No. Uit Liter Amount
A
%{m [or10 | G0 900;41{
IMA
\%ﬂ% o8 | Chookf
E&O.E. Forw.}ﬂa

Authocised Sipnalory




CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Halbatpur, Grealar Noida West G.B.Nagar (U

-~ 4 U 3 Mob.: 9910514183 Dalegﬂ_ jél [ L:’;,...
MName . (‘:\31‘ VYG M.Q’n i vn‘}//') __________.

Vehlcle No, Unlt Liter fﬁ'ff—t-—--
uPanp
BUQY (o {0 _(BBOHR
Uoup

50 -
E&O.E.
Recaiver's Sighature
CHALLAN

VIKRAM WATER SUPBLIER

Add.; Near Khajur, Old Haibalpur, Greatar Noida West ,B.Magar (U.P)

Mob.; 9910514183

S. No. 3 9 1 Date 30/{/!13
wame..... V.Y Sh A1 094

Vehicle No. Unit Liter Amount

UforvA

guqy [0 10 [Cppopg
Gfrun

gugy |$ 29 | Soosf
E&OE. Forvrﬂw
Receiver's Signature ~ o

VIKRAM WATER SUPPLIER

Add.: Near Khajor, Old Haibatp, Greatar Noida West 6.8.Nagar (U

- 4 1 1 tob.: 9910514133 . l l & 1}3
Name _EDIY}'GPLQ L“J et
Vehtcle No, Unit Liter Amount
A
Y vay |lo+1o ool
Ufouf
S0 | Loooi
TUY
E.&O.E.
Racelver's Signature

CHALLAN

VIKRAM WATER SUPPLIER

Add.; Near Khajur, Old Haibatpur, Greatar Noida West 5.8.Nagar (U.P.)

Mab.: 3910514183
S.No.397 £ Date . ‘9”}“!@
Mame leVGh.SIn ,0
Vehicle No. Unit Litor Amount
Utk 1o | covenk
U
2y

U{\‘ qj $20 | Coootsk
E.& O.E. For VIK ) R
Recelvar's Signalire then:
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-~

= CHALLAN

SHaLLay 2 R
VIKRAM WATER syppLiER | VIKRAM WATER SUPPLIE

Adt: Near Khefur, Old ebatpur, Greatar Noigs o GBNegar UP) I Mob.: 3510514163

A

L7

Teh

Mob. 5910514193 g sw 385 naieg'.é.j.!.?.[....1....3..--
e 3 7 91 591 Date CQII.U}J-"S M i\’\;" }/a he ]ﬁ 4’ VA
e “%)\(th Sh 1.0 9 I ! Vehicle No, Unit Liter Amount
"—-YEEEEEE_ Unit Liter Amount ':'EI [
VP aun — R U Payp
%\4% ] 020 SD@OHN J %’\{(_N [0-20 @DDHQ

Ufaup

Ufaun
Syay | L 69 | L0004

MGy (S0 Booy

S e T e e
I'._'-E-.".‘-:‘\-"—"xfu,r(:‘:‘?'.n.;-h "-'-'-'""f_:.‘:.‘.’::.

U T

Eg{‘aa E&O.E or

Recalvars Signature

1t g
=

GO ey
O AR

ot

Recaiver's Slgnature

£ W AT
&

A AN S e s e
e T L P L e et Tales
A A s Tk

CHALLAN

VIKRAM WATER SUPBLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar (UP.)

Mob.: 9910514183
0. 373 o LB L1112
MName (_h“\/ Yahch 4’ aYa

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar {UR)
Kob.: 9910514183

sre. 367 we  JA 1142
vae ... Div Y lagh. Lieerg

L L LT

Vehlcle No. Unit Liter Amount

gs::ﬂ 1030 | {POO IR

Vehicle No, Unit Litor Amotint

ufaup | -
guqy | L0710 | Coo0kR

Sl
T Bl Il St e s

r
r"n [
TN

Jfaup
uay

e e
E&OE. For VIKRAM WATES Syppr1en
Recalvar's Signature ns N

K30 [LOoowR
U f2uh

auqy |80

E.&O.E.

Recelvers Signature




CHALLA

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.6.Nagar (U.P)

Wob.: 9910544183
361 0B l8liz

8. No,

Name D I.\/:[ ansia “'Q! o By (@ Jo—

CHALILAN

| VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G,B.Nagar (UP)

Mob.: 9910514183 :
8- No, 3 5 5 "Date (3..3..””3

tome...... SV YANR . AN
|__ Vehicle No, Unit ;..;t::rr ‘ Amount .Vehicle No. Unit Liter Amount
Up2usk Ufef
010 |So00}k 0+l pDok
-
ufsup | ufaup
(3\4_‘:[‘4] Y 90 Ly 90‘4{ uUaY 30 _g‘DDOL‘J"R
Pan B

ES&OE. For VIKRAM wgé %uppum
gnal

Recaiver'y Signaturs

E.& O.E' Fo%'t
Recaiver's Slgnaturs orised Sgn3)

CHALLAN

VIKRAM WATER SUPPLIER

‘ Add.: Near Khajur, Oid Haibatpur, Grealar Noida Wes! G.B.Nagar (U.P.)

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Grealar Nolda West G.B.Nagar {LLP)

243 Mob.,: 9910514183 P o 10514183
$. No. Dale .£n2.. : ]Q‘LB 3 49 o8 :

.............  No. . Date...SQ—:..I‘...D..:Ln
Na,‘,:eh NaYanth 421 To°a :a:e ™ivYansh 4@[ sy

'ehicle No, Unit Liter Amount -
Vehicle No. Unit Liter Amount
Ufrug
1029 | CO0OL ufouf o | Looolp
gy [o!
uau

ufrun \ VPUR | g | cO00MR
Leg B oony; I
2u9Y
E.&OE. h% —EEB_E_ Foer%p
gmmfs Sighatusme ul ed na I J— i A



A T AT TY I AN OO SN MY, SUm
S TN R ST A R

CHALLAN

e L

WATER SUPPLIER

Haibatpur, Greatar Hoida West G.B.Nagar (UP)
Mob.: 99105144g3

&
VIKRAM

Add.: Near Khajur, Cld

s 331

Vf2uA
Tuqy

1 Dale 1.. A ’U 1.:.5
Iele No. Unit Liter Amount
Ufaup
Tuay [0:10 | LSOO

E&QE,

Receivers Signature

1

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Knajur, Old Haibatpur, Greatar Noida West G.B.Nagar (UP)

Mob.: 9310514183
3. No. 3‘ 1 8 Dale 08/’0/13
Name '*Tb;v}’ah&hé%aw

Vehicle No. Unit Llter Amount
uf2u i
J0:10 | cooomf
Uy
F|NMB | Gae | oong
Yl osuqv
f
E.& O.E. Fory UPPLIER
Raceiver's Signature

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Halbapu, Greatar Noida Wesl 6.8 Nagar (U-P.)

Moh.: 9910514183
8. No. 337 Date &ll[ _01/3
woe..... CDIMY. QM 8 4{963’2_} .................
__\ﬁehlcla MNo. Unit Liter Amount
U e 60 | COB0IA

Uay

Ufouh
‘AU

LDEHR

For VIKRAM %A%‘r LIER
Authari Signa

- T TR
VR DO L AR NN T e SR SR R L S T

L

E&OE.

Racelver's Signatura

e A T e TN RN E]

ng j CHALLAN ’

2! VIKRAM WATER SUPPLIER |

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar (U.P.)

3 2 5 Mob.: 9910514183 J k

oz 5. No. Date ..,3 Iolt.s. 3
Name fr[\_‘}\,\’f Qn 311 4\ 4% 4 B

Vehicle No. Unit Liter Amount

Ubv 160 | coookf

FUR™

ufry A
QY

E&OE.

4 eceiver's Signalure

iy

I~
g
S

<80

SR I:tsﬁm:ik



CHALLAN 3 CHALLAN

VIKRAM meR sUPPLIER | VIKRAM WATER SUPPLIER
e e S o) [ Mt Ok s o8 e £
sha 3 0}8 pate.. / [ 0/ S 1 sn, 314 ) DAL ..uvri: S- /fO/‘rZ
rvgh”\m‘/\/ I i _ﬁa_me‘N\/YahQﬁw .98
_“_“"E‘u‘"h—— Ynlt Liter Amoum___ : Vehicle No. Unit Liter Amount |
Rugy | (0710 | Sooou [oc10 | Looo)K
XUqy

UfouB 530 | cooopy

S4qY Uigh

Tl qY

EXOE N

’ Forvil WATER SIPPLIER
Racalvers Signature Au
lhenised S

E.&O.E,

Receivers Signaiure

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar (UF)
Mob.: 9910514183

5. No. L/&)ui,é.,-'\’/ Date, /4/14

Name
Vehicle No. // Unit \n' Liter Amount

UP 1Y 1 1210¢| S6n0
A
8499

e

CHALLAN
VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Nolda West G.B.Nagar {UP)

. ob,; 9910514183
302 | " oue 29:9:%
S, Ho. YQMRL\‘ £_‘ QCYG

Liter Amount

020 59"0"‘#

< 20 5000%

| |

£
E.& OE. For VIKRAM WesER sypoie Fm’w%um
Recelvet's Signalure Au\hoﬁsedsagnam ) aecalvar's Signeture Authorishd Sigratory
il



CHALLAN

VIKRAM WATER SUPPLIER

A3 Nonr khahe O Hatetme Crsater Nasis Wez' 5 & Nags & 7
Mah PRIDHTHLED !
B e S?d ;NMQIJ(!!/IV

CHALLAN

VIKRAM WATER SUPPLIER

ha: hem i O Hsha'pu Groatay Kouis Vost G 8 Haga! W

Moty §91051418) 1< 4 / ;4’,

o “twovYanilh  Tlevy € Gpie
Vebiple No Untt L e Apmnuri e 5&% VJ Ef ¢ MJ//I o™ f f ¢ v
betare At

Vekicta Ho (/Unll

L IUR

ayqu | 1oere | soned Ur o4y 19,34 {800

f
Q594

\J [J‘?\l Al {

uqu | §TE | ITO0k :

CEAQE For VIKRAM WATER JPRLIER N

oy Tt ’““WA’LS‘ ~ -‘Jg : E.&O.E. F«VIKRAMW&@SLIFP”EF

: R R,
‘"‘é‘-"g" y
E_ :f e i v EAL A1 YA S0 TF EHA S s
GHALLAK CHALLAN ;
- 7%1 el il L
VIKRAM WATER SUPPLIER 5%
ase Moy s O habety Grestar Nowgs Yeest CE Rugr U Py %3 VLK‘EmdﬁATE R s U ple E R
ob - $3108141E 2531 i g v, Greatar Noda V _
N 562 Mad #5105 3 113 / I ‘g Mo’;fggwfﬁgﬁf':gdawesl G.8 Nagar (UP)
" pivYahSh TleYa L ) 03*-095/3/19-
Y Nwmo DivYat.:: owa ...

Vehicle No unt Lo hmot DR Vehlcie No. Unit Uitor ——
UP‘)U.R Jo-30 Cood '_ OF7uf Amount
UP”;:' ¢y | JOO0HR !

3 .
g 5 YR oo | ST0uy
‘E Y qu
| AN
ForVi :

B4 0 . %ﬂ £ EsOE

Ragowe(s Signalufs E‘ Rocuivers Signature
:
i




R R s o R T e

CHALLAN

VIKRAM WATER SUPPLIER

N .Po
Add.; Near Khajur, O'd Haibalpus, Grealar Noida West @B Nagar {UF)
Moh.: 9950514183

S. No. 550

3316

Date ...
Mame ............. Cb ;V”Q,?.gh..ég{ﬂﬁ?fq"“
Vehicle No, Unit Litor _ Pmount

VR | ol

guqy | 1630 ool

ufoufl o COvOH

QUAY St
E& O.E. For VIKRA
Raecolvar's Signature

CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibatpur, Greatar Noida West G.B.Nagar (U.P)

538
Name "_D}]V qhgh/g‘l’ &Y &}

S. No,

Mob.: 9910514183

ouw 07003 2.

Vehlicle No. Unit Liter oot
ufoun ’0;9)0 SO00
4N
AL N ook
guqy [SH0° o
e For KRR {shoeLien
Recslvers Signature B .AA"‘_{

<256

Mob.: 9910514183

Name ... T ; VYah oh % 0YQ

Date

CHALLAN
VIKRAM WATER SUPPLIER

-+ Near Khajgr, Old Haibatour, Greatar Noida West ©.B.Nagar {U.P)

Jtzl=

..........

| Vehilcle No, Unit Litor Amount
OF 2/
510 | So o4
wqy |
U
Y
= E&OLE. Formem
‘. Receivars Signature Signatory
CHALLAN

VIKRAM WATER SUPPLIER

Add.: Near Khajur, Old Haibalpur, Greatar Noida West G.B Nagar (U.P)

544 Mob.: 9910514183

8. No. ‘ Date 19}031,“1 ......

Name ... DLV Y il € 1 g—l 01 _

Vehicle Na, Unit Liter Amount
Uf A
. o000

SuqM [o-16 SO0
A T N
uat
E.& QO.E. 2

Recolvers Slgnature




CHALLAN

VIKRAM WATER SUPPLIE

3317

R

Addgqsf; Ehaiur. Old Haibatpur, Greatar Noida West G.B.Nagar (U.P)

Mob.: 9910514183 gu 0 a!l\(
am........ \g\,!uUA,A,JQLﬁDCT;i o
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Project : DIVYANSH FLORA
GH-03, Sec-16C, GaurCity-2
Gr. Noida {West)
E-Mail : divyanshflora@gmail.com

Greater Noida Industrial Development Authority
Ledger Account

1-Apr-17 to 31-Mar-18

Date " _ Particulars  Veh Type Ve No. _ Debit

1-Jun-17 To Bank of Baroda Payment 844301 3,95,316.00
By Water Connection Fee  Journal

3,95,316.00
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- M/S DIVYANSH INFRAHE
GC-3H/GH-03 &R . §.
SBCTOR-I—-GC#NQB)& '

|  PLOABR)ER.BUR . Js i
SRR ¥ P iy Hsstzg
IGHT (#)LTD, L

L 'I-'hereby'_ﬁdl’ﬁf){' that the ereclionfre erection of -tﬁé:. building on ilot fio: GE-

e %%’gljf&sact ‘16‘3, C-_?._‘req_telg Noida. , completed undet the a%perﬁéim of Mir.
VISHAL MITTAL ,COA ng- €A/ 88/23185 and ‘building has been inspecied by

- Ofﬁccrs 'ef jche'samtllqﬁf?yé=Efnt:l-de_¢late that the building dees not conforms:in respects of

the following requirelents of the gieater Noida building regulations/dizctions as
amended uptc. - o S - A ’ v

" 1. "Exocess area due to change iri the drawings is e be sither rectified or -
modified in the tower B2 in accordance with rides and- regulations as
. applicable fiom time o time. - -~ R S
- 2. Consent to operate, STP and DG is to:be submiited.
- 3. NOC fromlabour department 1s to-be submitted.

2 occupahcyceﬁhﬁeate is being issued for a'perfod of 18
- units), (Tower-B1=13% units), (Tower- .
with FAR=27682.03 'squx, Facility .
o =2005,08 sgin. As per completion drawing )
subject to the condition e above mentioned defect/discrepancies will be got
correcied and a fresh comipletion. certificate, is -submitted to “the Chicf Executive
Officer for further necessary . S :

Yours faithfally

_ .:\gmiiﬂ}@- . )
D.GM.PLNG, & ARCH) -

* Copy to: G.M. (Engg.) for infoynationandna: . .

Scanned by CamScanner
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oida_Indisiral Uevelop, -
N P"’" m-ol Sen(ors-knowredgcpnrk-m G:cl,:: g:},ﬁj ‘:A‘l‘lthﬁri.‘ :

Greater

S ) 'M/s BmANsHINFRMEIGHT(P)LTD

M ot :
SR - GC-3H/GH-03
S SECTOR—MC GTNOIDA

- o : 1 Jgereby cel:tifV that i:he erecmemfie erecuon &Ff the | bulld .
| lding o -G o

- 3H/GH-03, sectof-16C; Greater: Noida . Somipleted under the sﬁpeﬁv?é?;nnzf% : )
VISHAL MITTAL ,COA no- CA/ 88/23135 and bmldmg has been i 'mspected by officers | I;?"‘J

- of the aiithority and-declare that the: building conforms in all respects.do the Tequitementsiof . 4
the regulations in respect of eccupancy | “Structural safety based” upon the structurgl stabilii g
o . certificate and the- completion, certificate submatted by ‘the surroundmg and is fit Fg o
IR ~occupation. T have to inform you that occupancy?_certlf'rcate 466 flats in ((Tower—ér“lll} i
L units), (Tower-B1=131 units), (Tower—C—ﬂl__,'S upits) and comercial blogk with 13 -
shops, community hall & tower B-2 =11 "units( FAR=34901 20, 15%_5252..,_ - -"'

3 o -. - '-'_teta] 466 unity is belng granted by the authority: “With thé fellewmg conchtm

1. Before makmg any changes in the B.‘-LIStIl‘Ig hutldmg prlor permtssmn from the

~ Authority is required..
2. If demianded By. the Authonl.y your will be Jableto pay charges for the ,pzov‘:slou of‘

any further fac:lItles/deve]epmcnrflmprGVement, 3
3. A copy of the drawin 25 shal Falways be kept at srte and shal] be rnade avaxlable tor a;;y

T officer of the.Authority on demand, R
ST R . A You are reqmred o %‘ollow the. terms ansl condm@ns as indwatecl in. ‘lease deed an

2o varfeus NOC xssued by diﬁerent orgamza ons
"5, Gate/s shall gpe

: be. provided: :
‘6. No parking-will be doné on road and parkmg shall be used @nly for purpase i

- as designated in the Pplan.
7. Youare requlred te mamtam gréen ouz Slde the plot.

‘ot
!

- 'Encl Cupy ofiene sef: clrawmgs ()

R Copy to: G.M. (Engg. ) for mfmrmatlon and 0. a
" .7 " Copyto: M. (Builder) forn.a; |
| ‘ quy to S,.B (Sys*tems*) for uploadmg e,u Gvebsitel-

Towd planner




POSSESSION LETTER OF Tiik APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/301 on 3% Floor, Type 3BIK,
having a built up arca 104.66 sq.mir (11263 36.ft) & Total area 143.53 sq.mtr (1545 sq.16)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
03H/GI1-03,Sector-16C, Greater Noida (West), has been handed over today on ] ‘4 |9—'9 -
(clate) with the registration of sub-lease deed {0 .....ccorveenes

Mr. Col Pradip Mitra S/o Late.Shri.Birendra Nath Mitra and Mrs. Ruby Mitra W/o Mr.
Col Pradip Mitra R/o House No. 47A, Block No-B9,Scctor-34,Udaigiri-2,Noida -201301
with his’her/thest complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

SI IF NATORY
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INFRAHEIGHT PVT. LYD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the ApartmcntlShoplUmt No. C/ZG"- on 2™ Floor, Type 2BHK,

having a Suil' up i oSN e g, 0 st e sl sgomie THISS sl )
approximately in the Project Divyansh Flom at in (JAUR CITY 2 situaled at Plpt No GC-
0311/GH-03,Sector-16C, Greater Noida (West), has been handed over today on “ 3 ,-QU l ¥
(date) with the registration of sub-jease deed 10 ...,

Mr.Ashish Chaturvedi S/o0 Mr. Sudhir Kumar Ch ltuwedl And Mrs.Sneha Chaturvedi
Wio Mr.Ashish Chaturvedi Rfo Iouse No.I.IE403,4" Floor,HIG Type,Block-F,Excel
Appt,Sector-05.Rajendra Nagar (U.Pwith his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETLE

SAI‘IS]"A(‘IION m (,
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/204 on 2™ Floor, Type 2BHK,
G having a built up arca 68.60 sq.mir (738,41 sq.ft) & Total area 98.01 sq.mir (1055 sq.ft}

approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plpt No GC-

03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 3 ‘ Q}Z"l@ 1>

(date) with the registration of sub-lease deed 10 ...ccccovervrvereeereenns

Mr.Ayush Kumar S/o0 Mr. Ramprakash R/o House No. C-1,165,Sector-35,Noida with

his/her/their complete satisfaction.

'POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

M

Regd Office - A7, Kantl Nagar, Near Hero Honda i D 1406051 (Indla)_

Site Office - Plot:No. 3[1I, Sector - 16.G Gaur C:ty-z Noida Extn.
Email: dwyanshﬂora @gmall.com; www: dwyanshflora com
: Phone No. : +91-8860414140 .

e W
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s BN D IVERR OF THE AP NIV LSTHOPGNIT

fhe phyarcal poseossins o Ca LaomrunentfSlhop it -\u. € 12l on _‘”" Floor, Type 3BHAK,
TRANT) TP T R T TN N R [}
apprexiontely in the Praicet Dinvassh Flora at in GALR (ll\’-" situated at Ploi J‘Jo C(.—-
QIGH-A3 Sector- 1600 Lrenter Noida (West), bus been hunded over ods von ..
flttey v i she oo ot sl s deed o L

DA adoa Sheb W MR hean Runnr Sinsh B loase NoF/C-07,Chandanyvan
L l-l”ll}.i':lii‘-(" ..‘» v e FEN o “!L"i?' \.'-nl]]:\if'.\_' \;lii"l.lt.in]‘l,
POSSFRRIOIN TARVN OV I IN GO0 POSSESSION TIANDED OVER

CONIDVLS N AND 1O VIO 1 e ONEPEFTTE
SATISENC SN

THROL Gl 1"1- SATTHORIZED
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INFRAHEIGHT PVT. LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIYT

The physical possession of the Apartment!ShopﬂJnit No. C/104 on 1* Floor, Type 2BHK,
having a batl s e 0 st (73504 b o o ara 9861 squmty (1053 sq.50
approximately in the PIO_]BCI. Divyansh Flora al in GAUR CITY-2 situated at Plot To GC-
03H/GIE-03,Sector-16C, Greater Noida (West), has been handed over today on ZL
{date) with the registration of sub-lease deed to ..............
¢ Mr. Pankaj Kumar Pandey S/o Mr. Ram Krishna Pandey R/o House No. 44, 3" Floor,
Savitri Nagar, South Delhi-110017with his/her/their complete salisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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POSSESSIONTETIER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/206 on 2™ Floor, Type 2BHK,
having a built up area 73.86 sq.mtr { 795.02 sq.ft) & Total avea 107.30 sq.mir (1155 sq.ff)
approximately in the Project Divyansh Flora at in GAURCIIY-2 situated at Plot No GC-03H/GH-
03,Sector-16C, Greater Noida (West), has been handed over today on b} ‘:3 , 'f‘ k {date} with
the registration of sub-lease deed to ..............

Mr.Nitesh Karan S/o0 ¥Mr.Pradeep Kumar And Mls Dwya Sinha W/o Mr.Nitesh Karan R/o House
No. D-803,Cosmos Golden HeightsCrossings Republic,Ghaziabad 201006  with his/her/their
complete satisfaction.

POSSESSION TAKEN OVERIN GOOD POSSESSION HANDED OVER

CONDITION AND TO MY/OUR COMPLEIE
SATISFACTION |
/
A
For Divyansh Infraheight Private Limited

& - -

e

DIVYANSH INFRAHEIGHT PVT. LTD. -

Regd. omce A-76, Kanli Nogar, Neor Hero Honda Showroom, Delhl- HDUal [mdm]
Site office . Plot No.3H, Seclor-14C, Gour Cily-2, Noida Extn.
Email; dwyonshﬂora&ugmml com, u‘.'n.rdlwcnshfforc: com -
Phone No.: +91-8840414140
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POSSESSION LETTER OF THE APARTMENT /SHOP /UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/205 on 02™ Fleor, Type
2BHE, having a built up area 53.22 sq.mtr (572.96 sq.ft) & Total area 89.65 sq.mir
(965sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot
No GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on

@ 015t day of Sept, 20117 (date) with Allotment Letter dated- 11/03/2019

) Mr. Anil Kumar Sinha S/o0 Mr. Bhola Nath Sinha & Mr. Balram Kumar Sinha S/0 Mr.
Anil Kumar Sinha. R/o - Sonaili, Rice Mil, Sonaili, Katihar, Bihar - 855114, with
his/her/their complete satisfaction.

N\

POSSESSION TAKEN QVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Infraheight Private Limited

SIGNATORY

o
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNYT

The physical possession of the Apartment/Shop/Unit No. B-1/204 on 2" foor, Type 2BHK,
having a lath up arew 6273 squnr { 67544 sq.0t) & Votal area 89.65 sq.mtr (965 sq.0t)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated al Plot No GC-
G3H/GIE-03,8ector-16C, Greater Noida (West). has been handed over today on 4] 3
( (date) with the registration of sub-lease deed 10 .o
Mr.Shiv Sharma S/o Mr.Umesh Chandra Sharm: R/o House No. Flat No-802,Clock-
@ B,Aditya Celebrities Homes,Sector-76,Noida (U.Pywith his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED FVER
CONDITION AND TO MY/QUR COMPLETE
SATISFACTION

ool

THROVIGH FIs A UTh\ORI ZEY
SIGNATORY

3} iﬁ“" PRI R
i k o LIEIfELE
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INFRAHEIGHT PYT. LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Skop/Unit No. B-1/104 on 1¥ Fleor, Type 2BHK,
having a buile op ares 4775 qomidr § 075,44 5.9 & Total area 89.65 sq.mir (965 sq.0t)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
6311/GH-03,Sector-16C, Greater Noida (West), has been handed over today on Q@Z[[!.,?o 15
(chate) with the regisiration of sub-lease deed 10 ....ccccccvvrrrrerenneene.

Mr.Vivek Singh S/o Mr. Dwijendra Singh R/o House No-04,Sector-25,Indira Nagar,Ring
Road,Lucknow-2260106 with his/her/their complete satisfaction.

_

(
v

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/QUR COMPLETE
SATISFACTION

SRS

b s
TG AR L b
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POSSESKSION LETTER OF THE APARTMENT/SHOP/UNIT

. physical possession of the Apartment/Shop/Unit Mo. A/104 on I’ Floor, Type 2BHK,
having a bu-lr up arca 68,040 squntr (738, sq.ft) & Total area 98.01 sq.mty (1055 sq.f¢)
approsirately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
43H/GH-03,Sector-16C, Greater Noida (West), has been handed over loday on 27% December
2017 (date) with the regisiration of sub-lease deed 10 .oovviereerecvcrnns

‘ IMirRaj Deo Rai S/o Late Mr.Uday Bhan Rm R/e House Neo. C-802,New Jyoti
Appartment,Plof No-27,Sector-4,Dwarka,New Delhi-110078 ( with his/her/their complete

ﬁ‘ saiisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

THROUGH ITS AUKHORIZER
SIGNATORY

.
i sa:LJ ﬁ :
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POSSESSIO] LITEE i OF THE APARTMENTSPEOPA Y IT
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Hle pliasice! possession ol the ApsetmentShop/Unit No.o Cf202 00 2™ Floor, Type siilik,
B a bl oo O i T AR s it Do st P OLRY et (184S s f7)
sprrosineehy i e Poban Diveash ooonan o GO0 UV s o Plet No GO
GITLAGTEO N cctor- 160, Gscater Noida (Y est) has beer tamded aver i, on _]_Q\_t)}_']goﬂ
(e with the reutsirntion of sab-lease deed
Bir. Priyanshoe Agrawal Sfo e Ravi Shankar Agrawal  and MesPriva Wie Mr,
I'rivanshu Agrawal Rfo House No. 815,8ccund Floor,Scetor-43.Gurgeen, Haryana-122003

i' with his/her/their complete sarisfaction,

POSSESSION TARKEN OGN ERN GOOD PORSESSTON HANDED OVER
CONDITION AND TO MY OUK COMPLETLE
SATISFACTION

o 4 e

R
;'\_J'“{\\i: :

For Bivs st bnde A Limiied
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INFRAHEIGHT PVT. LTD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/105 on 1* Floor, Type 2BHK,

having a built up area 68.60 sg.mtr (738.41 sq.ft} & Total area 98.01 sq.mtr (1055 sq.fi)

approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

03H/GH-03,Sector-16C, Greater Noida {(West), has been handed over today on 0™ February

2018 (date) with the registration of sub-lease deed 10 .....occcevvnivricnnerannee

Mr.Arun Raina S/o Mr. Pran Nath Raina R/o House No. D1/89D, Aravali Appartments,
@ S Sector-52, Noida with his/her/their complete satisfaction. '

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OYER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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INFRAHEIGHT PVT, LTD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/103 on 1%  Floor, Type 3BHK,
having a built up area 74.68 sq.mtr (803.853sq.ft} & Total area 137.03sq.mtr (1473sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
@ 03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 02t
September 2018 (date) with the registration of sub-lease deed 10 ..cvvevercevrrvrerensnans
Murs. Jagriti Chaddha W/o Mr. Manmohan Goswami and Mr. Manmehan Goswami S/o
Mr. Nemi Chand Goswami Add. B.B 26 B, West Shalimar Bagh, Delhi-110088 with
his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/QOUR COMPLETE

SATISFACTION § ; /E';

1 Wmlhfa -

‘Regd. oifice : A-76, Kanili- A Delht-11 0051.f(rnd[c1

' Site emce:PIot—No.silt-;,-'sgéefor-15&;,_eaurc 3, Noldg! Exin,

'ﬁshl’larg;c_em
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INFRAHEIGHT PVT, LTD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/101 on 1* Floor, Type 3BHK,

having a huilt up arca Todo0 sgumtr (1126.53 sq. 0ty & Potal area 143,33 sq.mtr (1545 sq.ft)

approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

031/G11-03,Sector-16C, Greater Noida (West). has been handed over today on _Q gﬂl 3
@ (date) with the registration of sub-lease deed to

Dr. Veena Pandey W/o Prof. A.P. Pandey R/O. G-20, Arvindo Colony, B.H.U, Varanasi-221005 with

his/hei/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETLE
SATISFACTION -

For Divyansh Infraheight Private Limited

THROUGH ITS AUTHORIZED
SIGNATORY

Sma oﬁice Pfoi Nc SH Secfor]éc Gmu
Emu!l divyanshiiofa@gmet.c 5
R Phoner\.a +91 88 140
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/305 on 3" Floor, Type 2BHK,
having a built up area 49.36 sq.mir { 531.31 sq.ft) & Total area 94.28sq.mtr (1015 sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on ....." day of
April 2018 (date) with the registration of sub-lease deed to ....cvccevvvrcmreniriennas

Mrs. Leena Devi W/e Rahul Kaithwas R/o Flat No. K-146-A, Sector-09, Vijay Nagar, Ghaziabad
with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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INFRAHEIGHT PVT. LTD.

POSSEST ON LETTER OF THE APA T EP 1/SHO ™™

" e physical possession ol the / partment/Shop/ir.i lo. E-2/302 on 3" Fioo.,” - =2 175
buaving a built up arca 49.36 sq.mtr { 531.31 sq.ft) & Total area 94.28sq.mir {1515 sq.{t}
approximeately in the Pl'Ojccl Divyansh Flora at in GAUR €772 situated at Plo. o ©C-

CH/AGH-05.5 etor-10 7. Greater Woida (West), has been handerl over today on ...." day oF
Aprit 2018 (dar) with the registration or sub-lease decd i ... . R e e .
ﬁ F7o Mairsh oL dalen YJac o hi Bhushan Siekand Y s, [ TR A | | LIt WY
o LF e = e with hisfherdtheir cotplele satisfaction.,
. I“.I.ii'f PR ""F /T IMGoTT TURESIONT LA T /A
COdDIT SO AN VR IDUR TOMPLELT
W TTBA, '-'i.i

Yo divyansa T peip G0
-
TH,O UL ThD A S P A

- DIVYANSH INFRAHEIGHT PVT. LTI

Regd, office 1476, Kantl Nagar,-Negr Hero Harida Showresm; Delhi-110081 {indla}
* Site: cff:ca Piot No: AH, Seclor—iéc Gaur Cliy-2, Nc:du Exin.
_E_m_q]I dlwanshﬂera@gma][.cpm WWW. dlwans}ni!om com
~ Phene No.; +91-886
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

1'he physical possession of the Apartment/Shop/Unit No. B-2/301 on 3" Floor, Type 2BHK,
having a buili up arca 49.36 sq.mtr ( 531.31 sq.ft} & Total area 94.28sq.umtr (1015 sq.1t)
approximately in the PrejoctaDivyansh Flora at in GAUR CITY-2 sitvated at Plot No GC-
03H/GH-03,5¢cctor-16C, Greater Noida (West), has been handed over today on ....." day of -
June 2018 (date) with the registration of sub-lease deed to ......ccvvvevvrennenee

Mr. Mukesh Mapgal S/o Mr. Rambrij Mangal and Mrs. Sapna Mangal W/o Mukesh Mangal R/o A-a4,
First Floor, Sector-37, Faridabad with his/her/their complete satisfaction.

0.;1

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

- .;_' . . '.: f‘.'i

J};\‘-\

l‘i\kl%ii mited
y 7

1“9 o !q.«
THROUGH, G ORIZED
%—-:SI%CfNATORY
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/206 on 2% Floor, Type 2BHK,

having a built up area 49.36 sq.mtr (331.31 sq.ft) & Total area 94.28 sq.mtr (1015 sq.ft)
O approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 12

December 2018 (date) with the registration of sub-lease deed 10 wvvervcecerverenne.

Mr.Vinay Tilu S/o0 Mr. Om Ji Tiku and Mrs. Anshu Tiku W/o, Mr. Vinay Tiku R/o D-44,

Sector-52, Noida with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Infraheight Privage Limited

THROUGH ITS AUTHQRIZED

 DIVYANSH INFRAHEIGHT PVT. L

~ Regd: ofﬂce A-T6, Kanﬂ Nagar® Nem’ Hero Hondushomoom De1h1'110051 (Indlg)

“Slie effice : Plat No.al; Secter-16€, Gaur Clfy-2, Nalde Extri.
Emclr dlwanshﬂom@gmmll Gam, wnvdiwcnshﬂarc: aomn.
S icneNG +97- 8860414140




@ .

S

PR .

3394 ”

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

:'Z['he_physical possession of the Apartmerit/Shop/Unit No. B2/205 on 2" Floor, Type 2BHK,

having a built up atea 49.36 sq.mtr ( 531.31 sq.ft) & Total area 94.28sq.mtr (1015 sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
Q3TECIH-03,Sector-16C, Greater Noida (West), has been handed over today on Lot day of

"ARESAUI8 (date) with the registration of sub-lease deed L0 ..uvecrerreseececseenene

Mr. Sufendra Singh Sfo Mr. Kalu Ram And Mrs. Lavita W/o Mr, Surendra Singh, R/O. 9A, Sk-1,
Indirapuram, Ghaziabad with his/her/their complete satisfaction. '

POSSESSION ﬁ’ iEDED OVER

POSSESSION TAKEN OVER IN GOOD
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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INFRAHEIGHT PVT. LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNJIT

O The physical possession of the Apartment/Shop/Unit No. B-2/202 on 2" Floor, Type 2BHK,
having a built up area 49.36 sq.mtr (531.31 sq. ft) & Total area 94.28 sq.mtr (1015 sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 25
November 2018 (daie) with the registration of sub-lease deed to .........

Mrs. Kamni Dhar W/o. Mr. B.L Dhar R/o D-44, Sector-52, Noida. wuth hlsfhelfthmr complete
satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Infrjheight yrivate Limited

< aamany THROUG I"IZS\AUTHORIZED
SIGNATORY

DIVYANSH INFRAHEIGHT PVT. LTD.

Regd. office : A-76, Kanhli NagartNaar Here Henda . Showrdgom, Delhl- HUE}ST findia),

_ Sile cffice.: PlakN aH Seciorwc Gaur,Eily-2, Nelde Exin,
- Emaik diwanshﬂerm}@gmﬂ]l com, mvwdl nshftora.cem
Phong Na.: +07: 8860414140.. L

.
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/106 on 01% Ulgar, Type
2BHK, having a built up.area 49.36 sq.mir ( 531.31 sq.ft) & Total arca 94.2° .n-i- (1015
5q.11) approximalely in {he.Project Divyansh Flora at in GAUR CITY-2 situat- ! a* I'lot No
GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over toduy -1 a3 day
of June 2018 (date) with the registration of sub-lease deed to ...ocovvvvivrcrinrenns
Mr. Vijay Mohan Bisht S/o Mr. Raj Mehan Bisht and Mrs. Himani Bisht W/o Mr, Vilay M- “an Bisht
( Rfo ~House No-23, Vijay Block, Laxmi MNagar, New Delhi-110092 *with his/her/their complete
G satisfaction. (

POSSESSION TAKEN OVER IN GOOD POSSESSION HAN{ 1 OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

W T

For Divyansh Ini : ; - Limited
THROUSE: AZED
A ;T ATORY
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/105 on 01¥  Floor, Type
2BHK, having a built up area 49,36 sg.mtr ( 531.31 5Q. ft) & Total area 94.28sq.mtr (1015
sq.ft) approximately in the Project Divyansh Flora ai in GAUR CITY-2 situated at Plot No
GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on ..... th day
of April 2018 (date) with the registration of sub-lease deed t0 ...ccverirrvcerirersnnes

Mr. Ajay Kumar $/o Mr. Raj Pati and Mr. Raj Pati §/o Late. Shri. Changu Lal R/o —Flat no-103, D-Wing,
Goku! Residncy, Gokul Township, Agasi Road, Virar (W) Mumbal-401303 with his/her/their complete
T @ satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

DIVYANSH INFRAHEIGHT VT.LTD.

Regd. office : A-76, Kanit Nagar, Near Hero Honda Showraom, Delhl- 110051 {lndlu}

Sile ofllce : Plot No.3H, Settor-16C, Gaour Clty-2, Noitia Extn.
Emall; divyans hilora@nmc:l com, www.divyans hflorc com
Phone No.; E91 88004141110
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/104 on 01*" Floor, Type 2BHK,
B having a built up area 49.36 sq.mitr { 53131 sq.ft) & Total area 94.28sq.mtr (1015 sq.ft)
“  approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on " day of

November 2018 (date) with the registration of sub-lease deed 10 ...ovevvervvreerverereennr

Mr. Nishant Kumar 5/o Mr. Chandra Shekhar Trivedi and Mrs. Seema Kumari W/o Mr. Nishant Kumar
o~ R/0Q. B-45, Sector-20, Noida with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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POSSESSION LETTER OF THE APARTMENT/SHQP/UNIT ;

The physical possession of the Apartment/Shop/Unit No. B-2/102 on 01" Floor, Type
2BHK, having a built up area 49.36 sq.mtr { 531.31 5q.f1) & Total area 9:4.28sq.mtr (1015
sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 sitvated at Plot No
GC-03H/GH-03,Sector-16C, Greater Noida (West). has been handed over today on 11" day
9 of July 2018 (date) with the registration of sub-lease deed to ..............
Mr. Arun Kumar Singh S/o Late Shri. Ram Avatar Singh R/o B-Block, 823 Ralat Vihar, Sector-62,
@ Noida with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
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POSSESSYON LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/203 on 2™  Floor, Type
2BHK, having a buill up area ....... SQINEF (cecererrrees sq. it) & Total area ... SQquMtr
(cersrnennn3¢.t) approximately in the Project Divyansh Flora at in GAUR CITY-2 sxtuated at Plot
No GC-O3HIGH—03,Sector—16C Greater Noida (West), has been handed over today on 25"
April 2018 (date) with the registration of sub-lease deed 10 .....ccoiviune

@. My, M,noj Kumar Negi $/C Mr. Chandramohan Singh Negi and Mrs. Megha Negi W/o Mr. Manoj

4 Kumar “Negi R/O.Flat No-505, CS52, Supertech Capetown, Sector-74, Noida Uttarpardesh with

his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER

¢ CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
w |
Nen
4 A
Mey

THROUGH ITS AUTHORIZED
SIGNATORY

___"_g,showroam m-1_mos1 [[ncho]
-Gaur City-2. Nolda Exin. -
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POSSIESSION LETTER OF THIE APARTMENT/SHOP/UNIT 1

"The physical possession of the Apartment/Shop/Unit No. B-1/201 on 2 Floor, Type 2BHK+,
having a built up area 51.28 sq.mér (551.97 sq.ft) & Total area 98 sq.mir (1055sq.if)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC~
03/GH-03,Sector-16C, Greater Noida (West), has been handed over today on-17/63/2018

[~ (date) with the registration of sub-lease deed to .....ccccrrecrrnriirens
@ . Mr. Ankur Sarpaul Sfo Mr. Sanjeev Sarpaul and Mrs. Ansha W/o Mr. Ankuor Sarpaul R/o
! A-219, Sector-47, Neida -201303 with his/her/their complete satisfaction.

! POSSESSION TMN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

Lt

b

THROUGH ITS AUTHORIZED
SIGNATORY ‘
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INFRAHEIGHT PVT, LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/906 on 09" Floor, Type 2BHK,

having a built up area 58.20 sq.mir (626.46 sq.ft) & Total area 107.30sq.mir (1155sq.£t)

approximately in the Project Divyansh Flora at in GAUR CITY-2 situated ab Plot No GC-
2 03H/GH-$3 Sector-16C, Greater Noida (West), has been handed over today on 28® March

@ 2018 (date) with the registration of sub-lease deed to .7 r '5.5 2803

Mrs. Ranjana Jaiswal W/o Mr. Shailesh Kumar Gupta and Mr. Shailesh Kumar Gupta

S/o Mr. Bajrang Prasad Gupta R/o Opp. CMRI, Surya Vibar Colony Barind, Dhanbad,

Jharkhand-826001 with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Infraheight Private Limited

- .. THROUGH ITS AUTHORIZED
e = U L G SIGNATORY
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

. o in possession of the Apartment/Shop/Unit No. A/202 .on 02"  Floor, Type
Sidhentudy, having a Total area 124.49 squmtr (1340 sq.ft) approximately in the Project
o Lt Foavsat in GAUR CITY-2 situated at Plot No GC-03H/GH-03,Sector-16C, Greater

@ N :. Vesn. has been hasded over today on ...." December 2018 (date) with the registration

e zas2 Jeed 10 i e orenes

s«2sh Kumar Sahu S/o Mr, Rajdeo Sahu And Mrs, Ankita Gunwant Jumde W/o Mr. Rakesh

- szhu R/O. ~ Plot No-849, First Floor, Sector-13, Vasunsdhara Ghaziabad .with his/her/their

212 satisfaction,

v,
I} .

N

T W

FOSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Iy Ir:
/1%

!
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POSSESSION LETTER OF THE APARTMENT/SHOP/TINIT

The physical possession of the Apartment/Shop/Unit No. A/204 on 02™ Floor, Type 2BHK,

o~ having a Total area 98 sq.mtr (1055 sq.ft) approximately in the Project Divyansh Flora at in
- GAUR CITY-2 situated at Plot No GC-03H/GH-03,Sector-16C, Greater Noida (West), has
been handed over today on 08" December 2018 (date) with the registration of sub-lease deed to

@ I.\‘;I.;."Rakesliﬂl'(umar Gupta S/0. Late, Shri Siyaram Gupta R/0 B-45, Sector-09, New Vijay
Nagar, Ghaziabad -201009 .with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE

SATISFACTION - L
St 7

For Divyansh

Q0

L PR po) oL e Seaiye EE g

oy e
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/202 on 02™ Floor, Type 2BHK,
having a built up area 51.28 sq.mtr (547.362 sq.ft) & Total area 98.01sq.mir ($055sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
@ 03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 04" may
2019 (date) with the registration of sub-lease deed to . -
Mr. Neeraj Kumar Pandey S/o Mr. Koshlesh Kumar Pandey And Mrs Prlya Pandey W/o Mr. Neeraj
Kumar Pandey R/O. C-203, JM Orchid, Plot no-GH-01/C, Sector-76, Noida U.P-201301  with
his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

o \V”GP’ Qa’p& For Divyansh Infrahgit 3

P
=
z
o
<
&
£
7

SIGNATORY
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INFRAHEIGHT PVT. LT,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/106 on 03** Floor, Type 2BHK,
having a built up area 58.20 sq.mtr (626.46 Sq.ft.} & Total area 107.30  sq.mir (1155
sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Ployf No ﬁ
GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 2

2019 (date) with the registration of sub-lease deed 10 ......ccceimvcrmveerennn.

My, Ravindra Wilfred Das $/O Late, Shri. P.L. Dass and Mrs, Bibha Bora Das W/ao Mr. Ravindra Wilfred
Das R/O. House N9-322{13, HQTC IAF Campus, J C Nagar Post, Bengaluru-560006 with his/her/their
complete satisfaction.

@

POSSESSION TAKENOV. 00D POSSESSION HANDED OVER
CONDITION,AND TO MY/OUR COMPLETE
SATISFACTION

e

* DIVYANSH lI}iFRﬁHEIGHT VT LTD.

Regd. office : A:76, Kanfl NagariNeer Hero Honda sh , Belnl- 110051 [Indfa]
Site office :'PlobNG:3H Sector-mc Gaur-City- 2 Naida Exim.

-Emall; d]wanshﬂmra@gmall cam W, dlwc:nshﬂera com:
PhGne No.; +91 88604141 40 .
L. . . Y
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POS'_SESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical.possession of the Apartment/Shop/Unit No. B-1/105 on17" Flour, . ype 2BHK,
‘having & built up area 53.22 squmtr (572.96 sq.0t) & Total area  89.65 sq.n: 1 (963sq.i1)
- appioximatety in- the Project Divyansh Flora at in GAUR CITY-2 situated it . vt No GC-
Z08H/GI-03,Sector-16C, Greater Noida (West), has been handed aver today ¢. 17/03/2019

(date) with the registration of sub-legse deed to..............,

Mrs. Aruna Rachel tayll W/0 Mr. Danle] D. Layll R/Q, $-201, Naman Apartment, Plot No- 2, Sector-06,
Vaishali, Ghaziabad U.P.-201010 with histher/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HAND, 1 OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

Erovdog  ©

For Divyansh Infra \tPr: a{c wimited

. “‘

\
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THROUGHIFS AL )&9 ZED
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POSSESSION LF TTER OF THE APARTMENT/SHOP/UNIT

The phvsical possession of the Apartment/Shop/Unit No. A/102 on 01" Floor, Type
2BHK +Store, having a built up . rea 89.79 sq.mir ( 966.49 sq.ft) & Total area 124,49sq.mtr
(1344 wq.1t) approximately in the Project Divyansh Flora at in GAUIRCITY-2 sitated at Plot
No GC-03H/GH-03,Sector-16C. Greater Noida (West), has been handed over (oday on 25"
day of August, 2019 (date) with the registralion of sub-lease deed {0 ..o

Mr. Anand Pratap Singh S/o Mr. Ranjeet Singh and Mrs, Priyanka Singh W/o Mr. Anand Pratap
Singh R/0. —Flat No-A/G-001, Giound Floor, Divyansh Flora, Plot Ne-GC-03H/GH-03, Sector-16C,
Greater Noida with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

SIGNATORY

4 DIV YaNsH
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POSSESSTON LETTER OF THE APARTMENT/SHOP/UNIT .

The physical possession of the Apartment/Shop/Unif No. A/201 on 02" Floor, Type
2BBK+Store, having a built up area 89.79 sq.mtr ( 966.49 sq.ft) & Total area 124.49sq.mtr
(1340 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 sitnated af Plot
No GC-038/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 13
day of July , 2019 (date) with the registration of sub-lease deed {0 .....overersisrrsessrosees

Mrs. S, Durga Bhavani W/o Ch, Kusumeswar R/O. ~J-21, F-1, Dilshad Colony, Delhi-110095 with
his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

LI ST

THROUGH ITS AUTHORIZED
@ - : SIGNATORY

DIVYANSH INFRAHEIGHT VT. LTD. .

Regd, cifice : A-76, Kanii Nagar, Near Hero Honda Showroom, Delhi-110051 (india)
Site office : Piot No,3H, Sector-16C, Gaur Cily-2, Nelda Exin.,
Email: divyanshflora@gmail.corm, \'_'xw.r.di\ivonshflor_a.c_om

Phone No.: +91-8860414140
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POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT
eeRtapl N LR MR OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/402 on 04™ Floor, Type
2BHK, having a built up area 49.36 sq.mir ( 531.31 sq.ft) & Total area 94.28sq.mtr (1015
sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plof No
GC-03H/GH-03,Sector-16C, Greater Noida {West), has been handed over today on 02™ day

of February, 2020 (date) with the registration of sub-lease deed to ................ ..
Mr. Jaipal Singh 5/0 Late Shri. Bharat Singh and Mr. Narendra Singh S/o Mr., Jaipal Singh
R/O. Pragati Nagar, New Mainpura, Danapur Cantt, Patna-801503
@ with his/her/their complete satisfaction,
POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

t Private Limited

THROUGH ITS AUTHORIZED
SIGNATORY

NSH INFRAHEIGHT PVT.LTD. =~
il Nagar, Near Hero Honda Showroom, Delhi-110051 (india) =~ =
-:'i?’lotI No.'aH,-'S‘ecior'-léc.GuurCIty-Z. Noida Exin., . 5 e
ns_'htlorc@g:moil.com,_wv.",'.r.divycn-s!ji_l_orc;qom
. «Phone'No: +91-8860414140 - - -
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"DIVYANSH INFRAHEIGHT VT, 1T,

Regd office 1 A-76, Kanti Nagqar, Near Here Honda Showroom, Deiht 110057 {Indla)

. Site office : Plof No.23H, Seclor16C, Gaur City-2, Noida Exin,
Email: divyanshlicro@gmail.com, www.divyanshflora.com
Phone No.. +91-8850414140
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INFRAHEIGHT PVY. LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/101 on I Floor, Type 2BHK,

having a built up area 49.36 sq.mtr { 531.31 sq.ft) & Total area 94.28sq.mtr (1015 sq.it)

approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 10% day of
@ August, 2020 (date) with the registration of sub-lease deed {0 .....ocienvivirrninns

My. Chandan Banerjee S/o Mr. Dilip Banerjee and Mrs. Dipa Kundu W/o Mr. Chandan

Banerjee Add- A/124, Sector-31, Noida with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION -

For Divyansh Infraheight Private Limited

THROUGH ITS AUTHORIZED
SIGNATORY

DIVYANSH INFRAHEIGHT PVT. LTD,
Regd_.;@rﬁr{;_e; arifl Nageih Near Here Honda Showigom, Deinl-110051 (ingia)

sl * Plot Now3H, Seclor16€, Gaurcliy-2, Nelda Bitr,
Emgil: divyanshiiora@gmail.carn, WW.W;dWV_é{'ISﬁf[@r_d.-.'l:-‘.qu
' PhoneNo.: +91-8860414140 -
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INFRAHEIGHY PVT. LTD,

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. A/101 on 01% Floor, Type
2BHK+8tore, having a built up area 89.79 sq.mtr ( 966.49 sq.ft) & Total area 124.49sg.mtr
(1340 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 sitnated at Plot
e No GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 23™
day of June , 2020 (date) with the registration of sub-lease deed to . -
Mr. Rakesh Kumar Gupta 5/0 Mr. Mahesh Chand Gupta and Mr. Saransh Gupta s/o Mr. Rakesh

o Kumar Gupta and Mrs. Sangeeta Gupta W/o Mr, Rakesh Kumar Gupta
R/0. House No-A/577, First Floor, Block-A, Sector-19, Nolda Gautam Buddha Nagar
with his/her/their complete satisfaction,
POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER _
CONDITION AND TO MY/OUR COMPLETE
SATISFACT ION

S@ﬂﬁ,ﬂ% 31.(_'3;&;
; o V\:‘A#:’_E‘:fw
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INFRAHEIGHT PVY. LTD. -
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. POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT
The physical possession of the Apartment/Shop/Unit No. B-2/403 on 04" Floor, Type 2BHK,

“m

having a built up area 49.36 sq.mtr ( 531.31 sq.ft) & Total area 94.28sq.mtr (1015 sq.ft) .
~ approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-

03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 21st day of
Feb, 2021 (date) with Allotment Letter dated — 25/11/2020.
Ms. Nidhi Bish¢ D/o Mr. Rajendra Singh. R/o. Flat No — 220, Pocket B, Sector G, New MIG

Flats, Mayur Vihar Phase — 3, East Delhi, Delhi - 110096. With his/her/their complete
satisfaction.

o
POSSESSION TAXEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
S .

Ol s
THROUGH 1TS AUTHORIZED
— SIGNATORY

PR

PP N TR
&H.‘hﬁy’l-l'}\l:‘." o
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INFRAHEIGHT PVT, LT,

POSSESSION LETTER OF THE APARTMENT /SHOP /UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/306 on 037 Floor, Type
2BHK, having a built up area 49.36 sq.mtr { 531.31 sq.ft) & Total area 94.28sq.mtr
(1015 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at
@ Plot No GC-03H/GH-03,Sector-16C, Greater Noida {(West), has been handed over today
on 04t day of June, 2021 (daze) with Aliotment Letter dated - 15/04/2021.
Mrs. Malti Devi W/o Mr. Mohan Chand Joshi And Mr. Mohan Chand Joshi S/o Mr.
Amba Dutt Joshi. R/o0. H. No - 276 ground Floor, Indira Vihar, Mukherjee Nagar,
Delhi - 110009, With his/her/their complete satisfaction.

N =

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/QUR COMPLETE -
SATISFACTION N\O\/

&) %‘\;/

SIGNATORY

.gﬁiﬁi?i%ﬁ?zﬁﬁﬁﬁ i | BB SRR AR 3
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INFRAHEIGHT PVT. LTD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No, B-2/304 on 03" Floor, Type 2BHK,
having a built up area 49.36 sq.mtr { 531.31 sq. ft) & Total area 94.28sq.mtr (1015 sq.ft)
approximately in the Project Divyansh Flora at in GAUR- -CITY-Z situated at Plot No GC-
03H/GH-03,Sector-16C, Greater Noida {West), has been handed over today on 06" day of
Feb, 2021 (date) with Allotment Letter dated — 23/12/2020,
Mr. Danish Aleem S/o Mr. Fasih Uddin Ahmad & Mrs. Neelofur Ajmal W/o Mr. Danish
@ " Aleem, R/o, 88/362-A, Humayun Bagh, Chaman Ganj, Kanpur,; UP - 208001. With
his/het/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE -
SATISFACTION .

N,
o \0 ¥HS7 '
/ ' SIGNATORY

AT RITHERLES "'JBd[Jnr.H Ailder

pIIYANSH INFRAHEI
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INFRAHEIGHT PUT, LTD.

Il

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/303 on 03" Floer, Type 2BHK,
having a built up area 49.36 sq.mtr ( 531.31 sq.ft) & Total area 93.28sq.mtr (1015 sq.ft)
approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No GC-
03H/GH-03,Sector-16C, Greater Noida {West), has been handed over today on 07" day of
March, 2021 (date) with Allotment Letrer dated- 17/01/2021.

@ Mrs. Sudesh W/o Mr. Karamvir Singh. R/o. 288/6, Shasti Nagar, Medical Meerut, Meerat -
250004. With his/her/their complete satisfaction,

POSSESSION TAKEN OVER IMN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION -

For Divyansh Infrahe Private Limited

SIGNATORY
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POSSISSION LETTER QF THE APARTM EI\T. 3 IIOP[UNIT

The physwal possession of the Apartment!Shoprmt No:B 21204 on 02" Floor, 'I‘ype ZB‘HK,
. having .2 built up area 49.36 sq.mtr ( 531.31 sq. ft) & Total area 94.28sq.mtr (1015 sq.f¢)
approgmnately in the Project Divyansh Flora at in GAUR CITY-2 situited at Plot No. GC-
@ . 03H/GH-03, Secior-16C, ‘Greater Noida (West), has been handed over today on 23™ day of
. Mareli; 2021, (date) with Allotment Letter dated- 12/02/2021,
M, Priyanka Aswal D/o Mr. Amar Singh & Mr. Abhishek Aswal /0 Mr. Amar Singh. R/o
: D 861 Gall No 210, 'Bhaganpura, Dclhl - 110053, With hisfher/their complete satisfaction.

,POSSESSION TAI{EN OVER IN GOOD POSSESSION HANDED OVER
CON])I’I‘ION AND TO MY/OUR COMPLETE
SATISFA CTION '

For Dwyansh lnfrahelght Pmrate Limited

SIGNATORY
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INFRAHEIGHT PVT. LTD.

P ESS1 T APAR NT/SHOP /UNI

The physical possession of the Apartment/Shop/Unit No."B-2/203 on 02m Floor, Type
2BHK, having a built up area 49.36 sq.mtr { 531.31 sq.ft) & Total area 94.28sq.mtr
(1015 sq.ft) approximately in the Project Divyansh Flora at in GAUR'CITY-2 situated at
Plot No GC-03H/GH-03,5ector-16C, Greater Noida {West), has been handed over today
on 11t day of April, 2021 (date) with Allotment Letter dated - 19/02/2021.

r. Ramnan Kumar 570 Mr. Ramesh Kumar & Mrs. Renu Bala W/o Mr. Raman Kumar
Rfo 231, Ground Floor,Vashundhra,Sector-5, N N Mohan Public School, Ghaziabad,
UP-201012 With his/her/their complete satisfaction.

M/

POSSESSION TAKEN OVER IN GOOD . POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE '

SATISFACTION éém_,,u/}

O

For Divyansh Infraheight Private Limited

THROUGH-ITS-AUTHORIZED

.{oj./@\ig g\,}/\ SIGNATORY
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INFRAHEIGHT PVT. LTD,

POSSESSION LETTER OF THE APARTMENT /SHOP /UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/201 on 02~ Floor, Type

2BHK, having a built up area 49.36 squmtr { 531.31 sq.ft) & Total area 94.28sq.ntr

{1015 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at

Plot No GC-03H/GH-03,Sector-16C, Greater Noida {West), has been handed over today
@ on 15t day of June, 2021 (date) with Allotment Letter dated - 22 /04/2021.

Mrs. Mansi W/o Mr. Deepak Kumar Aud Mr, Deepak Kumar S/o Mr. Kewal Krishan

R/o-) 80/8, Pandav Nagar Opp. Mother dairy New delhi - 110092 With his/her/their
complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TG MY/OUR COMPLETE
- SATISFACTION
‘ For Divyansh Infraheight Private Limited

SIGNATORY
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INFRAHEIGHF PVT. LTD.

DIVYAHSH

SSION LETTER OF THE APARTMENT /SHOP /UN

The physical possession of the Apartment/Shop/Unit No, B-1/103 on 01st Floor, Type
2BHK, having a built up area 51.28 sq.mtr. (551.97 sq.ft.) & Total area 98.01sq.mtr.
@ {1055 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at
Plot No GC-03H/GH-03, Sector-16C, Greater Noida (West), has been handed over today
29t day of May, 2021 (date) with allotment Letter dated - 25/03/2021.
Ms. Kiran Bala D/o Ram Chandra Prasad & Ms, Shubham Arya D/o Ram Chandra
Prasad. R/o- 119, 015t Floor, Sector-5, Vasundhara, Ghaziabad. With his/her/their

complete satisfaction.
QA Ly
\{‘id"-*-“B O"k

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION
8 porr @
A
: P a._?a/‘- For Divyansh Infrahei ivate Limited
» 3

e

0 ~~—"C)
THROUGHTTS AUTHORIZED
SIGNATORY

[
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INFRAHEIGHT PVT LTD

POSSESSION LETTER OF THE APARTMENT /SHOP /UNIT

The physical possession of the Apartment/Shop/Unit No. B-1/102 on 015t Floor, Type
2BHK, having a built up area 51.28 sq.mtr. (551.97 sq.ft.) & Total area 98.01sq.mir.
(1055 sq.ft} approximately in the Project Divyansh Flora at in GAUR CITY~2 situated at
Plot No GC-03H/GH-03, Sector-16C, Greater Noida {(West]}, has been handed over today

8th day of Oct, 2021 (date) with allotment Letter dated - 31/08/2021.
Mr, Gaurav Kumar $/0 Mr. Madan Pal R/0. H,No-194, Gali No- 05/A, Rahul Vihar, Boudh

Vihar, Ghaziabad, Ghaziabad, U.P-201009.. With his/her/their complete satisfaction.

Q]M,.MWA ‘

P SION TAKEN OVER IN GOOD " POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION ~

For Divyansh Infraheight Private Limited

THROUGH ITS AUTHORIZED
SIGNATORY

_ DS:]' (India).

LGvya;
. Phbne No.: +91. 8860414140
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INFRAHEIGHT PVT. LTD.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. A/203 on 02™ Floor, Type
2BHK, having a built up area 51.28 sq.mtr. { 551.97 sq.ft.} & Total area 98.01sq.mtr.
{1055 sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at
@ Plot No GC-03H/GH-03, Sector-16C, Greater Noida {West), has been handed over today
27" Qay of July, 2021 {date} with allotment Letter dated — 07/06/2021.
Mr. Amitesh Shukla S/o Mr. Rajendra Kumar Shukla R/0. 1/38 Dandia allahpur,
Allahapur, Allahabad, P.O-Daraganj, Distt. Allahabad, UP-211006 with his/her/their
complete satisfaction.

Brrnckesh, _Shade,

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

For Divyansh Infraheight Private Limited

;'Rﬂce.;ueoj
Amderh Shukly
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POSSESSION LE TER OF THE APARTMENT/SHOP/UNIT

The physical possession oi the Ap: rtment/Shep/Unit No. A/103 on 81% Floor, Type 2BHK,
having a built up area 51,38 sq.mtr { 551.97 sq.it.) & Total area 98.61sq.mtr. (1055 sq.f¢)
approximately in the Project Divya -sh Flora at in GAUR CITY-2 situated at Piot Mo GC-
03H/GH-)3. Sector-1&1, Lirearer Noida (West). has been handed over 1oday

3p™ day of Nov, 2021 (date) with -Hounent Letter dated - 19:10:2021,

WMr. Sachin Tiwari S/o 3y, Ramesh Chandra Tiwari And Mrs, Shikha Tiwari W/o

My, Sachin Tiwal. .00, L ard X 84, Bhaniyawala. Bhaniya YWala. Sehradan,
Uttaraichand- 248834 with: his b heir complete satisfaction

POSSESSION fARKLN OVER 1F GUGD POSSESSION HANDED OVER
CONDITION ARD TO MY/ COMPLETE
SATISFACTION

For Diviaast infe

- '\Nﬁr\y’ x R
AN THROUGH ITS AUTHORIZED
AN eV
O R P SIOVATORY
é.D OQN»}'\J&'
s
N
Rl
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. POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. B-2/G002 on Ground Fioor, Type
2BHK, having a built up area 38.39 sq.mtr ( 413.24 sq.ff) & Total area 73.39 sq.mtr (790
~ sq.ft) approximately in the Project Divyansh Flora at in GAUR CITY-2 situated at Plot No
GC-03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 05" day
of Jan, 2022 (date) with Allotment Letter datec - 16/12/2021.
¥ Mr. Manokamna Shukla 8/ Mr. Shyamlal Shukla & Mr. Dheeraj Wadhawan S/o Mr.
% @ J aspal Wadhaman.R/o- Gram Barahata, Post Barahatia, Near Phoolmati Mandir, Ta
Mauganj, Barhata Rewa, MP- 486331 With his/her/their complete satisfaction.

. By

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

-

k Private Limited
dh Infraheight Pvt. Lid.

For Divyansh Infraheig

THROUGH ITS AUT
SIGNATORY

- DIVYANSH INFRGHEIGHT PVT. LTD.

Regd ofﬂce tifagar, Near Hero HondaShowraom,. Delhi 110051 [[ndlu)

:3H, Sector:16C, Gaur City-2, No'da Bxtn.
Emull dlwuns ara@ar som,, wwwdlwunshﬂoru com.
Phone No.: +: 1:8860414140.
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INFRAHEIGHT PVT LTD

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/G-004 on Ground Floor, Type
2BHK, having a built-up area 51.28 sq.mtr. (551.97sq.ft.) & Total area 98.01sq.mir. (1055
sq.ft) approximately along with Parking No. 21 (Open), Power backup-1KVA, and Electric
Meter load 3KV A in the Project Divyansh Flora at GAUR CITY-2 situated at Plot No GC-
03H/GH-03, Sector-16C, Greater Noida (West), has been handed over today 31" day of Dec,
2022 (date) with allotment /endorsement Letter dated - 31/12/2022. Mr. Chetan Sharma S/o
Mr, Mukesh Sharma And Mrs. Sangeeta Sharma W/o Mr. Chetan Sharma R/O. House No.
106, Laxmi Vihar, Satyam Public School, Bhagwati Garden, Uttam Nagar, West Delhi -

@ 110059 with his/her/their complete satisfaction. Ref.IN-UP27191810574543T Dt.07-Aug-2021.
L
POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED OVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

FOR DIVYANSH/I%}EF;R{&‘I-’I_E GHT PVT. LTD.
PSRN
@ 75770
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Divyansh Flora Apartment Owners Assoclat,
Plot Mo, 3H, Sector-16C, GAUR CITY- 2,

Greater Noida (W)-201318

Gautam Buddha Nagar, U.P. - INDIA.

T
iRe

ELMEASURE

Paossibilities....tnfinite

INVOIGE NUMBER 2022-2023/GC Flora- 7279 [DATE : 41/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO €802 No Of Days In Month 30
METER NG. 3017215 CUST.CONT.NO-51287122479 E-MAIL-k.rahulyzdavé@gmail.com)
NAME ivir.Rahul Yedav G5T NUMBER
GST NUMBER{CUSTOMER)
Area of the flat {(5q ft) 1545
MAILING ADDRESS C-802, '3;‘::::‘::’:3’;3 gf}';" Cty-2lionp 28 400
LOAD DG 1.00
PREVIOUS READING DATE 0§/09/2022 12:00
CURRENT READING DATE 0171072022 1200
SUPPLY AT 3-P0/1-Ph. REMARKS PREPAID CONNECTIONS
Elmeasure PES210 :::;?:; :iiy'og;“': CONféJl:l;;l‘ION
GRID £946.42 B585.05 261,37
DG* 105.71 10048 523
UNIT/KW/DAYS RATE A::;LLEIET @ue.gl:l% @:Oso% Total Due Charge
FIXED CHARGES:
FIXED CHG BG 1.00 300 30000 | 000 0.00 300.00]
FIXED CHG EB 4,00 B5.00 34000] oo 0.0 340.00]
;Wges (F’:;es'n;ie ro100% 1545sh, 220 3853.50 n,nnl 0.00) 3553.50]
Common Area Maintengnce
(ChargestFor Toun ship)G0% T545s#t 0.00 0.00 u.ool .00 u.oul
Vending Charges 30 34 34 000 000 34.00
Other Charges - - 0.00 0.0 0] 0.0
[ 4227.50]
RUNNING CHARGES:
|eMERGY CHG DG 523 13.00 94.07 .00| 0.00| 94,07
[ENERGY CHG EB 261.37 6.65 1738.10 a00]  o.00| 1738.10)
{ | | 1832.17|
[ERAND ¥OTAL AMOUNT(FIXED + RUNNING CHG.) 6052.66) 000  ©.00 5059.66|

NOTE: THIS BILL 15 FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER BACK UP.

[RECHARGE FOR THE MONTH .
sl.No RC DATE re aMouNTR | Tax ' | voraddl
1 07/09/2022 07:28 AM 420000 | Q00 4200.00
2" 31/08/2022 11:59 P 8028 | 000 £89.26
Tota] 4289.28
PREVIOUS METER BALANCE T 3043.80]
PRESENT METER BALANCE ¥ 594.19]
* Reimb t recharge against Free DG units,
‘F,%‘ELMEASURE _
\",\_. Possbiities.. infinie Powered by Elmeasure India Pyt L1d, Bangalore.

This is a computer generated bili and does not require any signature

05/11/2024, 12:42 PM
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Divyansh Flora Apartment Owners Assaciat,
Plat No. 3H, Sector-16€, GAUR CITY- 2,
Greater Noida (W)-201318,

Gautam Buddha Nagar, U.P. - INDIA.

(B ELMEASURE

Passtbilities,. Jnfinite

INVOICE NUMBER 2022-2023/GCFlora- 7280 [DATE :  11705/2024 12:35 PM
AWENUE Flota REPORTING MONTH Sep . 2022
FLAT O BA1602 Mo Of Days In Manth 30
METER MO. 3014991 CUST.CONT.NO-5413937365 E-MAIL-aks60613@gmail.com)
NAME Amit kumar Singh&Bhawana Singh [G5T NUMBER
65T NUMBER{CUSTOMER)
£1-1602 Divyansh Flora, Gaur City-21oms oy e 2t (56 1) 1058
MAILING ADDRESS Gronter Noid (W1 LOAD EB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/1072022 12:00
SUPPLY AT 3-Ph/1-Ph. REMARKS PREPAID CONNECTIONS
Flmeasure PE5270 :g:g:; ;ﬁg&f C°Ni';'""j":;1°"
GRID 10805.67 10556.12 250.55
DG* 1056.99 101.95 504
BILLED ED RS
UNIT/KN/DAYS RATE AM OLSNT @0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 000 0.0 300.00
FIXED CHG E8 3.00 85.00 25500 ooo|  ooqf 255.00
Common Area Maintenance
ChorgestFor Sodiet)®100% 1058sft 230 242650 o.uo| nml z4aa‘so|
Common Area Maintenance
ChargesiFor Town ship)@0% 1058sft. 0.00 0.00 unul 0.0 um;l
Vending Charges 30 34 34 ao0o] oo 34.00
Qther Charges - - 0.0 0.0| o.l:l| 0.00,
[ 3015.50
|RUNNING CHARGES: {
lenerGY CHG DG 5.04 18.00 90.66 000l 000 50,66
[ENERGY CHG EB 25055 6.65 1666.16 000] 0.0 1666.15
[ | 1756.82
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG) 477232]  o000]  0.00] 4772.32

NOTE: THIS BILL IS FOR REFERENCE DMLY, PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICATY METERS.
*1 UNITS FER kVA FREE OM POWER BEACK P,

RECHARGE FOR THE MONTH
SL.No RC DATE RC AMOUNTE| TAXS. | TOTALR)
1 03/09/2022 0718 PM 200000 | 000 2000.00
20 31/08/2022 11:59 P 7722 000 7722
3 21/09/2022 0202 PM 100000 | 0.00 1000.00
) 28/09/2022 0742 AM 100000 000 3000.00
Total 4077.22
PREVIOUS METER BALANCE % 188078
PRESENT METER BALANCE ¥ 6334
** Reimt t recharge against Free DG units.
R U
\i;% ELMFEieitshs lﬁﬁ Powered by Elmeasure India Pvt Ltd. Bangalore,

This is a computer generated bill and does net require any signature

05/11/2024, 12:42 PM
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D:vy:'lsh Flora Apartment Owners Associat, e
Plot No, 3H, Sector-16C, GAUR CITY- 2, £ \
Greater Noida (W)-201318, \::E ELM&:&&H@E
Gautam Buddha Nagar, U.P. - INDJA, -
INVOICE NUMBER 2022-2023/GCFlora- 728% |DATE @ 11/05/2024 12:35 PM
aveNUE Flora REPORTING MONH September, 2022
FLAT MG A1605 o OF Days In Monith 30
IMETER NO. 3015640 CUST.CONT.ND-3999B68348 E-MAIL-bhagirathvy@gmail.com}
MAME Aarti Viyas & Bhagirath Vyas |GST NUUMBER
(GST NUMBER({CUSTOMER)
) Area of the fat [Sq ft) 1340
MASLING ADDRESS m“’;’:';tff;j;g:"&g‘y'z LOAD EB 5.00
LOAD DG 200
PREVIOUS READING DATE 01/09/2022 12:00
SUPPLY AT 3-Ph/1-Ph, CURRENT READING DATE 01/10/2022 12:00
JREMARKS PREPAID CONNECTIONS
Etmeasure PES210 ::::::2 :ii‘gm’: m"::’:’::; 1oN
GRID 3064869 2977291 87578
DG* 352.29 34167 1061
b
UNIT/KW/DAYS RATE Aﬂ'a'ﬁm @:_gu% @oﬁ?o% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 2.00 300 600.00 0.00 .00 600.00]
FIXED CHG EB 6.00 85.00 510.00 000|  onof 510.00]
m‘;;::‘;;.’::%‘m‘; 13405, 230 308200 u.ou| o,uu| 3uaz.nn|
Common hre Malanance 2406t 000 o00| oo oo oo
Vending Charges 30 34 34 000 o000 34,00|
Dther Charges - - 0.00 0.9 0.0) 0.00|
4226.00
RUNNING CHARGES:
|ENERGY CHG DG 10.61 18.00 191,00 0.00] .00 191.00
[enErGY CHG EB 875.78 6.65 5623.94 000 000 5823.54
| [ 6014,94
|GRAND TOTAL AMOUNTEIXED + RUNNING CHG.) 1024024 000 o000 1024094

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAIEY FACILITY FOR RECHARGE OF YCUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
SLMo RC DATE RCAMOUNTRY] TAXS | TotAL! |
1o 31/08/2022 11:56 PM 26622 000 26622
P 11/08/2022 11:54 AM 600000 000 6000.00
Total 6266.22
PREVIQUS METER BALANCE ¥ 1035398
PRESENT METER BALANCE T 1367495

** Reimbursemnent recharge against Free DG units.

s ELMEASURE

Powered by Elmessure India Pt Lid, Bangalore,

This is a computer genersted bl and does not require any signatura

05/11/2024,12:42 PM
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Divyansh Flora Apartment Owners Associat, .
Plot No, 3H, Sector-16C, GAUR CITY- 2, LT
Greater Noida (W)-201318, \ihe ' ELMEASURE
Gautam Buddha Nagar, U.P. - INDIA. ~
INVOICE NUMBER 2022-2023/GCFLORA- 7282 [DATE :  11705/2024 1235 PM
AVENUE FLORA REPORTING MONTH September, 2022
FLAT NO A201 No 0f Days In Month 30
METER NO. 3045383 CUST.CONTND-9990022926 E-MAIL-bharudrg@yahoo.com
NAME Mrs.5.Durga Bhaweni _ |GST NUMBER
(GST NUMBER(CUSTOMER)
Area of the flat (5¢q #) 1340
Divyansh Flara, Gaur City-2
MAILING ADDRESS Greater Noida Wy |LOADEB 300
LOAD DG 1.00
PREVIOUS READING DATE 0140972022 12:00
CURRENT READING DATE 0171042022 12:00
UPPLY -Ph.
SUPPLY A1 3-Ph1-Ph REMARKS PREPAID CONNECTTONS
PRESENT PREVIOUS| cONSUMPTION
Elmeasure PE5210 READING READING (Units)
GRID 4506.71 42879 277.92
DG* 83.03 75.23 780
BILLED ED RS
UNIT/KW/DAYS RATE amount | @o.00%| @o.00% Total Due Charge
FIXED CHARGES:
FIXED CHE DG 1.00 300 300.00 0.00 0.00 300.00
FIXED CHG EB .00 85.00 255.00 000 000 255.00
Common Area Maintenance
ChargestFor Secicty)@100% 1340sft, 230 3082.00 u.m| 0.00 3082.00
Common Area Maintenance
| hangesifor Tewn shiph®0% 1340sft. 0.00 0.00 o,ool 000 0.00
vending Charges 30 34 34 000 000 34.00
Other Charges - - 0.0¢ 0.0| 0.0| 0.00
| 3671.00}
RUNNING CHARGES:
|enERGY CHEG DG 7.30 18.00 140,41 000 0.0 14041
ENERGY CHG EB 277.92 665 1848.15 0.00 0.00] 848,15
i 1988.57)
GRAND TOTAL AMOUNTIFIXED + RUNNING CHG.) 5659.57]  0.00) 0.00| 5659.57

NOTE: THIS BILL IS FOR REFEREMCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER BACK 1P,

4 of 483

RECHARGE FOR THE MONTH
S\.No RC DATE RC AMOUNTZ. | TAXT | TOTALS] |
1 01/09/2022 10:12 AM 1000.00 0.00 1000.00
2 05/09/2022 09:53 AM 2000.00 0.00 2000.00
3 31/08/2022 11:59 PM 12744 000 127.44
4 14/05/2022 10:13 AM 1000.00 0.00 1060.00
5 19/08/2022 1002 AM 2000.00 0.00 2000.00
5 28/09/2022 17:05 PM 1000.00 0.00 1000.00
Total 7127.44
PREVIQUS METER BALANCE Tt
PRESEMT METER BALANCE < 504.44

+ Reimbursament recharge agsinst Free DG units,

Passbihrkes,, dnfinde

#fis ELMEASURE

Powered by Etmeasure India Py Ltd, Bangalore.
This is a epmputer genarated bill and does not require any signature

05/11/2024, 12:42 PM
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Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, LET
Greater Noida (W)-201318, B ELME,‘Q.‘E’H,EE
Gautam Buddha Nagar, U.P, - INDIA, =
INVOICE NUMBER 2022-2023/GCFLORA- 7263 {DATE :  11/05/2024 12:35 PM
AVENUE FLORA {REPORTING MONTH September, 2022
FLAT NO BB1603 Mo OFf Days In Month 0
METER NO. 3045650 CUST CONT.NG-B860413281 E-MAIL-r&shmisingh9009@gmail.com|
NAME Mrs.Rashmi Prabha |ST NUMBER
(GST NUMBER{CUSTOMER)
. ) [Area of the flat (Sq ft 1015
MAILING ADDRESS 2-1603, G”:{::m::fﬁ“’ R TYTYT 300
LoAD DG 1.00
PREVIOUS READING DATE 0170572022 12:00
CURRENT READING DATE 0171072022 12:00
SUPPLY AT 3-Ph/1-Ph REMARKS PREPAID CONNECTIONS
Elmeasure PES210 :::gf:; ‘:‘;‘g&f m"ﬁm‘:{"’"
GRID 759133 739651 19472
DG 108.27 i01.96 531
BILLED
UNITAOW/DAYS RATE AR:ELSNT @é go% @u[fosu% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300,00 0.00 0.00 300,00
FIXED CHG EB 3.00 BS.00 25500 0.00| .00] 255.00|
Ce Area Mall Q@
ChergeatFor Sockey}Bt00% 10155, 230 233450 o,uo| u‘nn| 2334,5—n|
< Area Mai e 1075sft. 0.00 0.00 o.uol o.uol o_u—nl
Charges{For Town shipl@0%
Vending Charges 30 34 34| ood 2.00| 34,00|
Other Charges - . Q0D 00| oo 0.00
| 2923.50
RUNNING CHARGES:
[EnERGY cHG DG 631 18.00 11362 0.00] 0.0 113,62
lENERGY CHE EB 194.72 6.65 1294.85 0.0 0.00 129485
! 1408.47
[GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 435197 o000 0.00 4331.97

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY MEVERS.
*1 UNITS PER kVA FREE ON POWER BACK UP.

[RECHARGE FOR THE MONTH
51.No RC DATE RC AMOUNTR | TAX:Z1 | TOTALIS)
3 02/09/2022 09:47 PM 300000 0.00 3000.00
2 31/08/2022 1159 PM 9396| 000 93.96
3 21/09/2022 07:42 PM 200000 000 2000.00
Total 5093.96
PREVIOUS METER BALANCE T 237564
PRESENT METER BALANCE ¥ 550.95]

+ Reimbursement recharge against Frae DG units,

Possitalities.. Infimle

v

i ELMEASURE

Powared by Elmeasu

re India Pyt Ltd, Bangalore.

This is a computer generated bill and does not require any signature

05/11/2024, 12:42 PM
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D|ivyansh Flara Apartment Owners Associat, .
Plot Mo, 3H, Sector-16C, GAUR CITY-2 , [T,
Greater Noida (W)-201318, \'!E% ELME@%H%&
Gautam Buddha Nagar, UR - INDIA. b
INVOICE NUMBER 2022-2023/GCFlora- 7284 |DATE :  11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO A1404 Mo Of Days In Month 30
METER NO, 3029581 CUST.CONT.NO-9013800111 E-MAIL-sdpendeymini@gmail.com
NAME irshukdeo Pandey  |G5T NURMBER
(GST NUMBER{CUSTOMER)
] Area of the flat (Sq fti 1055
Divyansh Flora, Gaur City-2
MAILING ADDRESS Y renter baida P %2 hoaD E8 3.00
LOAD DG 100
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 011072022 12:00
SUPPLY AT FPh1-Ph. REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS | CONSUMPTION
Elmeasure PE5210 READING READING {Wnits)
GRID 1197.41 1197.41 0.00
DG* 2705 2105 0.00
BILLED ED RS
UNIT/KW/DAYS RATE AMoUNT | @o.00%| @000 Total Due Charge
FIXED CHARGES:
FIXED CHG DG 100 0o 300.00 0,00 0.00 300.00
FIXED CHG EB 3.00 85.00 255.00 0.0 0.00] 255.00)
ICe Araa Maintenance
Charges(For Societ)@100% 1055sft. 230 2426.50 0.00 0.00) 2426.500
Commien Area Maintenance
harges(For Town ship)@0% 1055sft. 0.00 000 0.00) 0.00, 000
vending Charges 30 34 34 0.00] 0.00 34,00(
Other Charges - - 0.00 0.9] 0.0 0.00]
3015.50
[RUNNING CHARGES:
|EngRGY CHG OG 000 1600 0.00 0.00 .00| 0.0
JeNgRGY cHG EB 0.00 665 0.00 0.00) 0.00] 0:00)
| 0.00
|GRAND TOTAL AMOUNT [FIXED + RUNNING CHG.) 301550 0.00) 0.00{ 3015.50

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*7 UNITS PER kVA FREE ON POWER 8ACK UP.

RECHARGE FOR THE MONTH
SLMe RC DATE re amount T| vaxdl | rotal®
Total 0.00
PREVIOUS METER BALANCE T -007.00]
PRESENT METER BALANCE T -a426.00]
-
% ‘ELMEASURE ‘
g Passitabties Infnie Powared by Elmezsure India Pyt Ltd, Bangaloce.

This is a computer generated bill and does not require any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

7 of 483

3433

hetp:/localhost: 808 Helnetpps/index.html

Dlivyansh Flora Apartment Owners Associat, e
Plot No. 3H, Sector-16C, GAUR CITY- 2, FCr Y
Greater Noida (W)-201318, \’% ELME@“&H&E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlora- 7285 |DATE @ 11705/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO BASD4 Mo Of Days In Month 30
METER NO, 3015558 [CUST.CONTND-9993245642 E-MAlL-bsg1979@gmisil.com
NAME Birendra Singh Gusain  |55T NUMBER
|GST NUMBER(CUSTOMER) [
R Area of the flat (Sq ft) 9565
MAILING ADDRESS D“""‘G';:'a‘::r";f;g:““’gw‘z LOAD EB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 1200
CURRENT READING DATE 0171072022 12:00
SUPPLY AT 3-Ph/1-Ph. REMARKS PREPAID CONNECTIONS
Simessure PESZ10 PRI |pRsnous]  consuMeTion
GRID 5303.22 5150.78 14344
bG* 84.99 8191 3.08
BILLED €D RS
UNIT/KW/DAYS RATE AMOUNT | @0.00% | @0.005, | Tota! Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300,00 000 o000 300.00
FIXED CHG EB 3.00 85.00 255.00 0o 0.0 255.00|
'E:::“’e‘:(;::?o:::;']‘;ﬁﬁ‘; 965sh. 230 221950 ool 000 221950|
ommon Asea Maintenance
E}ﬂ;?mefmn shtip] 0% 965sft, 000 0.00 0ol 00 uuol
\anding Charges 30 34 34 oo 000 34.00|
Other Charges - - 0.00 09| 0| 0.00]
| 2808.50]
RUNNING CHARGES: |
[ENBRGY CHG DG 308 12,00 5538 000 o000 55.38|
[enERGY G €8 143.44 6.65 953.87 000 000 953.87|
| 1009.25|
[GRAND TOTAL AMOUNTIFIXED + RUNNING CHG.) 381775  oonf  0.00) 381775

NOTE: THIS BILL IS FOR REFERENCE OMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS,
*1 UNITS PER kA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
SINo RC DATE RCAMOUNT| TAXE. | TOTAUR:
1 05/09/2022 09:37 PM 1000.00 0.00 1000.00
20 31/08/2022 11:59 PM 11142 0.00 11142
3 12/09/2022 08:55 PM 3000.00 0.00 3000.00
Totall A111.42
PREVIOUS METER BALANCE < 83908
PRESENT METER BALANCE ¥ 530.67|
** Reimnt t recharge against Free )G units,
{?" 7 ELMEASURE
s Posyblidies. Wfinite Powered by Elmeastre India Pt Ltd, Bangalore,

This is & computer generated bill and does not require any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

8 of 483

3434

http://localhost:8081 /elnetpps/index.html

Divyansh Flora Apartment Owners Associat, o
Plot No. 3H, Sector-16C, GAUR CITY- 2, T
Greater Noida (W)-201318, ({:ﬁ\ ELN‘,‘:E,,%,,%HE.,,%
Gautam Buddha Nagar, U.P. - INDIA. =
NVOICE NUMBER 2022-2023/GCFlora- 7286 [DATE : 11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH Saptember, 2022
FLAT NO A305 No OF Days In Manth 30
METER NQ. 1010161 CUST.CONT.NO-0711629931 E-MAIL-anllbindal3@gmail.com
NAME irMohit Kumar  [GST NUMBER
[G5T NUMBER{CUSTOMER) 0
i Araa of the at {Sq ft) 1340
Divyansh Flora, Gaur City-2
MAILING ADDRESS """Gmter Neida Mc“"“ LOAD EB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
UPPLY AT 1-Ph/1-Ph, CURRENT READING DATE 01/10/2022 12:00
REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| CONSUMPTION
Elmeasure PES210 READING READING {Units)
GRID 4679.36 458927 90.09
DG+ 4140 4062 078
BILLED 5] RS
UNIT/KW/DAYS RATE AMOUNT | ®0.00% | @0.00% | 7ot Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 200 300.00 0.00 0.00 300.00
FIXED CHG EB 3,00 85.00 25500 0.00 0.00] 255.00]
E::J:s?rg?o::ggo";; 1340sht. 230 308200 .00 o,uu| 3uazuu|
;Wges (F‘:;?I;;m ship)g;; 1340sh, .00 000 | 000 o,uu| uuu|
Vending Charges 30 34 34 0.00 0.00f 34.00|
Other Charges . - 0.00 oo oo 0.00|
| 3671.00]
RUNNING CHARGES: |
[EnERGY CHE DG 078 18.00 14,09 0.00| 0.00] 14.09|
[ENERGY CHG EB 90,09 5.65 5900 .00 0.00] 599.10|
[ | | 6i3.16]
|GRAND TOTAL AMOUNT(FIXED + RUNMING CHG.) 428418  0.00] 0.00] 428438

MOTE: THIS BILL 15 FOR REFERENCE OMLY, PLEASE USE FREFAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
Sl.No RC DATE RCAMOUNT 1| TAXT' | TOTAL )

1 02/09/2022 07:37 AM 621000 000 6210.00

2 31/08/2022 11:59 PM 4264|000 44,60

Total 6254.64
PREVIOUS METER BALANCE T 3147
PRESENT METER BALANCE T 164574

** Reimt t recharge against Free DG units,

Possibilings.. Infinite

s ELMEASURE

Powered by Ekmeasure Indta Pyl Ltd, Bangalare.
This is a computer generated bill and does not require any signature

05/11/2024, 12:42 PM
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Divyansh Flora Apartment Owners Associat, —
Plot No. 3H, Sector-16C, GAUR CITY- 2 BTN
Greater Noida (W)-201318, \{% ELM;.E,‘&,EH,%E
Gautam Buddha Nagar, U.P. - INDIA, =~
DINvOICE NUMBER 2022-2023/GCFlora- 7287 DATE @ 13/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO A905 Mo OF Days In Month 30
METER ND. 3015604 CUST.CONT.NQ-0777445245 [E-MAIL-crozygauravi0? @gmail.com|
NAME Mr.Gaurav Kumar JG5T NUMBER
lG5T NUMBER(CUSTOMER) [
MAILING ADDRESS Flat no-QOS.Towar-A,DMra.nsh Flora, Gaur City-2| :::Do;;h o lat Sq ) LB::
Greater Noida (W)
LOAD DG 1,00
PREVIOUS READING DATE 01/09/2022 12:00
SUPPLY AT 3.Ph.f1-Ph CURRENT READING DATE 01/16/2022 12:00
REMARKS ; PREPAID CONNECTIONS
PRESENT PREVIOUS] CONSUMPTION
Elmeasure PE5210 READING READING (Units)
GRID 15837.98 1554533 20265
DG* 184.04 18230 174
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG BG 1,00 300 300,00 0.00) 0. 300.00
FIXED CHG EB 400 85.00 340.00 0.00) 0.00] 34000
gwges (F‘: Es:ﬁem o 1340t 230 sos200] o000 a00] 308200
Common Area Maintenance
e harges{For Town shiph@0% 1340sft. 0.00 0.00 0.00) 0.00 0.00f
Wending Charges 30 34 34 0.00| .00 34.00,
Other Charges - - 0.00 0] o.| 0.00|
[ 3756.00]
RUNNING CHARGES: |
[enerGY cHG DG 174 18,00 3120  ood 0.00] 3130]
ENERGY CHG EB 292,65 6,65 194612 0.00] 0.00) 1946.12)
[ 1977.43]
GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 5733.43]  0.00] 0.00 5733.43|

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY ¥OR RECHARGE OF YOUR ELECTRICITY METERS.

*t UNITS PER kVA FREE ON POWER BACK UP.

IRECHARGE FOR THE MONTH
sl.No RC DATE [rc AmounTT [ AT 1| TOTALR) |
2 07/09/2022 10:20 P S00000| 000 500000
2 31/08/2022 11559 £ 10098 | 00D 100.58
Total 5100.98
PREVIOUS METER BALANCE T 236232
PRESENT METER BALANCE F 1073.96]

++ Reimbursement recharge against Free BG units.

Posubilities indmite

3 ELMEASURE

Powered by Elmeazure India Pt Ltd, Bangafore

‘This is a computer genarated bill and does nat require any signature

05/11/2024, 12:42 PM
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D|ivyar|sh Flora Apartment Owners Associat, -
Plot Me, 3H, Sector-16C, GAUR CITY- 2, (WETTN,
Greater Noida (W)-201318, {:'EEE ELM,E;{;}EH%E
Gautam Buddha Nagar, U.P. - INDIA. =t
INVOICE NUMBER 2022-2023/GC- 7288 DATE : 41/05/2024 12:35 PM
AVENUE REPORTING MONTH September, 2022
FLAT MO BE1004 No Of Days In Month 30
IMETER NO. 3157766 (CUST.CONT.ND-9540085761 E-MAIL-
MAME M. Sanjay Tiwzti l65T NUMBER
(GST NUMBER(CUSTOMER)
. __|Area of the flat (5q 19 1015
MAILING ADDRESS E2-1004, Divyansh Flora, Gaur City-2 LOAD EB 300
Greater Nolda (W)
LOAD DG .00
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 017102022 12:00
SUPPLY AT 3-Ph/1-Ph, REMARKS PREPAID CONNECTIONS
O
Elmeasure PES2T0 ::isof:; ':;i";m’: CON(s:"lrS' N
GRID 1795647 1741354 542.93
DG* 11038 102.96 791
BILLED D RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%@0.002¢| T2t Due Charge]
FIXED CHARGES:
FIXED CHG DG 100 300 aceoo|  ooo] oo 300.00
FIXED CHG ER 3.00 85.00 25500 000 oo 255,00
;arges (F’:r’es‘;:’::gj o 1015sft, 230 233450f 0.0 o.oo| 233450
E::‘;f%:ﬁm:m‘;;‘;; 10155k 0.00 ogo| ooo onn, 0.00
Vending Charges 30 34 34| o000l o000 34.00
Other Charges - - 0.00 00 oo 0.00
[ 2923.50
RUNNING CHARGES:
[EnERGY CHG DG 79 16.00 1247 000 ood 142.47]
[ENERGY CHG EB 542.93 6,65 361046 | 000  opof 3610,49
1 3752.95|
[GRAND TOTAL AMOUNTIFIXED + RUNNING CHG.) 6676450 000]  o.00] 6676.43|

MOTE: THIS BILL IS FOR REFERENCE QNMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
SLNo RC DATE RC AMOUNTR| TAX L. |_ToTAUT] |
Total| 0.00
PREVIOUS METER BALANCE 3 207582
PRESENT METER BALANCE T 2350.13
T
{3%‘ELMEASURE )
Pii Fonpbilllies  Infimte Powared by EN india Pwi Ltd, Bang

This ks a computer genersted bill and does not require any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

11 of 483

3437

htip://localhiost:808 1 /elnetppsfindex.himl

D:\ryansh Flora Apartment Owners Assocint, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, (T
Greater Noida (W)-201318, \;% ELMPE:&,ELL%E
Gautam Buddha Nagar, U.P. - INDIA. ""'
INVOICE NUMBER 2022-2023/GCFLORA- 7289 [DATE :  21/05/2024 1235 PM
AVENUE FLORA REPORTING MONTH September, 2022
FLAT NO BA305 Mo OF Days In Month 30
METER NG, 3039995 CUST.CONT.NG-9811247574 E-MAlL-tejindsr_bagga@yshoo.coin
NAME Mr Tejinder singh | GST MUMBER
|&5T NUMBER{CUSTOMER)
i b E g Area of the flat (5q ft} 965
MAILING ADDRESS D"'"’aG’:: s Sz"[;;“y 2 |loAD EB 300
LOAD DG 1,00
PREVIOUS READING DATE 07/0972022 12:00
ICURRENT READING DATE 09/10/2022 12:00
SUPPLY AT 3-Ph.fi-Ph. EMARKS PREPAID CONNECTIONS
PRESE o
Elmeasure PE5S210 R::f:u:; :REE:;":]: CON;:?:I:;I‘I ON
GRID 492506 450084 234.12
DG* 64.31 60,12 418
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT | @0.00%| @o.oos; | Tota! Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 .00 0.00 300.00
FIXED CHG EB 3.00 85.00 255,00 0.00] 0.00 255.00)
IC: ] Mal \ance
chargesw::’;u @00 g6Ssft. 230 221950 o.uu| 0.00 221950
Commen Area Maintenance
Charges(For Towm ship@0% 0G5sft. 000 0.00 o.ou| 0.00 0.00
Vending Charges 30 34 34 0.00] 0,00 34,00
Other Charges - - 0.00 0.0| .| 0.00|
| 2808.50)
RUNMNING CHARGES:
[ENERGY CHG DG PR 18.00 75.27 0.00] 0.00 7527
ENERGY CHG E8 23412 6.65 1556.67 0.00] 0.00) 1556.87
| 1632.14
GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 442064 0.00) 0.00) 443064

NOTE: THIS BILL IS FOR REFERENCE ONLY, PLEASE USE PREPAID FACILITY FOR RECHARGE QF YOUR ELECTRICITY METERS.
*1 UNITS PER kA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
sl.io RE DATE RCAMOUNTS.| TAX %1 | TOTALR! |
1 020272022 08:37 PM 1004.00 Q.00 100000
2 07/09/2022 06:55 PM 1000.00 0.00 1000.00
3 31/08/2022 11:59 PM 46.98 0.00 A6.98
4 1470972022 05:16 AM 1600.00 000 1600.00
5 24740972022 07:24 AM 100000 Q.00 1000.00
Total 4646,98
PREVIOUS METER BALANCE T 33643
PRESENT METER BALANCE € 3267

** Reimbursement recharge against Free DG units.

s ELMEASURE

Powered by Elmeasure India Pvt Lid, Bangalore.
This is a computer generated bill and does not require any signatsre

05/11/2024, 12:42 PM
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D|i\ryansh Flora Apartment Owners Aszociat, o
Plot No. 3H, Sector-16C, GAUR CITV- 2, TN
Greater Noida (W)-201318, \% ELM;&ﬁéHﬁE
Gautam Buddha Nagar, U.P. - INDIA, ==
INVOICE NUMBER 2022-2023/GCFlora- 7200 [DATE :  #1/05/2024 1235 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NG ABDS o Of Days In Month 30
METER. MO 29644 CUST.CONT.NO-96501.26990 |E-MAlL-shatiq.mca@gmail.com
NAME Shariq Usmani GST NUMBER
(GST NUMBER{CUSTOMER)
Divyansh Flora, Gaur City-2 Arca of he Rt {5 10 Lty
MAILING ADDRESS Greater Noida (W)~ |L2ADEB 300
LOAD DG 1.00
PREVIDUS READING DATE 01/09/2022 12:00
ICURRET READING DATE 017102022 12:00
SUPPLY AV 3-Ph/1-Ph REMARKS PREPAID CONNECTIONS
Ehmessurs PES210 PREENT |PRevious]  coNsuMPTIoN
GRID 681556 6504.73 230.84
DG* 113.32 10458 874
BILLED D
UNIT/KW/DAYS RATE AMOUNT @OE. 00% @I:OSD% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 000 0.00) 300.00
FIXED CHG EB 3.00 85.00 255.00 000 000 255.00|
Common Area Maintenance
Chargeor Sociery)@100% 1340sft. 230 308200 o,unl 0.00 3082,00
Cormmoan Area Maintenance
Changee(For Town ship) @0% 1340sft. 0.00 0.00 twnl 0.00 0.00
[Vering Charges 30 34 34 000] _ 0o0 34.00)
Other Charges - - 0.00 0.] 6.0] 0.00
[ 3671.00,
RUNNING CHARGES:
[EnERGY CHG DG 874 18.00 157.34 000  o.00f 157.34
[EMERGY CHE EB 230.84 5.65 1535.07 000 o0 1535.07
[ [ 1692.41
[GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) ss6341  ooof 0.0 5363.41

MOTE: THIS BILL IS FOR REFERENCE ONLY, PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
SLNo RC DATE rcamount.d| 7axdE. | ToTALd:
1 01/09/2022 0733 AM 6600.00 000 5600.00
2 391/08/2022 11:59 PM 13068 0.00 130,68
Total 6730,68
PREVIOUS METER BALANCE T aso74
PRESENT METER BALANCE T 121463

** Reimbursement recharge against Free DG uniis.

Poslbilities Anhrne

e ELMEASURE

Pawered by Elmeasure bndis Pvt Ltd, Banpalare.
This is a compuster generated bilt and does not require any signature

05/11/2024, 12:42 PM
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Divyansh Flora Apartment Owners Associat, o
Plot No, 3H, Sector-16C, GAUR CITY- 2, F kY
Greater Noida (W)-201318, \E E"'M,Ef,.‘é}!ﬁ%
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlora- 7291 [DATE :  11/05/2024 12:35 P
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO SHOP9 Mo OF Days In Month 20
METER NO. 3010488 CUST.CONT.NO-5717185090 |e-MaIL-onshuklaZa@gmail.com
INAME Sunita Sharma (65T MUMBER
(GST NUMBER{CUSTOMER) 0
Divyansh Flora, Gaur City-2 Area of the flat {Sq f) g1
MAILING ADDRESS Creater Noida (W) | |LOADEB 5.00
LOAD G 1.00
PREVIOUS READING DATE 01/09/2022 12:00
suppLy AT 3.5n/1-h, CURRENT READING DATE 0141072022 1200
:REMARIG PREPAID CONNECTIONS
EM ous| 1] O
Elmeasure PES210 ::J\E;IN; ;Rs?i;me cou;sm:\:;n "
GRID 2897671 28528.53 44818
DG* 181.71 169.42 12.28
BILLED ED RS
UNIT/KW/DAVS RATE AMOUNT | @o.00% | @o.00% Total Due Charge
FIXED CHARGES:
FIXED CHE DS 1.00 200 10000 0.00) 0.00) 300.00]
FIXED CHG E8 5.00 45.00 425.00 0.0 0.00] 425.00)
E:g&?&ﬁﬁ;ﬁaﬁ st 1000 smoco| o000  ood 3s1o.uni
Eﬁ?g;?pi’fﬁ?ﬁ%’{é?&& 3B1sit. 0.00 0.00 0.00) 0.00 o,uol
ending Charges 30 34 34 000 000 34.00|
Diher Charges - - 000 00| oq| 0.00]
[ 4569.00{
RUNNING CHARGES:
|evErGY cHG DG 1228 13,00 2107 0.0} 0.00| 221,07,
{ENERGY CHG E8 448,18 6.65 2068040 0.00) 0.00] 298040
| [ 320147
|GRAND TOTAL AMOUNTIFIXED + RUNNING CHG.) 77047 0.00 0.00] TT7047

NOTE: THIS BALL 1S FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON PFOWER BACK UP,

[RECHARGE FOR THE MONTH
S.No RC DATE RCAMOUNT S| TAXE. | TOTALS |
1 06/09/2022 10:02 AM 200000 | 0.00 2000.00
2 13/09/2022 07:56 AM 150000 000 1100.00
3 17/09/2022 10:37 AM 100000 0,00 000.00
2 21/09/2022 10:03 AM 130000 000 1300.00
5 25/09/2022 0727 PM 100000] 000 1000.00
6 26/09/2022 06:36 PM 200000 | 000 2000.00
Total £400,00
PREVIOUS METER BALANCE T 1270.08)
PRESENT METER BALANCE T 1087.80|
%= \ELMEASURE

¥ Fossibiles _ nlige
4

Powerad by Eimeasure tndia Pt Lid, Bangalore.
This s a computer generated bill and does not require any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

3440
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Divyansh Flora Apartment Owners Associat, ——
Plot Mo, 3H, Sector-16C, GAUR CITY-2, LT
Greater Nolda (W)-201318, \’:__ ELM,E;%,,%HB."E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlora- 7202 DATE :  11/05/2024 12:35 PM
AVENUE Flara REPORTING MONTH September, 2022
FLAT NO BA203 No Of Days In Month 30
METER NO, 3024453 (CUST.CONT.NO-0990403566 E-MAIL-ranci311984@armail.com
NAME Mr.idanoj GST NUMBER
{GST NUMBER{CUSTOMER}
MAILING ADDRESS Fai Mo B1-203,Divyensh Flora, Gaur Cily-zlfcr:)o;;h efatfq 10305
Greater Naoida (W)
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
[CURRENT READING DATE 017102022 12:00
SUPPLY AT Phf1-h REMARKS PREFAID CONNECTIONS
Elmeasure PESZ10 READING ReADING] . onite)
GRID 10383.84 10083.60 205.24
DG* 1121 #0311 .10
UNIT/KW/DAYS RATE Aﬂgﬁ:n @nE.qus @;30% Total Due Charge
FIXED CHARGES:
EIXED CHG DG 1.00 300 36000| 0.0 0.0 300.00)
FIXED CHG EB 4,00 95.00 34000|  0.00f 0.004 340.00)
Common Area Maintenance
ChargestFor Sociat)®H00% 0SSsit. 230 242650 o.uu| 000 2426.50)
E:‘:;“:F::': ur:'s"}:i:';f@“o‘; 1055stt. .00 0.00 D.UU| 0.00 000
Vending Charges 30 34 Y 34.00]
Other Charges - - 0.00 0.0] o] 0.00|
| 3100.50
|RUNMING CHARGES:
|enERGY CHG DG 8.0 18.00 14572 0.00] 0.00| 145.72
{ENERGY CHG EB 295.24 665 196335 0.00| 0.00| 1963.35
| [ [ 2109.06,
|GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 520956 o000  o.00] 5209.58|
NOTE: THIS BILL IS FOR REFERENCE ONLY, PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*4 UNITS PER kVA FREE ON POWER BACK UP,
[ReCHARGE FOR THE MONTH
5LNo RC DATE RC AMOUNTR | TAXY | TOVALR
1 02/09/2022 03:42 AM 100000 000 1000,00
2 06/09/2022 07-36 AM 200000 | 0.0 2000.00
3+ 31/00/2022 11:59 P 12564 000 125.64
4 17/00/2022 03:46 PM 200000 | 000 2000.00
5 29/09/2022 10:09 PN 100000| 000 1000.00
Total 6125.64
PREVIOUS METER BALANCE T 201463 *
PRESENT METER BALANCE < gs2.56]
** Reimbursement recharge against Free DG units,
-
(%= \ELMEASURE ,
i Posubiliies  Infinie Pawered by Elmeasure (ndia Pvi Ltd, Bangalore.
This is a computer generated bill and does not require any signature
14 of 483 05/11/2024, 12:42 PM
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Dlivyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, BT,
Greater Noida (W)-201318, \% ELN}E{;\"EH%E
Gautam Buddha Nagar, U.P, - INDIA, =
INVOICE NUMBER 2022-2023/GCFlora- 7293 |DATE : 11/05/2024 12:35 PM
AVENUE Fora REPORTING MONTH Seplember, 2022
FLAT NO BB1205A No OF Days In Month 30
METER MO, 3062505 CUST.CONT.NO-9555562201 E-MAIL-sunilbhatia4.sb@gmail.com
NAME Mrs Mamta sh (GST NUMBER
GST NUMBER[CUSTOMER)
B2-1205A, Divyansh Flora, Gaur Cit) Area of the Bt (59 118
MAILING ADDRESS Gr:;-"::r Noid at:m ueLy-<l oap EB 3,00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
< UPPLY AT A [CURRENT READING DATE 01/10/2022 1200
[REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| COMSUMPTION
Elmeasure PE5210 READING READING {Units)
GRID 3363.64 318136 18249
DG* 35.79 3482 3.97
BILLED ED RS
UNIT/KW/DAYS RATE AMounT |@0.00%| @o.00% Total Due Charge
FIXED CHARGES:
FI%ED CHG DG 1.00 300 30000] 000 0.00 300,00
FIXED CHG EB 3.00 85.00 25500 000 0.00] 255,00
E:’:;:’JF::‘S::::;;E;E: 10152h, 230 233450 000 um| 233450
Common Area Maintenance
Charges(For Town shipl@0% 1915sht. 0.00 0.00 0.00 o.oul 0.00
Vending Charges 30 34 34 0,60 0.00] 34.00)
Other Charges . - 0.0p 0.0] 0.0| 0.00|
] 2923.50(
|RUNMING CHARGES:
|eNERGY €HG DG 197 18,00 7154 0.00] 0.00| 71.54)
[ENERGY CHG EB 18249 6.65 121354 | o0 0.00] 1213,54
[ | 1285.08
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 420857 0.00] 0.00] 4203.57|

NOTE: THIS BILL IS FOR, REFERENCE ONLY, PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER k'VA FREE ON POWER BACK UP.

[RECHARGE FOR THE MONTH
5.Ng RC DATE RC AMOUNT-R | TaXe! | TOTALT
1 04/09/2022 12:20 PM 100000 000 1000.00
2 09/09/2022 07:05 PM 300000] 000 300000
A 31/08/2022 11:59 PM 6750 |  0.00 67.50
4 30/09/2022 10:35 PM 300000 o000 3000.00
Toka) T067.50
PREVIOUS METER BALANCE < 37303
PRESENT METER BALANCE ¥ z70490]

+* Reimbursement recharge against Free DG units,

(%3 ELMEASURE

Possitabies  (nfimie

AL

Pawered by Elmeasure Indta Pyt Ltd, Bangalore.
This is a computer generated bill and does not require any signalure

05/11/2024, 12:42 PM
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ELECTRICITY BILL
Divyansh Flora Apar t O s A fat, o
Plot Ne. 3H, Sector-16C, GAUR CITY- 2, BT
Greater Noida (W)-201318, R ELN!EﬁMSQHﬁE
Gautam Buddha Nagar, U.P. - INDIA, ~
INVOICE NUMBER 2022-3023/GCFlora- 7294 [DATE :  11/05/2024 12:35 PM
AVENUE Hora REPORTING MONTH September, 2022
FLAT NO BE1504 Ne OF Days [n Month 30
METER NO. 3054167 CUST.CONT.NG-9550637792 Je-ratL-gz dia.786@gmail.com
NAME Me.Gaurav Kanodia GST NUMBER,
GST NUMBER{CUSTOMER)
| 1 Flora, Geur Gity Area of the fiat {Sq ft) 1015
+1504,Divyansh Flora, Gaur Gity=2
MAILING ADDRESS Graater Noida (W LOAD EB 300
LOAD DG 100
FREVIDUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/10/2022 12:00
SUPPLY AT 3-Ph/1
hf1-Ph. REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| COMNSUMPTION
Elmeasure PES210 READING READING Units)
GRID 148237 147097 240
DG* 2192 2792 0.00
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Total Bue Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 0.00) 0.00 300.00
FINED CHG EB 3.00 85.00 25500 0.0 0.00| 255.00]
Common Area Maintenance
ChorgestFor Socicty)@100% 015sft. 230 233450 0.0 0.00 2334.su|
Common Area Maintenance
ChorgestFor Toun shipl@0% 1015sft, 000 0.00 0.00 0.00 0.00
Vending Charges 20 34 34 0.00 0.00 34.00
Other Charges - - 0.00 0.0| 0] 0.00
2923.59]
RUNNING CHARGES:
[enERGY ¢HG DG 0.00 1800 000 o000 0.00] 0.00]
[ENERGY cHG €8 240 6.65 1505 oogf o.0n| 15.95|
[ [ 15,95
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG} 2939.45] 0.0 ooo| 2039.45|

16 of 483

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID SACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER, kvA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
SL.Mo RC DATE Rcamount&| Taxdi | voraudl
1 06/09/2022 05:04 PM 400000 000 4000,00
2+ 31/08/2022 11:59 PM ooo| ano 0.00
Total 4000.00
PREVIOUS METER RALANCE Tisum
PRESENT METER BALANCE < 2082.92!

* Reimbursement recharge against Free DG units.

%\ ELM"HS!‘I:II&!IO‘ lrﬁ%

Pawered by Elmeasure India Pyt Ltd, Bangalore

This is a computer generated bill and does not require any signature

05/11/2024, 12:42 PM
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ELECTRICITY BILL hitp://localhost: 808 1 /elnetpps/index.hitml

Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, [T
Greater Noida {W)-261318,, \‘;% ELM;E@.E'H%}E;
Gautam Buddha Nagar, U.R. - INDIA. s
IVOICE NUMBER 2022-2023/GCFlora- 7295 DATE : 11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO AT03 [N OF Days In Month 30
METER NO. 3032753 [CUST CONT.NO-9871767150 [E-MAIL-swati.mitcs@gmail.com|
NAME Ms.Swati Kothari GST NUMBER
GST NUMBERICUSTOMER)
Flat No.A-703,Oivyansh Flara, Gaur City-2feeacy tne flot 5 ) 10
MAILING ADDRESS R ! LOAD EB 300
reater Moida (W)
LOAD DG 100
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 09/10/2022 12:00
SUPPLY AT $-Fh/1-Ph. REMARKS PREPAID CONWECTIONS
Elmessure PESZ10 e :’;i‘gﬂ:’j ‘°"f:,‘:::)7 1oN
GRID ' 1371807 1337827 339.80
DG* 130,29 124,14 615
ED D
UNIT/KW/DAYS RATE ﬁﬁ:léUNT @tiou% @DE.{:U% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 o00] ocon 300.00)
FIXED CHG EB 3.00 85.00 25500 000 000 255.00)
gﬁrgeslp‘::"s“o;'e;w@mm‘; 1055sh. 230 22650 000 000 2426.50)
g:;:;r(';:ﬁ::‘: mq;:; 1055sHt. 0.00 ooo| o000  ooo 000
Vending Charges 20 34 M| o000l 000 34.00|
Other Charges - - 0.00 0.0 0.0 0.00|
3015.50
RUNNING CHARGES:
[EngrGY CHG DG 6,15 1800 11062] 000 000 110,62
ENERGY CHG EB 339.80 6.65 225967  ooo] oo 225957
[ 2370.29
GRAND TOYAL AMOUNT{FIXED + RUNNING CHG.) 538579 000 0.0 5385.79|

MOTE: THIS BILL 15 FOR REFERENCE OMLY, PLEASE USE FREPAID FACILITY FOR RECHARGE OF YQUR ELECTRICITY METERS.
*1 UNITS PER kA FREE DN POWER BACK LIP,

|RECHARGE FOR THE MONTH
5LNo RC DATE ke aMoUNTZ i TAX® | Totalsi
1 03/09/2022 10:04 AM 1000.00 0.00 1000.00
2 0540972022 1037 PM 1000.00 0.00 1000.00
3 31/08/2022 11:59 PM 10818 .00 108.18
4 10/09/2022 08:56 PM 1000.00 0.00 1000.00
5 15/09/2022 0205 P 000,00 0.00 1060.00
6 2170972022 10:27 P 1000.00 0.00 1000.00
7 28/09/2022 000 Pt 1000.00 0.00 1000.00
Total 610818
PREVIOUS METER BALANCE T 27167
PRESENT METER BALANCE < 439.07
+ Reimbursement recharge against Free DG units.
{{‘g b ELM&)_&“SURE
2, s . Indirute Powered by Elmeasure India Pyt Ltd, Bargalore.

This is a cormputer generated bill and does not require any signature

17 of 483 05/11/2024, 12:42 PM



ELECTRICITY BILL

18 of 483

3444

http:/localhost:8081/elnetpps/index.heml

DIIvyansh Flora Apartment Owners Associat, ——
Plot Mo. 3H, Sector-16C, GAUR CITY- 2, T
Greater Noida (W)-201318, \’{-E ELM,E;%%H&E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlora- 7206 DATE : 11/05/2024 12:35 PM
AVENUE Flara REPORTING MONTH Septembar, 2022
FLAT NO A1405 No Of Days in Manith 30
METER NO. 3027230 CUST.CONT-NG-9968604403 E-MAIL-anubhav.vindal@gmail.com
NAME Dr Anubhay Vinda) (GST NUMBER
65T NUMBER(CUSTOMER)
X |Area af the flat {Sq ) 1340
MAILING ADDRESS Flat A-1405,0rvyansh Flora, Gaur City-2 LOAD £B 300
Greater Maoida (W)
LOAD DG 100
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/10/2022 5200
SUPPLY AT 3-Ph/1-Ph. REMARKS PREPAID CONNECTIONS
ESEN EVIOUS| CoNSW
Elmeasure PES210 l::J\DIN; T!iu:mﬁs N:su:?:;n o
GRID 12875.98 12640.70 23528
DG+ 143.20 13873 447
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Tortal Due Charge
FIXED CHARGES:
FIXED CHG DG 100 300 20000 .00} 0.00f 300.00
FIXED CHG ER 3.00 85.00 255,00 .00} 0.00) 255.00|
c Area Maintenance
ChargesiFor Society)@100% 1340Dsit. 230 3082.00 0.00 0.00 3082.00
Ce Area Mail e
ChrgesiFor Town ship)l@0% 1340sft. 0.00 0.00 0.00 060 0.00
Vending Charges 30 34 34 .00 0.00] 34.00
Other Charges - - 0.00 0 0| 0.00
| 367100
RUNNING CHARGES:
[ENERGY CHG DG 447 12.00 4043 0.00] 0.00| 20.43)
ENERGY CHG EB 235.28 665 1564.61 0.00| 0.00] 1564.61]
. [ [ 1645.05|
GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 531605 o000 0.00] 5316.05
NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER KVA FREE ON POWER BACK UP,
RECHARGE FOR THE MONTH
S1.Na RC DATE RC AMOUNTR| TAXZ: | TOTALS. |
1 02/09/2022 10:41 PM 200000 000 200000
P 31/08/2022 11:59 PM 6588 | 000 65.80
3 12/09/2022 08:42 AM 100000 | 000 1000.00
4 12/09/2022 1146 AM 100000 | D00 1000.00
5 23/09/2022 02:20 AM 100000 | 000 1000.00
6 28/02/2022 03:03 AM 10060 | 0.00 1000.00
Tota] 6065.68
PREVIOUS METER BALANCE T a92.70]
PRESENT METER BALANCE < 579.28|
** Reimbursement recharge against Frae DG units.
e
(ﬁfﬁ‘ EL.MEASURE
3 Pasutikiee.. Infinie Powered by Emeasure India Pvi Lid. Bangalore.
This is a computer generated bill and does not require any signature
05/11/2024, 12:42 PM
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:mmhsl:-;u;a Apar:ment Owners Associat, .
ot No. 3H, Sector-16C, GAUR CITV- 2, FECT
Greater Noida (W)-201318, \'-E ELME&&H}%E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlora- 7257 |DATE : 11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH Septamber, 2022
FLAT NO €401 Mo Gf Days in Manth 30
METER NO. 3015593 CUST.CONT.NO-9899137226 [E-MAIL-rakesh) ishra@ymail.com
NAME MrRakesh kumar GST NUMBER
GST NUMBER(CUSTOMER] 0
. Area af the Mat {Sq k) 1545
MAILING ADDRESS C"""D:;"?;':t';';'{:a' i:,]"’ -2 oAb B 7.00
LOAD DG 2,00
PREVIOUS READING DATE 01/09/2022 12:00
SUPPLY AT 3-Phf1-Ph. CURRENT READING DATE 01/10/2022 1200
REMARKS PREPAID CONNECTIONS
PRESE
Elmeasurs PESZ10 READING READING| . (et
GRID 16023.23 1563412 389,11
DE* n7.76 100.32 544
BILLED €D RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 2.00 300 600.00 0.00 .00 500.00
FIXED CHG EB 7.00 85.00 595.00 0.00 0,00 595.00|
E:::;’;’;g?ﬁ:g;’g 1545sft. 230 3ss3s0| oo 0.00 3553.su|
Ce Maintenance
Charges(F::e‘I;wn HPGO% 1545t 0.00 0.00 0.00) 0.00 0.00
Vending Charges 30 34 34 0.00 0.00 34.00]
Other Charges - - 0.00 0.0 00| 0.00
[ 4782.50)
RUNNING CHARGES: |
|ENERGY CHG DG .44 18.00 151.90 0.00 0.00 151.50|
[EnERGY cHG EB 389,11 6.65 2587.58 0.00 .00 2587.58|
2739.48|
|GRAIND TOTAL AMOUNT(FIXED + RUNNING CHG.) 752195 0,00 0.00 7521.98]
INOTE: THIS BILL 15 FOR REFERENCE ONLY, PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS,
4 UNITS PER kVA FREE ON POWER BACK UP.
|RECHARGE FOR THE MONTH
S1Ne RC DATE RC AMOUNTY | Taxit' [ roracdi
1 02/09/2022 11:50 AM 8000.00 | o000 8000.00
2 31/08/2022 11:59 PM 9612|000 96,12
Total 8096.12
PREVIGUS METER BALANCE T 8p12.32
PRESENT METER BALANCE T 772053
*+ Reimbursement recharge against Free DG units.
-
{" = ‘ELMEASURE

frossibllitirs. nfundte

fta

Powered by Elmensure India Pyt Ltd, Bangelore,

This Is a computer gengrated bill and does not require any sigrature

05/11/2024, 12:42 PM
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Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, e A
Greater Noida (W)-201318, \’% ELM,E;%E’HQ,%
Gautam Buddha Nagar, U.P. - INDIA, h
INVOICE NUMBER 2022-2023/GCFLORA- 7208 |DATE : 1170572024 12:35 PM
AVENUE FLORA [REPORTING MONTH Septemier, 2022
FLAT NO BB206 No Of Days In Month 30
METER NO, 3013733 CUST CONT.NO-7701807562 {E-MAIL-vinay,_tiku2008@yahoa.coin
NAME M, Vinay Tiku G5T NUMBER
(GST NUMBER{CUSTOMER)
. . |area of the fiat {Sq ft) 018
MAILING ADDRESS ~ |°2206 %""‘"‘"‘h Flora, Gaur City-2l 35 £g 300
reater Noida (W)
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 0171072022 12:00
SUPPLY AT 3-Pb/1-Ph REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| CONSUMPTION
Elmeasure PE3210 READING READING NfUt:\:‘ts)
GRID 631367 605848 255.19
DG* 84.18 7844 57%
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@o.00%| @000 Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 000 0.00 300.00
FIXED CHG EB 3.00 85.00 255.00 0.00| 0.00| 255.00|
Common Area Maintenance
ChatgestFor Seciety)@100% 1015sft. 230 233430 u,ou| uuu| za.usnl
Common Area Maintenance
hargestFor Town ship@0% 1015sft 0.00 000 uoo| 0.00 0.00
Vending Charges 30 34 34 0.00] 0.00 34.00] |
Other Charges - - 000 09| 0] 0.00|
2923.50|
|RUNNING CHARGES:
JenERGY CHG D 575 8,00 10341 0.00] 0.00 103.41
[ENERGY CHG EB 255.19 6.65 1697.01 0.00] 0.00 1697.04,
| 160042
GRAND TOTAL AMOUNT(FIXED + RUNNING CHG) 472392  0.00 0.00 472392

NOTE: THIS BILL IS FOR REFERENCE OMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YQUR ELECTRICITY METERS.
*1 UNITS PER KVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
S\ No RC DATE jrc amountTE| TAXT) | ToTALR!
1 02/09/2022 09:48 PM 300000 000 3000.00
2+ 31/08/2022 11:59 PM 8902|000 go.82
3 20/09/2022 06:20 AM 200000 000 2000.00
Total 5050.62
PREVIOUS METER BALANCE ¥ 112347
PRESENT METER BALANCE ¥ 04345
+ Reimt recharge agaimst Free DG units,
tin.d
{'-’: VELMEASURE
s Fossibdnies inbate Powered by Elmeasure India Pt Ltd, Bangaloce.

-~
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'l'::vyansh Flora Apartment Owners Associat, -
ot No. 3H, Sector-16C, GAUR CITY- 2, LT
Greater Noida (W)-20131E, \E ELN‘;E@.%H&E
Gautam Buddha Nanar, U.B - INDIA, -~
INVOICE NUMBER 2022-2023/GCFlors- 7299 |DATE :  11/05/2024 12:35 PM
AVENUE flora REPORTING MONTH Septamber, 2022
FLAT NO SHOP12A, Mo Of Days In Month 30
METER NO. 3015629 (CUST.COMT.NO-9818561180 E-MAIL-rohit_arora2d@yshoo.con
NAME MrRohit Arora (GST NUMBER
(GST NUMBER(CUSTOMER) 0
. Area of the Mat {Sq ) s
Divyansh Fl
MAILING ADDRESS “’G’:’eatef::; MG:"";",:]'WQ LoaD €8 5,00
LOAD DG 5.00
FREVICUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/10/2022 12:00
SUPPLY AT 3-PhJ1-Ph. REMARKS PREPAID CONNECTIONS
GRID 22210.00 3131456 95,44
DG 492.99 450.47 3252
BILLED D RS
UNIT/KW/DAYS RATE AMOUNT | @0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 500 300 1500.00 0.00 .00 1500.00
FIXED CHG EB 500 8500 425,00 .00 0.00] 425.00|
Common Area Maintenance
ChargestFor Society)@100% 381sft, 10.00 3810.00 0.00 0.00 331aou|
i n
_amz;:::;r:;mm;; 381stt 000 ooo| oo 0.00, o00]
Vending Charges 30 34 34 0.00] 0.00 34.00)
Gther Charges - - 0.60 0| 0 0.00
5765.00]
IRUNNING CHARGES:
lenErGY CHG DG 3252 18.00 585,34 0.00] 0.00 585.34
|enERGY CHG EB 895.44 665 5954.68 0.00| 0.00 5954.68)
| 6540.02
[GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 12369.02]  0.00] 0.00 12309.02
NGTE: THIS BILL (S FOR REFEREMCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
1 UNITS PER KVA FREE ON POWER BACK UP.
RECHARGE FOR THE MONTH ]
Sl.Na RE DATE Jrcamount | Taxdi | voral®
7 06/09/2022 04:41 PM 3500000  0.00 3600000
Total 36000.00
[FPREVIGUS METER BALANCE T 2028834
PRESENT METER BALANCE T 4289251
o
‘f}g ‘ELMEASURE
\‘L Passkollities.. nfinite Powsred by Elmeasure India Pyt Lid, Bangalore.

This is & computer generated bill and doas not require any signature
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Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, £ T
Greater Nofda (W)-201318, e ELN,‘,E,{&E'HQ,E
Gautam Buddha Nagar, U.P. - INDIA. =~
INVOICE MUMBER 2022-2023/GCHlors- 7300 DATE : 11/05/2024 12:35 P
AVENUE flara REPORTING MONYH Septarnber, 2022
FLAT NO ATEL Mo Of Days In Month 30
IMETER NO. 3033027 CUST.CONT.NQ-9771457517 E-MAlL-sralnad3@amasil.com
NAME MrSatish Raina |6ST NUMBER
GST NUMBERICUSTOMER)
Flat No-160% Towar-A, Divyansh Flora, Gaur City-2| hrea of the fat (5q ) 1340
MAILING ADDRESS Graster Nokda O] LOAD EB 3.00
LOAD D& 1.00
PREVIDUS READING DATE 01/09/2022 1260
CURREMT READING DATE 017102022 1200
SUPPLY AT 3-Ph/1-Ph REMARKS PREPAID CONNECTIONS
Eimeasure E3210 PRESENT PREVOUE]” CONSUMPTION
GRID 1063141 10656.84 164,57
DG* 17287 170.25 262
BILLED ED
UNIT/KW/DAYS RATE atount 190 00%1@0 0% | 13! Due Charge
FIXED CHARGES:
FIXED CHG DG 100 300 sonoo]  o0o] 000 300.00
FIXED CHG EB 3.00 85.00 26500  000]  0.00f 255.00|
Cormon Area Maintenance
ChangesFor Society)B100% 13405k 230 308200  0.00 o.uu| ausznu|
n Al i
&m(m’?ﬁ:g‘?&; 13408t 0.00 ooo| o .00 unul
ding Charges 3p 34 34|  oco] oo 34.00]
Diher Charges - - 000 00f 09 0.00|
367100
RUNNING CHARGES:
|EMERGY CHG DG 2.62 16.00 4712 000l  0.00] 4712
{ENERGY CHG EB 164,57 6.65 100435 o000 .00 1094.39)
[ [ 1141.51
[GRAND TOTAL AMOUNTIFIXED + RUNNING CHG) asizs1  ooof 000 481251

NOTE: THIS BILL 1§ FOR REFERENCE QMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

[RECHARGE FOR THE MONTH
S1.No RE DATE RC AMOUNTS | TAXT, | TOTALR |
1 01/08/2022 04:49 PM 200000 000 200000
P 31/08/2022 11:50 PM 12816| o000 128.16
3 13/0972022 01:13 PM 100000] 000 1000.00
4 15/00/2022 04:43 PM 100000] o000 1000.00
5 ' 24/09/2022 01:54 PM 160000 000 1600.00
Total 5728.16
PREVIOUS METER BALANCE T 132689
PRESENT METER BALANCE T 37542
** Reimt recharge against Free DG units.
{f? e ‘\ELMEASURE
o Passiublics Infinte Powered by Ekneasure India Pyt Lid, Bangalore,

This is a computer generated bill and does not require any signature
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Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16€, GAUR CITY- 2, BT
Greater Noida (W)-201318, \‘{% ELM,E{%%H&E
Gautam Buddha Nagar, U.P. - INDIA, =
INVOICE MUMBER 2022-2023/GCHora- 7301 |DATE :  11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO A1905 No Of Days In Manth 30
METER NO, 3010949 CUST.CONT.NO-9971525083 E-MAL-ankurgoel1000@gmail.com|
NAME Ankur Goel GST NUMBER
65T NUMBERICUSTOMER) o
. ) Area of the flat (Sq §t) 1340
MAILING ADDRESS Dhyensh Flor Baur -2 [ LoaD €6 300
reater Naida (W)
LOAD DG .00
FREVIOUS READING DATE 01/09/2022 1200
CURRENT READING DATE 01/102022 12:00
SUPPLY AT 3-Fh/1-Ph. REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS|  CONSUMPTION
Elmeasure PES210 READING READING (Units)
GRID 12296.95 1216156 135,40
DG 68.13 67.51 067
BILLED (33} RS
UNIT/KA/DAYS RATE AMOUNT |@0.00%| @o0.00% Total Due Charge
FIXED CHARGES:
FINED CHG DG 1.00 300 300.00 0.00 0.00 300.00
FIXED CHG EB 3.00 85.00 255.00 0.00 0.0 255.00|
Common Area Maintenance
horgeaiFor Seciety)@100% 1340sft. 230 3082.00 0.00 0.00 303100|
Common Area Maintenance
hongestFor Toan ship)@0% 13405kt 0.00 .00 0.00 0.00 o,uu|
ending Charges 30 34 34 0.00 0.00 34,00|
Other Charges - - 0.00 0 00) 0.00|
3671.00
RUNNING CHARGES:
[EneRGY cHG DG 067 18.00 1207 0.00 0.00] 1207
ENERGY CHG EB 135.40 6.65 500.41 0.00 0.00] 900.41
| 912.48)
GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 4583.48] 0,00 0.00] 4583,48)

MOTE: THIS BILL 15 FOR, REFERENCE ONLY. PLEASE LISE FREPAID FACILIFY FCOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
sl.ho RC DATE RCAMOUNT | TAXT |  ToTAL?!
1 05/09/2022 07:46 PM 3000.00 0.00 3000.00
2+ 31/08/2022 11:59 PM 23.58 0.00 23.58
Total 3023.58
PREVIOUS METER BALANCE 1711
PRESENT METER BALAMNCE - ? -283.73
* Refmbursement recharge against Free DG units,
=
s ELMEASURE _
w Passibilities . infinite Powered by Elmeasure India Pvt Lid, Bangalore.

This is a compuler generated bill and does not require any signaiure

23 of 483 05/11/2024, 12:42 PM



ELECTRICITY BILL

24 of 483

3450

http://localhost:8081/elneippsfindex.litm]

Divyansh Flora Apartment Owners Associat, .
Plot No. 3H, Sector-16C, GAUR CITY- 2, LT
Greater Noida (W)-201318, \";E% ELME&EH&E
Gautam Buddha Nagar, U.P. - INDIA. =
|ivoice NumBER 2022-2023/GCFlora- 7302 |DATE : 11/05/2024 72:35 PM
JAVENUE Flora REPORTING MONTH September, 2022
FLAT NO BEI204A Mo Of Days in Month
METER NO. 3020131 (CUST.CONT.NO-9015612554 E-MAIL-j yimr@gmail.com
NAME Mr.Pankaj Kumar GST NUMBER
GST NUMBER{CUSTOMER)
#rea of the Rat (5q 1) 1345
B2- i B i
MAILING ADDRESS 2 ‘20"‘“6'3::;':‘;05:&3’”’ R T 300
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 200
SUPPLY AT 3-Bh./1-pPh. [CURRENT READING DATE 01/10/2022 1200
[REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| CONSUMPTION
Elmeasure PE5210 READING READING (Units)
GRID 4238.26 409047 147.79
DG* 32.21 28.09 412
BILLED T RS
UNITZKW/DAYS RATE AMOUNT J@0.00%| @0.00% Yotal Bue Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 | 000 0.00) 300.00
FIXED CHG E8 3.00 85,00 25500 oo 0.00) 255.00)
Common Area dMaintenance
ChorgesFor Sciety@100% 10158k 230 2334.50 uuu| 0.00 2334 50)
éﬁ;‘;}:ﬁ:&“gﬁf@“& W0issit 0.00 0.00 o.oul 040 009]
Vending Charges 30 3 341 o0.0| 0.00] 34.00|
Other Charges - - 0.00 00| o] 0.00|
[ 2923.50]
RUNNING CHARGES: |
[ENERGY CHG DG 412 16,00 74.08 0.00] 0.00 74,08
[ENERGY cHG EB 147.79 [ saze2 | oon) 0.09] 382,82
| [ 1056.90|
|GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 3980.40] 0.0} 0.00] 3980.40|
NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACIITY FOR RECHARGE OF YOUR ELECTRICITY METERS,
#4 UNITS PER KVA FREE ON POWER BACK UP,
[RECHARGE FOR THE MONTH
51.No RE DATE RCAMOUNT %] TAXT | ToraLT:
1 02/09/2022 10401 AM 50000 | 000 1500.00
2 09/00/2022 08:42 PM 150000 | 000 1500:00
3 33/08/2022 1159 PM 7596 000 75.96
4 22/08/2022 67:45 AM 135000 | 000 1350.00
Total 4425.96
PREVIQUS METER BALANCE T -168.11
PRESEINY METER BALANCE T 23256

** Reimbursement recharge against Free DG units.

-

s ELMEASURE

Powergd by Elmeasure India Py Lid, Bangalore.

This is a computer generated bill and does not require any signature
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Divyansh Flora Apartmeant Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, T
Greater Noida (W)-201318, \'EEEE ELM,E,‘&,%H&E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFLORA- 7303 [DATE :  11/05/2024 12:35 PM
AVENUE FLORA REPORTING MONTH September, 2022
FLAT NO A2004 No DF Days in Month 30
IMETER NO, 3036205 CUST.CONT.NO-0560552398 E-MAIL-kumud_sibaca@yahoo.com
NAME MR, KUMUD RANIAN  |G5T NUMBER
G657 NUMBERICUSTOMER)
Divyanish Flora, Gaur City-2 Area of the flat (Sq f 1055
MAILING ADDRESS Grester Noida 0wy | [LOADEB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 0171072022 12:00
SUPPLY AT 3-Ph/1-Ph. (REMARKS PREPAID CONNECTIONS
Eimessur PESZ10 FRESENT —|ProviousConsUNFTion
GRID 1055134 1016598 385.36
DG 7163 68.41 482
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00% | @0.00% | Tote! Due Charge
FIXED CHARGES:
FIXED CHE DG 1.00 300 300.00 0.00 0.00) 300.00
FIXED CHG EB 300 £5.00 255.00 0.00] 0.00 255.00|
Commoh Area Maintenance
ChargesFor Soeiety)B100% 10555t 230 242650 auu| 0.0 z4zr=su|
Carmmon Area Maintenance
hargestFor Town ship)®0% 1055sft. 0.00 0.00 0.00 0.00 o.uul
Venging Charges 30 34 34 0.00 0.00| 34.00]
[Other Charges - . 000 00 04| 0.00
[ 3015,50
RUNNING CHARGES:
[ENERGY ¢HG DG 482 18.00 86.70 0.00) 0,00] 86.70]
ENERGY CHG EB 385,36 .65 2562.64 0.00 o.00] 2562.64
| 2640.34
GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 566484  0.000 0.00] 5664.84]

NOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER BACK UP.

RECHARGE FOR THE MQNTH
SL.No RC DATE RCAMOUNT 2| TAXZ. | TovALT!
1 03/09/2022 10:41 PM 750000 000 750000
2 31/06/2022 1159 PM 8302|000 83.02
Total 75538.02
PREVIQUS METER BALANCE T 24334
PRESENT METER BALANCE T 161878

* Reimbursement recharge against Free DG units.

Pegidniities. fumpe

{z:_igﬁ\ ELMEASURE

Pawered by Elmeasure India Pyt Lid, Bangalore.
This s a computer generated bill and does not require any signature
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Divyansh Flora Apartment Owners Assoctat, — ;\
Plot No. 3H, Sector-16€, GAUR CITY- 2, 1EE
Greater Noida (W)-201318, \’:-E ELN!‘E,,‘E‘.,,%HE,?E
Gautam Buddha Nagar, U.P. - INDIA, -~
INVDICE NUMBER 2022-2023/GCFlora- 7304 |DATE :  11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO BABOG No OF Days In Month 30
METER NO. 1009760 (CUST.CONT.NO-9399138560 E-MAlL-utrgja sugardha@gmail.com
NAME Sugandha GST NUMBER
(65T NUMBER(CUSTOMER)
] area of the flat (Sq ) 1155
MAILING ADDRESS |0+ 005 Divyansh Flors, Gaur City-21 o 5o 300
Greater Moida (W)
LoAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:60
CURRENT READING DATE 0141072022 §2:00
SUPPLY AT 3-Ph/1-Ph. [REMARKS PREPAID CONNECTIONS
PRESENT ous| CONSUMPTION
Elmeasure PES210 READING :';i\gme mnigl
GRID 8228.00 7762.14 465.87
DG* 84.27 7382 1045
BILLEDY ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Tatal Bue Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 o000 0.00] 300:00]
FIXED CHG EB 3.00 5.00 25500| 000 0.00) 255.00|
e Area Maintenance
Changes(For Soden)E100% 11555kt 230 268650 | 0o 0.00 zss&so|
C Area Mail e
ChoreotFor Town shpMB0% 115550 0.00 ao| 0.0 0.00) uuul
Vending Charges 30 4 34| o000 0.00 34.00]
Other Charges - - 000 0] 00| 0.00]
| 3245.50|
RUNNING CHARGES: |
[enERGY cHE DG 1046 16.00 18820  0.00] 0.00] 188.20]
ENERGY CHG EB 465.87 &.65 3028.00 0.00] 0.00] 3098.00|
[ 3266.20]
GRAND TOTAL AMGUNT{FIXED + RUNNING CHB) 6531.70]  o0.00] 2.00] 531.70]

NOTE: THIS BILL IS FOR REFERENCE OMLY, PLEASE LYSE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*{ UNITS PER kVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
sLNa RC DATE RC AMOUNT 3| TAXZ: | TOTALR.
1 08/09/2022 10:03 AM 100000] 000 000,00
2" 31/06/2022 11:59 PM 12526| 000 125.28
3 11709/2022 12:44 PM 100000 000 7000.00
4 15/09/2022 1018 PM 100000] 000 7000.00
5 20/09/2022 10:29 PM 100000] 000 1000.00
6 24/08/2027 09:06 AM 200000 000 2000.00
Total 6125.28
PREVIOUS METER, BALANCE T 168562
PRESENT METER BALANCE T 67569

** Reimbursement recharge against Free DG units.

Fossulitics. . nfumte

(s ELMEASURE

Pawered by Elmeagure India Pyt Ltd, Bangalore.
This js a computer generated bill and does not require any signature
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Dlivyarlsh Flora Apartment Owners Associat, o
Plot No, 2H, Sector-16C, GAUR CITY- 2, (T
Greater Nolda (W)-201318 (’%\ ELM,E{,&%H%E
Gautam Buddha Nagar, U.P. - INDIA. =
INVIOICE NUMBER 2022-2023/GCFlors- 7305 |DATE : 11/05/2024 235 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO AT703 No Of Days In Manth 30
METER NO. 1008418 CUST.CONT.NG-0897950084 E-MAIL-vinay.sharma475@gmail.com
NAME Sathi Mandal GST NUMBER
GST NUMBER{CUSTOMER) 0
Divyansh Flors, Gatr Citye2 Area of the flat (Sq F) 10585
MAILING ADDRESS "'-"'Gmm:’:;i - (';m'“‘" LOAD EB 5.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
ppLy AT 3-Phs1-oh CURRENT READING DATE 01/10/2022 12:00
REMARKS PREPAID CONNECTIONS
PRESENT UMPTID
Eimezsure PES210 READING | Resping | sy
GRID 30755.23 2990268 a52.55
DG* 170.61 158,30 1232
UNIT/KW/DAYS RATE A::I(-Jl-lizT @: gﬂ% @OFEJ% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 0.00 0.00 300.00]
FIXED CHG EB 500 85.00 425.00 0.00f .00 425.00]
Common Area Maintenance
Charges(For Sadety)@100% 1055sft. 230 2426.50 o.uu| uuu| 242;1
Common Area Maintenance
Chargesifor Tom ahip) @0% 10555k, 0.00 0.00 o.oul 0.00 o.uol
Vanding Charges 30 34 34 0.00] 0.00 34.00|
Other Charges - - 0.0¢ 09| 0.0) 0.00]
3185.50
RUNNING CHARGES:
[ENERGY CHG OG 12.32 18,00 221.74 0.00] 0.00 221,74
[ENERGY CHG 56 852.55 6.65 566046 [ 0.00] .00 5669.46
[ ] | 5891.20|
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 9076.70  0.00] 0.00) 2076.70|

NOTE: THIS BILL IS FOR REFERENCE OMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR, ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER BACK UP,

[RECHARGE FOR THE MONTH
51.Ma RC DATE rC AMOUNTE | 7axT | TomalT
1 04/09/2022 1057 PM. 200000 | 000 2000.00
2 0970972022 10:36 PM 200000 [ 000 2000.00
3 09709720232 40:59 PMi 100000 | 000 1000.00
4 31/08/2022 11:59 PM 2006 000 12006
5 20/09/2023 06:09 PM s00000| 0.00 3060.00
Total 8120.06
PREVIOUS METER BALANCE T
PRESENT METER BALANGE T 37161

** Reirsbursement recharge against Free DG units,

e ELMEASURE

Pasixiies  Infrmte

Powietad by Elmeasure India Pyt Ltd, Bangalore,
This is & computer generated bill and doe=s not require any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

28 of 483

3454

http:/flocalhiost: 808 1 /elnetpps/index.hitml

Divyansh Flora Apartment Owners Associat, ——
Plot No. 3H, Sector-16C, GAUR CITY- 2, e
Greater Noida {(W)-201318, {‘% ! ELMPE;‘:&RL{%E
Gautam Buddha Magar. U.P. - INDIA. =~
INVOICE NUMEBER 2022-2023/GCFlora- 7306 DATE : 11/05/2024 12:35 PM
AV ENUE Flora REPORTING MONTH Seplember, 2022
FLAT NO BA1003 Mo 0f Days In Month 30
METER NO. 3082504 CUST.CONT NO-9590950933 E-MAIL-sumit. 24586@gmail.com
NAME Mr.Sumit Aganval |GST NUMBER
(GST NUMBERICUSTOMER)
Flot no-3003, Towee-87,Divyansh Flora, Gaur City-2/ oo ine Bt 5 f 1055
MAILING ADDRESS Greater Noids () LOAD EB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 1200
CURRENT READING DATE 09/10/2022 1200
SUPPLY AT 3-Phf1-Ph. [REMARKS PREPAID CONNECTIONS
Elmensure PESZ10 ivpid fsinemn m"f::;“:)‘ 1oN
GRID 502433 4745.01 279.32
DG* 69.90 62.92 7.08
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 100 300 300.00 0.00 0.00 300:00
FIXED CHG EB 2.00 85.00 255.00 0.00 .00 255.00)
gst;‘;::;:‘::m’;‘&‘; 10555k 230 242650 | 000 o.ou| 2426.50
Ce Area Maintenance
chargastFor Town shiph@0% 1085sit, 0.00 0.00 0.00 u.oo| o.oui
Mending Charges 30 34 34| 000 o000 34.00|
Other Charges - - 0.00 0.9] o.0] 0.00|
| 3015.50]
RUNNING CHARGES: |
ENERGY CHG DG 7.08 18.00 12740 0.00 0.00] 127,40
{ENERGY CHG EB 27932 B.65 1857.50 ] 0.00) 0.00] 1857.50{
| ] 1984.51
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG) 500041 0.00 0.00] 5000.4T
NOTE: THIS BILL 1S FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kvA FREE ON POWER BACK UP.,
[RECHARGE FOR THE MONTH
S1.No RC DATE RC AMOUNTZ| Tax ' | Totaud)
1 02/09/2022 10:00 PM 400000 000 4000.00
2 31/08/2022 11:59 PM 13590 000 135.90
. Total 4135.90
PREVIQUS METER BALANCE < 1746.06
PRESENT METER BALANCE ¥ 345.93]
++ Refmk recharge against Free DG units.
%
{;% ELMPE;'@N%HBME Powered by Eimeasure india Pvt Ltd, Bangalore.

This is a computer generated bill and does not require any signature
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ELECTRICITY BILL hitp:/iocaihost:8081/elnetpps/index.html

Dlivyansh Flora Apartment Owners Associat, o
Plot Mo, 3H, Sector-16C, GAUR CITY- 2, (i
Greater Noida (W)-201318, {éﬁ\ ELMP;,ES;'&%U.,%E
Gautam Buddha Nagar, U.P, - INDIA, =
INVOICE NUMBER 2022-2023/GCFlora- 7307 |DATE : 11705/2024 12:35PM
[AVENUE Elora REPORTING MONTH Saptember, 2022
FLAT ND BRI705 o Of Days In Month 0
METER NO. 3024457 CUST.COMT.NO-BB60618122 E-fdAlL-shaiteshepfo@grmail.com
NAMS Me.Shailesh GST NUMBER
(GST NUMBER(CUSTOMER)
) Arga of the flat {Sq ft) 1015
MAILING ADDRESS B2-1705 g""""‘h Flora, Gaur City-21, 551y b5 3.00
reater Noida (W)
LOAD DG 100
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/10/2022 12:00
SUPPLY AT 3-Ph/1-Ph REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| CONSUMPTION
Elmeasure PE5S210 READING READING (Units)
GRID 719145 702590 165,55
DG* 11581 108.54 727
BILLED ED RS
UNITAOW/DAYS RATE AMOUNT |@0.00%)| @o0.00% ‘Total Due Charge
FIXED CHARGES:
FIXED CHG DS 100 300 20000 | o000 0.00 500.00
FIXED CHG EB .00 85.00 25500| 000l o000 255.00|
E::‘r‘;;'{’;:‘;o::::;’)‘;%’;]‘; 10755ft. 230 233450 uuu| o‘nu| 2334.50]
Common Area Maintenance
chorgeatFor Town shipl@O% 161551, 0.00 0.00 aou, 0.00 0.00
[vending Charges 30 3 34|  oon|  ood 34.00)
Dther Charges - - 0.00 0.4} 0.0 0.00
2923.50|
JRUNNING CHARGES: |
|enERGY CHG DG 7.27 18.00 13086 ]  0.00 0.00) 130.55]
{ENERGY CHG EB 165.55 6.65 1100.89 0.00 0.00 $100.59]
123176}
GRAND TOTAL AMOUNTIFIXED + RUNMING CHG.) a155.26]  0.00]  0.00] 4155.26

MOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE LISE PREPAID BACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
+1 UNITS PER kWA FREE ON POWER BACK LP.

RECHARGE FOR THE MONTH
stNo RC DATE ke amount¥] TaxX | Toral |
1 05/09/2022 09:54 AM 2000.00 000 2000.00
2%+ 31/08/2022 11:59 PM 8136 0.00 B1.36
3 16/09/2022 05:46 AM 1000.00 0.00 1000.00
4 22/09/2022 08:33 AM 1000.00 0.00 100000
5 29/09/2022 06:17 PM 1000.00 0.00 1000.00
Telal 508138
PREVIOUS METER BALANCE T 550.21
PRESENT METER BALANCE ¥ 96246
** Reimbursement recharge againsi Free BG units.
(e ELMEASURE
i Perotbaibi= Inbiie Powered by Elmeasure India Pyt Ltd, Bangalore.

This is a computer generated bill and does not require any signature
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Dlivy:lnsh I;-I'ora Apartment Owners Associat, .
Plot No. 3H, Sector-16€, GAUR CiTY- 2, (BTN
Greater Noida (W)-201313, \’ééﬁ ELME&%H&E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMSER 2022-2023/GCFlora- 7308 DATE : 11/D5/2024 12:35 PM
[AVENUE Flora REPORTING MONTH September, 2022
FLAT NO AB04 No Of Days In Month 30
METER NO, 3017318 CUST.CONT,NG-9205404772 E-MAlL-rajeshklabh15@gmail.com
NAME Mr.Rajesh Kumar 5T NUMBER
(GST NUMBER(CUSTOMER)
Area of the flat (5q fY) 1055
MAILNG ADDRESS | 1 7° a““""“'sfe ;3'3’;‘;1"(:3"" Gaur City-2l oap g8 3.00
LCAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
CURRENT READING DATE 01/10/2022 1200
Jsupruy ae S-Ph/1-Fh. REMARKS PREPAID CONNECTIONS
o] oo
GRID $635.92 5496.98 136.94
DG* 42.79 3965 3.14
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@0.00%| @p.00s, | Tote! Due Charge
FIXED CHARGES:
FIXED CHG DG 100 300 20000 | 0.0 .00 30000
FIXED CHG EB 3.00 85.00 255,00 0.00] 0.00] 255.00|
E:::g'";}::;‘;’:g‘;;fg; 1055sit, 230 242650 o000 00d 242550|
mmon Area kiainl nce
E:am:‘s:'m Tm: s‘;'::;;‘ o 10355, 0.00 ooe|  ooo 0.00 uoo|
vending Charges 30 34 | oo 0.00) 24.00|
Other Charges - - 0.00 0.0 0.0] 0.00]
[ 3015.50
RUNNING CHARGES:
[enERGY cHG DG 3.4 18.00 56541 0.0 0.00| 5654
[exnERGY CHG EB 13894 6.65 92394 000 0.00] 923.94
[ | 980.48
[GRAND TOTAL AMOUNT(FIXED + RUNNING CHG) 399598 0.00 0.00] 3995.98)

NOTE: THIS BILE IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.

#1 UNITS PER kVA FREE ON POWER BACK UP.

[RECHARGE FOR THE MONTH
510 RC DATE re AMOUNTT | TAxE! | voradTl
1 07/09/2022 10:41 PM sopooe | 000 5000.00
2 31/08/2022 11:59 PM 02| o000 70,02
Total 5070,02
PREVICUS METER BALAMCE ¥ 159,70
PRESENT METER BALANCE L1460

“ Reimbiursement recharge agsinst Free DG units.

Passiblinges, Infinite

,%‘ELME ASURE

Powerad by Ekmeasure India Pyt Ltd, Bangalore,

This is a computer generated bill and does not zequire any signature

05/11/2024, 12:42 PM



ELECTRICITY BILL

31 of 483

3457

http:/localhost:8081/elnetpps/findex. html

DIivyansh Flora Apartment Owners Aszociat, ——
Piot No. 3H, Secter-16C, GAUR CITY- 2, P
Greater Noida (W)-201318 , \’-’:%\ ELMEASURE
Gautam Buddha Nagar, U.P. - INDIA. =7
INVOICE NUMBER 2022-2023/GCFlora- 7300 |DATE :  11/05/2024 1235 PM
AVENUE Flors REPORTING MONTH September, 2022
FLAT NO c402 No OF Days In Month 30
METER NO. 1009763 CUST.CONT NO-0561058335 E-MAIL-niitnishant@gmail.com
NAME Mr.Nishant Brardwaj  |GST NUMBER
(G5T NUMBER{CUSTOMER) 0
Divyansh Flora, Gaur City-2 Arca of the fat (Sq 1345
MAILING ADDRESS Grester Noida oy |LOADEB 3.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 1200
CURRENT READING DATE 0171072022 12:00
SUPPLY A¥ 3-PhJ1-Ph. REMARKS PREPAID CONNECTIONS
Elmeasure PES210 ::fof:; ‘::;i"[:&f conzz::u:;non
GRID 12114.93 11641.62 47332
DG* 95.25 91,18 407
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT | @0.00% | @0.003 | Tota! Due Charge
FIXED CHARGES:
FINED CHG DG 100 300 300,00 0.00 0.00 300.00
FIXED CHG EB 3.00 85.00 255.00 000 000 255.00|
;arﬂes(F:rr?o::iely)@wI;;G 1545sft. 230 1353.50 lJ.I:ID| 0.00| 355‘3‘5|]|
e Arcs Ma we
Charg_es{For Town Hipl@0% 1545640, 0.00 000 O.U[I| D.OO| Q.Uﬂl
Vending Charges 30 34 34 0.00| 0.00] 34,00
Other Charges - - 0.00 0.0| 0.0| 0.00)
| 4142.50
RUNMING CHARGES:
|eNERGY cHE DG 407 18.00 7317 0.00 0.00 7317
[enERGY CHG E8 47332 .65 3147.58 0.00 0.00 3147.59
3220.75|
|GRAND TOTAL AMOUNT{FIXED + RUNNING CHG.) 7363250 000 000 7363.25|
MOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS,
*9 UNITS PER VA FREE ON POWER BACK UP.
[RECHARGE FOR THE MONTH
5I.Ne RC DATE RCAMOUNT % | TAXZ | TOTALR
1 10/09/2022 10:11 AM 3000.00 0.00 3000.00
2% 31/08/2022 11:59 PM 149.76 0.00 14976
3 20/09/2022 05:18 P 1000.00 0.00 1000.00
4 235/09/2022 03:46 PM 1000.00 0.00 1000.00
5 29/09/2022 08:45 PM 1500.00 0.00 150000
Total 6649.76
PREVIOUS METER BALANCE ¥ 251626
PRESENT METER BALANCE < 103019
+* Reimbursement recharge ggainst Free DG units.
=
T
\g%\ ELME&?HMR"‘E Paweted by Eimeasure India Pyt Ltd, Bangalore,

This is & computer generated bill and does net require any signature
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D]ivyansh Flora Apartment Owners Associat, —
Plot No. 3H, Sector-16C, GAUR CITY- 2, LR
Greater Noida (WWN-201318, \‘?’ : ELM,E;&“%HQ‘E
Gautam Buddha Nagar, U.P. - INDJA. ~~
DnvoICE NUMBER 2022-2023/GCFlora- 7390 |DATE : 11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 3022
FLAT NO czin: No Of Days tn Month 30
METER NO, 3028885 (CUST.CONT.NO-0479670621 E-MAlL-aghutoshsharmal26@gmail.com|
NAME Mr.Ashutash Sharma GST NUMBER
GST NUMBER{CUSTOMER)
MAILING ADDRESS C-2103,Divyansh Flora, Gaur City-2 :c;?nu:sm e Bat 132:;
Greatar Moida (W)
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
LSUPPLY AT 3-Ph/1-Ph, CURRENT READING DATE 01/10/2022 2:00
REMARKS PREPAID CONNECTIONS
Elmeasure PE5210 :::gf:; ‘;';i";mg coufgx:;non
GRID 10170.74 13131.30 39.44
DGE* 71,03 70.54 049
LLED
UNIT/KW/DAVS RATE h:: JSNT @:goes @o?m Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 0.00 0.00 300.00
FIXED CHG £6 3.00 85.00 255.00 0.00 0.00] 255.00|
i Arga Maint ]
Charges(For Society|@100% 1265, 230 2955.50 0:00 0.00 zgssgl
c Area Maintenance 1285sft. 0.00 one| o000l 000 000
Charges{For Town ship}@0%
Vending Charges 30 34 34 0.00] .00 3400
Other Charges - - .00 .| 0.9} 0.00
3544.50
RUNNING CHARGES; _I
[eNERGY CHG DG 049 18.00 876 |  ooqf 0.00 a.79]
ENERGY CHG EB 39,44 6.65 262.28 0.00] 0.00 252,28
I 271.0]
GRAND TOTAL AMOUNTIFIXED + RUNNING CHG.) 3615.56)  0.00] 0.00 3813.56|
NOTE: THIS BILL 45 FOR REFERENCE DMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNJTS PER kVA FREE ON POWER BACK UP.
[recHaRrGE FoR THE MONTH
SLNo RC DATE RC AMOUNT S| TAXT) | TOTALR] |
i 03/09/2022 09:34 AM 100006 | 000 1000.00
2 07/09/2022 12:42 PM. 200000 [ o000 2000.00
3= 91/08/2022 11:59 PM 7326 000 73.26
4 22/09/2022 06:06 P 200000 000 2000.00
Total 5073.26
PREVICUS METER BALANCE T 390.10)
PRESENT METER BALANCE % 100841
“* Reimbursement recharge against Free DG units.
(e ELMEASURE
"_ Pavubdines . nhniic Powered by Elmeasure India Pyt Ltd, Bangalare.
This is a computer generated bifl and does not require any signature
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Divyansh Flora Apartment Owners Associat,

Plot No. 3H, Sector-16C, GAUR CITY- 2, [T
Greater Noida (W)-201218, yi ELMPEﬁ;,::HﬁE
Gautam Buddha Nagar, U.P. - INDIA. ~
’INVOICE NUMBER. 2022-2023/GCFLORA- 7317 DATE : 1170572024 12:35 PM
AVENUE FLORA REPORTING MONTH Septemkber, 2022
FLAT NO BEIS03 Mo Of Days [n Month 30
METER NO, 3064921 CUST.CONT.NO-9810147623 E-MALL-ajyotirmay@yahao.com
MABE Mr.Amitabh Jyotirmay GST NUMBER
GST NUMBER{CUSTOMER}
Area of the flat {Sq it) 1015

B2-1503, Divyansh Flora, Gaur City-2

MAILING ADDRESS Greater Noida (A

LOAD EB - 5.00

LOAD DG 1.00

PREVIOUS READING DATE 01/09/2022 12:00

ICURRENT READING DATE ;
A — 017102022 12:00

REMARKS PREPAID CONNECTIONS

PRESENT PREVIOUS| CONSUMPTION
Elmeasure PES210 READING READING {Units)
GRI 7050.63 6749.52 30111
DG* 87.38 80.37 701
BILLED ED RS
UNTE/KW/DAYS RATE AMOUNT |@0.00%| @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000] o000  ood 300.00)
FIXED CHG EB 5.00 85.00 a200] o000 oo0 425.00
Commen Area Maintenance
[ChargasiFor Soclety)®100% 1015sft. . 230 2334.50 O,IJD| O.I]I]| 2334£D|
{Common Arza Maintenance
ChangeFoe Tor ship) 8% 10155k, 0.00 0.00 auol o,uu| uuo|
Vending Charges 30 34 34 oo0o]  0.00| 34.00]
Other Charges - - 0.00 0.0] 0.0| 0.00|
[ 3093.50|
RUNNING CHARGES:
[ENERGY CHG DG 701 18,00 126.26 oo0of .00 126.26|
ENERGY CHG EB 119 6.65 2002.37 000 000 2002.37|
| 2128.63]

(GRAND TOTAL AMOUNTFIXED + RUNNING CHG.) s2203] o000 0.0 522213

NOTE: THIS BILL IS FOR REFERENCE OMLY. PLEASE USE PREPAID FACILYYY FOR RECHARGE OF YOUR ELECTRICITY METERS,
*1 UNITS PER kVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
sl.No RC DATE fre aMoUNTE)| TAXT. | ToTALT:
1+ 31/08/2022 11:59 PM a0.90 0.00 90.90
2 20/09/2022 07:39 PM 600000 000 6000.00
Total 6090,90
PREVIOUS METER BALANCE ke 5736.99
PRESENT METER BALANCE T 623968
* Reimbursement recharge against Freg DG units.
-
48 ELMEASURE |
i Possibiities. . Infinite Pawered by Emeasure India Pvr Ltd, Bangalore,

This is @ computer generated bill and does not require any signature
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ELECTRICITY BILL htip:/localhost:808 1 /elnetpps/index.html

Divyansh Flora Apartment Owners Assaciat, s
Plot No. 3H, Sector-16C, GAUR CITY- 2, F g
Greater Noida (W)-201318 , \% ELM,E@&’H,;,R.,E
Gautam Buddha Nagar, U.P. - INDIA. ~
INVOICE NUMBER 2022-2023/GCFlora- 7312 [DATE @ 11/05/2024 12:35 PM
avENUE Flors REPORTING MONTH September, 2022
FLAT NQ A903 No OF Days [n Month 30
METER NO, 3012966 CUST CONT.NO-9871010954 E-MAIL-akash Jumar@sbi.co.in
MAME Ginni Singh GST NUMBER
GST NUMBER{CUSTOMER] 0
Area of the flat {Sq ft) 1055
rsh F i
MAILING ADDRESS Dl""zr::te':’;f;iﬁd:“(:;)'w'z LOAD EB 300
LOAD DG 1,00
PREVIOUS READING DATE 01/09/2022 12:00
CUPPLY AT 3P /1-Ph, CURRENT READING DATE 01/10/2022 12:00
REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS COMNSUMPTION
Elmensure PES210 READING READING {Units)
GRID 14026.24 13418.83 6507.41
DG* 119.55 112,18 7.37
BILLED [ RS
UNIT/KW/DAYS RATE AMOUNT [ @0.00% | @0.00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 0.00 0.0) 300.00
FIXED CHG EB 3.00 85.00 255.00 040 0.00 255.00)
g::’:;}::‘;’::g;f;u‘; 10555#t. 230 242550 u,oo| uuu| 242650
aamalp‘:ﬁzm g 105556t 0.00 0.00 u.ou| o,un| 0.00
Vanding Charges 30 34 34 000 000 34.00
Other Cherges - - 0.00 0.0] 0.0| 0.00
| 3015.50)
RUNNING CHARGES:
ENERGY CHG DG 737 18.00 132.64 000 000 13264
ENERGY CHG EB 60743 6.65 4039.28 0.00) 0.00) 4039.26
4171.91
GRAND TOTAL AMOUNTFIXED + RUNNING CHG.) 7187.41 0.0 0.00 7187.41

NOTE: THIS BILL 15 FOR REFERENCE ORLY. PLEASE USE PREPAYD FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP,

RECHARGE FOR THE MONTH
SLNo RC DATE RC AMOUNT €| TAXR: | TaTALe: |
1 01/09/2022 10:00 AM 2500.00 0.00 2500.00
2 09/08/2022 1003 AM 2500.00 0,060 2A500.00
3 31/08/2022 11:53 FM 92.34 0.00 9234
19/09/2022 0,03 AM 1500.00 Q.00 1500.00
5 26/09/2022 07.14 AM 100000 0,00 1000,00
6 30/09/2022 10:04 AM 1000.00 0.00 1000.00
Total 8592.34
PREVIOUS METER BALANCE T .25413
PRESENT METER BALANCE ¥ 579.47|
** Reimbursement recharge against Free DG units.
(s \ELMEASURE
e Possibililies - inhnite Powered by Elmeasure India Pvt Etd, Bangalore,

This is a computer generated bill and does not require any signature
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ELECTRICITY BILL hitp:/flocalhost: 308 1/elnetpps/index. rtml

Divyansh Flora Apartment Owners Associat, — \
Plot No. 3H, Sector-16C, GAUR GiTY- 2, LR
Greater Nolda (W)-201318, \_ag ELM,E;&“%H,%E
Gautam Buddha Nagar, U.E. - INDIA. -~
INVOICE NUMBER 2022-2023/GCFlora- 7313 |DATE . 11/05/2024 12:35 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO BB1501 INo Of Days In Month 30
IMETER NO. 3045671 CUST.CONT.NO-8300497364 E-MAIL-baboo_sethig5@yahoo.co.n)
INAME Mr.Anil Sethi GST NUMBER
GST NUMBER{CUSTOMER)
! Area of the 1lat (Sq fi) 1015
MAILING ADDRESS [p2-1501 Divyansh Flora, Gaur City-2J o5 pg 3.00
Greatar Naoida W)
LOAD DG 1.00
PREVIOUS READING DATE 01/05/2022 12.00
'CURRENT READING DATE 0171072022 12:00
SUPPLY AT 3-Ph/1-Ph. REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| COMSUMPTION
Elmeasure PES210 READING READING (Units)
GRID 380283 3560.76 24206
D&+ 51.73 46.65 5.08
BILLED ED RS
UNIT/COW/DAYS RATE AMOUNT |@0.00%| @0,00% Total Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 000 0.00 200.00)
FIXED CHG EB 3.00 85.00 25500 oaqf 0.00 255,00,
E:;“r;‘::::?o:‘::;‘;;f&: | 10158t 230 233450 uou| 0.00 2334.50)
Commeon Arga Maintenance
ChargestFor Town ship) 0% 1015s#, 0.00 0.00 o.uu| 0.00 0.00
vending Charges 30 34 34 0.00] 0.0 34,00
Other Charges - - 000 00| 00| 0.00]
2923.50
RUNNING CHARGES:
lemerGY CHG DG 5.0 16.00 91,47 0.00] 0.00] 91,47
benERGY CHG EB 242,06 6.65 160971 0.00] 0.00| 1609.71
| | 170115
GRAND TOTAL AMOUNTFIXED + RUNNING CHG.) a624.68]  0.00] 0.00] 4524.68|

MNOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
SLNo RC DATE RC AMOUNT ]| TAXC | TOTALG)
1 03/09/2022 09:28 AM 00000 000 4000.00
2 31/08/2022 ¥1:59 PM vaga| 000 73.98
3 28/09/2022 04:55 PM 100000 000 1000.00
Total 5073.98
PREVIOUS METER BALANCE 5104
PRESENT METER BALANCE T 362.80
* Reimbursement recharge against Free DG units,
35 ' ELMEASURE
\‘__'. Possibilites... Infnite Powered by Fimeasurs India Pvt Ltd, Bangalors.

This is a computer generated bill and does not require any signature
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Dliuyansh Flora Apartment Owners Associat, e
Plot No. 3H, Sector-16C, GAUR CITV- 2, ST
Greater Noida (W)-201318, \—.,E ELM’E.&%H&E
Gautam Buddha Nagar, U.P. - INDIA. =
INVOICE NUMBER 2022-2023/GCFlore- 7314 DATE : 11/05/2024 12:35 PM
AVENLE Flora REPORTING MONTH Septeraber, 2022
FLAT NO SHOPS No OF Days In Manth 30
METER NO. 100759 CUST.CONT.ND-9953027170 E-MAIL-nampal 1976@gmail.com
NAME Mrs. Namita Saxena [GST NUMBER
65T NUMBER(CUSTOMER) 0
" - Area of the flat {Sq O 381
MAILING ADDRESs ~ [-1oP No@ D;?’:;ﬂ: ﬂm:‘;}; Gaur Ciy-21 00 €6 500
LAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
UPPLY AT ——_— CURRENT READING DATE 01/10/2022 12:00
REMARKS PREPAID CONNECTIONS
Eimeasure PESZ10 READIG Reaowa] et
GRID 21874.14 2131403 560.11
D&+ 390,18 381.20 838
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT |@o.00%| @o.00% Totel Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 o000 o000 0.00 00.00]
FIXED CHG ER 5.00 85.00 42500 000 0.00) 425.00]
;arg ﬁ(ers{.;emi@m; 381sft, 10.00 281000 000 0.00) 3816.00
e An t ]
Gnrges(Far?or: Lhip)@n% 381sft 000 0.00 0.00) 0.00] u,oni
Vending Charges 30 34 34| 000 0.00 34.00|
Other Charges - - 000 0.| 09| 0.00|
| 4569.00
RUNNING CHARGES:
[ENERGY CHE DG 398 13,00 16162 om0 000 161.62
[EnERGY cHG B 560,11 6.65 a72473]  ooo]  onof 372473
[ [ 3886.35|
|GRAND TOTAL AMOUNTEIXED + RUNNING CHG.) 8455.35] 000 .00 8455.35|
INOTE: THIS BILL IS FOR REFERENCE ONLY. PLEASE USE PRERAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER KVA FREE ON POWER BACK UP.
RECHARGE FOR THE MONTH
skilo RC DATE RC AMOUNT %] TAXR! | TOTALR! |
1 04/09/2022 05:18 PM 200000 000 200000
2 10/09/2022 10:21 AM 200000 000 200000
3 17/09/2022 10:32 AM 200000]  0.00 2000.00
4 23/09/2022 10:33 AM 200000] 000 200000
5 30/09/2022 10:42 AM 200000 000 2000:00
Tota 10000.00
PREVIOUS METER BALANCE ¥ 5246
PRESENT METER BALANCE T 137843
g3
g ELmEAsURE .
¥ ibilizies dnfin wered by Elmeasure India Pyt Ltd, Bangalare.

This is a computer generated bill and does not require any signature
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ELECTRICITY BILL hiep:/localhost: 808 1/elnetpps/index.html

2|M::'Sh3:||a;a Apar?:ce'n‘;:xgswﬂssociat. —
ot No. 3H, Sector- -2, P il
Greater Noida (W)-201318, . \f;% ELN‘,%,’.&&H&E
Gautam Buddha Nagar, U.P, - INDIA, ~
IMVOICE NUMBER 2022-2023/GCFlora- 7315 [DATE :  11/05/2024 12:35 M
AVENUE Flora REPORTING MONTH September, 2022
FLAT NOY 12044 Mo Of Days In Month 30
METER NO, 3027425 CUST.CONT.NG-B420461552 E-MAIL-Rina.rahcy@gmail.com|
NAME Mrs. Mancy zaina GST NUMBER
(GST NUMBER(CUSTOMER}
12044 Divyansh Flora, Gaur City-2 Arez of the fiat (5q ft) 1055
MAILING ADDRESS Eregter Noids (4] LOAD EB 3,00
LOAD DG 100
PREVIOUS READING DATE 01/09/2022 12:00
ICURRENT READING DATE 047102022 12:00
SUPPLY AT 5-Ph/1-h. REMARKS PREPAID CONNECTIONS
Emeasure PES210 READING RaoRia]| g
GRID 207048 2800.03 17045
DG* 93.82 86.32 7.50
BILLED ED 3
UNIT/KW/DAYS RATE AMOUNT |@0.00%] @0.00% Total Bue Charge
FIXED CHARGES:
FIXED CHG DG , 100 300 30000 oo 000 300.00
FIXED CHG E8 3.00 85.00 255.00 000 000 255.00|
C Area Ml e
ChargesiFor Society) @100% 1055sf. 230 242650 | 000 m:n| 2426.SD|
Common Area Maintenance
Charges(For Town shipl@0% 1055sft. 0.00 0.00 000 unu| unn|
{vending Charges 30 34 34 000  0.00| 34.00|
Cther Cherges - - 0.00 0. 09| 0.00]
[ 301550
{RUNNING CHARGES:
[EMERGY CHG DG 7.50 18.00 134.97 000 000 134.97
|ENERGY CHG EB 170.45 6.65 113351 ool oo 113351
[ [ 1268.48)
GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 428300] o000  o.00f 4283.98]

NOTE: THIS BILL IS FOR REFEREMCE ONLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER. BACK UP.

RECHARGE FOR THE MONTH
51.Mo RC DATE RC AMOUNTRZ | TAXX | TOTALZ. |
1* 31/08/2022 11:59 PM 132.84 0.00 13284
2 25/08/2022 0921 AM 5000.00 000 S000.00
Yotal 5132.84
PREVIDUS METER BALANCE ? 3791.03
PRESENT METER BALANCE € 4109.03
** Reimbursement recharge against Free DG units,
487 '\ELMEASURE _
el Poagilibligs  Infinie Powered by Elmeasure India Pyt Ltd. Bangalore,

This is a computer generated bill and does not require any signature
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Divyansh Flora Apartment Owners Associat,
Plot No. 3H, Sector-16C, GAUR CITY- 2,

Greater Noida (W)-201318

Gautam Buddha Magar, U,P, - INDIA,

(%‘ ELMEASURE
‘.:‘__ X Possibibities.. Infinile

INVOICE NUMBER 2022-2023/GCFlora- 7316 [DATE : 11/05/2024 1235 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NO A1507 No OFf Days In Morith 30
METER NO. 3027565 (CUST.CONT.ND-9582803368 E-MAIL-pravina0B86@amail.com
NAME Fraveen Kumar & hd j Mayek|GST MUMBER
(65T NUMBER{CUSTOMER)
Area of the flat (5q it) 1340
MAILING ADDRESS D“’Z’;f;ti':‘;f;g:“{:ﬂ‘y 2 |oapee 5.00
LOAD DG 1.00
PREVIOUS READING DATE 01/09/2022 12:00
< PpLY AT 2o/ CURRENT READING DAYE 0171072022 12:00
REMARKS - PREPAID CONNECTIONS
PRESE ou s
Elrmeasure PES210 REA.D]:; l;tRET\vi;lN; CON(U:::)T N
GRID 10461.86 10194.18 267.68
ba* 171.36 163.90 7.46
BILLED ED RS
UINIT/KW/DAYS RATE AMOUNT |@0.00%| @0.00%, | Tete! Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000]  woo| o000 300.00)
FIXED CHG EB 5.00 85.00 42500 aco]  0od 425.00
erorges (F:’;ud i o;:e 1340stt, 230 3082.00 0,60 0.00 308200
rag b m;
é’;“:;"e';F:r’T;v:'::;; ];]"0“; 1340sft 0.00 ogo| a0l oo 00|
\ending Charges 30 3 3 0.00 0.00] 3.00]
Other Charges - - 000 04 0.0] 0.00}
i 3810.00
RUNNING CHARGES:
[enEreY cHe DG 7.46 1800 13427 o000 o0 134.271
[enERGY CHG E8 267.68 6:65 178007 | oool  ooo) T780.07
[ 191434
|GRAIND TOTAL AMOUNT(FIXED + RUNNING CHG.) 572434 000  0.00 5724.34)

MOTE: THIS BILL I5 FOR REFERENCE CHJLY. PLEASE USE PREFAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kWA FREE ON POWER BACK P,

RECHARGE FOR THE MONTH
s1.No RC DATE RC AMOUNT T TAXT' | TOTALR |
i 02/03/2022 10:51 AM S800.00 Q.00 5800.00
2 31/08/2022 11:59 PM 14760 | oo 147,60
3 30/09/2022 0758 AM se00.00 | 000 5800.00
Totall 11747.60
PREVIOUS METER BALANCE < 20267
PRESENT METER BALANCE < 5793.74

*+* Relmbursement recharge against Free BiE units.

e ELMEASURE

o

Powerad by Elmeasure India Pvt Lid, Bangakore,
This is a computer generated bill and dees not require any signature
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Divyansh Flora Apartment Owners Associat,
Plot No, 3H, Sector-16€, GAUR CITY- 2
Greater Noida (W)-201318, ﬁ ELM,E,{&%H?,,E
Gautam Buddha Nagar, U.P. - INDIA,
INVOICE NUMBER 2022-2023/GCH- 7317 [DATE © 11/05/2024 1235 PM
AVENUE t REPORTING MONTH September, 2022
FLAT MO Device Mo OFf Days In Month 30
METER NO. 0 CUST.CONT.NO- E-MAIL-
MAME device (GST NUMBER
upto 0-50 [T 6.65/ unit]
ARIFF GRID UPTO 50-200] % 6.00/ Unit]
uPTo 200-0 [T 7.007 Unit)
MAILING ADDRESS ABOVEQ_[X 800/ Uni)
JArea of the flat {5q ft) 1055
LOAD EB 3400
LOAD DG 1.00
PREVIOUS READING DATE 0170972022 12:00
CURRENT READING DATE 01/10/2022 12:00
SUPPLY AT 3-Ph1-Ph, REMARKS PREPAID CONNECTIONS
Blmeaswre PESz1p | PRESENT | PREVIOUS [CONSUMPTION| UPTO  UPTO [UFTOJABOVE| o | TOTAL
READING | READING | {Units) | 0-50 | 50-200 |200-0] @ AMOUNY
GRID 0.00 000 0.00 0.00 0.00 000 | 0.00 | 000 0.00
DG 0.00 0.00 0.00 - - - - |- 0.00
BILLED ED RS
UNIT/KW/DAYS RATE AMounT | @000% | @0oos [Tt Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 300.00 0.00 0.00] 300.00
FIXED CHG EB 3.00 85.00 255.00 0.00| 0.00 235.00|
Common Area Maintenance
ChorgestFor Society)@100% 1055s#t, 240 211000 o,un| 0.00 z1wno|
Common Area Maintenance
ChargastFor Toun ship)O% 10551, 000 0.00 n,nn| 0.00 mm|
Vending Charges 30 3 34 0.00] 0.00 34.00|
Diher Charges - - 0.00 0.0| 0.0 0.00|
2699.00|
RUNNING CHARGES: |
|ENERGY €HG DG 0.00 18.00 0,00 0.00 0.00f 0.00|
[EnERGY CHG EB 000 665 0.00 .00 0.00] 0.00
] [ 0,00
[GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.) 2609.00) 0.00} 0.00] 2632.00

MOTE: THIS BILL 15 FOR REFEREMCE OMLY. PLEASE USE PREPAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.

*1 LINITS PER kVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH

5L.No RC DATE [ReamountI| TAXT | ToTALR: |
Total| 0.00
PREVIOUS METER BALANCE T o9y
PRESENT METER BALANCE < 040
f‘g ‘ELMEASURE
Possibiimies inhte Powered by Elmeasurs India Pvi Lid, Bangalore.

wZ

This is a computer generated bill and does not require any signatune
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Divyansh Flora Apartment Owners Associat, — ;\
Plot No. 3H, Sector-16C, GAUR CITY- 2, (R
Greater Nolda (W})-201318, \}%E ELM&;&&H?@E
Gautam Buddha Nagar, U.P. - INDIA, -
INVOICE NUMBER 2022-2023/GCFlora- 7318 [DATE :  11/05/2024 1235 PM
AVENUE Flora REPORTING MONTH September, 2022
FLAT NG C203 No OF Days In Montis 30
METER NO. 1008421 CUST.COMT.NO-8989834857 E-MAlL-shailu_sharmal985@yahoo.com
NAME Mr.Shailendra Sharma  |GST NUMBER
(GST NUMBER{CUSTOMER) 0
i _ |arez of the lat (Sq Tt} 1475
MAILING ADDRESS D'""Z"it:“ﬁ;::"(w)"y'z LoAD EB 300
LOAD DG 1.00
PREVIOUS READING DATE 017092022 12:00
CURRENT READING DATE 09/10/2022 12:00
SUPPLY AT 3-Ph/1-Ph. REMARKS PREPAID CONNECTIONS
PRESENT PREVIOUS| CONSUMPTION
Elmeasure PES210 READING READING {Units)
GRID 6665.72 6513.09 152.63
DG* 168.65 160.95 730
BILLED ED RS
UNIT/KW/DAYS RATE AMOUNT {@0.00%| @0.00% Totsl Due Charge
FIXED CHARGES:
FIXED CHG DG 1.00 300 30000 0.00 0.00) 300.00
FIXED CHG EB 300 85.00 255.00 000 0,00 255.00]
n Area Maintenance
gﬁ;‘:g&ndemmm 14755, 230 339250 0.00 0,00 3392.sn|
Cormmon Area Maintenance
ChargesiFar Tawn ship)@0% 1475sit. 0.00 0.00 0.00 0.00 0.00|
Vending Charges 30 34 34 0.00) IJ.OI‘.I| 34.00|
Other Charges - - 0.00 0.0 D.IZI| 0.00|
| 3961.50
RUNMNING CHARGES:
[eneRGY CHG BG 7.70 1800 138,54 0.00 0.00| 136.54
|ENERGY CHG BB 15263 6.65 1015.01 0,00} 0.00] 1015.01
[ 1153.55
|GRAND TOTAL AMOUNT(FIXED + RUNNING CHG.} 5135.05|  0.00) 0.00] 513508

MOTE; THIS BILL IS FOR REFEREMCE LY. FLEASE USE PREFAID FACILITY FOR RECHARGE OF YOUR ELECTRICITY METERS.
*1 UNITS PER kVA FREE ON POWER BACK UP.

RECHARGE FOR THE MONTH
5tNo RC DATE rC AMOUNTS | TaxT. | ToTAld:
1 02/09/2022 06:48 PM 600000 | 0.00 5000.00
2t 31/08/2022 11:59 Pi 8568 |  0.00 §5.68
Total 6085.68
PREVIOUS METER BALANCE T 36069
PRESENT METER BALANCE ¥ 615.14]
** Relmt recharge against Free DG units,
frﬁﬁ YELMEASURE
Ra: Poysituliios . infanier Pawered by Elmeasure India Pt Lid, Bangatore.

This is a computer ganerated bill and does not require any signature

05/11/2024, 12:42 PM
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IHFRAKEIGHT PVT. LT0.

POSSESSION LETTER OF THE APARTMENT/SHOP/UNIT

The physical possession of the Apartment/Shop/Unit No. C/302 on 3™ Floor, Type 3BHK,
: having a buill up area 104.66 sq.mtr (1126.5 sq.ft) & Total arca 143.53 sq.mtr (1545 sq.ff)
( . approximately in the Project®ivyansh Flora ai in GAUR CITY-2 situvated at Plot No GC-
03H/GH-03,Sector-16C, Greater Noida (West), has been handed over today on 11™ July 2017
(date) with the registration-of sub-lease deed to ...cvcvrrrrecevcrreecnsnne
; Myr. Abhishek Agarwal S/o0 Mr. Suman Kumar Agarwal and Mrs, Ashma Garg W/o M.
@‘ AbfiishekAgarwal R/o House No. D-502,Amrapali Empire,Crossing Republic,Ghaziabad -
with his/her/their complete satisfaction.

POSSESSION TAKEN OVER IN GOOD POSSESSION HANDED GVER
CONDITION AND TO MY/OUR COMPLETE
SATISFACTION

R IO

VY@
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DIV YARSH

INFRAHBIGHT PUT. LTD.

POSSESSION 1.E1TER OF THE APARTMENT/SHOPAINIT

The physical possession of the Apartment/Shop/Unit No. C/303 on 3 Floor, Type 3BHK,
having a buift up o o0, 0 SR HIBRGT s & e, SRR s 17478 ST
approximately.in the Project Divyansh Flora at in GAUR CITY-2 situated at Piot No GC-
GSHIGH-GS,SectDr—IGC, Greater Noida {West), has been handed over today on {/-0cf "v?QLT{

[/ (date) with the registration of sub-lease deed 10 e,
Mrs.Meentu Varshney W/o M. Himanshu Vashney and Mr. Himanshu Vashney /o
@ Mr.Mukesh CLandra /o House No.Flat No-212, 'I’ower:B, 1ot Aveme,Gaur City-
- 2,8ector-i6C,Greater Noida West with his/her/their complete satisfaction.
POSSESSION TAKEN OVER IN GOOD POSSESS ON HANGED OVER
CONDITION AND TO MY/QUR COMPLETE
- SATISFACTION

reeny Ver%%h%
W ” P
B ?[9...@5:‘. e G.L(P\.L'&t ’Dﬁ"""ﬁ\ For Divyan Fraheeh
Forad Vheleio
o i T
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AP mama

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, AT DELHI, NEW DELHI

OI.A. NO. 392/2022

Prasoon Pant & Anr. S - Applicants
Versus .

Union of India & Ors. Respondents
1, RATKOMAR. | S/o NANHE Sw%bn%ged about "10 years R/O ...vvveeeriennns currently
working as FIACTENANCE. HEAD | do hereby appoint the following advocates of MAYSS Partners
Law Offices:
ADNAN SIDDIQUI . DANISH ANSARI SHAHBAZ AHMED
UP 8078/2012 D/9302/2019 D/1754/2012
Phone; 9873548826 Ph: 8791998216 Ph: 9899650317

Email: info@maysspartners.com
Office: B — 67 Flatted Factory Complex Okhla Phase I1I New Delhi - 20

hereinafter called as Advocates, to represent us in the above noted,case and do following acts;

L]

To act, appear and plead in the . L any other Court in which the same
may be tried or heard and also i 2 ?5

To sign, verify and present T OF DELH| COURT FEx rross-objections, or Petitions for

" bLCI30EENIE2401K

execution, review, revision, rest | ¢~ 1mav20n other Petitions, r-> 12~ _~Listinng,
g or oter documerts N CHNFAMUBININ | =rccos e+ £ 7 23
stages. : 1l i ' o g I

+ To file and take back document ———=5—= — Soowocumentsete, 3 £3 t'.;'_ﬁ -

¢ To withdraw or compromise the said case or submit to arbitration any differences o: -* &= \‘"':{.,'v{ﬁ;\- 1y
arise touching or in any manner relating to the said case. é}m?‘?%‘ LR
To file and appear in the execution proceedings, D FE3
To deposit, draw and receive money. in cash or by way of cheque and issue receiy & % R
do all other acts, deeds and things that may be necessary to be done for course of+  : g
To appoint and instruct any other legal practitioner and authorize him to exerc 2 ad

authorities hereby conferred upon the Advocates whenever he may think fit to do
And | the undersigned do hereby agree to ratify and confirm acts done by th. - - Nk
substitute in the matter as if the same were done by me for all intents and purposes. I further undertake
that [ or my duly authorized agent shall appear in the Court on all hearings and will inform the
Advocate for appearance when the case is called. o

And I the undersigned do hereby agree not to hold the Advocates or his substitute responsible for the
result of the case in consequence of his absence from the Court when the said case is called or for any
negligence of the said Advocate or his substitute,

And [/ we do hereby agree that in the event of the whole or any part of the fee agreed by me to be
paid to the Advocates remaining unpaid, they shall be entitled to withdraw from the prosecution of
the said case until the same is paid up. If any costs are allowed for an adjournment, the Advocates
shall be entitled to the same.

IN WITNESS WHEREOEPI do hereunto set my hands to these presents, the gintenis whereof have been
understood by me this D17 day of MAY 2024 </

Advocatp pignature: .

&)
' d Clierit Signature & Stamp:
(e



	INDEX
	Short Reply/Counter Affidavit on behalf of the Respondent No. 26 (M/s Divyansh Flora) to the . Original Application filed by the Applicants  
	List of Documents.along with documents
	Annexure R - 1 Original Board Resolution dated 10.05.2024 authorizing Mr. Rajkumar Saraswat to filed the present Short Reply/Counter Affidavit on behalf of the answering respondent
	Annexure R-2 .True copy of the Cetiificate of Incorporation of the answering· Respondent  --- 
	Annexure R- 3 True copy of mvmces issued by vendor for procurement of RMC and challans issued by vendor for supplying the water tanker from 2013-17
	Annexure R- 4 True copy of ledger depicting payment made by answering respondent and the water bills raised by GNIDA
	Annexure R- 5 True copy of temporary Occupancy Certificate dated 01.09.2017 
	Annexure R - 6 True copy of Occupancy Certificate dated 21.08.2018 
	Annexure R - 7 True copy of possession letters duly signed by the apartment owners 
	Annexure R- 8 True copy of Electricity Bills of the apartment owners for the month of September 2022

